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ancmmﬂnstlmlm thnt the qnﬂnnn was actually ssked
on the floor of the House by that Member,
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LOK SABHA
Wednesday, 12th September, 1956

The Lok Sabha met at Half Past Ten
of the Clock.

[ MRr. SPEARER in the Chair]-
ORAL ANSWERS TO QUESTIONS

Bantua (Saurashtra) Permanent
Liability Camp

[ Shrimati Renu

math:
LSII.rl M.S. Gurupldllwlmy ]

Will the Minister of Rehabilitation
be pleased to state:

(a) whether 70 unattached East-Pakis-
tan D. P. girls sent to Bantua (Saurashtra)
Permanent Liability Camp had to come
out on the streets at the dead of night and
were given shelter by local people;

(b) what actually happened in the
Camp;

-(c) what is the report made by the
lady loyee of Auckland House, Rehabi-
hud:nn%cmmt, West Bennl Guovern-
ment on her return;

(d) whether anv impartial enquiry
hn been ordered ; and

(e) what are the reasons to scnd their
women outside Bengal ?

thhm of Rehabilitation (Shri
Mehr Chand Khanna): (a) No. i

b) What actually happened was that
in afterncon of 17th August, 1956, 10§
displaced p:rsons from East Pnh:mn.mm—
ting of 24 Womén, 10 men and 71 dependants
living 1u the Bantwa Home left Bamwa for
West Bengal. The reasons given by them

for fedving the Home were (a) that Bantwa
was too far away from West Bengal (b) that

the cash doles paid were ina ate (¢) that
P dequate (c) that

the amenities in the Home were

qQuate and (d) that in any casc they Wwere
unwilling to live anywhere away from West
Bengal.
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(c) 11 the hon. Member is referring to the
report of Sm. Labanya Prova Dutra,
MLC. the report has been received through
the West Bencal G wmnem and is u:der
exami 1ation.

(d} Nu, as Guvernme_t do not see any
need for'an enquiry.

(¢) The Government c-f West B“Zﬁ.}
had been represcnting for sometime
owing to heavy influx of migrants fram East
Pakistan, the situation in ihe State regar
accammodatior had bécamie very acute,
that saturation point had alreadv been .
reached. The uﬁ:b“ efforts  should
bc made by mment of Indis to
lm;;modmondoumdc West Bengal.
During coursc of invesogarion it was
found that there were about 800 vacancics
existing in the three Home« in Saprashtra
which had been set up to  scooirmodate
displaced persons from Wﬂt Pakistnn.
The Homes were visited by the Secrrary,
Refugee, Relief and Rehnbn{ltmon Depart-
ment, Gower .mefit of West Bengal and were
considered suitable by him. It was, there-
fore, decided with the concurrence of the
Government of West Bengal. 10 send these
displaced persans to- those N

Shrimati Renu Chakravartty: May
I krow if it is a fact that chatges ot
miscoaduct in munning the Bantwa l-.ﬁ:
for women has been confirmed by the report
of the lady Congress M.L.C. Sm. Labanya
Prova Duta?

Shri Mchr Chand Khsnaa: In
part (b) of the answer, I have already stared
that as far as Mrs. Dunia is concerned, she
has further stated that (a) that Bantwa it
too far away from West gal and s0 on
and so forth. . Mrs. Dutta has stated that
¢ertain  arnenities . s be provided
like the appointment of a li teacher.
a Be gali doctor etc., she has bmustlt to our
notice rorne of these things.

Shrimati Rena Chakrevarety: It it
a fact that these girls were left without food
tor a couple of days and when they went:
to the Superintendect, neither the pepan
actually gave them any sympathy nor did.
he give any redress ?

Shri Mehr Chand Kbhanna : That
is not u::fml;y at all. Thls.l-lo::ﬂ dn,se balng
mm y by an organisation by the name

of Rachnatmak Samiti of which a gentleman
lic standing, i Nara-
yan Das Gandhigis the Presideat, . | '
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As regar s the allegation thn': these ladies
were lett withour any samething
like that, I may inform the hrm Member
that as fer as the movement w the Bl
Hame is conceroed, the movemren: starced
on the 18th June, 1956 and went up till the
ath of July, 1956, 310 persons had been
sent 1o that Home. “After the 1xth July,

956, no movement has taken place to that

ome. Deartic.s took place on the 18th
August, 1956, shat is, § weeks after tne move-
ment bad acraally Owt of the 310
persan s sent to the Baorwa Home only 10§
descricd; and as far a3 Kudyane is concers
ned, 537 s have been sent thete and
no descrucn has taken place.

Shai N. B. QvedBury: May I know
the Government of India’s reaction to the
statcmert of the West Bengal Government
to the efact that no would be
mried ot to these wonen and they wil be
taken to a suitable plact inside West Bergal ?

Shrl Mzchr Chand Khsona: [ have
notseen that statement to which the han
Member has referred, [f he would give me
a copy, I would look mto it

Sll,rl M. K. Moitrs: Will the Govern-
memt be pleased to state if officts of this
Camp entered the camp at t and when
an cXplanation waa asked of them lhqlid
that they went to punish the women for not
plying the spiming wheel machine ?

Shri Metr Chand Khamma: About
this allegation that has been made, I have
ede coquiries from the Govarnmens of
?h uhtnm%t& &tl?m“o{m ¥ kmowiedss,
ave begp 10 «atthe g, atlon js exire-
ly unfounded i "

Stri B. K. Dua:  May [ krow whether,
durmg the iod the umattached
were there, @u gfitvances were brow E

to the notice of the Superiniendent or any
other authority ?

Shrt Melr (umd Kksona: Before

these {adies were s¢nt, Wwe appointed a res.
ible social worker, a Bengali
e was 3ot to this Home before these

*adies arrived thete. He has been in cuns-
tamt touch with my Mieistry in Calonta
snd cvery mugETtion made by hll'n haa hun
proogdy amaded to.

Shri S. C. Samaeia: In the
it was mentioned as ‘@rls’. May 1 know
whether thowe who carpe hack werr girls
o,m? her they were ladies of advanced
g

Shri Mehr Chaod Ebamoat | have
txbreakop, The breakup
u that they mwn“lma 1;0 mt
gcﬁcnd.;ﬁts at [ niead by
as that they must be children. So, the woeal
ey of women is 24. Fam sorry [de oot
know their ages; Iml, beiog enatteched and
old and igfirm, the likmibood is that drey
ghould be nea d-dmmd ages, Bur,
I do not koow she cssct Rgx,
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Shrimati Resn Chakravartoy: By the
mention of the two oficers and the sacial wor-
ker, itseems that the majorityof the people
who were nmping this Home were men,
Is it the policy of the Goveenment 80 have
men workery pesociated with the cam) whmh
is etirely to be run for the benefit o
permapent liability camps ?

Shri Mthr Chand €Ehanne: I fuily
appreciate the suggestion of the hon. lady
Member. We ate making amangements
to sce if a Bengali lady worker isavailable
and that she is potted to that camp.

Shrimati Renu Chakravurttyr Io
answer to (e) the hon. Minister said that
the West Bengal Governmeuat had appros-
ched the Central Governument saying that
mnd ng further lcx:fmm;;ldmion htrxm

s who were coming in large numbers.
May I imow if it is a fact ':hatrflcis ot the
difficulty of getting land for a camp which
will need only about 10 kotas, but it is rather
theamount ofland for the peasantry coming
from East al for which this request
has been made and if the Government is
propeviag 1o send further batches of women
who are coming out to camps outside Bengal ?

Shri Mehr Chgnd Kngeas,: The point
is that the migration rate is still on the
increase. In 1954 the average was about
10,000 P meustro; in |g5 it was about

; uring the last
five or six moaths 1956 it bas
udl month. The
number of D. Ps.in  West Bengsl is about
oo,tl:vco. The (i‘:mmm;cm of West
&p haa been frequently approaching
the Government of India and saying that
artangemeDts ghould be made e;rdiuw;ly
for taking the new migrants East
Pakistan to places outside West Bengal;
in fact, they are even finding it difficult
to rehabilitate the persops who are ailready
thete ; what to say of aew migrants,

Shri M. K. Moltrat  May [ be allowsd
1O put oAc more guestion ?

Stores Purchase Committee

*3039. Shri Jhilan Sinha: Will
the Minister of Works, t-‘lll
plyhepleuadmulutheuﬂntmq
0 implement

i) Purch of Products of the
i :;lndsnnl‘lwlhh-
dustries;
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(if) the organisstionsl sct-up of the
v Putchase Orgamisation;
an

(&) Recruitment to’the Gazered posta

‘purchase’ and ‘Inspection’

ofbccrs m_the Central Purchaes
Otganisation ?

The Parllamentary E=orewry to the
Mialner of Works, Houslag and Supply
(Shri P. S. Naskar): A statement is

laced om the Table of the House. [Ser

ppendix X11, annexure N. 50].  Appro-
priate instructions have heen issued where
DECCRsary.

(T) The resormmendation of the Stores
Purchase Committex that pur-
chases of Goverument require-
ments which can be obtained
from coftagt and small-scale
industries should be purchased
as far as possible fram these
sources. has  been  soXpred.
Lists of stores to be eeverved for
purchase coly from thest sccrors
ase being drawn up  Instigc-
tions have been issued that price
preference in favour of these
products should be accided on
the merits of each case, and where
méctasaty, suitable relaxation
standards permitted.

\ii) The recamoendations relating to
the organisstione} setup of the
Ceaneral Purchas Organisation
have been acoepted snd sieps
arc being taken to imploment
them, where neccesary.

(ili) The reamnmendations of the
Conmmittee in this regard havt
been accepted in pnnc.pnl and
arc being pruansed in consul-
tation with the Minisiry of Homt
Affurs snd the U.P.5.C.

Ehrimatl Tarkeshwar] Siaks: May

I ktew whether Govertment cart glie us
any information as towhatds the percentage
of & purchases mpde by corcageindustrics
State Trading Carporation and

what s the gerocotage of the purchases made

prvate enwcrprise ?

The Minister of W and
—_— -h,llm.:
In (Sardar lm Siagh):
& l'”"ﬂo purchases of the vakse of RS,

"‘h"mﬂ-d-mlhemuundmu

74 kb worl i ooy RS 105 |akhs
orth; in
x-mghon.lwy ‘{?‘

the State
Trading
mu,.?ﬂ";::“:'.',."::m*wv o
the Govermment sgency in making
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Bhakrs Nanga]l Project

“s040, Shri D, C. Shermar Will
the Minisier of Irvigation end Power bo
pleased to state:

(a) the omgl cstimated cost of the
BhakraMNangal Projects and its rovised
estimated cost;

(b) whether a  Commitiee  has been
appointed to fHnalise the ewtimated cott;
and

(c) if so, whether the Committee has
th¢ rmener and come (o any
decisiom ?

Tha Depaxy Minister of Iprigution
and Power {Shrl Bathl): (a) A state-
meat giving the cost of the Bhakra Naggs!
Project as estimated originslly in 1946 and
the sucessive changes made thereafter
togetber with an lenatory fote givi
causes therelor s cﬁm&d m’lh: Tlg‘kﬂ_
]rqhe I-Iuim. [See Appendix XII, anpezure

o. 5t).

(b} Yes, Sir

(c) The Comaiitice has considered the
matter but the figel decision is yet w be
taken by the Control Boerd.

Shri D. C. Sbharma: May 1 hoow
if the raising of the beight of the dato is
going to affect the cost of the dam, and f
10, to what extent?

Shrl Hatdl: The taising of the dasth
will mesn an extra cypendilure no dosbt;
:I’c actualestimates ase Yot being sorutinke

Shrl D. C Shaima: Miy [ know
if it is under the conrrplBion of the Govern-
mext 1o increase the mileage of canals and
also to despon the chamnels of tire canal i
same arcas?

Shr! Hsthlt No, Sir. At prosent
there is no proposal for extending the cansl
FYWEm,

Shri Bhagwut Jha Amd: With
reiyence 1o pant (b) of the quéstion, mey
1 kmow whatwould be the nature and ownpo=
ll:h:d' the Campruitret; and whetbexr any
ume bas been Sixed for this work ?

Shri Hethli Thbe Committec bas
slrcady submitted its zepost which is being
considéyed by the Bhakra Cootzol Board

Shr) D, C. Sharma: May [ knon
if this is goiog to be the final utl.mltc lhnn‘t
the Bhaksa or it is goi
» kind of tentative estimate umw
be cmsidered and cevisad again ?
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Shrl Hathi: That dependsTupon the
final decision that we tahe. pposing
ultimately it is decided to have another
Jpower house with more units, the estimates
may inciease. But this is according to the
present plans.

Shrimati Tarkeshward Siogha: Can
Govemment giveusanyideaasto how much
of the estimate depends on the incresse in
the prices of machinery and eqmamem in
the world market ?

Shrl!-hthl There has been 20 10 30
per cant increase over 1949 for machinery,
)

Rehabllitation of Dlaplaced Pereoma in
Bagijola Area

*2041. ShrimatiRenu Chakravartty:
Will the Minister of Rebabilitation be
pleased to state:

(a) whether the land acquisidon for
tehahilitation in the Bagjola area

Tas been screened to ascer@id which of
the lands actually belong to local passants;

{b) whether any report has been asked
for from the District Magistrate;

" {c) whether it is a fact that large areas
of Whapa Manpur Mauja have also been
given acquisition notice; and

{d) bow much of it will be used for
rehabilitaton ?

The Miaiaser of Rebabilitation (Shri
Mehr Chand Ehanna): (a) to(d). The
fnformation is being collected and will
be laid on the Table of the lok Sabhx
ib due course.

Shrimati Reou Chalravartty: May
& kmow if it has beer brought to the notice
of the Government that the acquisition
fotices whichhave been issued inthe Gazette
g: Dot say categorically that the lands in
hapa Manpur Mauja will be used for rehabi-
ditat:on purposes, and if sc, what has
Govemrncn tdone in the matier ?
£ Shri Mcbr Cbaod Khaona: 1 will
look into it; I have no personal knowledge
in the matter.

Ouayﬂnﬁu e Dlsplwul Pﬂm'

*34x sm S. C. Samaata: Will
ﬂl: Minister of Rehabilietion be pleased
to state:

@) what arc codsidered as urban
s in West Punjab for the purposes
of grant of compensation to displaced
mons;

- {b) what are cobsidered es urban
monsmhtthemepm
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(c) whether itis a fact that a repre-
sentaticd has beed received by Govern-
ment for the sanitary areas in Sind being
declared as urban arcas for the purposes
of grant of compensation; and

{d) if so, action taken thereon ?

The Miniaser of Rehabilitation {Shri
Mehr Chand Khaooa): (a) Under the
Displaced Persans (Claims) Act, 1950 an
urban area means any area within the limits
of a corporation, a municipality, a municipal
committee, a notified area comwrnitice, a
town arca, a small town commifttee or a
cantonment, as these limits existed on the
15th day of August, 1947.

(b) Asat {a) above,
{c) Yes.

{d) Sueh of the places as had a notified
area commiltee a municipality etc. were
declared as urban areas. Other areas not
conformingtothe definition embodied in the
Claimms Act could not be declared as urban
areas.

Shri S. C. Samanta; May I koow
whether it is a fact that Mr. Johnson, Chief
Senlernent Ofixcer, had been in Saurashtra
and stated that meny refugees have not
been given benefit of the saniiary areas
which they were possessing in Sind ?

Sbri Mehr Chand Khanns: As far
as part (a) of the question is concerned,
my officers have been constantly touring—
these are my instructions—end tney may
have visited Saurashira in the discharge
of their duties. As regards part (b) of t
question, being the Chief Settlement Com-
missioner, he could never have made a
smtement of that nature which is being
attributed to him, because that goes directl
ageinst the Compensation Schemes whi
he is implementing.

Shri S. C, Samanta: May I know
whether the question will be recansidered
and the defences that are put forward By
the refugees will be considered ?

Shri Mehr Chluod Ehanne : The
question of recohsidcration does not arise.
1am trying to implement the Compeasation
Scheme under the ruies approved by both
Houzes of Parliwment; 1 have no
in the matter.

Pandit Thakor Das Bhargava: I it
a fact that so fac asthe original Act is con-
ecerned, ‘town’ was not defined at all and
the expression “lown area’ was used ?

Shri Mehr Chand Kbanas: ltmay
beso, but1dosot recoliectit arthe amat.-
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Pexdit Thakur Des Bhargsva: Isit
a fact that thowsands of claims were enter-
tained and verified as belonging to phces
which came within the defioition of “town
area” and wubeequently ail those cleiin®
were dinmissed ?

Sbri Mehr Chand Khaams: If
according to the rules they could not be
entertained, they shall not be entertained.

Sworea Parchase Commiteee

*704¢4. Shrl Gidwani: Will the
Minister of Works, Hooaing and SapPPly
be pleased to state the action teken so far
n implementing the recomroendations
of the Stores Purchase Comunittee relating
to:

() Decentralised system of pay-
me&hts against sypply contracts;
an

(ii) delays in inspsction?

The Parliamentary Secrctary tothe
Miaister of Works, Ho and Supply
(Shri P. S. Nmaker): () The Stores
Purchase Committee made no specific
recommendetion on the subject but merely
pointed out the advantages and disadvan-
tages in the two systems, leaving it 10
Government to take a decision. The
Governument have accordingly desided 10
retain the existing system of centralised
payment for the present.

(ii) A statementis placed on the Table
ﬁ':h:l-l]ous:. {SeeAppendix X11,annexure
0. 52).

Shri Gldwenl: Has the Government
received any representation fram the sup-
licrs that there was great deley in the pay
&em of their bills and, if so, what steps
have been taken by the Goveruiment [o
ite payment? May I Roow whethe:
the recommendetions of the Stores Purchase
Committec in this behalf have been accept-
ed by the Government?

The Miniswer of Works, Housing
aad Supply asd Commerce and Con-
samer qur:.- (Sardar Swarun
irogh)t Itis very difficult to say as
which Pasticulaf cecammendation the hea.
Member refers to. But, it is a fact the
sappliess havebeen Pointing out on occasions
more than ooce that there have been delays
in making pgyments, lastradions have
been issuexd that no delay in that respect
abould be caused but it was not considered
pecessaty to make any strucrara) du.nfo
1o the organisation to mect that deman

Shri Gldwani: May I know whether
the Government will enquire as to how many
bills have been outstanding for the last
six montlis?
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Sarder Swaran Singh: [ cannot say
the number. But, generally they are 00f
outstanding for such long periods, If
there is any particular case in the mind of
thehon Member, Tam prepared 10 examine
It.

Shr] Rishang Keishing: As question
No. 2045 & related 10 Q. No. 2102, 1
that the two may be taken up together.

Mr. Speaker: It stands in the pame
ofthe same hon. Member. These questions
are purposely divided and distributed so
that all the hon. Members may have am

o wnity. So,itwill be gon# againstthe
n‘.’g’f if’ th:{ practice s .Ilo‘wedﬁ—e& thar
question take care of itself.

Displaced Perwoos in Manipor

*3045. Shri llll&'mingl Wil
the Minister of RebabiIT1atlon be pleasd
o atate: X

(a) whether it is a fact that about
200 refugee families from East pakis-
tan have not been allotted agricultural lands
in Manipur;

(b) whether it is a fact that eevesal
agricultural families have been given 2
pari's of land already while 50 familics have
been given only one psri of tand;

(c) if %0, the reasons thetefor; and

(d) the steps Government will take
in order to treat the refugess of the same
category on equal [ooting ?

The Mislster of Rebabllitation (Shri
Mcbr Chand Khanns): (a) Yes. The
cases of these 200f amilies who frstmigrated
m?gtachn(nsﬂn) from East Pakistanand
after 2 to 3 years stay in Cachar moved on
sheirowninto Manipur arc under investi-
gation by the State Government.

(b) and (c). All Government spoovsored
1efugee families wexe given 2 paries (i.e. 5
acres approximately) of land. But owing
toscaraly of svitable agri Governmnot
land in the State, ab@ 5o unsponsoted
refugee families from Cachar could be affered
only one pari (2} acres) of land per family,
which they accrmed for ceserdement.

(d) The state Government bas eported
that no further land cap be given 10 the
latter class of displaced familics as sufficent
Goverrunent agri 1 lend is not avail-
able in Manipur.

Shri Rishang Kelablsg: Is it afaet
that the Menipur refugees have submitied
2 teh point representation o the Govern-
ment of Magipur and the Government of
India? If so, I'would like to know whas
action she Governmenrs have mken op thar,
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Shri Mohr Chand Kbaapa: How
does it arise out of this? [ do not follow
dat,

Shri Rlshasg Kelahing ;  Since how
loog these Mmipiur refugees from Cachar
havebezniiving inManipur? Whyhasthe
Goveroment dixanmioated agaiist them in
the matwer of allorment of land and loans?

Shri Mebr Chand Kbhanns: [ have
already answered that question in part {a)
Same Lamilies who were first settled in

ar in Assam  migated 10 Manipur
aatheirown. They have been there for the
morlghnc yursa Ashumm

arpilies, we need not have

them for rehabititation in Manipur, As
some lands couli be made available, an
arrangemeni was arrived ai between the
Government of Manipur snd these un-
spogaored niu.gm that not more than ?nc

ri (25 8cres) would be made avalable 10
!‘LB( w?n.ile the others would be 1
about two paris (Bve scres). There is no
discrimination-

Bhri Rishaag Kelshing: Isthe Gov
erament making any arrangement to lpok
into the grievances ofthese refugees, which
they have placed before the authorises ?

Shri Mebr Chand Khanss: If you
send me a copy of what you are referring
1o, | will cerninly look into it

H for Dieplaced P

2046 Shri Tek Chand: Will the
Minister of Rebabllitation be pleased

o sTate:

(a) whether it is o fact thu Govern-
ment oripgnally intended w pool the com
of the same 1ype of houses for displaced
petsons, but they were sublequently ad-
vised tbat this would not be legally corcect
as commitment was to recover only the
actual coet; and

(b) if s0, the date on which the revised
decinon was mken?

The Ministey of Rababllitagtiog
(Shri Mehy Chand Kbmmna): (a) Yea,
Originally it was intended to poal she cost
of a similar type of houses in all the colanies
in Delbhi gh this would oot have
been strictly illegal, certain doubts were
c:puf-.d &.:blod“d s legality. 1t wan,
therefore ided to recover the averige
cost of ooly thoss houses which w‘c'lt
conmtucted under the same mnction,
and were of the same type,

(b) 25th September, 1953,

Shri Tek Chamd: Docy the subse-
tquent  decision of the Govanmeot oot
s0 pool the cost of the same 1ype of howses
ampust 3 ueiln eral modion of o cmpler-
od contmct?
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Si’hd Meby Chand Khmava: No,
r.

Shsi Tek Chand: Hm this varistion
oot been effected sfier the accepiance
by the house-parchasers of the Govern-
ment’s offer?

Shri Mebr Chand Khazma: May I
ke a minwe to explain the position?
We startad building a imrge oumber of
] ents in Delhi. I think the number
of units js sbout fifty thousand aad out
of thern there may be eight or ten thousand
houses. In the initial stages we encouraged
the refugees 1o became owners of these
houses and we smrted allotting the houses
to them on s no-profit,-no-doss  bmis.
Ac that time, we ooly knew the spproximate
aost becsuse, as you know, the bills ere to
be checked by the P.W.D., audited and so
on. Then, we found, on going through
the sccounts, that some refiigees owed
us money while Government owed money
tosome, One of the ways of sertling this
was that we took the same type of bouses
all over Delhi and pooled their prices;
but then we were told thet it would not be
correct, They said: “You grve a defaite
underwling to s peron llving in Patel
Nagar, for instance, that you will be cbar®-
ing the price of the house on a no-profin
oo-loxs hanis If while comstructing
houses in Kalkaji, the rates of comtract
bad cbanged in the mesnwhile, it will be
unfair to the refugte in Patel Nagar to be
asked 1o pay for the extra cost of the house.”
So, what we did was this. We took a
perticular colony; we took s pari
contract and oo the basis of that whatever
the approximate cost of the house came,
it was charged from the displaced persoo.

1 may add that, a3 far s the Govern-
ment i coacerned, it is not making s peany
out of this particular trenssctioo.

Shri Tek Chand: Once the Govern-
ment had thought it advisable to reject
the pool system regarding the five hundred
mme type of houmes, did not the Govern-
ment  think it advisable to recover the
actusl cost of each bouse, individually,
rather than to lump them in groups?

Shr) Mehr Chand Khaanss [ have
Just Ttated that no decision was taken
We bave built a very large number of
bouses and we had to arrive at some kind
of a fair and reasonsble formula, We
looked into the different aspects of the
matter. We were advised by the Mims-
try of law that we should coly take a
particuler group of houses falling under a
s puticaler  contmel, That (¢ what
we bave doae.

Shri Teck Chand: May I put osc
more question, Sir?

Mr. Spusksr: No.
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¥3047. [Bardar Akarpuri:
{s..a,.. Iqbat Singh:

Wl the Magster of Irrigation
Powsy be pleascd 10 stte:

fs) the number of Ebakra Cansls
that have started irrigating land;

(b) the  approxirmate area of land
swud nd;r..n; last season and this

{c) the time by which all the ¢anals
would be ready?

The Dep Misister of Urrigetian
and Power Hathi): (a) 1o {c). A
Hatement is laid on the Table of the House
{Sec Appendix XI1, sonexure No. 53|

AT T . W ef
(Fawrea) g orfgcahar & e @ rexy
LAE,508 TFF T #Y

3

:
:

&,
4
1
z. ]

i3

LI

! a‘i
|
3

1%
by

"
31
11

%4 1%
HE

g

]

4

r

i:3

131

PNy |
43

3
2

12 SEPTEMBER 1956

Oral Answers 3 596

D.V.C. Employees
*20¢8, [Shei N, B. Chowdbary:
{sm B. S. Marwy:

Will the Mioister of frrigation end
Power be plessed to smate:

(a) whether the employees of the
Damidar  Valley Corporstion  strack
work in West and @ihar in the
last week of July, 1956; and

(b) if 50, what were their grievances?
The Deputy Mintster of Errigation
aod Power (Sbrl Fathl); (a) Yes, Sir.
(bY Their grievance was that the
should not be retrenched by the DVE

r until alternative employment
was given to them.

Sbri N. B. Chowdbury: May 1

know the actval tign @ prosent Te
parding  the qm:ﬁ of j alter-
tufivé  employment to the:empvggg?

Shri Hathl: Tbe total number of
retrenched persons to whom notices have
been srved B3 1501, Our of these, it
appears 457 have Rot alternative cmp-
loyment of their ewa aceord without
intervension of the DVC or the Govemn-
roent of India; 723 have got employmeng
and have actually been in their jobs and
about 391 are under offer.

Shri N. B. 1 May I
know the reasons for in making 2
plan to absort these men in other projects ?

Shri Hsthl: There is the quesdon
of dhinte.Jag. Omnce a project commences,
it is pot that immediately trained Bigege
are required there. So it is vety diffs
o exactly srrange 3o that enc projese
finishes snd work oo the other project
atares at one and the same time. T
will he some time-lag. But, as the hon,
‘Member will find from the 6gures 1 bhave
givea, out of 1500 perzons mote thbn
700 have aireagdy beep employed and offers
have been given to another 31%0: %0
there woa't be many who will be surplus,

Shri N. B. va@ur{:‘“higy I
know whether the oamies of r ptm
will be on the pay-rolls of the Corpars

aill they wre providd with abernative
employmens ?

be .%m:d‘at;dr mn_wonmldtw:
oz the rolls Carpamtion, hut we
bave hﬂhm Excigages where their
names will be borne oo the regiter,

Shei B. 5. Marthy: What are the
iste proapers of aharuative employ-
ment grospect b:'mggivnﬁﬂlmp&?{:?

Shri Hathi : The immediste
mzrum:mwﬂlbttbubeﬂnh
Plant, the South-Easstern Railway
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and thx North-Etestern Reilway will absorb

pmgm.r and the Durgapur Plant
lnd th gapur colony will absorb.
some others.

Shrl B, S. Marthy: May 1 know
whether these retrenched workers are
enjoyiog my feciliies from the DVC
8t present ?

Shrl Hathir Fadlities with regerd to
what ?

bﬂnlﬂh. S, Murthy: 1 ml::' know
whether they are geming any allowance,
howsing accommedsrion ctc. from the DVC.

Shri Hathi: They msy be having
housin? acCurmumodation but not  anv
sov  allowance,

Kosl Canals

*3049. Shri L. N. Miahra: Will the
Mipister of hrrigation and Power be
pleased 10 wtate:

(a) whether the alignment of the
Kot  Canpals has been approved by the
Cental Water and Power Cofmmission;

(b) if 0, the name and mumber of
sanalsthat are to be taken up for construc-
tion; and

(c) their capacity fer irrigational
purposes ?

The Depmy Minister of Irrigudon
end Power (Shrl Hathi): (a) Preii
minary alignment of the Kosicanal included
in the sancticned schemes was drawsn up
by the Ceprral Water and Power Com-
mimion. The final a:ltgnmm is beipg
marked by the Project cugineers in the
light of drtailed investdgations.

) The main eastern Kosi cana
i S:ur bnnchcs iz, Supau] brl::-llf.
Psotipagen’ br.
Araria bnnch mll
constroctian.

braoch and
be taken up for

(c) The main eastern Kosi canal will
ey’ 10,500 Qusecy st the head.

Shei L. N, Miskra: May 1 koow
whethet it is a fact that the local people
bave represcnied sal that the beadworks
of the capal be shified further wp with a

vinew tob:ﬂ mllmd] inr.; amo
mect better Quality land from
Wnitised for the cans? )

Shri Hathi: Our mfarmaton from
ihe prnnc:kmxhomm is thzt there was
somé ﬂ\lbl AgTAtion nhuu: the
of the main canal and it halm

to lctt]: the macter i1t a join merting of
engineers and refresantatives of rhe poople
_ofthe ares,
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Commaomity Projecta
Admministration

‘38453, Shrl Gowds
wullha mmrﬁﬁmgc feased
10 state ﬂupcn
O &

tration has machimery 1o verfy
that the Social Educationsl Orgamisere
are working in accordanct with the sug-
Em :l;nde in the Manual of Social

The Deputy Minlsser of Planaing
Shri S. N, Miehra): Whether Sociad

ucation Orglnmn art working in
asccordance with the suggestions made in
the Menual of Social Educstion, is &
matte;  which the State Governmeris
alone cap attend to. In view of the vast
number of blecks no Ceniral Governument
machinery can vesily this within every
block without duplicating State finctions.
However, Community Projects Adminis-
tration has a specisl officer who Eives
gndnnu to the programme in the States-

henever during bis tour, the special
afficer; Social Education, finds any marter
needing guidance, he gives it to the local
officer and aise to the Staie Government,

Shrl Gadllingene Gowd: | am to¥d
in many of the l:ommmlty ojects and
N.ES.  Blocks which mue visited,
that these officers have not been atlmd.m%
to their duties accerding to the Socia
Education Manual and the Village Level
Workers' Manual. May [ Jnow what
steps the Government is going to take to
scc that they ase implemented because the
administration lies in the Centre ?

Shri S. N. Mlahra: i could not
caich the full question.

Mr. Speaker: The hon. Member
says thnl some menuals have been pre-
officers are not acting uwp 1o

or :mp]emenung the rules and regulations
contained in these maouals. What action
does the bon. Member want from the
hon. Minister?

Shri Gadilingans Gowd: [ want 1o
know what is the mnclmugﬂ:o vmﬁr
the physical achieverenm of

Stod S. N. Mishre: T have mdlﬁltnd.
in the msin 1eply itself that it Is for 1he
gum }a atrerd 1o these things. Bur :h:

ave 2lso @Ot som® ATTRRGEMENT at
Ceptie which cannot be consadarsd to be
of such a nature as to enable us to cover
the entire coupay, ® the exenr it is
brought to owr botice

th:tou.r np:mfof'::cqﬁm:ewm
take atcps 1o bring the defects to the notice
of r.%cpls'(atcuawumm concryred,

Gadilingans Gowd: May T
wheother it would be i fos
the Crmiral Goverronent o1 Istruct the
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State Govermment to verify how far these
officers have worked properly and to verify
their physical achievements ?

Mpr. Speaker: These are all suuu—
tions fior action. Hon. Members can only
elicit information here.

Shri Kamath: In connection with
I’.h.ls social education and other allied
activities of the Commumity Projects

ration is carc taken to see, 10
ensure, that special attention is given to
those arcas where the Congress Party
is comparatively weak or has suffered a
major set-back

Mr. Speaker: That is an allegation.

- ShriS. N.Mishra: Itisaninsinuation,
ir. .

Mr. Speaker: The hon. Member
wants such care to be taken.

Shri Kamath: I want to know the
Governments policy.

Shri Gadilingana : Sir, may
I put one more Qquestionm?

Mr. Speaker:No; I have allowed
s-._lﬁcicm number of questionms.

Shri Gadilingana Gowd: [ have
asked only one question, Sir.

Mr. Speaker: I have allowed him
three questions.

Indian Embassy in US.SR.

*3054. Shri Shree Narayan Das:
Will the Prime Minister be pleased to
state:

(a) the present position in the matter
of freedom of movement of our diplomatic
personnel in U.S.8.R.; an

(b) whether there has been any re-
laxation in the restrictions previously
imposed ?

'l‘h Parliamentary S-:-mry to
Minister of External
ghri Sadath Ali Khan): (a) and (2
p-to~date information is being obtain
It may be stated however that many of the
revious restrictions have beem with-
AWD.

Shri Shiree Narayan Das: May I
know some of the important restrictions
that have been withdrawn ?

Prime
of External Affairs (Shri Jawaharlal
Nehru): We have said that we shall
lay more or less accurate information as
8000 “td“ hear. The mr}cﬂm:ldm
muIL tomuwhncg?pem not

where
Ez‘wnumwmldmtp, that is the
nature of the restrictons.
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Shrimati Renn Chakravartty: May
I know if our Embassy was ﬁt undn' any
special restrictions or whether these res-
trictions applied to all the Embassies
accredited to Moscow ?

Shri Jawaharlal Nebru: They used
to apply to all or—1I cannot say absolutely
gll—to most; it may be that to some
Embassies from Eastern Europe they did
not apply, that I cannot say, but in the
past thesc restrictions applied to most
other Missions in Moscow.

Shri B. S. Murthy: May I know
whether the;: ;u any :cstfi%:?:s on the
movement of the persanne nging to
Russian Embassy in India; if not, why
not the USSR Government be requested
to extend the same facilities to the personnel
of the Indian Embassy in Moscow ?

Mr.Speaker: Are there corres ing
restrictions here that is what the hon.
Member wants to know.

Shri Jawaharlal Nehru: Well, to
begin with I said the restrictions in the
Soviet Union, as far as I know, have been
largely withdrawn. The ry were never
special restrictions for India, they were
some general ones about someareas etc. But
the hon. Member's suggestion is that we
should have restrictions of the same kind
here.

Shri B. S. Murthy: No, no; that is
not what I want. ] did not say thar. |
said, if there are no restrictions on the
personnel of the Russian Embassy - here,
is it not justifiable to ask for reciprocal
facilities in Moscow.

Shri Jawaharlal Nehru: What I
am saying is, the restrictions have been
mostly removed there. What more can
I say? I do not know about the details.
They are not coming in our way at the
present moment.

Shri Kamath: May I know when
these restrictions were removed and the
position improved in this particular matter
—whether 1t_was_after the ceremonious
affirmation of their faith in Fanch Shila

the Soviet Prime Minister and Tovarisch

hruschev, or before that? What is the
position today ? The Prime Minister
told the House some time ago that Indo-
Russian relations are regulated by the
five-fold tenet or doctrine of Panck
Shila. Has there been any improvement
since the Panch Shila was endorsed by
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ShriD. C. Sharome; T it oot 8 fact
that the members of the Inditn Emboey
tt8f, of whatever grade or status. hive
o get viea or & permit cven when they
tave to move from ome plce to
in the city, and frwn one iocality to spother
in the USSR

Sharl ]-!hrlll Nebon: [ culd not
-ywhnthcmt_eiam.b:;hputﬂbly in
regard to certain sreds no pamit i
necessacy, o regard to some other aress,
it may be neccssATy. Apaqt from its belnyg
pecessary or pot, it i3 veTy often
to inform the avthorities so that
might Infiorm the locul peanle. The bon.
Members must remember that the whole
ruehae of Govermnent there iy different
from whit we arc wsed 1o bere. It is of
# differeoe type. It has many virtues and
may be thate ace  some aspects in lt
which the hon. Members here ma:
fike. The thing is difleres. lt:sdlrﬁ-
c:lt torormore the twy,

Flood Costrol Werks o Triguma

*3056. Skl Bires Datt: Will the
Minister of Irrigmdon snd Power be
plomed 1o smate:

(a) whether any expert Eagioerr wen
to Tripara to supérvise the Bood mual
works there;

(b) if so, whether any report has been
submitted by kim;

(c) the findingy regarding the works

cmried on Damberco Fall froject and
Chakm3-Ghat  Project:  end

(d) whether these works are poxcred.
in€ sccording to achedule?

w’%ﬁlmm): (l) to {ca.
Cam
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Shri Bires Dwrn What in (be amoust
gameod for thele two eropcry}

Shri Hathlr { think it is about Re.
95 for the Investigstian. I am w

te sure about the figare I shalf
t check it of.
Somaasils Project

*3857. Shri Ramachwdrs
Wil the Mimister of kmm

Power be W0 late:
{a) the comnoend®ions of the Andhre
Governunent  regarding Somasils Project;

) the stage st which the wcheme
sunds; and

(c) whether the project reports and
cimates are not readily sveilable s

m by the Krshne-Pennar profect
c

1
The of
and Powrer ( Rathii (3) The
went of Angdhrs bave o Ocvober, 1955

recommended the
Project in the flood control programme of
the smie under the Secomnd Plan,

(b) No deceion has yet been taken ca
the Staze Govermment’s recommenda-
sop

(c) Th¢ demiled project peport for
the xcheme submitted by the Andhure
Govermment in October, 1955 conmins
also the report and estimare b;
the Goverrmment of Madres in 1951,

Shri Ramschandrs Reddi: Mayl
koow whether the Govermsment have
wmdemi the devirsbility and beamsuity

of aalling for the records from the Andhra
Government, Together with an  afficer,
who will be sble o umt in the examina-
ton of the records?

Shei Flathi: Genersily, the method

followed in cyamination of these
tojects is that the of the State
overnoiept are caTle® here for 8 persos g}

djsuarjon. gt sbout these
marttersis carried on onl'y when it s possibie
to do so. Othetwise, cither an officer
feom the Central Water aod Power Com-
mission goes Ihere, or an offcer from
the State Gowmmem it called bere for
discssion.

Shrl Ramachandre Roddi: May [
know whether there is any p;:ml 10
discusion an 1 matles,
hgmgshgﬁwm

Shel ll:‘?tllf'rhe flr.l‘m is being
Xz if it is found mecemary,
called, But,



ﬂhm——for ircigation, ﬂboﬁ-cwuol and
protection misy be a pan
of the whok pmﬁnm, becappe it s a

multi-puipose  sc

Shri B. S. Morthyt May I know
why the Cemral Government i taking
such a long time—nearly a yecar—for
finalising the decision on this project?

Shri Hothl: For flood-control worls,
arpresentBs. 6o croresareprovided.  This
project coits sbout Rs 24 crores. If, as
4 mulii-purposs project, this may be
up, well ik may be taken a3 a multipurpose
pojeat.  (cherwise,  priorify has 10 be
given 10 immediate and emetgent schemes
such as protecsion of towns or other
particular ateas which are heavily inundated
or damaged by the floods.

Iadiusa ln Borme

. Shri 5. V. Ramaswaumy :
Wall the Prine Mioistar be pleased 10
State:

(a) the number of Indians who are
under contract service in educariona?
and other institutions under the Govern-
ment of Burma;

(b} wbether it bas been brought w
‘the notice of Govermment that such
contract services are terminated at will
before the expiry of the service period
‘without assigning reasons;

(¢) whether it has been brought to
the notice of Governmenr that man
impediments are placed in the way
their transferriag their salsries and savings
to Indis; and

{d) the steps Goverminent have taken
ip the matter?

The Parllaaentary Secretary
ths Minismy of Exterpal Aﬁh.m
.(aﬁ.-{ Ssdath AH Ehan): (2) 575 apPtoXi-

(b) Yes Under the terms  of the
-atandard Agreement, both parties have
the right to tetminate the contract by

jving three months’ notice in wrilng
‘-I'tl‘wt assigning reasomns therefor.

(c) Yes. Due w Foreign Exchange
dlEcuIn:s, the Burmese 1 Goverrunent
have of late tened up al discrerignar
Ienitences lﬁdc there is litile ujﬁ:n.g
tegarding the transfer of monthly remit-
mnces, facilities are not casily obtainable
for the transfer of savings at the time these
coptract officets leavé the country.

) Through rhe efforts of our Embassy
in Burma, it has been possible 1o tecure
reminences of che savilgs in most

-cater. 'We arenow making it a cnotrecrusl
ohligetion on the part of the emplu -nn
Burma to arfTange neCERary

- belo
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ShriS.V h!'m' With regard
to the answer to pagi s
could we have the bresk-up oflh:%&\m?

Shri Sadath Ali Khan: Yes. Eugi-
mfers, 211; doctors, 202; lechurers, 111;
isecilaneous ca es employed by the
inistry of Social Services, Geological
Department, Indusstries and Development
Curporations, etc., sI. Towl is s7s.

Shri S. V. Ramaswamy: Out of
khese doctors, how many bave been semt
away and the ressons therefor ?

Shri Sedarh AR Ehant Duning 1955,
33 doctorm Were dlsdnrgcd by
three months” notice without assigning
reasons thereof.

Shri 8. V. Ramaswumy: Has it
been possib ie now 1o persuade the Burroese
Government 1o permit them o send
remistances 1o India?

The Prime Mmister and Mintner
of Exteraa) Affairy (Shri Jewsharfal
Nebra): We just ansWeced that question.
We are trymi to arfenge some contracroal
cbligations in that respect.

Shri Verrgymmary: May | know to
which part of the country the majority
;E the geopk whoare aanyd in Burma

bng?

Shri Jawmbaria) Nebro: Which
part of [ndid or which part of Burma?

Shri Vemrm»wamy: India.
Shri jeesimrial Nebru: 1 do not
oW,

Mr. Speaker: MNext question.

Shrl Vesraswamy: 1 want 1o loow
to which part of this country the majority
of the geopie who are employedin
belong ?

Mr. Speaker: The hon. Minister
says that he does not know.

MWWlan

*206a, Shri L E-t‘-hlm Will the
Mimister of be plentd 1o state
whether the od of cqroplerion of Com-
tended ia Madoes Stase spacialy 1o Malstar
ndéd io tan yio Malabat
District ?

The Minister of Planning
(SETS, NG S To reriod of oo
ration of the Capmumicy Projects Blocks

of :952 53 scrics bas been mnifornily ex-
d by one year ;. ¢. from 30-9-1955
tn 30-9-I956 with the proviso that if soms

x of e wogkk to be dape cven
t dare, it may .I: o and fini-

up 0o 31-3-1957,

located i Malabatr Diunc: of
to tht 1953-53  wexics
sod s covered by these axrrucinos
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hsnr“;d:m lllt:-eM.i .ln:h..
t wi taken up an
uddn?g’-l amount will a n'l.nnd for
those schemes?

Shri §, N. Mishra : 1 could not
get the exact import of the question. Bug,
f the hon. Member wants to enquite about
pew schemes to be taken up im the post-
fensive ssegé, I ma orm bim that
there is a :mdis, 30,000 for so-
dal education and local worbks per annpum.

Sbtrl L Eacharan : May 1 know any
pew Commuuity Projeqr blocke will  be
taken up lillbudmm;:hc Secamd
Five Year Plan petod

Shrl 5. N. Mishra : It seems the hon.
Member wanisswknow whetherprewblochs
would be taiven up during the Second Five
Year Planin Malabar. OF coume, we
art going to cover the emtire country by
Nedeosl Extension Service blocks.
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<y e Faefat o ff ) o fewle
@ T A N F TN W weAr
W & WG & Mg § §iq A
WME 1 AR AR § ®W TEIR 0
NIigax IR ¥ A RNED
foofca st 1€ 2 fe 7% ford 7w
IR T W 2T & 9T aATW
I, W OWAR T I3 IS FH
® faar Feman @r &7

e AN an fes Wi Wit
(ot wmgram Age ) : AT OF
o foor @GR ¥ @O ¥ R
99 IR qAEIT WEET T Ag 70
P IEHI T aFT K |

Shri N.C, Chateeriec : Willthe Prims
Mlmsier inform us wheth:r he has received
some complaints from Netii's brother.
Shri Suresh Chandra Bose that he has not
been given the full repore and his minute of
disenthas been withheld. because he has not
been able to have acless to the neces; ay
papers and documents?

Shri jawabarlal Nehru : He has <em
me a commuanicstion which is a littke dificult
10 undersrand. The wording is rother extra-
ordinary and the facs stated are not cos
reci. Buc it is true we invited him. First
of all when the commirttes come back fcome
ja‘pnn. they got all the papershere; they dealt
w¢iththem and they gave them to the Externat
Affairs Mlmn where they are. Shei
Suresh Bose wi od to consuli them. We
could not send all the confidential papers
from our Minisoy. It is one thing for the
commitice 10 sit here and have accoes 1o the
papers; end, it is another thing 1o sead thax,
3 Calcuna. We invieed him to come here
lock into the papers and wotk here. We could
n&m\dtbe papers to him in that way,

Bhri N C, Chatterfae 1 Is it not o
facs that Shei Suresh Bose requested the
Chsirsian and the otber colleagne to firrnish
the remainiog gmom of the draft repont
without which he could not powrbly finalise
the minute of dissent and chat has been  with
beld from him io spite of repeated letters and
telegrums?

Shr] Jawsharis) Nehrw 1 In s l: ol‘
repeated letersand selegromms, Shri
Bose cefused to come here and tosce all l:he
pﬂpuf e I dn::;letwhywe sl:||1q..\1d =
of our tos apersto him w) 3
blhlvtm ammn:rwwxid'lilwry peculier.
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__ Shrl Kamath : Has the hon. Prime
Minister cotictd lhn;' ut.:ﬂ:n facténﬂ!t
‘ADDmS ,mils!'rr this euu nquity
Cnmmll’:lee eport, o copy of which was
Jaid on the Table of the Houu yesterday ?
Whereas the signatures of Mr Swurd
‘Chandra Bose and his colleagues are dated
the 2nd July, 1956, in the left margin
of the same page, we find the draft was
prepared on the 10th July, 1956, and dis-
cussions, mmumm and finalisation are
dated 13-7-56. d{ the submissioa
tothe Government oi' India is dated 16-7-56.
I.ﬂ\mﬁ aside the last one, the deafi itself
aceording to this very report the,
10th July, wheteas the signarures l(:?P!'nd-
ed bear the date 2nd lul'{ 1956.
{drafc was aof peepared ot sl on zad ]ul:'r

Shri Jawabarlal Nebru : As a mat-
ter of fact, I thought I had explainzd
that. I must confess and apolofise for
the fact that it bas pot been printed in
a manner which is very clear and this difi-
«culty arises to the average persom who
reads it

Shrl Kamath : Will it be clarified
now ?

Sbri Jawsharlat Nebru : 1 did say
‘something about it yesterday. So far as
that documcnt is concerned, the main points
were signed—it is in the handwrisng of
:Shri Suresh Bose himself-—om  the 2nd
July, as stated. The others arc mercly
a the end of the whole teport and they
have nothiog to do with the document.
When the whole rcport was pesented,
the dates weie put down by the other
two members

Shrl Kamath : The date of the draft
itself is 10-7-56, whlle the signamres of
the members, Shri Shahnawaz Khan,
“Sbri Maitra and Shri Suresh Bose are da-
ted 2nd July, tgs56.

Shri Jawaharlal Nehru : The date
10th ]uly is against the draft of the whole
and not of the tast docucemt, The
date tDIh P.h refers to the date when the
whole draft of the report was prepared
and not the last dooument,  So, they
noted down that date at the ead of the
drafi of the full report,

Shr) Kamath : The discussion of
tha( draft

‘Mr, Speaker : We arc not gw in
now,

Shri Kamath : It has got a bearing;
i.lfl: & question of the reliability of the

Mr. Speaker : The quetston relates
to whether the rcport of lhe Netaji En-
quiry litkee will be placed on the
“Table. That has been dome alresdy.
If there are any otber questions, they may
aske some other shape. Next gueation.
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Shri Kamath : I want 1o put just
ohe mope UmMportant questioD.

Mr. Spealer ¢ [ allowed the hon.
Membets %o put two or theee questions.

Shri Eamath ; Oply one queston,

Mr. Speaker : [t may be one sub-
ject-matter; but, he has pot two ques-
tioms.

Strl Kamath : This has been a
macer of caacEm { o the cotry for 1bhe
last s0 mapy years.

Mr. Speaker : | agrece.  Hoo. Mem-
ber is tryng to go into the details of the
teport. The question is whether the
cepari has been finalised and if s0, whetber
itwill be place d on the Table of the House.
I am not preparcd to allow other questions.
though thqr may be very important. The
hon, Member must choose other reme-
dies or other methods for asking this i
formation.

ShriKamath : The session is ending;
we arct al the fag end of the sosion.

. Mr. Speaker : Can I allow a general
discussion on this subject at this stage?
Shri Kamath:] willputoolyonemore
wetion. May laskifthe hon, Prime
mmn is aware that the rest of the re-
T to e 64 does not bear any dase
at ull c two colka; Shri Shah-
nawaz Khan and Shri Maitre, have sigoed
it, but there is not date at all

Mr. Speaker : | am not able to under-
stand how itis relevant, when it was signed
etc. The question was asked by Mr.
Chatterjec whether the member was givea
an opportfunity to sce the papers.  That
is areafterof substance andthe hon. Prime
Minister bas explained that under those
circumstances that could not be dosme.
How fer arc the dates and other matters
relevant to this question, even assusung

1 allow those questions, exce pt for the pur-
ge of :;amlu that there is some care.
m

Shri Kamath : The date shows that
zl:‘&mddnotomar all whep the
raft...

Some Hon. Mem bers: Order, order.
Shel Kamath : | know better. It

is a serious matter, because the dares do
pot tally at all. That is why there are
:l.upu:om.

ShriJawaharinl Nehru : If any hon.
Meotber wanls to have any icformerion
abouttliis, I am prepared togive it to the
best of my ability now or later.  Ithiok

I pointed eutan logised tothe House
fora slight errorin the _printing of the date
where it is placed, is is an

dix atthe end and the date to whichthehon.
Member poimed out hes notking todo with
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this eppendiz, The dates of d:
omrecvon knd finalisssion >d :uliul
to the Gwﬂmﬂm of India wtrc put in
Iater,

The hon. Member is quite right in
sying that the date wiiten on the Ap-

dix is the date af the whole report,
muﬂ'u and all. Shai Sutesh Chandp
Bose was prewent only during  half the pe-
riod of the dqmuion. He was not pre-
scnt atthe final signing of it.

Shei Chatsopadbyays ; I should like
o raise a paint of imporwoce with your
pormission.

Mr.Speaker : Let me fivightl:e ques-
tions. Then [ will come to that,

Now we will take up the Short Notice
Question. find the hon. Member is
absent, The reply will foom pert of the

Proceedings.

WRITTEN ANSWERS TO QUESTIONS
Pakistan| Naticosals i Khaal
Hitle

S.N. Q. Noo. 23: Siri mad
Ikhenguinem : Will the Prime Mintoter

be pleased to atate:

(s) whether it is a fact that Pakistani
oationals have been occupying Pyrdimah
and Barhill in Khasi Hills on the border
of Sylhet since the 27th August, 1956;

(b) whether it is 2 fact that Khasi cul-

tivator who wete the ?uumt sertiers
inl the areas became pantc stricken  and rin
sway for their life; and

(c) what steps Government have 1aken
to drive sway the cocroschers and aliay
the fears crested among the Khasi tribe]
cultivators?

The Prime Miwistor and Minister
of Expirnal Affatre (Shel ]am-rlpl
Nehru) : (2) to {c). ll isnot a fact thin
Pakistani mationals have been ocupying
Pyrdiwvah wvd Barhill aredd in te Kradi
Innm H:l' s Dinsia nimcth: :-nfemm

The facts as cepottad

ouen:l'nmt are that on the t4th, y5th
and the 213t August 1956 a few Plkhtu-h
=pJys it«r-'-!ﬂinm hﬂlmdr ah
areas and threatered cultivetors
not to cultivate lands, E'mum va:q been
fodged a1 District and Smte Govermment
fevel.  Asamn Goveramenil have also 1aken
stepe for frequent Patrolling of these arems
to prevent any further trespass.

Gharig of Eridms River Water
. [ShriC.R. Chndu'{:
"ﬂl!-{ S.V.1L.Naresimbsm :
TR the Mnu ter of Plamuing be
plaxd ® '

" ':l}“helhct :thmur Canirsl
water and Power Commission and the

12 SEPTEMEER 1856  Written Answers 2610

Exgircers of Andliz dnd Mysere State
et at Bangalore, over bythe De-
oty f(o:ht;:nuu the lr'lin:dhag! n-uwhc
sion for the purpose of portloning the
warert of River Krishrl'go Ardhra ard
My®xt Soares ; and

(b) the decivioos taken st this Con-
ference ?

The Depn gthMu of Irrigsticm
and Power (Shri Hathl) : (a) Ye,
Sir.However atthis Confereree, oﬂhﬁll‘lﬂrf
of waters of the Tungabhkadia

ol was discussed ard rot llt vaters
of whole River Krishna.

(b) In this Conferet e, it wss sgiced
that the waters will be shared in the ratio
f-‘lf 3i per cent for Mysore and 65 per cent

Flvods in  Ksmalpar Tomns

*3050,. Shr) Daserstbs Tel ¥ill
the Minister of Irrigadon and Power
be pleased to srarer

(a} whether it is a facy that on tle 28th
July, 1956, Kemalpur tewn again I-25 teen
ﬂl:umtd under warr dus to heavy rain
allg

(b) if 30, the amo urt of the Jess of pre-
perty due to the ficed;

(¢) the steps thaxy have been taken to
give relief to the distressed pecple; ard

(d} the steps Goverrmert picfcic to
take 10 prﬂtect amalpur tcwn f1em cera-
tant flood?

g Minlater of Irr'#s1'ap
el Hathi) : (2) Water

lrirvxlmllll' six to eight irctes ertered
only the low-lyirg areas of the tewr.

(b) Nil.

(¢} Does not scise.

{d) Tﬂhp&ﬂty floodirg of low-lyirg
areks is 3 normal festure towns where

mabdil)l s hesvy. Hi the Sood
mm division is looling ifito the

Naclswy Explosions and their Bffecrs

*28¢1, Shrl Balwant Sllhll-_t
Will the Mmlt::p_‘of l';fm -

decasting cavedrodtate wldrher
the hwk “Nuckar Exploskans and thelr
Effccts® will be translated into Hindi
and other rcgiana] languages for Gronlation
in tht coumry?

The Midoer of (aformstice and
Brondiastia g Oy, Kogkis ) 1 The
baok **WNuckesr end Thoir
Efficcm™ s 1rained ot
Hindi.
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in W,

%3083, Shrl Telkikar : Will the
Minister of Rebabilitation be plcased
o atate :

(a) whether the six colleges saction
ed for the displaced students adnm mdd!b
otier than displaced ones;

(b) what al subjects are taught
in thesc mlkg:?

 (c) whether  any poitotage of scats
is reserved for the dis ur'lmd srudents in
the four colieges, in West Beogal, and
Amsam and Tripurs, o which grann

to R3 1,47, %00 were made?

The Minimrr of Rehabilitation
(Shri MebrChand Khamns ): (a) Yea

(b) Arts and Scicpce subjecss  are
taught upto the Dwegree standard in these
colleges. Besides, there will be a workshop
attached to cach college, in which facilities
for pracucal training will be provided to
students, who have an  aptitude for the
same.

(¢) No specific perceniage
fixed, but it is oncof the mnd‘rgomis'f
the .u.ncnnn that lhe majotity of the

bould be displaced

Colleges for Disp! Stode
Colleges HEM nts

students. é

Director spe. Gen>r i) of Suppllea
and Liaposals

*3058-A. Sho H. N. 2 t
Wil the Minister of Works, Housiag
aod Supply te pleased o state ;

(a) whether it is a fflﬂ that an jtiquiry
into  c:rtaio charges of corruptico againat
a former Dmc:%w of Insptction, i
ion cigcle, under the Diieecug-
General of Supplics and Disposals has
been completed And the report subpmit-
ted to Government;

(b} whethee it is a fact that no &Gtipg
baa yet been takea oo the basis of the said

nqguiry rePoTy; and

(c) whether it is .luo a fac that e
anid officer is actuall

of Gmpection, New
Dirtcior-General ?

The Parllamesss
to ¢ Minbwwr of hhﬂlﬁ.
nd!a’&, (Ski!'.s. n.ﬁﬂs
Yo, the inQuiry was beld in
vaggus charges (aciudiogseme relatng
W CETGtm.

(6) No, Sir, ation bas been taken an
(c) Yes, Sit

orking is Direcmnl
:lllu under the snme
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= wex & Wit 39w

*30¢3. Wt wer feg amve
T TN G 0 T € B9 R
f& fifr dwafiy o ¥ oofs
Fw FER T 7= W | $<
Jawt & faa feat ofnr &iga &
g

T I (et Ao fm) ¢
g Jeafly e & smaT@
T e aw 82 UM ¥ fg ¥
fat ¢80 ga  39s FOF ¥ PN T
€ ¥ T R A EFWF
it ¥ wgraen it 97 anfaa &0
W TR & T gE AQrEer Ay
At @ GiEAT w1 § T G
0w & af vl ¥ g=v

st e qT Fo &9
Hledwrm Shigyard
*2063. Shri Mstthew : Will the
Minister of Prwdnerian be pleascd to
scate ¢
{whe:her itisa factthat the ships
actually under construction at Visakha-

patnam will be delivered only at the end
of 1957 and beginning of 1953; and

(b) if wo, whether only three and a
quaner yesrs wnuid _available for
building more shi
Secumd Plan w er it is
apatal that 90,000 GRT of ships will
be buih there during this period?

TheDeputy Mininter of Prodectian
(Sri mmﬂ:. (l)Ofthhlp
under  QuMmTauction at present, ooc
schaduled for deliveTy towards the end of
this ycar snd others are cxpoored w be
deliversd ob various dates during 195%

() Thex ehipe to be delivered dur-
iy be first two years ofthe Sewoud Plan
perind  and other  ships to be built and
delivered during she remaining chree Years
are cxpected to fulfil the target of 75.000
gpo.om GR.T. laid down in the

sn

*206y. Dr. Rain Subbay Shigh :
Wil the Miniser of brrigmelan  and
Mbe pleasid w state :

hel
(a) ':mth:r. l'ht Damodar, ‘k’ajﬁ
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phase of its comstruction P mme
especially the copstruction —of dems a1

Balpabari end Aiyar; and
{b) if so ,the 1easoms therefor?

The Deputy Minimer of Irrigation
and Puwu- (Shei Hathl) (o) and (b): Thbe
construction of Second phase projecss is nor
being taken up during the Second Five
Year Plan on account of the following
TEAs00S

(i) Adequate flogd %lcpducﬁon 1o tht
Damodar Valley would be provided by the
13t phase projects ;

(ii) It is not considered desirable to
submerge further la areas in Bihar
:;J.mmr. by conatruction of the reservoirs

consequent increaae in the rehabilita-
tion problems. The reservoirs  Wotild
alwy submerge valuable coal bearing land

{iti) Power from %mm:u like Balp:han
and Aiyar would be scomomicsl] only if
these projects are found necessary §or
purposes orher  than Power which would
cany a substantial share of the costs.

Radlo Factory for Displaced
Pawons

_ *206$, Shri Wodeyar: Will the Min-
ister of Rebabllitation be pleased 10
state :

(a) whether it is a fact that the Gov-
ernment of India are ing 10 start a
ﬁiﬂ factory in Bombay 1o rehabilitate

ugees; and

(b) if so, the annual praduction
capacity cnlr the facory and the estimated
expenditure thereof?

The Miainter of Rebabllitation
(Sbrl Mebr Chand €hanoa ) :(a)
and(b) Governmeat  of Indis do not

wm adenFactmymBomhy
but have agrecd to grant certain facilitica
to Messn, Waco Radioc Works, who
propossd 1o shift their existing facwory for
the magufscture of raduo sets and radio
parts [mm Ulbssnager and
eXpand it. vcmmcn:'s loan to
the Waco R.dm on thia scheme will be
Rs. .98 lakbs and Rs. 1-53 lakba will
be spent op the (and and cansteuction of
the factory building which will be reated
out t1othe finn. Tbhefactory will provide
cmplurmm( to about 100 displaced per-

%00s. The annual mdnclmn cnpmnr
for radios wil be about 3,600

“Atomlic Exploalon”

*3066. Shrl K. K. Daa : Will the
Minister of lofarmation asd Broad-
casting be pleased to stawe :

() the arrangements  ibat
teen made by Govcmm:n:funheult d
tbeir  publicasion “Atomic Explosion™
in fbreign tountries;
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(b) whether ies have been sent to
our Embassics their diswibution
as complimentary copies 10 suitable and
:;immnhed men in foreign ocoustries;

(c) if 0, the details thereof?

The Minisser of Information and
Hrosdeneting (Dr, Keskar) : (a) w(c).
No special organisation is being propased
for the sgle of the book. We have got
arrengmeTws for the dinribuson of our
bocks in India also abroad. This book will
also be sent in the usual way for sale 1o all
the centres. The External ““""ﬁ{
arrange for tbe ‘despatch of copies
books 1o the embassics whenever it is
considered necessary and are of sufficem
importance and in this inatance they have
disuibuted about a thowsand copics. In
view of the lrlneum that this bhwk might
Brousc, a2l arrsngCnmme have been
made unI:lmmr agents and sales newwork
0 see thatitis duly publicised.

et @wv

*3c%9. = W  f e
o TATw A 9g T T E KA
few agea fe el W & garc
% fregg wx e ¢ e fare wfg
# Jaaq W Ty f o v Hewt
e wfy fed ordd ?

‘g die quew Wit (wre
duec) - S, W o o@wow F oY
g W & el g o o
€1, R T TE TEIT & SN
wfg s m @ wE R
I® T A @ @ AR F FAww &
Tl €9 A gy FA @G ow
frea fem o @ fe o sze &
fad wrmE & & e 3 2w anfw
fem sy o

Juse M-m

*2068, Shri Bansal : Will rbeMinis-
ter of Commerce Camener
be pleased 1o state @
(a) whether 8 suggostion was ml.dl:
by him to fix a minkeus price for
manufactures at the laat meeuudthe
Bxport Advisory Coundil;
(4) what baa been the - redction  of
the jute indusuy 0 this proponal;
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(c) whether Government have revised
the target for the preduction of jute
manufactures at the end of the Second
Planto 12 lakh wons as against the original
target of 11 lakh tons; and

. (d) how the recent decision of the
jute mills to seal Jooms will affiect the
target laid down for the Secvnd Plan?

he Miplater of Cavaumer Indus-
u'iel (Shri Kanungo ) : (a) Yes, Sir.

{b) Reaction of the jute indwsry was
not faveurable,

(¢) The origioal target was Hxed at
12 lakhs tons which has oot been revised.

d) The recent decision of the  Jute
Mills to seal 5% ?lalh:ir h;mm is ocoly
a temporary one and may be revoked as
s0on aa the export demand Jooks up.
This decision as at pecssn! anticipated, 15
not therefore likely to affect the target.

Maguzine Exploilopr at Bhakrn

*3069. Dr. Satyawadi: Will the

Minister of Jrrigation snd Power be
pleased to state :

(a) the total loss involved by the fire
which occcurred in the explosive maga-
x.i?ic at Bhakta on the 1st July, 1996 ;

(b) the cause of the fire ?

The Depury Minlster of Irrigation
and Power {Shl Hathd): (a) Gelignite
worth about Rs. 281,800 and the maguzrine
building coating about Rs, z5,008 were
gnpletehr destroyed. Therg was Do loss

hif

(b) The matter is under investigation,

Hand-sprn Yarn

ea070. {Sﬁ‘?h:im Jugal thou Sinhat
i Baba Ramnurq:.rn Siogh:

Will the Minister of Productions be
pleased to state;

(2 what arrangement has been made
for the disposal of the handspun yarn
produced by co.operative societies and
other agencies;

(b) on what conditions and in  what
manner such yarns are purchased; and

(¢) the agency in Bihar fer making
purchase from co-operative  societies
specially in Sismarhi Sub-Division ?

The Parllamentary Seorcoary t
the Minlater ofProdm:ti.on (Shri R. G.
Dubey): (a) The hand-apun yarn pro-
duced by certified co-operative pocictics
471 LSD--2
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end othera is }aken over by the institutons
recognised by the Khadi and Village ]agus-
tries Board for being woven into Khadi,

(b) At rates fixed by the Board for each
:;_ﬁun depending upon the count and quality
yaro,

(c) The Bihar Khadi Samiti, a branch
of which exists in Sitamarhi Sub-divisien.

(ndomris)

w11, {Shet Ambam o Sieh:

Will the Mivister of Prodvction be
pleased to state:

(a) whether it la a fact that All India
Khadi and Villsge Industries Board did
not parkicipate in the Induatrial Exhibi-
%on heid in New Dellu;

(b) whether the Director of Develop-
ment, All India Kbadi and Village Indus-
trics Board has affirmed that about nine
lakhs banks are lying in Madres Smte
without beiog woven; end

(c) if so, the reasans for sccumula-
tion of such a huge stock of ysrn and
wherhe,r that st is sull hvipg wndis-

'l'ln Curllamentary Secrewry to
Miniser of ri
R. G. Dubey): (a) and (h) Yes, Sir.

(c) No definite information is available
of any large accumulation of stocks of yarp,
Information is being obtained frem diff e~
rent centres.

Decimal Colaage

*3071-A: Shri Krisbnacharya Josbi:
Will the Mhn(er of Informadon and
Beroadcasting be pleased to state :

(a) thesteps Governmeot have mken so
far to give wide publicity to the intreduction
of decimal coinage in the country from
April, 1957; and

(b) whether the Swmate Governments
have been addressed in this matter of
publicity ?

The Miolater of Information and
Broadcesting (Dr. Keskar): (a) and (b).
A staternent 15 laid on the Table of the
Lok Sabha, [See Appendix XII, annexure
No. 54)

State Trading io Ores

Shri Tulsidaa:

*3972- 4 Shri P. Subba Rao:

. Will the Minister of Commerce
end Comaumer Ladustries be pleased to
state:

(a) whether the State Tradiog Cor-
poration have i to take over from
the private sector the cxpert trade in
respect of iron ore and manganese ore;
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(b) ifso, whntpemenngu of theexisting
trade will be diverted to the Corporaton ;

(c) the date regarding diversion of
trade through the Corporation for the

ﬁn;nml years 1956-57 and 1957-58;
an

(d) the basis on which the Corpora-
tion would Sa for manganess or iron
res acquire !r Mine-owners ?

The Minlserr of Trade (Shei
Karmarkar): (a) No, Sir; the State
Irading ion is Dot competent to
take any wu division.

{b) and (c). Exports of iron and man-
e ore by the State Teading Co
tiod are limited to quotas allotted w it in
accordance with the export policy in foroe
from time to time. For the curreat yesr,
as are being granted by the Chief
%m(m]ler of Imports and Exports within
a oveiling of oae-third of the tolel quantit
1o beallowed fe export during this peri
‘Ibe policy for subuqucnt periods has
not yet becen decide

(d) The Corporation would pay a fair
competitive price for the maoganese gad
iron ore it prurchases.

Displaced Perwons in Rajesthan

*3073. Shri Bhagwat fha Azad:
Will the Minister of Rebablllaation be
pleasad to sate:

(a) whether displaced claimadts in
Enmtl:an have abandoned their allotted
nds;

(b} whether they are asking now
that the amount due to them sas com-
penxxfion sgainst their clam for land
should be set off agminst the price of urban
evacuce property purchased by them at
Auctions; and

(<) if 8o, whether Government propose
to cobsider the same ?

The Minlaser of Retsbilisation
(Stri Mchr Chand Khanas) (a) Yes,

some of them.
(b) Yea,
(e) No.

A% A6

*ou¥, ) Yo We @ifFgy :
T FWTEA FN A IO I FN
wa fs -

(v) w1 97 &9 & @& 3% s
afafa & ot & gewaq  afafa €
madt fewfca 1 83X 7 e
g
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Canaltzation of Imports

Shri H. G. Vahhbhnav: Will
the Minister of Commerce and Conan-~
mer Induatrica be plessed 10 state:

(a) whethn objecsions have been
by cvmmeranl organisations that
mnl:a-m o imports of cerain items
like mw silk, caustic soda and soda ash
through specified channels bad kd 1o a
great deal of inconvenience to traders and
disloation of their business;

(b) if so, what methods are being
c::idefed to redress these grievances;

(c) whether Gowvernment have  ar-

for over impormation of caustie

sode and soda ash to remove the scarcity
of thes articles ?

The Minlster of Trade (Shri Kar-
markar): (8) Yes, Sir.

(b) They were considéred and no ac-
tion was decmed nectsaary.

{c) Yes, _Sir,

Prime Miniater'a visit to
New Zealand

*2076. Shrl R. P. Garg: Will the
Prime Minlaser be plcased 1o state:

L.) whether amy invitation has been
reczived by him to visit New Zesland;
and

(b)if so0, whethcr the invitation bas
becn  acceptesl

The Parllamentary Secretary to
she Misister of External Affuirs (Shri
Sadbath AL Khan): (a) Yes.
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(b) The Prime Minister expressed his
gratitude for the invitation and said that
he would be happy to visit New Zealand,
but he could not say when this visit could
take place.

Virginia Tobacco

Dr. Rama Rao:
*3077. 4 Shri Mohana Rao:

Will the Minister of Commerce
and Consumer Industries be pleased to
state :

(a) the average price per lb. obtained
by Andhra exporters of Virginia Tobacco
in 1955-56;

{b) whether it is a fact that Andhra
Tobacco (Virginia) exporters have not
been finding export markets for all their
stocks

(c) how the proposed import of 6
million pounds of Tobacca from U.S.
will affect Indian exporters and culti-
vators; and

(d) the necessity to import Tobacco
when we are surplus in it ?

The Minister of Trade (Shri
Karmarkar): (a) A statement is placed
on the Table of the House. [See Appen-
dix' XII, annexure No. 55]

(b) Exporters have not yet been able
todispose of a small portion of the current
year's production, but it is expected that
efforts which are currently being made for
finding export markets will bear fruit in
the near future,

(c) and (d). The import of tobacco
from the U. 5. under the Agreement recen-
tly concluded is not likely to have any
adverse effect on Indian exporters and
cultivators. In fact, the Agreement will
enable us to import a part of the quantity
required for bleading with indigenous
tobacco for the pursose of manufacture of
high quality cigarerttes, without expenditure
of foreign exchange.

Cotton

{Shﬁ M. 8. Gurnmd.uwamr
*2078. Mukerjee:

Shri K.-mth-

Will the Minister of Commerce and
Consumer Industries be pleased to
state

(a) what, according to Government,
is the size of a normal cotton crop ; and

(b) what is the fair price on a normal
crop fixed by Government ?

The Minister of ConsumerIndustries

(Shri Kanungo)- (a) There i is no such

thmg as ‘‘a normal cotton crop”, as the

s ize of the cotton crop in any year depends
o n the acreage sown under it

2620

(b) Prices of cotton vary according to
variety, quality, staple length and grade,
Floor and Ceiling prices have been fixed
for each standard variety of Indian cotton,
and the prices of cotton move between the
floorand ceiling prices depending onsupply
and dernand.

Development Plans for
Chandernagore

*2079. Shri Tushar Chatt will
erjea:

the Minister be pleased 1o
state:

(a) the amount sanctioned for the
development plans of Chandemagore;

(b) the items for which it was sanc-
tioned; an

(c) whether the West Bzngal Govern-
ment have undertaken to bear any part
of the cost ?

The Pulhmmry Secretary to
the Minister of External Affairs
Sadath Ali Khan): (a) and (b). Of the
three proposed development plans, one
is under examination of the Central
Government and the other two have not yet
been received from the Government of West
Bengal.

(€) Yes, Sir.
Goa

*2080. Shri Kamath: Will the Prime
Minister be pleased to state:

(a) whether Government have ap-
prised the Goveroment of Pormugal of
their reaction to the refusal by the latter
to afford facilities to the Egyptian Em-
bassy here to look after Indian interests in
Goa, Daman and Diu; and

(b) if so, the Portugusse Govemn-
ment’s reply thereto ?

The Parliamensary Secretary to the
Minister of Extermal Affairs (Shri
Sadath Ali Khan)}: (a) Yes.

(b) Reply from the Gowvernment of
Porrugal is awaited.

Cossye Project

*2080A. Shri N. B. Chowdhury: Will
the Minister of Irrigation and Power
be pleased to state the reasons for delay
in going ahead with the Cossye Project
in West Bengal ?

The Deputy Minister of Irrigation
and Power (ShriHathix The project
is under detailed technical examinration
in consultation with the the State Govern-
ment.
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Nudiear Exphalons

*3p081. ShriS. V. Ramerwamyt Will
the Prime Minister be plessed to state:

(a) names of the non-gelf governing
tertitorics who have sent  memouals to
the UN.O. against the conducting of
nuciear explosions in their regions; and

(b) the disposal of such memoriads ?

The Parllamsentary Secrcoary to
the Minlster o { Fxpernal Affalns (Shri
Sadatk All Kben): (a) Pestions have
been received by the United Nations from
Marshall Islands snd Western Samos,

(b) As_regards the petition of the
Marshall Istanders the actenton of the
Hon’ble Memberisinvited to answer given
to starred question No. 1433 by Shri
C. N. Malviya.

Afrer examining the second petition,
the Trusteesbip Council adopied a resolu-
sion on the 20th July, 1956 noting (;2
that the tests in question would not
carrisd out in the T rust Termo:y of Western
Sameoa but in lace  far &kom any
inhabited islands mdp (b) assurances m
by the United Kingdom Govemuﬂt
the tests would be high air burmsts not
involving heavy fall out and that all possible
safety premugrnsdm would betaken w gulrdd
aguinst possible ery 10 person an
property. The  resolution drew  the
artention of the perisioners to these obaerva-
tions and assurances.

Dcnlopmm of Major lndustries
in Second Plam

a2 Sardar Iqbal Slagh
. {lrlrM :‘= '

Will the Minister of Plaanlng be
Pleasad to state:

(a) whether it is a fact that the Goye
ermment  of Punjab  and P.E.P.S.U.
have submitted some proposads to develop
some industries in the publi
sector in the Second Five Year P‘hn-

(b)if 30, the action taken cn these pro-
)
(¢) the details of such proposals?

The D at “\; nlln]uer of Plunhg
g hri S shra) : (a) and (c). V.
b Goveriment m?y
put forwm‘d rzmn general proposals for
cstlblnshmg some major industries in the
public sector such as pharmaceuticals and
druge, wegon and coech building, me-
chine tools, precition lnstruments and
newsprint.  No such propaasls were recei-
ved from the Government of PEPSU.
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{b) Some of the schemes commended by
the Punjab Govermment are left to be dc-
“hﬁdl by l:: l;p;wlte ﬂ and some
ln ikely 10 en up for !velopmm!

;l Induetrial Developumnent

c""’“r"“ o b Gevarat by The
tion o cjects to y the
NIDC, il:ru expected that the claims of
the Punjsb would be given due comaid-
l}oﬂtwnh those of indostrially
boc.lmud sreas. In the case of cersadn
schemes it might be difficult to recancile
aspirations with cogsiderations of
low coat productiob snd optimum ul'isstion
of resourees. [t w9 not possible (oaccomm-
roodate the State's proposals in the Secood
Five Year Plan in view of the abowe
reasans as alo the limited resovrces available
the Second Plan.

Irrigstion and Power Projccs

*3083. ShrlL.N.Mlsbra : Will lhe
Minisrer of Ierigation and @Cower be

pleased to atate :

(a) whether it is a fact that 6]l now
due attention could not be paid to the
phasing of Icrigstion and wer Pro
jects with a view to get maximmn returns
from investoent at cach stage; and

(b)if so, the steps prvrltd to be taken
to meet this campln
The Deputy Mimimer of Irrigetion
and Power gilﬂ Hltll:l) H (l) Yes, Sir.
During the Flnl Five Year Plan, care-
ful phasing of irrigation and er projecis
and their execution for yielding maximum
returns formo investraent at every stege had
not always received sufficient attention.
(b) The necesity of proper phasing of
projects to obtain  the maximum results
and the steps to be taken to ensure it have
been dealt with in paas 8o and 81 of
Chapter XVII of the Second Five Year
Plan. The main intention in drewing
attention to this fact is 10 obviate recur-
rence of such defects. During the Se-
cond Plan pericd, the Governmem of
India would be constantly pressing this point
on the State muthorities, who ase respon-
sible omJ;lmninﬂ and ex=cution of the pro-
jects, ask them to adopt suiteble mea-
sures from time 10 time to ensure proper
cocrdination between availablility of bene-
fits and their utilisation. To a limited
extent, the High Level Coramitice on Plan
Projeows (Projects Poonomy and Efficiency
Promotion Committee) appointed for the
rruy keep wathch on this aspect
&c‘t of certain projects which may
bc selected by them.for enquiry.

Local Development Works

*3084. Shrl Shree Narayar Des :
Will the Minister of P be pleased
to atate:

(a) whether the Plannlng Commission
has issued any directives to the State Go-
vermment with regard to loosl dewelop-
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ment works to be underuaken during the
Second Five Year Plan or for the first
year of the Plan ;

. {b) if 30, the nature of such direc-
tives;
{c) the iterms of work that will be gene-
nlhrk undertaken under locel developement
workag

{d) whether any assessment of the work
dane in tbis respsct during Fimt Five
Year Plan has been made; and

{e) if 30, the results thereol?

The Deputy Miaister of Plmning
{Shri S. N. Mishra ) : () to (c). A state.
:g:m is laid on the Table of the House,
{See Appendix X1I, anncxure No  56)

Faridabad Development Board

*3085. Shri Rilshang Keishing:
Will the Minister of RelshiNtation be
pleased 1o stare:

(2} whether it is a fact that the Farida-
bad Development Board is a ocon.glaru-
tory body having no appropriate legal sta-
tus;

(b) wherher it is also a fact that this
body has received from the Union Govern.
ment about Rs. 5 crores as loan withaut
seClzity;

(e) if so, wheiher Goverament obtainsd
any legislative sanction for providing the
toan in this manner; and

(d) if not, the reasons thercfor *

The Minister of Rebabilisation
Shrl Mebr Chxad Khanna) : (a) Yes.
Board has been set up a5 an adminjg-
watve exigency though Icgally spenhng
the Mipistry of Rehabilitation is respon-
-ibke for all that is being done by the Board.
A bill bas also been introduced in the ok
Sabha for setting up a  statutory body.

(b) Loans to the extent of about Rs.
42r lakhs have been ad vanced to the Board
and the assets crested out of the loan have
been  treated as Govermment  porperry.

{c) and (d). The Budget Estimates
of the Ministry of Rehabilitavon which
ide for the grant of loan to Faridabed
enlopmmt Board are plsced before the
Parliament and no eeparate s@nction was
<oftsidered necessary,

Private Firms

*2086. Shri Wodeysr ¢ Wii the Mi-

nisrer of Enduscric s
to atate whether it ia m fact that t|l¢ Undon

have mken dbjection © pri-
vite firms taking away from the
public sector to the private sector?
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The Minlner of Heavy Industrics
(Shl'i M. M. Shah) : Yes, Sir. Some
inatances of privaze &'mn offering appoint-
ment to Govermment employees without
first informing the Government Depart.
ment concrroed cume to the knolwledge
of the Govgrment. The matter was
brought to the potice of the Fedemtion of
Lndil.n cl h bu:rgmerﬂ!y:y::l’ tI'n-

ust1y. L . ] 11 that
mpkirees should not be atractsd from one
place to another without the knowledge
of the employer<.
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All-India Kbhadi mad Villsge ladus-
tries Board

. Babu Remnarayan Siogh:
’“"{szn-i Asthana :

Will the Minister of Producsion be
pleasad to state:

(a) the rules and regulations regarding
recruitraent of for both admi-
nistrative and clericel cadre in the office
of All-India Khadi and Village Indus-
tries Board;

b) whether the adminiscrative posts
arc filled up direct by the Board or by Union
Public Service Cornmission;

(c) Whether there was any sort of edver-
tisern ent insezted for the post of Director
of t, Khadi Board, Bombay ; and

{d) if not, wby not?
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The Deputy Minister of Production
{Shri Sadsh Chandra) : {a) Since the All
India Khadi & WVillage Indusiries Board
functio 1s at present in an a dvisory capacity,
its staff is recruited according to the normal
rules applicablc to other Government
empl oyss, exceptinsuch cases where exernp-
tion 1 zranted due to special circumsmaoces,

(b} Administzative posts are filled up by
the Ministry on the recommendations of
the Board,withtheapproval of the Union
Public Service Commissionwhere necessary,

{c) No.

(d) The Board was satisied that the
qualifications and experience of the incum-
bent justified his appointment as Director of
Development on a temporary basis. Union
Public Service Commission have subse-
quently agreed to this appoinwnent upio
the eaxd of February r957.

or Ioh ¢ fE i w
w farem

$3onn-$, WiTAETW 68 TgT:
w1 RIQ T AN qE TOW F SN
Fa B

(%) " 7z aw & f& Fr==-
T ¥ o A2 Wi ¥ Ay
T gfeeor 979 ¥4 ¥ fa@ ®WIC
Fg (AMTO ¥ aET FIT ave
z

(&) wfeat, @t o hfEd A
grmad W @En W g 9 Tt
Form-farm 29T & R g, W)

() o FE o= 9T T
mm g ?

AN FEM w (Y Fo Fo WE) ¢
(%) ft, &

(@) & (). =t Foie-
ot # wfm &7 § R A fem
mr e
N.ES.andC

Blo ks

*2089. Shrl S, C. Samanta: Wil

the Minister of Piaoniog be pleased
to state:

Ity Deviopment

(a) whatheritis a fast that n2>CHrm nuni-
Project, Commanity Development
ock or N.ES. Block have been started
u:"’ the Aodamm md Nicobar Talands;
a
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(b) if so, the reasons therefor ?

The D?u:y Miniater of

(Shrl S, N, Mishra): (a) and (b). In
view of the peculiar conditions obtaining
in the Andaman and Nicebar Islands
it has not so far been possible to introduce
the Community Development and National
Extension Service Programme there. The
question of introducing a madified pro-
gramme, having regard to the local cendi-
Mons is under consid eration.
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Indian Docwors for Malaya

*309y. ShreiD. C. Sharma: Will the
Prime Minlster bepleased tostate:

(a) whether there have be:n any nego-
tiations between the Government of India
and the Government of Malaya with
regard to the recruisment of Indian doctors
for Malaya; an

(b) if ao, the outcome of those nego-
tialions?

The Parliamientary Secretary to the
Minlater of External Affzlrs (Shri
Sadath AllKhan): (a) Yes.

(b) The negotations have ngt yet been
conc]

Indian Pemsioners in Goa

*3092. Dr. Ram Subhag Siogh: Will
the Prime Minlsser be pleased tostate:

(a) whether the Joint Representative
of the Southern Railway in Marmugso
who was authorized by the Government
of India 1o obtain agreement of the Por-
tuguese wthonues or the continuance of
the poymedt fpensions o Indian Govern-
ment pensioders residing in Goa, Daman
and Diu has succeeded in doing so0;  sad

(b) if so, when the payment of pensions
to theie pensioners is likely to be resumei ?
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The P-rll:.memuy Secretary to the
Miniaser of External Affairs (Sbhri
Saddath All Khao): (a) and (b). After
the Indian Consulate General in Goa
ciused dowm in Sepiember, 1955, pensions
to Central & State Government pensioners
were disbursed by the Joint Representative
of the Southern Rai,wiy at Mormugao.
The Joint Representative was alsu with-
draoms when the contract between the
Sou hern Railway and the West India
Porwguese Railwail was fermiDated iD
December, 1955. However, prior t., his
departure from Goa, on the nstructions
of Gavernment. facilities were sought by
him (rom the Government of Goa fer some
suitable arrangement to centinue lhe
payment of pensions, Noreply was received
to this request until a few wecks ago when
the Porwguese Government informed
Govenment through diplomatic channels
thai they were Dow agrecable 10 extendin,
the nezessary facili:ies and had a
the prop.sals made by the Joint Repre.en-
tative. Arrangements 1o shortly resume
payments are Dow being finalised.

Cinema Vans

*2093. Shr] K. K. Das: Wil the
Prime Minister be pleased to state:

(a) whether it is a fact that the Govern-
ment of India has sanctioned granls for
purchasing CinemaVans for our diplomatic
missions at Karachi, Lahore, Dacea,
Colombo etc.;

(b) if so, the total amounts spent
for this purpoese 1o date; and

(c) the exact purpose for which these
Vans are pﬂ.mhmadg

o the
Miniseer Exweraal Affairs (Shrl
Sadath All Khn}- (a) to (c). For the
purp.se of facilitating the showmg of
Government of India documentary flms
abroad, the supply of mobile Cinemna Vaas
bas, from time o §me beed saciiined for
the Indian Missions in Trinidad, Cclombo,
Diekacta, Nairobi, Suva, Awu, Bangkok,
Daccs, Karachi, Gangmk and Isehorte
Each van cost approxirnately Rs, 30,000/-.
So far, vans have been aupplied to our
Migsions in Accra and Trinided, while
two additiona] vans are in the sourse of
banﬂupplled to our Missions in Karachi
and Lahye. The supply of the remaining
vans is expected to complc!ed dtll'lng
the current Goancial year. The

ture incurred so far is Re. 57,000/, but
the 101a] expenditure on this'account would
amount to Ra. 3,19,000/-.
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. Sardarigbal Singb:

3997\ Sardar Akarpuri:

Will the Prime Minister be pleated
to state:

(s) whether the Pic'iscite Commission
€or Togoland  has submitted its report to
the Trusteethip (. uncil;
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.nSb) if 30, the mature of this repory;

(c) the views of the Goveroment of
India in this matter ?

Tho Parliamontary Secretary to the
Sadsth .ﬂl.:‘nll (a) Y lplm(Shi
the hoo. euihex. i c:'et'unng to

the uport ofthe P Commisyicter
who was uppom!ed by the United Natlons

-&erﬁu the plebiscite in Britiah To-

(b) The Coramissioner bss submitied a
voluminpous report which cobDtaios, among
other marters, detsiled infoimation oo the
n:pnluuun. emduct and the resulta of

the plebdscite.

(c) The views of the Government are
set out in the resolution moved by the
Indisn Delegation in the Trusteethip
Council. This resclution rermmended to
the Geperwl Assmbly that appropriete
stepé be takes In conaultation with the
Administering Authority for the termins-
sion of the Trustesship Afracment for the
Teriitory 10 become effective upon the
atminment of independence by *He Gold

Textile Institute, Wmhermampst
(Madres )}

ShriS. V. Ramaswamy: Wil
ister of Cammerce and Con-
sumer Indastries be ploasad 10 s1ate:

(a) whether the*Centre has decided
t0 take over the Textile Inatitute st Wather-
mampet, Madras andtoloosteitar Salem;

(b) if s0, what is the progrmnme of
work for this Institute; and

{c) when it is expected to start ?

The Minhter of Cammmer (adus-
tries (Sbrl EKammngu) () Yes, Sir.

(b) Thia Institute is intended to serve
as an All India Rescarch and Trelnin,
Inatitude for the wouthern regioo, 1
the activities now in vogue 1o the institute
will be contimued. In addition, it would
undertake research on evolving improved
wchalques of production ard on improving
diciency in weaving.

(c) The institute is already function
and the Goverument of India wil.l nke
it over a3 soocP &3 the DAESITY arrange-
ments are completed

Kos]l Embunianent

*1099. ShriD. C. Sharwa: Will the
Mini Irrigsd and Power be
pleased to refer 1o agrswer given 1o Starred
Quc!tinn No. 459 nn $th March, 1956
8

(n) th: nature of Public eo-OPxTltion
received du.rm& this scwsan in the com-
traction of the Kosi embankment in Bibar ;
wmd i
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0 invise

(b) whesher therc ia a
public ogi during the

o-opcration in
next sezson abw?

The Depa l‘ﬂ Minister of lrrigation
sad Power (S I-llth!): (a) Embaok-
men ansTuctoo work by PublicCo-opera-
ton was Cootimped under Bhorat Sewak
Samei. The work was done
Gmm Punchaysts. labour Co-operatives
and Shramdan.

{(b) Yes, Sir.

Coal Washing Plant at Eargall

*2108, Dr. Ram Schbag Singh:
Will the Minister of Prodaction be
plessed tostate:

(a) whether the Chief Mining En-
incer of the Govapment of Iodis
recently been 1o Japan 1o discuss with
certain Japaoese firms the plans for the
construction of a coal washing plant at
Kargali (Bibar);

(b) if so whether the plans for cons-
tructing that washing plant has been fina-

d;

(c) when the comstruction work of that
plant will begin; and

(d) the estimated cost of constructing
that plant#

The Deputy Minisser of Producsos
Shri Sndlh Chandra): (a) An orde
or the manufscture of s co2l washing
plant st Kmgsli/ Bokero Colliery has alresdy
b(mg(p]tpq:l with a Japinese fin and the
i Engineer had recently been
10 Japan to settle with the manafacrurers
cxrtaio techgical demils for the manufachn
of the plant essential particulars of which
had already been finalised under the con
tact concluded by 1ee D.G.S. & D.

(b) Yes.

(c) Pirmt week of November 1956.

(d) Rs. 1°72 crores approximately, in-
cluding cost of spares.

Displaced Porwms from East
Pukistan

*3708, ShriRlshang Kelahing ; Wil
the Minister of Rehabilitation be pleased
tosm:

(a) whether itis s fact that about
$0 dl’q)lwnd persons fram East  Pahis-

tan davonseated on _the 27th Angust,
1956 before the Carmmis-
sioner's Office, Impbal, ok

ing for being provided with land for
cultivavion and i

(b) if so, what Guvornmen
have takentomecttheirdemand;
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(c) whether it is a fact  that they were
lathi-charged by the palice; and

(d) if w0, how msny of them were
Injured ?

The Minister of Rebabilitation (Shri
Mahy Chand Khanaalhr (2) to (d).
The information is being colecuad from
the State Government and will be laid
on the Table of the Lok Sabha in due
Course.

Britlah Delogation on Heavy
(»duTies

*1999. Shri Bibhot Mixhrs: Will
the Miniatcr of Heavy Exdustries be
pleased to atate:

(a) whether it is a fact that a Buitish

ion led by Sir Eric Coates will

viait India shottly and make survey of India

for hecavy machisery mamufacure and
heavy industries;

(b) if 30, the names of the places the
survey party will visit; and

{c) whether Goveroment have formu-
iated any scheme regarding the kinds of
heavy machinery that will be set yp?

The Minimer of Heavy Indostries
(Shri M. M. Shab): (a)Yes, Sir,

(b) The places that the team will wisit
have not yet been decided,

(c) No. Siri decisions will be tmken
afier the advice of the experts is befoee
Govemment

L“m-hh Industries

Shri K. P. Tripathit Will
lhe ister of Heavy laduatries be
plased to state:

(a) the large-scale Industries which are
pllnncdtohudnji in Assam in the Second
Plan period; a

{b) which of these will be in the Public
Sector?

The Mialater of Heavy Industries
(Shrl M. M. Skah): During the
Second Pian peniod the following jodus-
ties are likely 1o be set up in Assam:

(i) Texule Mil,
(i)  Jwe Miu,
(lu; Sugar Flcu:l)f.
(iv) Spun Silk Mill,
Ev) Cemen; Faciory,
vi) Paper Mill,
E“) Re-rolling Mll!,
vili) Some plywood factories.

(b) The Srur Silk Mill is proposed to
be set up in the Public Secsar while lbe
Sugsr Factory will be set up as s ax-operes
tive enfETprisc. No dechion has YeI bees
taken about the Temile Mill; perhapy it
may be a co-operative venture,
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A Conent factory, 8 Jure Mill and
Paper Paciory bave been aircady liccnsed
to private panies. The question of Re-
mﬂ. iz sofl uoder consdersting,
Licenoes for three plywood factwries have
hgz recommended and may be issued
a ly.

Displaced Perwons Co-operative
Sodleties in Tripars

1654 Shri Duwasrythe Ded: Wil the

Mnm:rof Rehabilitation be picaced
to soate:

{a) the number ol co-operative societies
among the Displaced Personsin Tripura;

(b) whether there are Government
officials in the eéxecutive camminec of
these co~operatives;

(e) if 30, their number in each &
opcrative society; and

(d) the reasons for making Govern-
meiu oficials head of the executive of
-operutives  compulson]y?

The Miniger of Rehahilitation (Shri
Mebr Chand Kkanna): (a) 34.

(b) and (c). 21 Socictics out of these
34 bave Goverament oficials in their Exe-
cutive Comumirmeet. The number of
Government officials in these Socicties is as

follows;—
Nuwnber of Govern-
ment officals
in the Socicries.
(i) 12 Socictics : 110 cach
() 7 Sociclies 2 in cach
(iii) 2 Societies 3 In each

(d) Inclusion of Goverament officials in
the Execurive Cammittee -of the Co-
operative  Sodieties i3 not compulsory.
In some cases the displaced persons forming
the Sociey, of their own seccord include
Government officials to assisz them with
their experence, in running the Socicties.

Nangal Project Repor,

1655. Shrl Rem Krishan: Will tke
Mimnee of Prodactisa be pleased 1o
atatc:

(a) whether the  preliminary
reports for mwmﬂ
nnhnndﬁh_rhethmﬁm
ﬂﬂdmuﬂmwnuﬂupﬂm.

(b) if w0, the nature of each repop,
seperately ?

The Minister of Prodection (Ska)
K C Reddy): (2) Yes.
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(%) The reports of two firms cover both
the Fertilizer and Heavy Warer portions of
the project, while the report of the rthird
firm the Heavy Water Project only. Each
of the fums has rcaxnornded particular
processes after considering several alterna-
tives,

P.E.P.S.U, Government Electricity

1657. Shri Ram Krisban: Will the
Minisier of Irrigation and Power be
pleased to state:

(a) whether the Goverunent of PEPSU
had recently applitd for 2 loan for the
execution of their electricity scbeme; and

(b} if .0, the rtotal amount aked
for end the amount aanctioncd, if any?

The Deputy Miplsser of Irrigation
and Power (Sbri Hathi)i (a) ita (b).
The Guvernment of PEPSU have applied
for a loan assistanct of Rs. 50 lakhs for
financing the expenditure oo 33 KV trans-
mission lin¢s and local disanbution sysicms
in the Steie during 1956-57, out of which
aloan of Rs. 25 lakhs has been sanctioned.

Unemployment

1658, Shri Ram Kriahan, Will tbe
Minisier of Plamning  be pleased 1o
slanel

(.234:]“ spzistance given the Cent-
ral Governowar 1o the State vernmenta
for thitir schemes to relieve unemployment
in 1955-56, Staie-wist; and

(b) the totsl number of persona emplo-
yed State-wise in cach carcgory?

The Depiey Minlmer of Planning
(Shrl S. N, Mishta): (a} A eepy of
the Sm:mmt u tsctd qn k Table of

the House. 1» amn= Ture
No, 57]-
{b) The imformartion is not available.
Forcign Experts

1660. ShriRam Krishani Will the
Minister of Producdon be plaand 10
atate:

(a) the oumber of forcig cxperts
who are still w in various fac-
torics under 1be coowrol of the Minmsuy
faclory-wise; and

(b) the steps to be taken to substi-
nge them by Indian experts un these

potis?

The Miolsuer of Pradacdos (Shri
K C Ready): (a_g and (b). A saie-
ment is l2id on the Table of the House.
{dee Appenoix XI11, sonexure No. sb)
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Ambar Charkhaa

1661, Shri Bheeklia Bhai: Wil 1le
Minister of Production b pleased to
stare:

(a) whether Government have any
proposal under aumsidcravion fo inteo-
duce more Ambar Charkbas in Sche-
duled arcas; and

(b) if not, whether Government have
asscssed  the  possibilitits of inrroducing
Ambar Charkha inthe backward arcas?

The Miajater of Production (Shri
K. C. [Reddy): (a) #nd (b). The
introductioa of Ambar Chark} as iz urualiy
made by esteblishing Parisharzmalayas
for training spinners snd such Parishara-
malaya: are geocrally opeoed in arcas
where response 15 satisfaciery. The Pro-
gTamme, however, has cnly been taken up
recerstly. M any schime is eectived for
opening Parishar:meli )it in ‘chdultd
arcas ilom the State GovemnMents, it
will receive due consideranon,

Residential Flats for Government
Employees

1662, Shri Krlshnacharya Joahi: Will
the Ministcr of Works, Houalng and
Supply be pleased 10 state:

(a) the 1otal mumber of residential
fisie fer the Central Government Em-
loyees campleted in Declhi and New
Enlm upto the end of July, 1956; and

) the oumber of flars that arclikely
to be complited during the curtent year?

The Minister of Works, Hoaalng

and Supply asd Commerce and Consa-

mer Inaustrics(Sartlar Swaran Slagh):

(n) 10,5c0 in the gencrai pool during (be
the peried from April 195 1o 31-7-56.

{b) 2,992 from 1-8.5610 31-3-57.
Hazdlcrafs Goods

1663. ShriKrishnacharysJoabhii Will
the Miniswicr of Production  be pleascd
to sieic the tolal value uf handicraf: poods

ased for the All India Hud.nnl’u
umum guring the year 1955-56 and
195657 & [far?

The Mioister of Production  (Shri
K. C. Reaay) The total value of hanoi-
crafis pur'dn.s»d for the All lndia Handi
crufis Mutcum during the yearsrgss-sé
and 1950-57 is ab followsi—

Year Value

1955.56 . . Rs. 17,773/-
1956-57 (Apeil to Autun.
iyie) . Rs. 8,717/-
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Mobile Exhibitions of All India
Metal-ware

1664, Shri Krishnacharya Joshi: Will
the Minister of Production be plcas-
ed to state:

(a) whether mobile exhibitions of
All India metal-ware will be held in
all the important cities of India; and

(b) the namcs of the places where the
mobile exhibitions were held during
1955-56 7

The Minister of Production (Shri
K. C. Reddy):(a) An exhibition of Indian
meral-ware  will be held by the mobile
exhibition unit of the All India Handi-
crafts Board in Bangalore, Madras, Luck-
now; Bhopaland Calcutta.  Similar exhibi-
tions of metal-ware have already taken

lacc at Simla, Srinagar, Bombay and

havnagar during the current year.

(b) An exhibition of Indian metal-ware
was held by the Board in New Dclhi during
the hear 1955-56.

Palmyra Leaves Products Industry

1665. Shri Krishnacharya Joshi: Will
the Minister of Production be pleased
10 state:

(a) the total amount sanctioned for
the development of palmyra leaves products
industry during the current year; and

(b) the names of the Stateswhere develo,
inent centies have been started for this
industry ?

The Minister of Production (Shri
K. C. Reddy): (a) and (b). Financial
assistance to the extent of Rs. 18,626f-
has been sanctioned so far during the current
year fer setting up of development centres
for the pa a leaf preducts industry in

| Madras and Travancorc-Cochin.

b All lndia Handicrafts Board

1666. Shri Krishnacharya Joshi: Will
the Mipister of Production be pleased
1o state:

{a) whether candidates for training in
various Handicrafts will be sent abroad
by the All India IHandicrafts Board; and

(b) if so, the names of countrics, the

number of candidates and the names of
handicrafts ?

LG ReAdS (o and (5 Tt progorah
- tla)a . e p sals
13. ived from the Handicrafis Bos:?go are
under consideration,
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Lower Damodar Valley Enquiry
Committee b_!

1667. Shri N. B. Chewdhury: Wil
the Minister of Irrigation and Power-
be pleased to state:

(a) whether the Lower Damodar  Valley
Enquiry Committcc has submitecd its re--
port} and

.Sb) if so, whether a copy of the same-
will be placed in the Parliament Library ?

The Deputy Minister of Irrigation:
and Power (Shri Hathi): (a) No, Sir.

(b) Does not arise.

Rchabilitation of Displaccd Persons

1668. Shri Kamath: Will the Minister
of Rehabilitation be E}cascd to refer
to the reply given to Unstarred Ques-
tion No. 2531 on the 3oth May, 1956,
and state:

(a) whether the schemes for reha-
bilitation of displaced persons on land
in Bastar, Raigarh, and Surguja districts
in Madhya Pradesh have been finalised;.
and ;

(b) if so, the details thereof ?

The Minister of Rehabilitation (Shri.
Mehr Chand Khanna): (a) and (b).
No. In the 5,000 acres originally selected
in Bastar district the svil has been found
unsuitable. Anothcr arca of 30,000 acres.
in the same district has been considered
prima-facie suilable fur rehabilitaiion and
the State Government are preparing a.
detailed scheme. A scheme for the settle-
ment of displaced persons on 8,300 acres of -
Government forest land in Raigarh and
Sarguja districts is also being formulated by
the State Government.

Panel for Surgical Appliances

1669, Shri Kamath: Wiil thc Minis-
ter of Commerce and Consumer In-
dustries be pleased to refer to the reply
given to Starred Question No. 2435 asked
on 22nd May 1956, regarding Panel for
Surgical Appliarces and state ;

(a) whether the report of the panel has
been submitted to Government; and

(b) if so, whether a copy thereof will
be laid on the Table of the Sabha?

The Minister of Works, Housing and
Supply and Commerce and Consumer
Industries (Sardar Swaran Singh) :

(a) Nos Sir.

(b) Mo not arise.
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Chandrapur Colony in Tripura

1671 Shri Dasaratha Deb- Will the
Minister of Rehabilitation be pleased
W state:

2) whether tural loan has been
(a) w agricul al Ili"ht

advanced to any displaced fi
in the Chandrepur usban calony in Tripura ;
(b) if s0, the mumber of such familics ;
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(c) whether these familics have beea
given s Kanies of arable land cach for
rehabili itation; and

(d) whether these families have ap-
plied for converting their loans into in-
dustrial or business loan, because of their
being in urban colonies ?

Tho Minister of Rehabilita Shi
Mechr Chand Kbanna): (2) to (d)
information is being obtained from the
State Government and will be laid on the
Table of the Lok Sabhain due course.

Displaced Persans in Camps of
Tripura

1672. Shri Dasaratha Deb: Will the
Minister of Rehabilitation be pleased
o state:

(a) the number of displaced persans
who are waiting in camps of Tripura for
rehabilitation ;

(b) the number of displaced persons
who are waiting for rehabilitation outside
camps;

(c) the presemt rate of dole advanced
to these displaced persons and whether
it is safficient 1o maintain their fame
ilies; and

(d) the number of displaced persons
getting that dole ?

The Minister of Rehabilitation (Shi
Mehr Chand Khanna): (a) to (d). The
informaiion is being obtained from the
State Government and will be laid on the
Table of the Sabha in due course.

Housing Ceonditions

1673. Shri Siddananjappa: Will the
Minister of Works, Housing and Supply
be pleased 1o state the measurcs en
by Government to collect accurate statistics
at regular mtervalu n¥uﬁms bousing con-
ditions and avai abmry of building
muaterials in 1h= country ?

The Minister of Works, Housing and
Supply and Commerce and Consumer
Industries (Sardar Swaran Singh) A
small statistical unit bas been set up in the
National Buildings Orgenisation 10 collect
relevant statistics from State Governments,
and t0 collate and discminaie them.
Efforts arc also being made to persuade the
State Governments to set up similar units
for periodic collection of data at the State
level for wansmission to the National Build-
ings Organisation.

Houee-building Activities

1674 Shri Will the
M.mutu of Works, and Supply

plnnndmmmm;l by Goven-
méent g training
dmmb layers, p! and other
pervannel employed in the house-building
activities ?
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The Minister of Works, Housing and
Supply and Commerce and Consumer
Industries (Sardar Swaran Sb.h}: The

ematic training of masons, brick layers,
umbers and other personnel employed in
the building trade is essentially a function
of the State Governments, Some Depart-
ments under the Central Government
namely, the C.P.W.D. the M.E.S., Re-
habilitation, and D.G.R.E. have however
bﬂ:ncgl\rmg facilities fior such training to a
limired extent.

Diplomatic Passports

1675. Shri Jaipal Singh: Will the
Prime Minister be pleased to state:

(a} the number of Diplomatic Pass-
ports issued by the Government of
India since 1955;

(b) the number of persons, not in
the Diplomatic Service, with Diplo-
matic Passports; and

(c) the reasons for the issue of Dip-
lomatic Passports to Non-Diplomatic
persons ?

The Prime Minister and Minister
of External Affairs (Shri Jawaharlal
Nehru): (a) 299 diplomatic passports were
issued by the Government of India during
the period from the 1st January 1955 to the
31st August, 1956.

(b) 16 persons who were not regular
members of the Indian Foreign Service
were granted diplomatic passports during
the same period.

(c) Diplomatic passports are granted apart
from members of the Indian Diplomatic
Service, to persons proceeding abroad on
important missions or as leaders of delega-
tions to international conferences, and to
members of Government and scnior officials
when proceeding abroad on duty.

Recall of Employees in Missions
abroad

1676. Dr, Rama Rao: Will the Prime
Minister be pleased to State:

(a) whether any Indian employees of
our Diplomatic Missions abroad have
been recalled on the request or protests
of the concerned Governments from Ist
June, 1955 to Ist June, 1956;

(b) whether any foreign employees of
foreign Diplomatic Missions in India
have been recalled by their Governments
on the request or protest of the Indian
Gadvemmem during the same period;
an

(c) if so, how many and of which coun-
tries ?

The Prime Minister and Minister of
External Affaire (Shri Jawsharlal
Nehru): (a) and (b): No.

(c) Does not arise.
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Horns Exports
1677. ShriN. B. Chowdhury: Will the
Minister of Commerce and mer

Industries be pleased to refier to the reply
givento Starred Question No. 1182 on the
26th August, 1955 and state:

(a) whether good quality horns are
being allowed to be exported to the dis-
sd:annge of handicraftsmen in the country ;.
an

(b) if so, whether any steps are pro-
posed to be taken in the matter ?

The Minister of Works, Housing and
Supply and Commerce and Consumer
Industries (Sardar Swaran Singh): (a)
There is no control over the export of horns
other than deer homs. Government have
not received any complaints in this behalf.

(b) Does not arise.
National Sample Sarvey

{ Thakur Jugal Kishore Sinha:
m—n{snam:
Babu Ramnarayan Singh:

Will the Prime Minister be pleased 1o
state the details of the interesting aspecis
of human life that have come to lightin the
course of a recent survey of economic con-
ditions of rural areas of Uttar Pradesh
conducted by the Government of India’s
National Sample Survey in Villages like
Hathras, Kunderke of Tehsil Bilari, Dum-
ariaganj in Gorakhpur District etc. ?

The Prime Minister andMinister of
External Affairs (Shri Jawaharlal
Nehru): The National Sample Survey
is collecting data through a series of rounds
onthe various socio-economic aspects of the
people in India. The dara thus collected
is tabulated on Zonal basis. It is not possible
to give State-wise or Village-wise break-up-
of results.

Firing by Pakistanis on Indian
Patrol

1678, Shri Gidwani: Will the Prime
Minister be pleased to state:

(a) whether it is a fact that Pakistanis
fired at an Indian Patrol near Ranbirsingh-
pura (Jammu Province) on the 27th July,
19563

(b} whether there were anpy casualties;.
and

(c) if so, what action Government have
taken in the matter ?

The Prime Minister and Minister of
Erternal Affairs (Shri Jawsnharlal
Nehru) : (a) There was no such. incident
near Ranbirsinghpura on 27th July, 1956.

(b)and (c). Do not arise.
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Loan Assistance to d Persons
in Punjab and Pepsu

Sardar Igbal Singh:
1679. Sardar Akarpuri:

Will the Minister of Rebabilitation be
‘pleased to state:

(a) whether the Government of India
have sanctioned any loan to the Gov-
ernment of Punjab and Pepsu for ren-
tr_iering help to the displaced persons so
ar;

(b)if so, the amount of loan samc-
tioned year-wise;

(c) the rate of interest 10 be charged
on the said loan; and

(d) the time and marner of recovery ?

The Minister of Rehabilitation (Shri
.Mehr Chand Khanna): (a) to (d).. The
information is being collected and will be
‘laid on the Table of the Lok Sabha in due
course.

Community Projects and N.E.S.
) Blocks

1680, Shri N. B. Chowdbury: Will
the Minister of Planning be pleased to
state:

(a) whether any instructions have been
issued to the Community Projects and
National Extension Service Block authorities
to prepare master plans on the basis of

land and water survey in the respective
areas; and

(b) if so, the specific form in which
the survey data will be collected ?

The Dtﬁuty Minister of Planning
(Shri S. N. Mishra): (a) and (b). The
minimum agriculrural programme for a
‘Community Development Block recommen-
ded for adoption by the sth Development
4Commissioners’ Conference included in-
der alia preparation of a master plan based
on the land and water surveys of the block
so as to provide for necessary human and
animal needs in respect of crops, fruits,
vegetables, fodder, umber etc. and imple-
mentation of the Plan in at least one villa
per Village Level Workers® circle. The
proforma for the collection of the survey-
data is to be determined by the State
‘Governments to whom copies of the Con-
ference recommendations have been for-
warded forimplementation.

Western Kosi Embankment

. ‘z681. Shri L. N. Mishra: Will the
.Minister of Irrigation and Power be
pleased to state:

{a) whether it is a fact that the Central
“Water Power Commission has been ap-
Er_mt:hcd by the pcop‘if and Government of

ihar to change the alignment of the Wes-
tern Kosi embankment below Matras;
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(b) if so, whether the said sugges-
tion has been examined by the Cen-
tral Water Power Commission; and

(c) if so, rthe decision of the Central
Water Power Commission in the matter ?

The Deputy Minister of Irrigation and
Power (Shri Hathi): (a) Yes. Peorle in
the neighbourhood of Western Banks have
been agitatirg for a shift in aligrment of
Western Embankment below Matras.

(b) The matter is under examination.
(c) Does not arise.

Western Embankment of Kosi

1682. Shri L. N. Mishra: Will the
Minister of Irrigation and Power be
pleased 1o stare:

(a) whether the Central Water Power
Commission has approved of the proposal
to put a ring bund around villages Tardiha
and Matras on the western embankment
side of the Kosi; and

(b) if so, its estimated cost and the
time when the work is to be taken up?

The Deputy Minister of Irrigation
and Power (Shri Hathi): The reply is in
the negative. The matter is still under
study.

(b) Does not arise.
Provisional Projects in Second Five
Year Plan

1683, Shri L, N, Mishra: Will the
Minister of Irrigation and Power be
pleased to state:

(a) the number of such projects which
have been provisionally included in Second
Five Year Plan but their detailed technical
investigations and economic assessment
are lacking; and

{b) the time by which investigations
are expected to be completed ?

The Deputy Minister of Irrigation
and Power (Shri Hathi): () Out of zo1
major and medium irrigation projects in-
cluded in the Second Five Year Plan,
Eroiect reports for 80 schemes have so far

een received for scrutiny in the Central
Water and Power Commission, who have
examined 57schemes. Ofthese 20 sche-
mes have been found to belackingin detailed
technicalinvestigations and financial assess-
ment,

The total number of power projects in-
cluded in the Second Plan is 184, out of
which project reports for 128 projects have
been received by the C.W.&.P.C. None of
the projects received in the Commission is
found to be lacking in detailed technical
investigations and economic assessment.
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(b) Investigations are being carried out

by the respective State Governmen:s; anditis

not_possible to give any definite infiormation
in this regard.

Flood Control Works

Shri L, N. Mishra: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether it is a fact that some State
Governments have not yet (pr ovided proper
machinery for collection of necessary data
for flood control works;

(b) if so, the names of such States;

(c) the reasons therefor?

The Deputy Minister of
and Power (Shri Hathi): (a) to (c), The
required information is being collected from
the State Governments and will be laid on
the Table of the House as soon as passible.

Australia’s Assistance to India

1685. Shri L. N, Mishra: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether it is a fact that Australia
has offered some assistance for irrigation,
water conservation and artificial rain-mak-
ing; and

(b) if so, the nature of the same ?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) The answer
is in the aflirmative.

(b) The Commonwealth Scientific and
Industrial Research Organisation in Austr-
alia has extended an invitation to Prof.
M.S. Thacker, Di-ector General of the
Council of Sc::nuﬁc and Industrial Re-
search, to visit Australia and has offered to
provide facilities to him to acquaint himself
with the work done in Australia in the field
of water harvesting and irrigation engineer-
ing. The C.S.L.R.O., Australia, has also
agreed to train two scientists, one Radio
Physicist and one Air Force Meteorologist,
from India in the technigque ot' Rain and
Cloud Physics.

Cottage Industries and Production
Centres

_ 1686. Shri Telkikar: Will the Min-
ister of Rehabilitation be pleased to
state:

(a) whether the schemes of cottage in-
dustries and Production Centres sanctioned
from 18t January to joth June, 1956, such
as making of western blankets, cotton
liveries and carpets and paddy husking and
pounding are self-supporting; and

(b) whether all of these have started
functioning ?
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The Minister of Rehabilitation (Shri
Mehr Chand Khanna): (a) and (b).
Schemes fur cottage industries and produc-
tion centres have been so framed that they
should become self-supporting. The per-
iod within which these schemes should be
self-supporting varies with each individual
scheme. As almost all the schemes are in
different stages of implementation, the time
when they can be self-supporting has not
yet arrived.

Indian Saries

1687. Shri Ram Krishan: Will the
Minister of Commerce and Consumer
Industries be pleased to state the quantity
of Indian Saries exported so far during
the current year, country-wise ?

The Minister of Works Hou.sln; and
Supply and Com cean
Industries (Sardar Snﬂn Singh):
Attention is invited to the reply to part (a)
of the question No. 785 by Sardar Igbal
Singh on the zoth August, 1956, in which
it has been stated that no separate statistics
are maintained about export of saries.
required information is, therefore, not
available.

Demand for the Services of Indians
Abroad

1688. Shri Ram Krishan: Will the
Prime Minister be pleased to state:

(a) whether it is a fact that the Govern-
ment of some foreign countries have asked
for the services of Indians;

(b) if so, the names of those coun-
tries; and

(c) the number of persons demand-
ed and the names of services, coun-
try-wise ?

The Prime Minister and Minister
of External Affairs (Shri Jawaharlal
Nehru): (a) Yes.

(b) and (c). A stafement containing the
information, as far as is available, is laid
on the Table of the House. [See Appendix
XII, annexure No. 59].

Self-governing Insttutions

1689. Shri Ram Krishan: Will the
Minister of Plasning be pleased to
state whether’a committee to into the
question of formation of self-governing
institutions of peopie between the State
Legislature at the top and village panchayat
at the bottom has bec1 set up ?

The Deputy Minister of Planning
(Shri S. N. Mishra): The matter is under
consideration.
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Displaced Persons of Salema Camp

169e. Shri Dasarwtha Deb: Will the
Minister of Rehabilitation be pleated
to state:

(a) whether it is a fact that in 1953,
a sum of Rs. 75/- has collected
from each displaced person of Salema
Camp by the then D.R.O.;

(b) if so, the reasons thereof;

(c) whether such sum had been re-
furned to the persons concerned; and

%!) if not, when it will be rerurn-
ed

The Minister of Rebabilitation (Shri
Mehr Chand Khamma): (a) to (d). The
information is being collected and will be
laid on the Table of the Lok Sabha in due
course.

Diesel Engine Fartory, Faridabad

169a. Shri will
the Minister of Reha tlom be pleased
1o state:

(a) whether it is a fact that the Govern-
ment Diescl Engine Factory at Faridabad
has been sold at a price much less than that
incurred in setting it up;

(b) if so, the amount at which it was
sold; and

(c) the reasons
in tharg, manner ?

The Minister of Rehabilitation (Shri
Mehr Chand Khannas): (a) Uptilthetime
the factory was sold an expenditure of Rs.
19 57lakhshad been incurred on the factory
which included the cost of machinery,
buildings, working capital and training
cxpenses. When it was sold, the assets
were evaluated at Rs. 15-74 lakhs.

(b) It was sold for Rs. 17,22,077/-.

(c) The factory was running at a loss and
in order to avoid further losses it was
decided to sell it.

why it was sold

Faridabad Township

b1 Shri Keishing: Will
the Minister of tation be pleased
to state:

(a) whether it is a fact that about one
hundred workers have been retrenched
from various industrial establishments in
Faridabad township during the last three
months ;

(b) if so, the reasons therefor; and
~ {c) the steps proposed to be taken to
rehabilitate them ?

The Minister of Rehabilitation (Shri
Mehr Chand Mbhanna): (a) Yes.

\b) Due to the need for rationalisation of
oduction in the factories and the workers
coming surplus to the requirements.
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ity heen provided with alternative Jobe
n with alternative jobs.
The repsterdpf displaced persons of the
townghip among the remaining retrenched
workers will be offered alternative employ-
ment st the demands of the factories or
of the Government of India Press which is
W to start functioning in Faridabad
Tily.
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Central Sericultoral Research
Station

1695. Shri Sadhsn Guwpta: Will the
Minister of Production be pleased to
refer to the reply given to Supplementaries
raised on Starred Question No. 1073 on the
14th August, 1956, and state:

(a) when the sanction for the Central
Sericultural Research Station was last
extended for a year;

(b) the number of times the sanction
has been extended since then and for
what periods; and

(c) the reasons for extending the sanction
for short periods ?
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The Minister of Production (Shri
K. C. Reddy): (a) On 4th February, 1955.

() Thrice from 1-3-56 to 31-5-56 in the
first instance; then upto 30-6-56 and the
present sanction is valid upto the end of
February 1957.

(c) Because the question of transferring
the Research Station to the control of the
Central Silk Board was then under

on. The proposal to transfer
has now however been dropped.

Electric Power

1696. Shyl Sinhasan Singh: Will the
Minister of Works, Housing and
Supply be pleased to state:

(a) (he monthly consumption of electric
power in the Central Secretariat and
whether any order or circular has been
issued to switch off the light and fans when
oot needed;

" (b) whether the circular “has been
implemented and if so, with what results;

(c) the amount of electric charges
given before and after the circular, if
any; and

(d) whether it is a fact that lights
with high voltage remain on through-
out the whole day and fans keep on
ranning irrespective of there being enough
light in day and there being no person
sitting in the office?

The Miaister of Works, H
and Supply and Commerce
Counsumer Industries (Sadar Slum
Singh): (@) Average monthly copsump-
tion in the Central Secretariat (North &
South Blocks) during the year 1955-56
was Rs. 33,700/-, Circulars were issued in
August 1948 and April 1949toallthe Minis-
tries tosee thatlightsand fans are switched
off when not needed.

(b) The Central P.W.D. staffl make
petiodical checks to ensure the implemen-
tation of the circulars.

(c) The annual sum paid for electric
charges befiore the issue of circular sle.
du.nn; 1947-48 was about Rs. 2,60,000/-.

‘The expenditure incurred thereafter is pro-
g:nwﬂy on the increase and sum paid

1955-56 was about Rs. 4,04, 400/-.

The reason for this is that due tothe expan-
sion of various Ministries the lifts are
mnnmgdfa alonger;;mnd Motle heaters,
air-conditioners, t 8. ) ints
sccommodation is provided in the veran
dahs and corridors where additional hsht
points and fan points have been provided.

(d) No such lapse has come to notice.
411 LED—38
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Local Devel t Prog
in Biher

1697 {'!'Iuhu Jugal Kishore Sinha:

"\ Shri Deogam:

Will the Minister of Planning be
pleased to state the names and th.cnu
of the local development programmes i
Bihar during the First Plan period wh:ch]
were directly aﬁmved by the Central’
Government  wi reasons for making
grants direct ?

The Deputy Minister of Planning
(Shri §. N. Mishra): A statement
is laid on the Table of the House. [See
Appendix XTI, annexure No, 60].
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New Power Plants in Delhi

'M{Slrdn.r lilnrp :

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether there is an proposal
10 ugt up new Power Plants ir{r Delhi;

(b) if so, what will be their cost and
when these Power Houses will be completed ;

(c) the present demand and |uﬁly

hi Electric Supply Board in Delhi;

(d) when this demand will be met

in full and how; and

(e) future plan for Delhi Power develop-
ment ? .
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The Deputy Minister of Ifrigtion
and Power Hathi) (1) Yes, Sir,

(b) No final decision has yet been
arrived.

(¢) The estimated load requirement is
W. The safc gepera capacirf

5

Zucludi.ng 10,000 KW ba:g
received from Bhakra-Nangal since las
zclr, and 10,000 KW received a few days
ack is 60,000 KW.

(d) In 196061 when the _genera
units in the Bhakra Power House .nd;:
pected to be commissioned,

(e) A scheme for the augmentation of
the generating capaciry of the Delhi State
Electricity Board by the installation of some
thermal and diesel units in addition o the
supply to be received from Bhakra-Nangal
is un]ger the consideration of the Govern-
ment.

Indians in Foreign Countries

Sardar [ ¢ H
“"-{sm A"".:.‘..i'a'."

Will the Prime Minister be pleased
to state the number of permanent entry

permits  and T mlﬂﬂ{mm t

p_emiuh%!to l _i‘:gadudhgih_'qt

myg't_nﬁarU anda, Kenys, Tanganfki;
esta and Nyasaland, year-wise ?

of External Affaird (S8kri Jaw :
Nehru): The required infortnitioh h
been called for and will be laid on the Table
of the House when received.

Manufacture of Bicycles and
Sewing Machines

1702, a}m_c. R. Iyyunni: Will thé
Minister of Commerye and Consumer
Industries be pleased to state:

(a) whether there is scope for starting
the n)itmﬂ‘wrm of Bicycle and Sewﬁ
Machines in the Stare of Travancore-
Cochin; and
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. (c)thuhmhnbemupamon
it during 1955-56 ?

wamer [ndostries
shlll)l (a) Yes, Sir
fb) No npphcnuun has been received

y or party from the
Tnvanmn—Coc State,

Australis’s Invitation to Indien
Experts

Shri Wedmn Will the Minis-
ter of lni;l and Power be pleased

fo state:

(a) whether the Australian Govern-
ment have cxtended an  invitation fo
Indian experts to visit Australia to swudy
and look at some of the water conserva-
tlo‘l; and other aspects of irrigation thert;
an

(b) if so, when the delegation will leave
and who will lead the delegation ?

The Deputy Minister of Lrrigatian
and Power (Shri Hathi): (a) The answet
is in the negative. An invitation bas,
however, been extended by the Comman-
wealth Scientific and Industrial Rescarch
Organisation, Australia, to Prof. M. S.
‘Thacker, Director of the Council of Scienti-
ficand IndustrialResearch to visit Australid.
Prof. Thacker will visit various research
organisations under the Commonwealth
Scientific and Industrial Resesrch Or-
ganisation and will also take part in the
discussions of the Arid Zome Rescarch

uugﬂ He has also been asked b
idehit of the Council of Sei
Industrial Research, to acquaint
lﬂmﬂfmththeworkdomm A:Imilhl
mt.hcﬁeldofwatnh

in wluch t hnc dme
me original restarch work.
ment or have decided to dq:me .nns

in this ficld 1o acommpany Prof.
10 Ausmhuoamdrtlmmtmdl

gb) The d tation will be headed by
, Director General of
cmdl ot‘ Smenu.ﬁc and
Rescarch  and is likely to leave India fn
September/October  this year.

Centra]l Palm Gur Training
Scheol

1704 Shri S. G Samanta: Will the
L{l:;utct of Produrtian be pleased to
L}

(a) how long the Central Palm Gur
Training School will comtinue;

(b) how many orgehisers and instruc-

tors deputed by various State Govq?nn

were trained since its inception (State-
wue and year-wise); and

The Misnister of Production (Shri
K. G Reddy) ?a) The C:uui Palm G’H
Tr Schoo u the
Bhnanya T%Gur wm
as it
the P ngm
Sl T Tl B e
(b) Information is being collected and

wﬂl'bthidondlcuhk the Lok Sabha
in due copurse

(©) Rs. !,13,97: - exclusive of salaries
of staff erc.
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Colr Board
m:mshﬂmmmwmmem
Industries be pleased to state;

(a) whether a permanent Chairman
has been appointed to the Coir Board;
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(b) if not, the reasons for the delay;

(c) whether the State Guvt'rmuems.
specially Travancore-Cochin and Madras
have been consulted or will 'bt cansulted
before the sclection ?

The Minister of Works, Housing and
Supply and Commerce and Consumer
Indastries (Sardar Swaran Singh):

(a) No, Sir. The Depury Chief Controller
of Imports and Export, , is holding
additional charge of this post from 1st
June, 1956.

(b) and (¢). The Governments of
Travancare-Cochin and Madras were
consulted, but the State Governments
could not spare the services of an officer
suitable for the post. A permanent Chair-
man will be shortly appointed dl:tu.ly by
the Government of  India.

Residential Quarters in Gole Market

r707. Shri D. C. Sharma: Will the
Minister of Works, Housing and Supply
be pleased to state:

fa) whether it is a fact that on account

of heavy downpour in New Delhi on the

_zoth July, 1956, rain water had entered in

most of the residential quarters in Gole
Market ares;

(b) if so, what preventive measures
Government propose to take; and

(c) whether it is considered desirable
to 'rebuild those quarters in Delhi Improve-
ment Zone arca which arear present located
in low-lying area?

The Minister of Works, Housing
lnd Snpply and

‘Industries
smh): (a) Water e.mgmd in sbout 120
quarters in the low lying arca on the Market
Road only.

(b) Preventive measures are being taken,
such as improving drainage and raising
plinth by pmvading dwarf walls under
the arches of ve of the

q

{e) The question is under examination.

Residential Quarters

1708, Shri D. C. Sharma: Will the
Minister of Works, Housing and
Supply be pleased to refer to the reply
given to Unstarred Question No. 1156
on 26th September, 1955 and state:

{a) the total number of Government
servants drawing.

(i) Rs. 150/- to Rs. zﬁoi- and
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(i) Rs. 250/- o Rs. 500/- p. m.
who are in service from a date prior 1o
31st August, 1944 but have not yetr been

a]lgntd any residential accommodstion ;
an

(b) the number of persons drawing
less than Rs. soo/- and are in service
after 31st August, 1944 but have been
allotted quarters?

The Minister of Works, Housing
and Sulpply and Commerce and Con-
sumer Industries /Sardar Swaran Singh):
(a) and (b). The numbers of officers
drawing Rs. 150 to Rs. 249 and Rs. 250 to
499 who are in service from a date prior to
31st August, 1944 bur have not keen
allotted any residential accommodation are
315 and 1031 respectively. The number
of persons drawing less than Rs, 500 and are
in service after 31st A ugust, 1944 who have
been allotted quartersis 2,815 our of a total
of over 28.000. Most of the last category
of persons have got these allotments on an
“out of turn” basis, out of consideration
for their special and peculiar difficulties.
The small number of persons who, as
indicated above, have not been given any
residential accommodation are possibly
those who, because of sharing or having
private accommodation etc., preferred to
wait for their regular turn or in  whose
case there was no adequate justification for
alloting accommodation out of turm.

Residential A dation

1709. Shri D. C. Sharma: Will the-
Minister of Works, Housing and Supply”
be B ased to er to the reply given
to Unstarred Question No. 303 on the
10th August, 1955 and state:

() whether it is a fact that those
Government servants who were allot-
ted out-houses as an out-of-turn allot-
ment are now being allomed regular
;n‘qu’nen out of the newly built quarters;

(b) if so, whether such a change in
policy wlll not be adversely affecting
those Government servants who  are
awaiting their turn fior allotment of quarters
for the last 12 years or more ?

The Minister of Works, Hmuln; and
Supply and Commerce snd Consu-
‘mer Indultrlel (Sardar Swlrtn Singh):
(a) and (b). As these out-houses are

goered either for being used as part of
socommodation or for being converted

into self-contained units, the occupants
are being moved into other quarters. It
is not unusual to reserve a small propor-
tion of regular quarters for out of um
alloonent, even irrespective of their being
required to accommodate people living in
outhomses. As the numbers involved in
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these out houses are amall, this will not have
any materially adverse effect on those who
are due for allooment of regular accom-
modsation in their tum.
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Damodar Valley Corporation

1711. Shri U. M. Trivedi: Will the
Minister of Irrigation and Power be
pleased to state:

[I} whether it _is a fact that tne Brick
Supply Officer of Damodar Valley Corpora-
rion misappropriated Rs. 33,000;

(b) whether it is a fact that no action
has been taken against the officer con-
<erned; and

(c) it so, the reasons therefor?

The Deputy Minister of I ation
and Power (Shri Hathi): (a)to (::')?! The
initial scrutiny of account records of brick
manufacture and supply has  revealed
-discrepancies amounting approximately to
Rs. 32,000/, The matter is at present
under detailed investigation and suitable
action will be taken against the Brick
Supply officer if it is established that the
shortage of funds is real and he is res-
pensible for it.
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Weavers’ Co-operative Societies

Jugal Kishore Sinha:
713, iShrl Asthmma:
LBabu Ramnarsyan Singh:

Will the Minister of Production bt
pleased to state:

(a) whether it is a fact that it is not
obligatory on the Weavers' Co-operative
Societies to use ha.nd-srurl yams to the
extent they are available in their respec-
tive areas; and

{b) if so, the reasons therefor ?

The Minister of Production (Shri
K. C. Reddy): (a) Yes.

) All hand spun yarn is woven into
.:lmé'}J and it is not considered necessary to
impose any restricion on the Weavers'
Co-operative  Societies.

Khadi Gramodyog Bhavan, Nesw Delhi

I714. Babu Ramparayan Singh:
Shri Asthana:

Will the Minister of Production be
pleased 10 state: .

(a) whether Khadi Gramodyog Bh van

New Delhi is governed by Sho anp
Establishment Act;
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® whe:hrer there is

m Glmd g

B ,Ncw D: m’& ‘clétical end s:!oel
cadre staff; and

(c) what sort of training is given
clerical and sales staff ?

The Ministgr of Prpdgxiceg (Shrl
K. G Reddy: (s) Yes.
inted as appren-

ue:Eb R :cruits are

or a period of six months im Eiven

training dnnns thar period. L&mw of
is curtukd in

candidares wll;: pick up work quickly md

cottie up to the sandard,

(c) Practical training is given in the line
of wirk for which esch person is

All Indis Khsdi and Village Indastris
Board

— {n.i- Rammurayan Singh:
Will th: Minister of Production be
leased to state how much amoum Has
n given as grant by Government
to Aéio;ﬂm? Khadi and Village indus-
trics or publicity durms 1955~
and 1956-57 so far and how that mfgns-t
has b:en utilised by the Boa:d so far?

The Minister of Production (Shri
K. C. Reddy): In 1955-56 and 1956-57,
Rs. 12,53,697 and Rs. 13,38,150, respec-
tively, have been sanctioned to the Board for
pubbcjrfy t;]l‘hm funlds are utilised f-:trl]l
types of publicity including propaganda for
individual industries, ddu‘%h"mn seminars
and conferences, fiims and Imtern slides,
preparation of posters and charts, demons-
trations and publication of pamphl:s and
journals.

The= am »unt uzilised during 1955-56 was
Rs. 11,44,200.

Informartion rezarding the amount so
far utilised during the curr:nt financial
year is not yet available sinc: the eccounts
have not yet been finalised.

Khadi Gramodyog Bhavan

tbu Ramnarayan Singh:
1716 {Shﬂ Asthana:

Wil the Minister of Production be
pleased to state:

(a) whether the employees of Khadi
Gramndyog Bhavan, New Delhi  have
bien put in a fixed grade or their salaries
are fixed by the management;

(b) whether All India Khadi and
Village Industries Board has framed any
sort of grade for its trading account em-
ployees; and
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(c) if so, whether these gemdes
Bhavan, New Delhi yees ?

m Minlsrer of Production (Sllrl
K. C. Reddy: (a) and (b). Various
grades have been fixed for the Khadi and

Vi 1
g e D,
m:::mc and equalification.
These grides have been sppHed 8
e anplrgest of the Ehadi Germodyof
Bhavan, New Delhi, also.

Ebedi Gramodyog Bhavan

1757, {mlmnyn Singh:

Will the Minister of Production be
pleased 1o staxe:

(a) whether any amount includiag

insurance charges has been spent by

i og Bhavan, New Delhi

in the Con-

gress Exhibition held at Amritsar  this
year ;

(b) whether any advance budget

d before hand and if so,

t_h; {iffz:rence between estimated budget
and acrual expenditure ;

(c) whether the Khadi Board guve
any grant to Khadi Gramodyog Bhavan,.
New Delhi for the purpose; and

(d) if pot, the reasons therefor?

The Minister of Production (Shri
K G Reddy)' (a) Yes; rhe expendirure
on insuranc: against fire and other accidents
was Rs. 3,25.

(b) The actual ¢xpenditure on decora-
tion and display amounted to Rs. 10,518/9/6-
against the budgeted expenditure of
10,000.

(c)and (d). The Bhavan is run by the
Khadi Board. The question of a separate
grant does not arise.

Flood Control Sthemes for Andhra:

1718, Shri Lakshmayya: Will 1he
Minister of Irrigation and Power be
pleased to state:

(a) whether the Government of Andhra
has sent any Flood Control Schemes of
that State for the Second Five Year Plan;

) if so, the rivers in Andhra State
that come under the flood control Schemes;

(c) the proposed estimate, the amount
approved and the number of schemes.
that have been accepted by Government;
and
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(d) whether the river Godavari which
js causing havoc frequently has come
?nder ;h.: scheme and the amount approved
or 4t

The Deputy Minister of Irrigation
x4 Pogrer (Shri Harki 7) The reply
affirmative

®) hch-mlmrer the Esst Tunga-
stream, and the Pennar.

(c) A statement containing the re-
quisite information is 1aid on the Table
of the House. {[See Appendix XII, anne-
mare No. 61].

(d) The river Godavari has not been
cevered in the schemes reccived so far,

mMeEmS W I

tote. st wWer ww o W
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¥ Ta w1 JOw oafew w9 Y
o Fow awwr wiwghd?

fmiw, omw div gew T
wftew it srdtvasy Tem sl
(werre wt fay ) afad
t T GYT 37 & a5 I & S w-
W Tt § onfya $ & fogq griae
L mmtaﬁ T ®

1730. Shri Debendra Nath Sarma:
Will the Minister of and
Consumer be to state

Industries
whether it is a fact that ilizers from
Sindri or Tatas arc despatched to Assam
tea gardens not by direct rail route ?

Minister of Worl Hou
The h, tlllg

ly and
hﬂm (Sardar Slnm Sh;h
Yes Sir; with effect from the 1st Ausuax
1956.

Revised Estimates of Steel Plants

Bhari S. V. Ramaswamy:
1731.4 Shri Gidwani:
| Shrimati Tarkeshwari Sinha:

Will the Minister of Iron and Steel
be pleased 1o state:

(a) the revised estimates of the cost
of steel pllms at Bhilai, Rourkela and
Durgapur; a

(b) the reasons if the revised cost
is hugher than the original?
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drker development in fodia for civi
‘There has I:nm an increase in the
tmﬁcofm %d& and

Immmmspnmnfmdmdomﬂ
bagic materials on the Commem would
algo affect the cost. Until the contracts for
tbcoeplmnncﬁmhsed mﬁrm estimates
of the costs can be made

Compepsation

1732, Shri k ing : Will
thcnmmd‘ be pleased

(a) the number of the Punjabi_ l‘umlm
and families of Punjabi extraction ‘who

{b)thc number of them that have
a:nptmaum lmolmdnz to:
(i) more than Rs. 50,000/
(ii) bevween  Rs. 25,000/- and

Rs. 50,000/-.

(iii) between  Rs. 25,000 and
Rs. 10,000,

(iv) between Rs. 10,000 and
Rs. 2,000; and

(v) less than Rs. 2,0007

The Minister of Rehabilitation (Shri
Mehr Chand Khanna): (a) and (b}
Separate siatistics of ients of compen-
sation on the basis of their being Punjab is
or non-Punjabis are pot maintained. A
scrutiny now on this basis will involve
time and labour which will not be¢ cammmep-
surate with the resulrs likely to be achieved.

Compensation Claims of Indian in
Japan

1733. Shri H. G. Vaishnav: Will the
Mini of C < and C
Induatries be pleased o state:

(8) whether the Joint Indo-Japanese
Cammittee of officials in Tokyo have
found out some agreed formula to  serte
mmpmntt';m clnmi nﬁilgd:.m residents in
Apan wi suffere a o proparty
%uhng the last war; end o
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M) if the narure of the ertlement
arcived at}’

ustries

Bbch)l (a) and (b).
Japanese Committ ttee,
concerned officials of the two

Governments .
have arranged to meet in Tokyo periodically

to consider the difficulties in the assrsament
of individual claims. Negotiations for
the settlanent of broader issues of a more
geocral nawure are proceeding at diplo-
matic level,

India’s Foreign Trade
l'ﬂ‘. st'hﬂﬂ.sl Vahlnnv 1 Will the
Indostries be pleased to :m: the

taken or p to be taken to meet
'1"1' Y mﬁ::ljlpm in Indias foreign
e

mdSnpplyndCommm and Congsu-
mer Industries (Sardar Swaran Singh):
ﬁ statement laé::;d [ ‘t?:l: Tﬁk of the

‘ouse showing steps that have been
taken by Govermment to promote exparts
[See XII, anneyure No. 62}
As regards Japan, duauunm have taken
place with a view to reaching an under-

standing safeguarding Indian Indus-
tries and Indian expant against unfair
competition. Pending ;w;-.h an unt:l‘m
of India have
refrained from assuming any obligations in
respect to Japanese trade either under the
General Agreement on Tariffs and Trade
or under sny other Agreement.

Recovery of Canal Waser Charges
from Pakistan

1725. Sardar Igbal Shdn Will the
Minister of Irrigetion and Power be
pleased to state:

(a) total amount outstanding against
the Government of Pakistan due to
of canal water by Punjab State to
country ;

(b) the amount if any, paid by the
Govermment of Pakistan to the Govern-
Ir‘I.,l:int of Punjab so far in this connection;
a

{c) IIEPC taken so far to recover this
amount ?

The Minister of
and l’m% lllﬂl.'l)l (-)l'-rm
of lndxu edp-tjnzir:n'l ending the 3ot.h
a the
September 1956, under the Agreement of
May 4, 1948, are as follows:
(i) Disputed " Rs. 1,03,15,740
(i) Undsspared Rs. 2,86,06.92
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(b) The fol.lnwi.n; paymm ‘have been
received from P

(i) Disputed - Rs. 29,36,485
(ii) Undisputed . Rs.2,44,06,004
Of these, payment relating to “undispured -
chngts pl ve been mgle:éogmab and
ta u arges’ are
E(El%ni:; BSI&O dlg the Reserve Bamk
a.

() The matter has been taken up with-
the of Pakistan and they have
been to make payment of the
amounts outstanding against them.

krrigation and Hydel Projects

1736. Sardar Igbal Singh: Will the
Minister of Irrigation and Power be
pleased 1o stare:

(a} whether the new estimates for
the different Irrlgmon-Hydel Projects
have been prepared in view of the changes
and increase in price structures of the raw
;l':jttrhl specially steel, cement, coal eic;

(b) how do these comparc generally
with the old estimates?

The Deputy Minjster of

and Power (ShriHathi): (a) Thechanges
and incresse in price structures of raw-
materials specially, steel. cememt, coal
etc, have been annmounced only recently.
The Central Water Power Commission
have not received any estimates that may

been revised as a result of increase
in price structures.

(b) Do not arise.
Indians in Rhodesia and Nyasaland

1727. Sardar Igbal Singh: Will the
Prime Minister be pleased to state:

(a) whether some decision has been
arrived at by the Government of Rhodesia
and Nyasaland regarding the franchise;

(b) how the Indians of those
countries are affected by these decisions ;
and

[c) the steps taken by the Government
of India in the matter so far ?

The Prime Minister and Minister

of External Affairs {Sllri. aharlal
Nth.ﬂl) (a) to (). A Franchise
Bill is reported to be nnder dwcusalun
berween the Fedral Government
Rhodesia and Nyasaland and the Bnﬂsh
Government. There is no information
about the contents of this bill and, as such
it is not possible to indicate

rovisions of the bill will affect Iﬂdms in

tral Afiica. The question of the
Government of India tsking any action
at this stage does not also arise.
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Diversion of River Ravi

qbal Wll.lthc
Mlnuter of I:ri.-dns:ih
Pleased to state:

(a) the steps tken by Government
for the diversion of the river Ravi towards
pur ; and

(b) the extent to which these st:gs
have been successful in diverting the
river in this side?

puty Minister of liml
and Power (Shri Hathik (a)
<omprising construction of bunds
decpening  of certain curs ar various points
in the bed of the river Ravi were under-
raken by the Government of Punjab.

(b) These works have proved successful
inmsmuch as the bulk of the supply in
the river is now flowing in the
«<hannel,

‘Compensation to Displaced Persons

1729. Sardar Igbal Singh: Wil the
Minister of Rehabilitation be pleased
1o state:

(a) whether any special congession will
be given to displaced ns suffering
from mental diseases in the payment of the
compensations ;

(b) the number of claims paid in this
category so far; and

(c) the number of claims still pending ?

The Minister of Rehabilitadon
(Shri Mehr Chand Khanna): (a) Dis-
placed persons suffering form  mental
.digeases have been accorded priority in
the payment of compensation and have also
been wed to draw compensation in
cash to the extent of Rs. 8,000 in ea
case. Similar concessions have
allowed to those displaced persons whose
dependents are suffering from mental
diseases.

(b) and (c¢). The information is not
readily available and will be laid on the
Table of the Lok Sabha in due course.

Indus Water Talks

1730, Sardar Igbal Singh: Will the
Minister of Irrigation and Power be
pleased 10 state:

(a) whether there is any ?’po
an interim agreement for the distri-
bution of Indus Basin water this year;

(b) if so, whether an agreement bas
been armrad at between India and Pakistan
in this regard; and

(c) the details of this agreement?

The Minister of Irrigetion
and Power (S Hathi) (a) Yes.
(b) Not yet.

(e} Does not arise.

Engineers for Second Plan

1731. Sardar Igbal : Will the
Minister of Irrigation snd Power be
o state:

(a) whether the Mascarenhas Com-
mittee on Requirement of neers for
Project in the Second Five Year Plan
have submitted their report; and

(b) if so, what are the main rccom-
mendarions ?

The Deputy Minister of Lrrigatinn
and Power (Shri Hathi) : (a) Not yet.

(b} Does not arise.
Film oa Buddhs

1733. Sardar Iqgbal Singh: Will the
Minister of Information and Broad-
casting be pleased te state:

(a) whether it is a fact that Thailand
has sought the help of the Government
of India to produce a full-length film on
an episode in Buddha’s life in commemos
ration of the 2,500th birth anniversary of
Lord Buddha; and

(b) if so, whether Government have
Ef’g ; glve facilities for shooting this
in In

of Inf
Broadcasting (Dr. Keakar): Informarion
has been placed before the House regarding
this earlier by the Deputy Minister for
External Affairs in reply to Starred Ques-
tion No. 1304 on the 1oth April, 1956.

Urben Rehabilitation Loan

Shri Gidwani: Will the Minis-
ter of Rehabilitation be pleased to
state:

(a) what is the total number of
displaced persons  having verified
claims who were recommended by
the State Government to the Regional
Settlement Commissioner, Bombay for
payment of urban rehabilitation loan
during the years 1954-55, 1955-56
andd 1956-57 (upto 31st  July, 1956);
an

(b) the number of recommendees
who were actually paid loans upto
31st July 19562

The Minister of Rehabilitation
(Shri Mehr Cland Khanna): (a) The
total number of displaced persons recom-
mended by the State Government upto
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31-7- is of which 576 cases
mconn&ndm 1955-55. Yeakvise

ﬁ‘urm for 1955-56 md 1956-5-; (upto

31-7-1956) are not rzadily availsbile,

(b) 600
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Displaced Persons from East
Pakistan

1735. Shri D. C. Sharma: Will the
Minister of Rehabilitation be pleased
to state:

(a) whether any industrial Scheme
for the rehabilitation of refugees from
East Pakistan has been formulated ; and
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(b) if so, the mature thereof?

The Migizier of Rehabilisatine
(Shri Melr Chand Kl i da): (a) Yes.

(b) Brief particulars about all indus-
teial schemes sanciioned upto 30th Jupe,
1956 arc conlained in Anoexure 1 of the
“Six-monthly Review of the wurk daoe
by the Rchabilitation Ministry for the
period ending 30th June, 1956 for dis-
placed persons from Esst Pakistan™ copies
whereof have already been circulated.
One more scheme has becn sanctioned gince
and a few more are under consideration.

Displacred Persons fram Esst Pakistam

1736, Shri D. C. Sharmg: Will the
Minster of Rehabilitation be plasdd
to stater :

(a) whether a plan has been formu-
lated to absorb the displaced persons
from East Pakistan in the Community
I{Sthpmm Blocks in West Bengal;
a

(b) if so, the nature of the scheme?

The Minister of Rebabilitation
(Shri Mebhr Chand Khanna): (2) Yes.

(b) The salient features of the scheme
are :—

(1) in each village in a Development
Block under the National Ex ension
Service Programme, two displaced
agriculrurist  families  will be
sertled.

(2) The agriculturist families will be
given developed land measuring
three acres for cultivation, the cost
of land b=ing treated as loan.

{3) Usual rehabilitation benefits in
the shape of loans for purchase of
agricultural implements, consiruc-
tion of houses and maintenance
for a specified period will also be
given.

(4) A suitable number of displaced
artisan families will also be seuled
in these villages.

(s) The village level workers under

tvision of block level workers

will look after rehabilitation of the

displaced persons under this
scheme.

Trade with Afghenistan

1737. Shri Hem Raj: Will the
Minister of Commerce and Consumer
Industries be pleased to state:

(a) whether the Indo-Afghan Chamber
of Commerce, Dclhi and the Indo-Foreign
Ch.lmbe.r of Commerce, Amritsar has
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submitted 2 memorandum ro Government

ining of discrimination by the

Government against Indian traders;
a

(b) if so, the action taken thereon?

The Minister of Works, Housing
and Supply sad Commesoe shd Consu~
mer Indusiries (Sardar Swaran Singh):
() Yes, Sir.

_ (o) The matter is being enquired
mto.

Import of Machinery

1738. Shri R. Pu» Gerg: Will the

Minister of Heavy Industries be pleased
to smre;

(a) whether India intends to purchase
machinery from Japan, Britain, the U.S.A.,
Guermany and other countries during the
Second Five Year Plan;

(b) whether a delegation representing
leading Japanese machinery manufacturers
and officials of machines indusiry organi-
zation visited India during the month of
August, 1956 in this connection; and

{c) the extent to which Japan will
meet our requirements 50 far as machinery
is concerncd ?

The Minister of Heavy Industries
(Shri M. M. Shah: (a) Yes, Sir.

{b) Government have no precise in-
formation regarding any such visir,

(c) It is not possible o make any
estimate.

Extradition of Bhupat

1739. Shri R. P. Garg: Will the
Prime Minister be pleased 1o stare
whether any, and if so, what further steps,
Government have taken to persuade Pakis-
tan Government to extradite rhe notorious
dacoit Bhupat, who is wanted by Indian
Police for murders and for dacoities in
India?

The Prime Minister and Minister
of External Affairs (Shri Jawaharial
Nehru): Repeated efforts were made in
1953 to secure the rewurn of Bhupat to
India. The Government of Pakistan,
however, stated that they could not help
because there was no extradition treaty
between India and Pakistan. In the
circumstances, the mattér was not pursued
further.

Silk Industry

1740, Shri R. P. Garg: Will the
Minister of Production be pleased 10
state:

(2) whether Government pro;
to take any steps to stabilise the prioe::o:i'
raw 8ilk in the country and ensure a fair
return to the silk worm rearers; and
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(b) the toral mumber of rearers in the
country during 1955-56?

The Minister of Production (Shrl
K. C. Reddy): (a) Government have
already taken steps to stabilise the prices.
of raw silk in the country by the canalisation.
of imports of raw silk thmugh govern-
mental channels. The Cenwal Silk Board is
also p ring & scheme for fixation of floor
prices for raw sikk in India, primarily with
a view to further siabilising the prices of
o@mans and raw silk, and cnsurigg a fair
return to those engaged in the
mdustry.

(b) No reliable data is available. It
may, however, be mentioned that it is
roughly estimated to be sbout 5 million
persons.

Salt

1741. Shri R. P. Gurg: Will the
Minister of Prodaction be pleased to
state the rate of purchase per maund of
rock salt from West Pakistan and the price
at which it is distrdbuted to sutharized
distributors and the public respecrively
in PEPSU?

The Minister of Production (Shri
K. C. Reddy): The Government of India
will pay about Rs. 1/4/1 per maund fiar rock
salt at the Indian border. It will be sold
at Rs. 10/21-5 per maund at the border
to the State-Government-Naminees.
State Governments (including the Govern-
ment of PEPSU) have been requested to
ensure that the retail price of this salt
does not exceed annas eight per seer in
any case,

Precision Tool Factory

1742, Shri R. P. Garg: Will the
Minister of Heavy Industries be pleased
to state:

(a) the progress made towards the
establishment of another precision tool
factory in the country ;

(b) the total capital likely to be invested
on the factory;

(c) the country, if any, which has
m:;rcd to help in setting up of the factory;
a

(d) the time by which such a factory
is expected to come into production ?

The Minister of Heavy Industries
{Shri M. M. Shah): (a) Government
have no specific proposals to set up a pre-
cision tool factory at present.

(b) to (d). Do not arise.
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Groond Water Test -

114.3‘. Shrl S. V. Rmm,:
will Minister of Production be pleas-
«ed to state:

(a) whether the gmmd. water test
at present at Neiveli has proved a suc-
-CC38 ;5

(b) whether ordérs have been plac-
.ed for machinery to push through the
.project;

% m, whu types of machinery

have

(d) the total value of orders placed;

(¢) with whom the orders have been
‘placed; g

(f) whether global tenders were in-
vited and how many tenders responded;
.snd

(g) whether there has been any protest
-about the manner of disposal of tenders?

The Minister of Production (Shri
‘XK. C.Reddy): (a) Yes.

(b) Yes.

(c) to (¢). The required information
‘is contained in the statement laid on the
Table of the House. [See Appendix
XI1I, aonexure No. 63]

(f) Yes, global tenders were invited in
response to which tenders were received
from §2 firms.

(g) There has been no protest about
the manner of disposal of tenders, but two
-firms who did not receive orders for certain
items of equipment have put in represen-
tatons.

Allotment of Government Quarters

1744. Shri D, C. Sharma: Will
the Minister of Works, Housing and
Sapply be pleased to state:

(a) whether it is a fact that under
‘the exissing rules, offers of allotment are
required to be made again after six months
1o those Government servants who do not
accept the alloument;

(b) if w0, the reasons therefor; and

(c) whether it is netcessary to retain
-such a provision ?

The Minister of Works, Housing
nnd Supply and Commerce and Con-
sumer (Sardar Swaran
‘Singh)t (a) Yes Sir.

(b) Circumstances such as illness in
the family may compel a Government
-servamt to decline, for the tim+ being , the
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offer of an alloupent made to him and -it-
would be imposing unduc hardship on him
if advantage is taken of this to deprive
him of Government accammodation alto-

(c) Yes Sir.
Ont-of -Class Quarters

1745 Shri D. C. Sharma: Wl.ll
the Minister of Works, Housing and
Supply be pleased to state:

(a) the number of Government servants

wcgmg out-of-class quarters in Gole
and Minto Road arcas; and

(b) the loes or caused by allot-
ment of out-of-class E;‘u‘:nm 7

Tt ikt ok, B
AN 11 o1
‘T-dmtﬂn (Sardar Swaran

sumer
Singh): (a) 1434.
) No alloument as such is made out
of class in this arca as most of the m:dm-
tial units arc intended for le whose
is below Rs. soo/- and they are not
eligible for the next below class. Govern-
ment servants who have become out of
glass cither because of the increase in their
emoluments or by the reclassification of
the quarters themselves, however continue
to stay although the units may not be of
their own class until they get their tum for
tion of theirenutled class, There
is unlikely to be any material loss by persons
camparatively fiew in number con! to
occupy the quarter that may have
upgraded as they would generally be X. i
thc full standard rent under F.R. 45A, this
less than 10% of their emoluments.
'In the same way while there may be some
gain in allowing officials to mnthm: in
quarters below their class and gmn
to pay the full standard rent under F.
as against realising only 10%, of the emolu-
ments of the occupants of the eatitled class,

where t.he standard :tnl of the quarter
ha, to be higher than 10% of the
£mo] u of the entitled class occupant.

Such gain is also unlikely to be anything
mtms:l On the balance, however,
the gain thus secured is likely 1o be morc
than the loss.

Residential Accommodation

tm Shri D. C. Sharms: Will

ster of Works, Housing and
p’ly be pleased to lay a starcment on
the Table showing:

(a) the total mumber of Government
servants in Delhi and New Delhi, cate-
p -wise, who have yet to he provided

residential accommodation,

(b) the date of priority of the persons
on the border line of allotment of accom-
modstion; and
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(c) the persons upto what priority 7. A specified number of
are likely to be provided with quarters tatives from Practical Agncul-
by the 315t December, 1956 ? turists.
The Minister of Works, Honh; 8. A specified oumber of represen-
and Supply nnd Commerce and Con- utiﬁ:lfmm leading social work-
tries (Sardar Swaran er8.
Sin‘h) (a) and (b). A statement con-
taining the required information is laid (b) There is no limit imposed on the
on the Table of the Lok Sabha. [See total membership of the Block Advisory
Appendix XII, annexure No. 64]. gzmmium and it is np;n rtllc:ethe State
vernments to provide for represen-
(c) I am afraid I am not in a position tation of the Central Co-operative Banks
to give any categorical reply to thisquestion on these Committees, if considered neces-
as that depends upon a number of factors. sary.
The position indicated in the attached
statement is not likely to alter material- (c) The Block Advisory Committees

constituted by the State Governments
generally follow the pattern indicated by
the Central Govt. subject to minor modi-

_N.E. S. Block Advisory Committee fications to suit local conditions.
1747- sm‘{ lxllll-'lldl‘l Mlﬁ All India Khadi and Village Industries.
Shak: Board
Will the Minister of Planning be pleased Thakuor jugal Kishore Sinha:.
to state: 1748 -(Shrlmud Kamlendu Mard
() what directions have been issu- L
ed to the State Governments in con- Will the Minister of Production be
nec!ipn w&th Nd'lc_ mrllstgution_ mdS com- pleased to state:
ition ational Extention Service
i murni : a) whether any a I:cauon has been
m:k Advisory Co ttecs; m(w)cd b m ill % Khadi lf‘ -
‘s Villa Ini Board m beha Df
s "the moamacion of the. reLEeesnte ‘ﬁ'ﬁi‘tﬁi‘:’" Gram Udhyog- Sangh of
tive of the financing Ctntnlrgo-opcn'-
tive Banks of the Block concerned; and (b) if so0, when the application was
(c) how do the constitution and com- :';‘;"d and the action thereon;
mmnmg:; such National Extention Ser- '
Advisory Committees differ :
(c) whether the Sangh has lied
from state to state ? ;?_; ﬂf“““,,g" .ﬁﬁd fml‘;ﬁ me_”m
a a age ustries
(e DR i S Busging 05 S S e v o
) have been advised that Block
© Advi Cmmm should The Minister of Production (Shri
ible. e s 0 fuz us K. C. Reddy): (a) Yes.

possible representative of al
* official ’Glemmu wnhi; thenb]:;kl m,

" In addition to the Princi al Officials sc i
in the block area, the Block Advisory Gos s e o8 hanie b anintenmal
mirtee may consist of:— lemr dated 9-3-1955 has not furnished

. of itsschemes and the estimated
1. Local Members of Parliument. mq‘llitcments inspite of the effect that it was
2. LocalMembers of State Assembly. uqueltndmc: by the Khadi Board to do so
Local Members of District Board. A reply is still awnited.
4. A specified number of repre-
aent:‘:i?u from the Village Sea Erosionon Andhra Coast
Panchayats in the block area. 1745. Shri B. S. Marthy: Will the
5. A - number of répresen- Minister of and Power be
tatives from Sott]:’i.c _m,_,mm pleased to state:
CD-OF]‘II’.I.W eties in the
a) the area exposed to the sea erosion
Aress Andhra Coast;
6. tm&rﬁu‘m (h;)::de measurcs taken (o prevent the

Samaj Organisation as and when
it comes into being. (c) the amount so far spent ?
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The nqun Minister of Irrigation
and Power (Shri Hathi} (a) to (c).
Infiormation is being collected from the
State Government and will be laid on the
Table of the House as soon as possible.

First Five Year Plan

1 Shri N. B. Chowdhary: Will
the Minister of Planning be pleased to
lay on the Table of the Sabha a statement
showing the amoumts of grants and loans
allocared to West Bengal under the Fimst
Five Year Plan under different heads and
the amounts actually utilised up to the
315t March 19567

The Minister of Planning
@an s R Mishra): Iniormation s
being obtained from the State Govemment
-and will be placed on the Table of the House
“when availasle,

Orphangunge Marke:, Kedderpur

1751. Shri 8. C. m:  Will
the Minisver of w:ﬂ-,% and
Supply be pleased 1o refer to the reply
given to Stq‘n:d Question No. 1514 on the
28th 1956 and state:

(2) bow many represcmiations against
the g .y of the Orphangunge
Marxket, Kédderpur were received;

(b) what were the main grievances;

(c) whether any departmental en-
-quiry)wnmae, y

(d) if so, by whom;

(¢) the iture incurred oo the
sanitation of market; and

(f) whether amy flying visit was made
to know whether proper sanitary environ-
meat is ket ?

The Minister of Works, Houalng
mdswzlynd&mnd&u-

4dmer Swiran
Sagh): (a) Three
(b) Their main gricvances were that—

more rent i for
M oo WIIW
Iunnmpcrmwmﬁncdh the
= Superintendent of the n{rh::

for committing nuisance in the
market place;

(iii) gemera) samitary cobditions in the
market needed n-up:wtmﬁﬁ

(c) and (d). No formal dep
inquiry against the officer was mﬂl
necessary. The superior officers in

Estate Office and the Minist dul.howwtr
uisit the place and examine the point raised;
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(e) About Rs. 31,000/~ per anoum.
(f) Yes, Sir.

Artisan Co-operntive Sacletins

1753. Shri Achath Will the
Minister of Planzing be to state:

(a) the total oumber of artisan c©p-
tgenm«e societies formed and working ih
Cammunity Project and Extension
Block areas in Travancore-Cochin State
and their total membership ;

(b) what percentage of the total artisans
of that area have come into this co-operutive
fold ; and

(c) the main difficulties if any, ex-
pefifnced in markefing those products
and the steps taken to overcome them ?

The Deputy Minister of Platining
(Shri S. N. Mishra): (a) to (c). The
information is not available with the Central
Government.

Technical Training SBchaols in N.E.S.
and Commuunity Projects

1753. Shri Achuthan: Will the
Minister of Planning be pleased to state:

(a) how many technical training schools
have been in the Gommuriity Project
and National Extension Service Block arcés
in Travancore-Cochin State duririg the
last four years and how many pérsons havé
finished training;

b) the total capacity of the schools
andthe period oftm;:i;g‘: ool

(c) the main subjects taught and traiped
in?

The Deputy Ministe
{lhﬂrd 1\}. il.ifﬂnnl)‘:u (a) te (€).
from theué;:r:‘ Gtgrnermnf and will

Iaid on the Table of tht Housé as socn is
it is received.

Transval Iadian Co-.nu

17534 LD Shames

Will the Prime Ministar be plessed
to state:

(a) whether the Transval Indian Con-

s have appruoached the Asian African

ns, represented at Bandung, to influ-

etnce members of the U, N. to make the

Union Government of South Afncl cease
violating the provisions of the U. N

and the Declaration of Human R.lshh and

(b) if so, whether Government propose
10 tate up this mattker with mher Asian
African nmtions ?
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The Prime Minister and Ministér of
External Affairs (Shri Jawsharlal
Mehru): (a) Government have seen

ress reports to the effect that the Transval

ndian ngress has decided to seek the
support of the Asiam-African nations in this
marter.

(b) The Bandung Conference of Asian-
African countries held in April 1955 strong)
tondemned racial discrimination in Sout
Africa. The Asian African countries re-
p{:semed in the U. N. are fully aware of

situation in South Africa and this matter
has been before the U. N. General Assembly
for the past few years. The question of the

Government of India taking it up afresh
with these countries does not arise.
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Sale of Coment

1755. Dr. Ram Subhag Siogh
Will the Minister of Heavy Mdustries
be pleased to state:

(a) whether representations have been
made to Government for the continuance
ot Gate-sale of cement in Bihar Cement
Factories for the benefit of the local consu-
mers; and

(b) if so, the action taken in thar
regard ?

The Minister of Heavy Industries
(Shri M. M. Shah): (a) No, Sir.
(b) Do not arise,
Printing Press

1786. Dr. Ram Subhag Siogh:
Will the Minister of Works, Housing and
Supply be pleased to state :

(a) whether there is any pro 1o
set up a modern printing press for the
large-scale manufacture of books by the
National Book Trust;

(b) if so, when this press will be set
up; and

(c) at whart cost ?

The Mintster ofWorh,H-uh: and

Su ly and C. rce and
ustries (Sardar S-l.rm Singh):
(a) Yes.

(b) and (c). The proposal is still in
a nebulous stage and no precise informatiod
in regard to the date for the setting up of the
press or its cost could be given at present.

Raw Film Industry

Dr. Ram Subhag Singh:
1757. { Shri Mohana Rao:
Dr. Rama Rso:

Will the Minister of Heavy Industrice
be pleased to state:

(a) the reconumendations made by
the East German Experts delegation, whieh
visited India during the early part of this
year regarding the manufacture of rew
film in India;

(b) whether Government have  re-
ceived any offer from East Germany for
serting up a plant for manufacturing raw
film; and

(c) whether Government have accept-
ed that offer ?

The Minister of Heavy Indusiries
(Shri M. M. Shah}: (a)to(c). TheEast
German Experts have submitted a preli-
minary report and further details are awsited.
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Rehabilitation Loans to Displaced
Persons in Tripura

ﬂgmm Deb: Will the
Minister of Rebabilitation be pleased
to state:

(a) whether it was decided by Gov-
ernment to sanction a second set of loans
to those displaced persons of Tripura
whose rehabilitation has been found to be
inadequate;

(b) if so, how many displaced per-
sons have got the benefit of second set of
loans uptil now; and

(c) if not, the steps  Government
propose to take to assist those displaced
persons who could not rehabilitate them-
selves with th= loans advanced by Govern-
ment in accordance with the present scale,
whiich is the lowest compared with West
Bengal and East Punjab ?

The Minister of Rebabilitation
(Shri Mehr Chand Khanna)t (a) Yes.

(b) 117 families.

fc) Do not arise.
Dis placed personsfrom East Pakistan

1759. Shri Dasaratha Deb: Will the
Minister of Rehabilitation be pleased
1o state :

(a) whether it is a fact that a large
number of refugees from East Pakistan
are coming daily to  Tripura during
the recent months;

(b) if so, what would be the approxie
mate number of daily influx to Tripura;

(c) whether Government consider
that T’:fm State will be able to absorb
such u ted number of refugees; and

(d) if not, what steps arc being taken
w0 s_h_if't thcm_ elsewhere (to other States)?

The Minister of Rehabilimtion
(Shri Mehr Chand Khanna): (a) and
(). A statement giving the figures of
m?-mon for each month from January
to July, 1956 and for the first fortnight of
August, 1956 is laid on the Table of the
1l‘..f\)k Ssaliha. _ [See Appendix XII, annexure

0. 65].

Figures for daily influx are not readily
available.

(c) and (d). These _?uut'wps are being
carefully examined. here is obviously
a_ limit to "I‘npuru capacity to absorb
displaced persons.
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N.E.S. and Community Developmest

e Programme

i Sardar Igbal Singh:

1760, 'Sard uri

Will the Minister. of Planning be
pleased to statet

(a) the amount that has been allo-
cated to Punjab for Community Project
Development and National Extension

Blocks for the years 1955-56 and 1956-57
so far;

(b) the amount spent during 1955-56
and 1956-57 (so far) on the various Project
Sc s; and

(c) the amount of voluntary contri-
butions, if any, received either in kind or
in cash ? =

The Deputy Minister of Planning
(Shri §. N. Mishra): (a) The Community
Development and National Exrension
Service Scheme is a three year programme.
For the projects and blocks allotted, the
State Governments are allowed w0 incur
expenditure according to the pattern and
the ceilings laid down in the respective
schemetic  budgets. The expenditure
is incurred initially by the State Govern-
ments and the Central share is reimbursed
to them. every half year on the basis o

nditure statements. Annual
lncneury allocations for expenditure on
the programme are not made by the Central
Government. The payments made to
the Government of Punjab on account of
the Central share of expenditure during
1955-56 and 1956-57 (so far) are as under:—

(Figuresin lakhs of rupees)
1955-56 1956-57
Loans Grants  Loans Grants

C.15. Pro- s8-51 48-43 —— ——
jects/Blocks
N.ES. Blocks 614 I3:21  1-92  4-0B

(Rigures in lakhs of rupees)
:955-56 1956-57

01) Oomnmth
Proncts.fBlocks 103-03 Notyet avuhblc
NL.E.5. Blocks 19-93 -do-
TOTAL 122 *96

(c) Rs. 3:3 lakhs in cash, kind and labour
the commencement of the programme

upma: 3-56.
Diwplaced Persons from Pakistan
held Kashmir Territory
Sardar Igbal Singh
6L Sardar ris :

Will the Minister of Rehabilitation
be pleased to sate:
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(a) the number of Displaced Persons
from Mirpur, Poonch and Muzaffarabad
(Jammu and Kashmir): and

(b) how many of them have bzen
resettled ?

The Minister of Rechabilitation
(Shri Mehr Chand Khanna): (a)and (b).
Separate figures for Mirpur, Poonch and
Muzaffarabad are not available. It is
estimated that about 1-35 lakhs Hindus
and Sikhs migrated from the raider-held
area of Jammu and Kashmir. Schemes
covering an expenditure of about Rs. 268
lakhs were sanction~d the earst-
while Ministry of States uptil 14th May,
1954. After that the work of relief and
rehabilitation was taken  over by the
Ministry of Rehabilirarion, and schemes
amounting to about Rs. 180 lakhs have
bwen sanctioned.

All-India Khadi Board

1762. Shri Dhusiya: Will the Minis-
ter of Production be pleased to state:

(a) when the All-India Khadi Board
was given the first grant and when it
was audited for the first time; and

(b) the agency which audited the
accounts ?

The Minister of Production (Shri
K. C. Reddy): (a) The first grant was
sancrioned in July, 1953, and the first audit
in January, 1955.

(b) The office ofthe Deputy Accountant
General, Industry and Supply, Bombay.

Dyeing and Printing Centres

r763. Shri Dhusiya: Will the Minis-
ter of Production be pleased to state:

(a) the policy of Government with
regard to the opening of new dyeing
and printing Centres;

(b) how many dyeing and printing
Centres were running before the in-
ception of the Khadi Board and whar
was the numb:r of persons embloy-
ed in each respectively (throughout the
country); and

(c) the circumstances in which the
dy=ing and prmt:ng of Khadi has been
allowed in mills ‘and since when?

The Minister of Production (Shri
K. C. Reddy): (a) Decision in regard to
this marter is left to the discretion of the
All India Khadi and Village Industries

ard who are mainly responsible for
determining the size and direction of opera-
tions incidental to the development of the
Khadi Industry.

(b) 22 dyeing houses. Printing was
arranged by the institutions through hand-
printers at places where such printers were
available. information regarding persons
employed in dyeing houses at that time is
not available,
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(c) Dyeing of Khadi supplied against
Government orders is done at as
such Khadi has to conform to certain
standards of colour and shade laid down
by the Directorate General of Supplies
and Disposals, and the dyeing houses
for Khadi are not equipped to undertake
such works. Printing of some Khadl is
done .at Bombay by hand-process_in_ the
premises of certain mills where facilities
lt‘I,ll’l:gll'd to trained art-printers are avail-
able.

Dyeing and Printing Works

b { Shri Dhusiya : Will the Mimnis-
ter of Production be pleased to state :
(a) whether the Khadi Board has ever
demanded any amount exclusively fior the
development of dyeing and printing works;
(b) what amounts have been given as
grants or loans for the same since its  in-
ception, year-wise; and
fc) 150' thos¢ amounts have been

The Minister of Production (Shri
K C Reddy) (a) The Board's demand
E:l' been for the development of printing
¥.
(b) The following amounts have been
sanctioned as grants :

Year Amount

1954-55 Rs. 3,000
1955-56 Rs. 5,000
1956-57 Rs. 1,50,000%

'Hon.t'he'l'he amm.:t sanctioned  for

ar I 7 inchudes print-

ms:.end gtiers schemes. The

total amount sanctioned has

not been apporticned bcl:wm
printing and other

() ,I“."hdh“’ for training in thm-

printing.

Displaced Persons from East Pakistum
and vice versa

1765. Shri Ramsnanda Das :
Will the Prime Minister be pleased to
state 3

(l) the pumber of displaced persans

from East Pakistan that came to West
al, Assam and Tripura asince
parttion upto the 3oth July, 1956;

) the number of Mualims that went

ast Pakistan from West Bengal since

pamnm o 3oth July, 1956 and the num-
ber of Mu who came to West

a\mn‘;m and Tnpnr.l during the same period;

the amount of money so f spent

by (In)d.tt for the settlement of Muslim

mﬂﬂ in West Bengal from East
atan
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The Prime Minister and Mhhur

of External Affairs ( Shri lw
Ndlrn) (a) to (c) infior-
mation has been  asked for from the
State Governments concerned and will
be placed on the Table of the House when
available.

Cottage Industries

1766. Shri Ramananda Das : Will
the Minister of Commerce and Con-
sumer Industries be pleased to state :

(a) the action taken by Government
to revive the Cottage Indusmcs of Shoe
and Leather;

(b) whether it is a fact that 100 work-
€rs are going to be trained in the trade
by ,Government at Agra and Madras;

(c) if so, their qualifications and

of selecton; and

(d) whether leather workers will have
special preference for the training ?

The Minister of Works, Housing

and Snpply and Cmnmm: and Con-

dar Swaran

(a) The follawmg action has

bo:n t m by Govermment to assist

Cottage and Small Scale Shoec and Leather
Industoy :—

(i) Financial Assistance : Loans and
Grants toralling Rs- 55,03,427
have been sanctioned since 1954-
55 to State Governments, in-
dividual cobblers, Co-operative
Societies etc. for the Develop-

ment of Cottage and Small
Scale  Shoe and Leather
Industry.

(i) Techmical assistance : Tech-

nmical assistance has been ar-

through the Regional
Small Industries Service In-
stitules.

(iii) Omec Extension Service Centre
for Foot-wear has been
sanctioned and the establish-
ment of more such centres are
under consideration.

(iv) Assistance in  Marketing
Government have set up the
National Small Industries Cor-
oo Crme) 1o
clp the o
Pl‘ol:lm:tsof Corage and Small
Scale Units.

(b) Yes, Sir.

(c) The details have not yet been
worked out.
(d) Yes, Sir.
Displaced Persons from East Pakiswan

1767, Shri Ramananda Das : Will
the Minister of Rehabilitation be pleased
1o state :

(a) the amoynt of mo sanctioned
for &x rehabilitation of [aoud persons

12 SEPTEMBER 1956

Written Answers 2682

from East Pakistan under different heads
for the year 1956-57;

(b) how much of the sanctioned
amount for the current year has been on
approved schemes submitted by the West
ﬁrsﬂ Government; and

(c) how much of last year’s amount
under different schemes has  still been

 held over and not Fmd resulting in the
i

delay of the rehabilitation of the displaced
persons from East Pakistan?

The Minister of Rehlbi.l.itnim
(Shri Mehr Chand Khanna )
to (c). The information is being collocted
and will belaid an the Table of the Lok
Sabha in due course.

Industries in Andhra State

1768. Shri Lakshmayya : Will the
Minister of Heavy Industries be pleased
to state:

iu whether anjr new major indus-
ve been proposed to be started in

Andhra State under the Second Five
Year Plan;

(b) if so, what are those industries;

(c) whether the State  Government
have proposed to start a Cement factory
in Rayalaseema area; and

(d) if so, in which place and what
would be its productive capacity?

The Minister of Heavy Industries
(Shei M. M. Shah ) : (a) Yes, Sir.

(b) Cement, Sugar, Ferro-Managanese
Superphosphate and Oil Refinery indus-
tries.

(c) No, Sir.

(d) Do not arise.
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American Cotton Market

Shri B.Ramachandra Reddi:
1769-A { Shri N. R. Muniswamy:

Will the Minister of Commerce and
er Industries be pleased to state :

(a) whether the attention of Govern-
ment was drawn to the wide and growing
revalence of speculation in India called
'American Cotton Market'"; and

(b) if so, what steps are conternplated
to pg:vcm and eradicate the said specula-
tion 2

The Minister of Works, Housing
and Supply and Commerce and Con-
sumer stries ( Sardar Swaran
Singh) : (a) and (b). Government have
no information.

Re-nrpnél:ﬂm of Planning

mmission
Sardar Igbal Singh:

rre. {smm

Will the Prime Minister be pleased
to state :

() whether  there is any proposal
to reorganise the Planning Cammission
and to increase its sength in view of
the heavy pressure of work on the Com-
mission due to Second Five Year Plan;

(b) if so, the details thereof ; and

(c) when new members are proposed
to be appointed ?

Nehru ) : (a) to (c). There is no proposal
bems considered a( resent for the reorga-
nisation of the Planning Commission.
But this question is considered from time
to time and changes and additions made.

{.ﬂl e Finance Minister, Shri
T.T Krishnamachari and the Minister
Without Pottfollu. Shri V.K. Knlhm

were appointed as Mecmbers
planning Cammjssion.
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Cine Projectors
Sardar Iqbal S
7. {Sardn- h-l'h:

Will the Minister of Heavy Industries
be pleased to state:

(a) whether Government have con-
sidered the proposal to reduce the im-
port duty on I6-mm projectors in view
of the increase in use of these projectors
in Schdols, educational institutions, wel-
fare centres, community projects and in
the development areas;

(b) if so, the amount to be reduced

:;lgthedntefmmwmh itistobe effected;

(c) if reply to part (b) above be in the
negative, the reasons lhcr:for’

The Minister of Huvy Industries
(shriM.M. Shah): (a)to(c). Gowern-
ment regret their inability to furnish any
mg?gsmuon regarding future changes in
ta

Indian Nationals in Foreign Countries

_(S.ud.lr Igbal Sl.ngh:
773 3 Sardar Akarpuri

Will the Prime Minister be pleased
to state:

(a) the number of Indian nationals
who were sentenced to death in foreign
countries during the year 1955-56;

(b) the number of cases in which the
Government of India took up the
matter with the appropriate authorities
to save the persons; and

(c) the results achieved ?

The Prime Minister and Minister
of External Affairs (Shri Jawaharlal
Nehru): (a) to(c). As far as is known,
four Indian Nationals were sentenced to
death in foreign countries during the year
1955-56.

Two of these were Brij Bhushan and
Makhan Singh, who were sentenced to
death in London for the murder of another
Indian national Pakhar Singh. They were
subsequently reprieved.

The other two were sentenced to death
in Malaya. One of them was Subramaniam,
son Latchumanan. The Govern-
ment of India made representations in his
casethroughtheir Commissionerin Malaya.
The mercy petition, however, was dismis-
sed by the Sultan of Johore.

The other case was of Subramaniam,
son of Munusamy. In this case also the
Indian Commissioner in Malaya interce-
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ded. The appeal was, however, dismissed.
Later an appeal was lodged in the Privy
Council which quashed the conviction and
sentence of death.

Export of Films

Sardar Igbal Singh:
773, {Sudlr ﬂnpnrl:
Willthe Minister of Information and
be pleased to state:

() the number of films or documen-
taries produced by the State Govern-
ments that were exported to foreign
countries during the last three years;

(b) whether the Central Government
have banned the export of certain films
produced by State Governments; and

(c) if so, the reasons therefor?

The Minister of Information and
Broadcasting (Dr. Keskar): (a) Informa-
tion is being collected and will be laid on
the Table of the House,

®) No.
(c) Do not arise.

Cement Allocation
Sardar bal Singh:
1774 {Snrdar Lpnﬂi:"

Will the Minister of Heavy Industries
be pleased to state:

(a) whether the quota of cement
allocation to Punjab State was consider-
ably reduced in the last two quarters
of 1955-56 as compared to the previous
two quarters; and

(b) the demands made by, and allot-
ment made to, the various Srates for
the last two quarters of 1955-567

The Minister of Heavy Industries
(Shrl M. M. Shah): (a) No, Sir.

(bffoAk statement is laid on the Table of
the Sabha, [See Appendix XII,
annexure No. 66)

All India Radio
1775 {sm.r m:.ﬁ?'m

Will the Minister of Information and
Broadcasting be pleased to state:

(a) whether it is a fact that Govern-
ment propose to depute an officer of the
ALR. to the United States of America
to learn the engineering technique associa-
ted with the setting up of a television
station in India; and
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(b) if so, when that officer is likely
to be sent?

The Minister of Information and
- (Dr. Keskar): (a) No,
ir,

(b) Do not arise.

Cement Factory at Chandigarh
Sardar Igbal Singh:

1777 { Sardar Akarpuris

Will the Minister of Heavy Industries
be pleased to state:

(a) whether any request for assistance
has been received by Government from
the Punjab Government for setting up a
cement factory near Chandigarh; and

(b) if so, the decision taken in the
matter ?

The Minister of Heavy Industries
(Shri M. M. Shah): (a) A proposal for
establishment of a cement factory near
Chandigarh was received from the Punjab
Government.

(b) The State Government had been
informed that the establishment of a factory
could be considered, subject to availability
of limestone.

Tranait Camps at Amritsar

1778. Shri D. C. Sharma : Will the
Minister of Rehabilitation be pleased
to state:

(a) whether it is a fact that nearly
660 people are at present living in two
transit camps at Amritsar in conditions
of squalor; and

(b) if so, the steps Government pro-
pose to take to rehabilitate them?

The Minister of Rchabilitation
(Shri Mehr Chand Khanna): (a) and
(b). About 150 families from Kohat are
at present held up in the transit camp at
Amritsar. They are undoubtedly living
in difficult conditions. Ministry of
Rehabilitation is endeavouring to locate
suitable agricultural land for the resettle-

ment of these displaced persons. As soon

as such land is located these families will
be resettled on it
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LOK SABHA
Wednesday, 12th September, 198

The Lok Sabha met at Ha¥ Past
Ten of the Clock.

[Mr. Spearer in the Chair]
QUESTIONS AND ANSWERS
(See Part I)

11.31 am.
MOTION FOR ADJOURNMENT

IMPENDING RETRENCHMENT O DiFENCE
EMPLOYEZES

Mr. Speaker: I heve received a
notice of an adjournment motion
from Shri Sadhan Gupta which reads:

*The impending retrenchment
of thousands of civilian defence
employees in the country and
serving of retrenchment notices
on 1800 civilian defence emplo-
yees at Kirkee and the calling
in of the police for that puipose.”

This adjournment molion was
received by me today. On the 10th
Mr. Vallatharas gave notice of a
Short Notice Question whether about
6,000 workers employed in the de-
fence services have been recently
discharged by Government as surplus
staff, whether the Civilian Defence
Employees' Federation has resorted
to the issue of a strike notice on
Union Government on this issye and
what is the policy of the Government
in the matter of retrenchment of
civilian personnel from  defence
installations., Yesterday, the hon. De-
fence Minister laid on the Table of
the House a statement, Is there any-
thing more to be said in the matter?
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Sbrt Sadhan Gupta (Calcutts
South-East): The Secretary of the
Federation of Defence Employees, Mr
Joshi, bas stated that the re‘remch-
ment was contrary to assurances. and
a sirike of the employees is threaten-
ed in order to avoid that retrench-
ment and that Government must im-
piement the assurance. That was
Mr. Joshi's statement Apparently,
this is a very serious situation wbich
involves 2§ lakbs of civilian defence
employees and it is very important
for the country. It is undoub’edly a
fact that thousands of defence emplo-
yees cannot be thrown out of employ=
ment in this way, particularly con-
trary to assurances, if that is a fact.
Therefore, this matfer needs to be
discussed . and the opinion of the
House has to be ascertained and it
might be helpful for the Minister in
consider:ng the whole position

The Miaister of Defence (Dr.
Eatju): The position has been con-
sidered most carefully by the Gov-
ernment and has been explained very
fully in the sta‘ement which 1 laid
on the Table of the House yesterday,
Before that, on the 30th of April, 1
had laid another statement in wbich
the position had been explained. 1
bad then stated that we had been
cariying on a load of surplus staff for
many months past out of considera-
tion for their welfare. We discussed
this matter with the Defence Emplo-
yees' Federation at their request and
we had employed a liaison officer and
we had made the utinost endeavours
to find employment for those people.

From April now nearly six months
have elapsed. As I said in my state-
ment yesterday, we are yet paying
Rs. 72 lakhs a year or Ra. @ lakhs a
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month to these unemployed people
They do not enter the factories. They
merely receive idle-time wages. They
report twice a week at the gate and
they receive the wages. This state
of affairs canpot continue. We have
tried our wutmost and we have
tried to expand the production of
civilian goods in Ordnance Factories.
We have tried to find them alterna-
tive employment and we have come
to the end of our tethers so far
as the Ordnance Factories are con-
cerned, We are yet continuing
our efforts to find employment for
them with other Ministries and
departments and we hope that there
will be some results in a short
time, So far as we are concerned, we
must come to some decision some
bow or other about these employees
in Ordnance Factories. For the last
many months idle time wages have
been paid and the tax-payer has to
ghoulder this burden of many lakhs
of rupees a month, It is not as if I
am asking them to go home, We had
decided to give them notices that
they would be discharged some time
in June. Then we extended it to July
and August and then 15th September
On the 15th September they would
be given one month's salaty in Jieu
of notice. In addition to that, they
will be paid gratuity at the rate of
half the salary of a month for every
year’s service. If a man has served
for six years, he will get three
months' salary as gratuity. If he has
served for four years, he will get
two mon‘hs’ salary as gratuity. Then
he will get the provident fund and
the share of Government to that pro-
vident fund. Then if he lives an a
distance of more than 10 miles, he
will get railway fare to his home.

Now, I leave it to the House to
decide what is to be done, unless you
say: once a government servant
always a government servant They
are all temporary employees. It is
not a <question about permanent
employees.

I have to coansider the case of the
employees who work there. H we
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continue this, there will be demo-
ralisation in the staff of the Ordnance
Factories, Here is the fact. A man
who works for eight hours a day
gets Rs. 100/- a month; another man
who does not work at all, he continues
to get Rs. 100/ a month. It haz
definitely got some repercussions on
the persons employed.

acondly, I have to consider the
effect of the burden on the tax-payer.
1 have said in my statement yester-
day that it is nut as if I am parting
with them for ever. I said yester-
day deliberately:

“] should like to say that the
special efforts to find alternative
employment for the surplus
workers will not cease even after
these workers are retrenched.
Arrangement will continue for the
absorption of surplus workers on
the special priority basis in all
suitable vacancies arising in the
future under the various Minis-
tries and Governmment undertak-
ings. As the development pro-
jects get under way, a steadily
increasing number of vacancies
will begin to be available.
Having regard to all the schemes
of development in hand, Govern-
ment confidently expect that sub-
stantial percentage of the reten-
ched officers, if they accept alter-
rative posts which will be offered
to them, will be in employment

»

Now, in the Ordnance Factories we
have today this particular problem
and we cannot possibly carry on this
burden for montbs and montbs and
continue to pay them idle-time wages.

In the notice of the adjournment
motion my hon. friend has mentioned:

“The in:pending re‘renchment
of thousands of civilian defence
employees in the country and
serving of retrenchment notices on
1800 civilian defence employees
at Kirkee...."
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It so bappens that in the Kirkee
Ordnance kac.ory we emplioy aoout
8000 to 9000 workers, It is an am-
munition factory and orders on the
ammunition factory have been very
much reduced. So, there is no work
there for a long period and the result
is that about 1,800 workers in Kirkee
have to be discharged.

There is some mention about police;
there is nothing there; it is omyy a
security measure. No police has bheen
called and nothing has been done.
We have just informed the police that
security measures may have to be
taken. I do not know what more
can be done about this.

The Prime Minlsier and Mimisper
of External Afairs (Shri Jawaharlal
Nehro): May I supplement my col-
league's statement? He has put very
forcefully the reasons for the action
that he bhas taken In addiiion to
that, on the other side, Governraent
bas been, naturally, very anxious to
provide employment to every person
who might be retrenched, in some
other job. In fact, we have succeed-
ed already in getting employment to
a number of them. It is our effort--
I cannot guarantee every case.-
practically to absorb everyone. I
cannot guarantee every single case,
obviously, I cannot guarantee the
time. But in the course of the next
two, three or four months we hope
to absorb prectically the whole lot.

Dr. Eatjo: May I add one other
thing which I forgot to mention? We
have already said that we will not
declare surplus any unskilled and
semiskilled worker who has been
there for over ten years. We are not
discharging any skilled worker or
any semi-skilled worker who has
passed trade test. Everybody re-
mains It is only the semi-skilled
and unskilled workers wi'h less then
10 years service who are going to be
discharged.

Mr, Speaker: We have heard suffi.
ciently about this matter. A matber
must be urgent—of course it is im-
portant—but this matter has been
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pending for a number of months,
From time to time, the time has beea
extended, and ultimately, if the Gov-
ernment found it necessary to
retrench and give notices, attempts
are also being made to reabsorh
them in some office or other. In view
of the statement and the circum-
stances resting upon it, I do not think
anything special has arisen, although
notice has been given. This has been
before the employees for several
months. 1 do not, therefore, give my
consent to the motion for adjourn-
ment.

PAPERS LAID ON THE TABLE .

STATEMENTS SHOWING ACTION TAXEW
8Y GOVERNMENT ON ASSURANCES ETC,

The Minisiey of Parllamentary
Affsirs (Shri Satya NaraYan Sinnz):
I beg to lay on the Table the follow=
ing statements showing the action
taken by the Government on various
assurances, promises and undertakings
given by Ministers during the various
sessions shown against each:

(1) Supplementary Statement
No. IlI—Thirteenth Session,

1956 of Lok Sabha.
[See Appendix XII, annexure No. 67.]
(2) Supplementary Statement
No. - VIl—Twelfth Session,

1956 of Lok Sabha.
[See Appendix XII, annexure No. 68.]
(3) Supplementary Statement
No. X _Eleventh Session,

. 1955 of Lok Sabha.
{See Appendix XII, annexure No. 69.)
(4) Supplementary S‘atement
No, XIV—Tenth Session, 1855

of Lok Sabha.

[See Appendix XII, annexure No.70.]
{5) Supplementary Statement

No, XX—Ninth Session, 1955
of Lok Sabha.

{See Appendix XII, amnexure No. 71.]
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{8) Supplementary Statement
No. XKII—Eighth Session,
1854 of Lok Szbha.

[See Appendix XII, annexure No 7Z.j

(7) Supplemantary Statement
No. XXIV—Seventh Session,
1954 of Lok Sabha.

[See Appendix XII, annexure No. 72.i

{8) Supplementary Statemen:
No. XXXIII—-Sixth Session,
1854 of Lok Sabha.

[See Appendix XII, annexure No. 74.]

(8) Supplementary Statement
No. XXXVIi—Fifth Session,
1853 of Lok Sabha,

[Sec Appendix XII, annexure No. 75.)

AMENDMENT T0 REPRESENTATION OF
Tre PeorLe (PREPARATION Or EcEc-
ToraL Roris) RuLres.

Shri Satya Narayam Simba: Sir, on
behalf of the Minister of Lepal
Affairs, Sbri H. V. Pataskar. 1 beg to
lay on the Table, under sub-section
(3) of section 2B of the Representa-
tion of the People Act, 1850. a copy
of the Notification No. S.R.O. 1775,
dated the 6th Augus’. 1856, making
cer:ain amendment to the Represén-
tation of the People (Preparation of
Electoral Rolls) Rules, 1856

QUESTION OF PRIVILEGE

Shri V. G Deshpande (Guna): Mr.
Speaker, ] may be allowed to raise a
question of privilege of the Members
of the House and of the House itself.

Mr. Speaker: Order, order. Under
the rules. ...

Shrl V. G. Deshpande: It ls a very
important question. At the moment it
Is affecting the privileges ana freedom
of the Members

Mr. Speaker: The hon Member
knows that under the rules whoever
wants to raise a question of prlvilege
has to send a notice to the Becrctary:
I will look into it, and if [ bring it up
before the House, I will give nctice to
the hon, Member. That is the practice.

¢
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Shri V. G. Deshpande: At the preseni «
moment our freedom is being assaulted
by tbe Delhi Police. 1 want to bring it
to your notice and the notice of the
House that we are not allowed to come
in or go out of the House. I am bring
ing it to your notice. Just now 1 was
entering. and the police bas formed a
cordon, and even when I bad told them
that 1 am a Member of the Lok Sabha,
the police obstructed me from entering
the compornd. A ruling was given by
the Chair that the premises of the
House are restricted only up to this
wall. Now. as a Member of the
Housz I have the privilege of entering
the Lok Sabha. That is the question I
want to raise. and whether the Soeaker
of the Lok Sabha controls the entrance
to the House. The police cordon is
standing there With great difficulty
I couid come in. The police have not
expressed regret. I want the Speaker to
intervene arid see that tbhe Members are
allowed entrance into the Mouse un-
obstructed by the police or any other
authorities. 1 would, therefore, request
you, Sir, to kindly enquire into what
is happening there.

Mr. Speaker: 1 will certainly see that
no Member Is obstructed. who has got
a legitimate right to come into the
House, both when they come in and
when they go out. So far as the com
oound is concermed. nobodv will be
arrested in the compound: aud after
he goes oit, it s for the police and
for the general administration to take
care, under the circumstances of what
they ought to do. So far as this matter
s concerned. I will certainly make
enquiries immediately, I will be able to
tell the hon. Member as to why it has
occurred. 1f it has occurred wrong-
ly-—of course, no hon. Member should
be prevented from coming when the
House is in session—I shall certainly
make 'enquiries

Shrl Eamath (Hoshangabad): And

° those who obstructed should be brought

‘0 book.

Mr, Speaker: All proper steps wi'l be
+aken.
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TRAVANCORE-COCHIN ACTS

The MiInister of Home Affairs and .

Heavy Industries (Pandit G. B. Pant):
I beg to Jay on the Table a copy of
2ach of the following Acts, under sub-
section (3) of section 3 of tbe Travan
core-Cochin State Legislature (Dele-
gation of Powers) Act, 1958:

(1) The Travancore .Cocbin State
Aid to Industries tAmend
ment) Act, 1956 (President's
Act No. 1 of 1956).

[Placed in Library. See No. S-391/56]

(2) The TravancoreCochin Agri-
cultural Pests and Diseases
(Amendment) Act, 1956 (Pre-
sident’s Act No. 2 1956).

[Placed in Library. See No. 5-392/56)

(3) The Travancore-Cochin Indeht-
md Agriculturists Relief Act,
1956 (President’s Act No. 3 of
1956).
[Placed in Library. See Ro. S-393/56)

¢4} The Travancore-Cochin Land
Ceonservancy {Amendment)
Act, 1956 (President's Act

No. 4 of 1956).
[Placed in Library. See No. S-394/56]

{5) The Travancore-Cochln Folice
(Amendment) Act, 1956 (Pre-
sident’s Act No 5 of 1058).

[Placed in Library. See No S-395/58)

AMENDMEMNT To  DispLacen Per-
sons CoMPENSATION AND REBABILITA-
TI0N RuLes

The Minister of Rehabllitation (Sbrl
Mehr Chand Ehs&paa): I beg to Jay on
the Table, under Rule 355 of the
Rrles of Procedure and Conduct of
Busness in Lok Sabha, a copy of the
amendment to the Displaced Persons
i{Compensation and  Rebabllitation)
Rules. 1955, passed by the Houses of
Parliament. [Placed in Library. See
No. S-396/56] .

Calling Attention »0 matter of urgentéyoy

Public importance

INFORMATION re CERTAIN FOINTS RAIS-
E0 DURING BUOGET DEBATE REIATING
To MinsTRY OF Immucarion ane Powrn

The Deputy Mimister of Irricatioa
and Power {Shri Hathi): I bag to lay
on the Table a copy of the statement
giving information on certain points
ralsed diring the Budget Debate on
tbe 2nd and 3rd April, 195 and not
covered by the rcplies given by me
and the Minister of Irrigation anl
Power. [See Appendix XII, Annexure
No. 78],

PUBLIC ACCOUNTS COMMITTEE

Nmyereenrys REPORT

Shri V. B. Gagdtl (Bombay City—
North): I beg to present the Nine-
teentb Heport of the Public Acc—ount=s
Committee (1955-56) on the Appro-
priition Accounts (Defence Services),
1953-5¢4, Vol. I--Report.

CALLING ATTENTION TO MAT-
TER OF URGENT PUBLIC
IMPORTANCE

InFLux oF DisPLacer PERSONS INTO
TRIPURA.

Shri Birem Dutt (Tripura West)
Under Rule 216, I beg ta call the
attention of the Minister of Home
Affairs to the following matter of
urgent public importance and 1
request that he may make a state-
ment thereon:

“Situation resulting from influx
of displaced persons from East
Pakistan into Tripura”.

The Mimister of Hom= Affalts and
Heavy Industries (Pandit G. B Pant):

" The Influx of refugees from East Ben-

gal into Tripura has Increased con-
siderably in recent months. From the
figures that have reached 1s it appears
that it was extremely marked during
the month of Avgust when the number
rose to aver 20,000. The number had
been increasing from month to month
during the last several months since
the commencement of this year, but
during the a3t month it surpassed all
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previous records The total number
of refugees that ente:ed Tripura
dur‘ng the year 1955 came only to
16,006. In 1954 1t was 4800. So ft
was in 1853. But here .in 1958 the
number has gone up considerably and,
as I just stated, durlng the month of
August, the number came to 20,022,
The tota! number that entered Tripura
durlng the last seven or elght months
of this year exceeds 50,000.

The local administration have been
making every effort to provide neces-
asry relief for the refugses, and a
number of camps have been started.
Several thousands of them are accom-
modated in camps. Brildlng materla's
have also been provided for thnse who
chose to put up their buts and hut-
ments. The refugees that have been
coming have, in large numbers,
managed to secure forgzed emlzretion
cards and 1t 1s with the as<istance of
such cards that they have entered the
borders of Tripura. Eftorts are belog
made now to put an end to such a
gort of entry and it {¢ hoped that no
one possess'ng a forged emleration
card will be able to enter Trlpura
hereafter. In fact. the saturation point
seems to have been reached in Trlpura
and one cannot say whether it would
be pnssible to accommodate any more
refudees in Trioura without causing
considerab'e Inennvenlence nwnd Jdis-
comfort to the rofugee: andA scbiecting

them to inevitable disabllities and
handicaps.

RESOLUTION RF SECOND FIVE
“Year Plan -—Contd.

Mr. Soeaker: The House will not
take uo further discusslon of the fol-
lowing Resolution......

§bri Chattopadhyaya

(Vljayavada)
rose.

Mr. Bpeaker: Shrl Chattopadbyuya
gave me some notlce here, saying, ‘I
wish to ralse a polnt of vagency’. Hon.
Members must Rive me the substance
of what they are goln® to raise mn
that T mav deride whether I should
allow to doso He bas stated"‘urgency’.
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I must also be satisfled with regard to
that.

Shrl Chattopadhya¥a: International
crisls.

Mr. Speaker: He 1inust hove sald
that.

8hrl Chattopadhyaya: I am sorry; I
was in great hurry.

Mr. Speaker: If he can walt till

tomorrow, it can stand over unlesgs it
is too urgent.

Sari Chatwpsdhyaya:
the closing of the Session.

Yes Before

Mr. Speaker: Let him write exactly
what is the matter.

Shri Chattopadhyaya: Yes

Mr. Speaker: The House will now
take up further consideration of the
following Resolution moved by Shrl
Jawaharlal Nehru on 23rd May, 1858,

*This House records its general
approval of the prineiples, objee-
tives and programmes of develop.
ment contained in the Second
Five Year Plan as prepared by
the Plantlng Commlssion.”"

Tota! time allotted 29 hours. Time
taken 12 hours and odd. Balance I6
hours. Tomorrow evening, we must

have to close this. Shrl U. M. Trived]
to continue.

I have been calllng only hon, Mem~
bers who have not taken part earlier
in the debate. Shri N. C. Chatterjee
rame to me this morning and told me
that he was the Chairman or Cenvener
of one of the four committees. I pro-
pose to allow the Conveners of these
commitiees to take part agaln althougb
they had already spoken once as an
exceptional case--it is an exception of
course,—to explain what exactly was
done in the committees, what are the
varlous points which have not been
explained, etc. In the same debate, we
do not allow an hon. Member to speak
more than once. This may be treated
as an exceotian. 1 will call the Con-
veners. There sre only four Convensrs
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One is from the other House. I do not
know whether all the other three are
here. But, I won't allow them more
than half sn hour. So far as the other
Members are concerned, 1 will call
themn one after the other. lion. Mem-
bers will restrict their speeches to 15
minutes strictly, because I find a num-
ber of hon. Members are anxious to
speak. They may have no opportunity
hereafter on this matter,

Shri Feroze Gandhl (Pratapgarh
Distt.—West cum Rae Bareli Distt- -
East): Fifteen minutes will not be
enough. The Ministers have already
taken up so much of time. Some
Members took 40 to 45 minutes.

Mr. Speaker: I am sorty; I will give
20 minutes: five minutes more if neces-
aary.

Skri Eamath (Hoshangabad): The
del_:aie will close tomorrow, and the
Prime Minister will reply?

Mr. Speakar: Yes; tomorrow,

Shr{ U. M. Trivedl {Chittor): Mr.
Sx_)-eaker, I bad said that the Second
Five Year Plan s devoid of that parti-
cular virtie which is essential tr make
it 8 very great success. My cortention
was that our country  consisting
essentially mostly of pe-sons believing
in their religion and being religioualy-
minded, education must be, at the ele-
mentary stage, imparted to the children,
of our country in the faith in which
they are born. Now, I come to the
plettre which is before the House,
namely, the Second Five Year Plan.

It bas been shown in the P}
our per capita income will i:::r:::;
and will go on increasing for a num-
ber of years if we follow a particular
programme, that is to say, the pro-~
gramme i this Plan Otr per capita
Income is expected to increase in the
years 1971 to 1876, that is to say, in the
Fifth Plan, from Rs. 261 to Rs. 545. 1
would like to kmow frem the Govern.
ment why there is no per capite ex-
eenditure being estimated for all of ug
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who are going to have ihis per capita
fncome. After all, it s something Hke
this A man who earns Ra. 20 a month
#nay still be betver off than a man who
eafng about Rs. 100,000 a month, 1f the
man who earns Rs. 20 a month is able
to save one r:pee while the man who
earns Rs 100,000 a month spends
Rs, 125,000. Bankruptcy will face the
people i they are allowed to spend
or their income is such that they are
necessarily made to spend much more
than they earn. What have we seen?
The prices of everything have gone
up from 1938. Our income bas gone
up slightly. There is no doubt about
that. What about the expenditure”
In 1938, we used to get wheat at Rs. 2
a2 maund. Today, in the ordinary mare
ket, we get wheat at Rs. 18 a maund.
Milk used to be available at one anna
a seer. Today It is not available for
less than twelve annas a seer, Fuel,
Charcoal, was available at 12 annas a
maund. Today it is avallable at Rs. 6
a maund. Some people say—and that
is what the Minister of Planning also
said once—that the standard of living
bas increased. I say that is rubbish. It
is not the standard of living that has
increased. You do get more; you have
to pay more for the same things:; they
are trying to pay more and you get
something in the bargein. This is a
viclous circle. You get more without
saving more, without many things
which are necessary for maintsiniag a
higher standard of living. That higher
standard of living is far far awny. I
am no economist. Some economists
are laughing up their sleeves, here is
a gentleman who does not under

the fundamental of econom'ca and yet
dabbles in it 1 am merely a com-
moner in the street. 1 kiow where
the shoe pinches, where my pocket is
and where I stand. I want just to put
the common man's point of view be-
fore the House.

Sardar Holam Siogh (Kapurthala
—Bhat‘nda) We coosider him an hon.
Member, not a gentlemen.

Shri U. M. Trivedi: My coatention
s this. Unless and until there I» a
method by which it can be shown that
the per capita saying capacity of ever
Indian has increased, we csnnot asy
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that our national income has !n any
manner increased If the increase of
national income per c¢apita mibus the,
national expenditure per capita
leaves us with zero, it is no increment,
and therefore some explanation is
necessary from Government to show
bow it is that this planning is gcing
t0 help us to achieve the objective
that we have set before us.

.2 Noon

There have been some hard words
by some Members and some big ecdno-
mists. I do not want to agree with
those economists at all. I do not want
{0 say that evesrything bas been done
5y the Planning Commission is rotten
ar rubbish or is not worth looking icto.
1 do not say so, but what I ¢o say is
this that everything must be }ooked
4t from the proper perspective. When
& vast amount of manpower is avail-
able for the development cf our coun-
try, it that vast amount of manpower
is not utillsed well, it is not going to
lead us anywhere. We have seen our
Hirakud dam, we have seen our Damo-
dar Valley Corporation, we have seen
our Nangal project and all the various
projects that are working, and we had
very recently a big person like the
Governor of Orissa criticising all those
works. We have seen how our work
has fallen at the various places 1 the
members who are planning this take
a correct, materialistic view of the
whole affair, a matter-offact view of
the whole affair. I would recommend
to them to read the reporte of the
Government of India of the years 1917
and 1818 Even with planning, thinga
which were then considered essentlal
for the economic growth of our coun-
try, for the economic development of
our countiy, are still far, far away from
achievement and our objective has not
been reached. We are now clamour-
inZ before the world and tom-tomming
that we are going to build §0 engines
& year, we are going to increase It to
100 a wear, we will make it 200 a year.
In the Year of Grace 1918 we wWere
buildlng 45 engines. the best engines
in ths whale warld. They Wer¢ B class

12 SEPTEMBER 1956 Second Five Year 6800

Plan

englnes which were belng buiit at
Ajmer workshops, but they are not
being buiit today. When we could build
in 1918 fortyfive engines, we could
have progressed much if our progress
had not been retarded. So, this tom-
tomming is no good and it Is not an
achievement in the least that in the
year of Grace 1954 we have been able
to build 50 engines at a huge cost of
building them at Chittaranian works.
Therefore, we must take a matter-of-
fact view of the things that we have
been able to achieve

Yesterday when the hon. Deputy
Minister, Shri S. N. Mishra, was
speaking he said that removal of
bottlenecks in transport and meeting
the movement of the Qoods that will
be produced will all be -achieved, of
course he:e and there would be some
drawbacks. I say: No, no, please open
your eyes. Do not waste public meney.
Keep your eyes open as to what you
are going to achieve. Here. orders are
given and rails are laid. Rails are of a
particular length. Now. samebody had
a brain-wave. He said: *“No. This
length is not enough. Prepare rails of
this particular length. Have them
welded together and have a longer
rail length" What {s the welding cost-
ing us? The welding which would cost
us only 12 annas or one rupee is cost-
ing us Rs. 22 becavse a contract bas
been given to certain persons who are
interested in {t. Rs. 20 for one weld-
ing! Have you seen it? Those of us
who have had thelr own welding done
at their houses will realise that Hs. 22
for a single welding of three inches
is not a price to be pald or which can
be paid by this country. And for what
benefit? I am really sorry to ssy that
any student of physics will tell you
that if the co-efficient of expansion Is
not properly calculated, it will buckle
up your rails when they are laid durlng
the hot season. and therefore it is
essential for you to apply your mind
directly to the problem and not trust
tno much the bureaucrncy whicy has
developed the habit, I sheuld say, «f
always having its pound cf flesh om
of the public maney which is being
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spent. 1 bear even engineers and
superintending engineers and others
shamelessly talking In trains, ignorant
of the fact tbat there are snme fellow-
passengers who can understand things,
that ten per cent la the usual thing.
Wben the Rs. 10 crores scandal was
disclosed in the Nangal project. some
contractors and some gentlemen who
were with me in the traio snid: “Why
are they making & . lamour over
Rs. 10 crores. After all, 40 per cent Is
the usual that we must get cut of it
and 40 per cent it cannot be vupless
and until there was a defalcation of
Rs. B0 crores. Why talk about this
Ws. 10 crores?  This is very shameless.
It is these shameless people wbo think
that to talk about their shameless
conduct is itself a shameless thing on
our part. I say that this has got to
be wiped out

There are so many very empty
pletitudes in this report. You want
everybody should come before you.
The Government wants that the pecple
should co-operate with them. The Gov-
emnmment desires the co-operation of
every citizen. Do they allow any
citizen who does not belong to the
ruling party to even put his shoulder
to the wheels of progress of this
nation. No. The Bharat Sevak Samaj
is a closed shop, a closed ring. Nebody
la allowed. Some Tom, Dlck or Harry,
some Congress gauleiter, in the lang-
uage of Hitler, is just picked up. He
has bis jeep or landrover, he goes
about and spends the money of the
public and does not allow an¥body
else into the organisation. Similarly,
the Mahlla Kalyan Kendra. I can give
you instances after instances. Women
who do not know how to write even
their names are the Jeaders of the. ...

Shrl Chattopadh¥ays: I submit {t i<
not social welfare, but it ls secial

farewell.

Shri U. M. Trivedl: These are the
persons who go on enjoylng that parti
cular type of benefit at the cost of
the country

I do not doubt your bona fides, I
40 not doubt your attempt to get thls
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country to progress. but the wmetbods
employed, tie way the thing is being
organised, the way you are proce#d=
ing with this programme is not at all
conducive to the great objective which
we have in sight,

Mr. Speaker: The hon. Member bas
one minute more. I have given him
sufficient time.

Shrl U. M. Trivedl: I asked for at
least 40 minutes becauce I bave not
spoken on this subject at all.

Me. Speaker: No, no.

Shrd U. M. Trivedi: 1 will bow to
what you say.

Is it necessary that we must bave a
particular type of planning? Should
we have the obsession of plaooing?
Has planning been found necessary
in America? Has planning been found
necessary in the United Xingdom?
Even without planning can a .country
net peogreas? Can we not have an
objective in gur day to day budget to
progress in a particular mannerr 1Is
this planning such an essential feature
that it should obsess all our activities,
1nnd obsess us with the idea that plan-
ning instead of becomln¢ an objective
becomes a subjective feature of all
our development and keeps us away
from the object which we want to
achieve?

Ours has been declared an agricul-

“tural economy. What have we achiew

ed in the directlon of agriculture?
On the contrary, it Iz to our utter
shame that every now and then we
have to import food products for
feeding our own peoDle, Is it nn*
very deteriorating? The same thloz )
can sav about cloth althougb the ¢x-
cise duty has been applied in our coun-
try to the various types of cloth tiat
are to be produced and a peculiar type
of thing has been said to us anl we
have to swallow it down our throat
it hax been said that if to a dhoti
worth Rs. 18 is added Rs. 2-12-0,
instead of becomins Rs 20-12-0 it wil
become Rs. I5 I do not know what
type of econornics it Is that this will
make {t Rs. 15 When | was 8 vounr
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boy once the mntherh.tic;‘teacher tcld
me to show that 45 minus 45 Is equal
to45. Iwaspuzzled. Anyhow I solved
the problem and showed that 45 minus
45 was equal to 45. That s only some-
thing on paper. and not in actual
practice If you add Rs. 2-12-0 to
Rs. 18, it is not going to come down in
practice to Rs. 15.

Already, our reports says that we
are the most poorly clad people. The
per capita consumption of cotton cloth
in India is only 15 yards as against
65 yards in USA, 64 yards in Ger-
many, and 22 yards in Japan. And
even in a poor couniry like Egypt, it
is 19 yards. Notwithstanding the fact
that we put on long dhotis, we are
still poorly clad, and we have abso-
lutely not got that progress which is
necessary to give a push to our textile
industry; on the contrary, we are go-
ing to the digambar fame.

Mr. Speabar: The bom, Member 1must
conclude now.

Shri U. M. Trivedl: I shall conclude
presently.

There were several plans {n our
country before, such as the Bombay
Pian, the People’s Plan, the Gandhian
Plan, the Sarvodaya Plan, the
Colombo Plan and the First Five Year
Plan, Of all the plans which wern
considered in our country from time
to time, I would recommend that we
should agaln go back to the Idea of
Mahatma Gandhi, if at all we have to
progress jn our country.

Shri Feroze Gandbl: I have listened
with rapt attentlon to the speech of
our Planning Minister, who Is unfor
tunately absent. He is always so full
of enthusiasm that I hate to dampen
ft. But his speech was a bold speech,
and full of confldence in the fulfil-

ment of all the targets laid down in-

the Second Plan and perhaps the
jncreased targets now being aimed at.

As T was liskenlng to him, a +ense
of nervousness was creeping over me.
I am confident thiat all the Increased
oroductlon aimed at will be achieved

.
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but my sense of fear arises because
of my inability to appreciate how and
who is going to carry or lift all ~his
additional production, because !t is
transport alone that gives value to any
commodity, whether it be agricultural
produce, or raw material or finished
product.

The permanent way is the life-
line of our nation. I am afraid that
there Is something wrong somewhere
with this life-line It {s the railways
which will ultimately have to bear
the burden of the Plan It is the
function of the rallwaysg to transport
agricultural produce from areas where
it is grown, to areas where it shall be
consumed. Likewise, it is thier func-
tion to collect and. transport raw
material, and then to retranspoit the
fmished products for individual con-
sumption.

It Is from this aspect that I would
like to examine the performance of
our railways. The additional freight
trafic which the railways are expécted
to carry at the end of the Second Plan
fs estimated at 808 million tons,
spread over a period of five years.
And this fs what I would Ilike the
House to try and unders¥end This
would mean 12 million tons in the
first year, 24 mlllion tons In tne
second year, 36 million tons in the
third year, 48 million tons in the
fourth year and thén. only 80 million
tons In the fifth year. Are our rail-
ways capable of shouldering this res-
ponsibility, without Improvement in
operating effciency?

The second Plan has taken notice
of a certain shortfall jn rolling-stock
I think it is about 10 per cent. Then,
there is a shortfall of about 5 per
cent in line capacity. But they have
not tried to work out the percentage
of shortfall due to operating Inefft
elency, which seems to have gripPed
the rallways of our country.

I have already given Fou the figuies
to show that the additional frelght
trafic increases at the rate of 12
million tons annually, In the course
of the First Five Year Plan, the raii-
wa¥s have been able to Increase thelr
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freight hauling capacity on an average
by only 2'2 million tons a year. This
has been the position for the ‘rst
four years of the Plan. So far the first
fifth year is concerned, the figures are
not yet available. No statistical
information for the year ending 31st
March 1856 is available Perhaps, we
shall get that information only when
the Railway Budget for 1857 is dis-
cussed here. So, what we are consider~
ing today, and what the Planning
Commission bad considered, when
they drew up the Plan, is based on
the figures for the year ending 31st
March 1855. From 31st March 1856, to
September 1856, six months have nass-
ed. But neither the Planning Minis-
ter nor the Deputy Planning Minister
nor the Railway Minister has been
able to give us any ides as to wnat
additional loai we have been able to
carrv in the first six months of tbe
first year of the Second Plan. I am
very doubtful how the rallwayvs zre
going in to be in a positlon to move
this increased production.

We have to keep In mind the fact—
and I am borrowing this from my ion.
friend Shri T. T. Krishnamachari. and
perhans, this is the only polnt on
which the twn of us have ever agrecd—
that whereas production [ncreases by
arithmetical progression, the cofres-
ponding demand for transport rises by
geometrical progression. The Planning
Commissilon have only tsken into
consideration the additional produc-
tion which they have estimated......

Mr. Spezker: The hon. Member was
saying that productiori increases by
arithmetical progression, while the
demand for transport increases by
geometrical progression. 1 think It
should be the reverse. 1 believe the
hon. Member had said differently by
mistake.

Shrl Fervze Gapdh): It can be so.

Shri M. S. GuruDadaswamy  (My-
sore): Which is what?

Mr, Speaker: Production Incrences
by geometrical progression, while
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transport increases only by arithmeti-
cal progression.

Shr] Ferose Gandbl: At the time
they drew up the Flan, the Flanning
Commission were only concerned with
the increased production which they
had estimated at 60'8 million tons,
that is. the actual production. But
ihey have not taken into consldera-
tion the fact that a substantial part
of production has to be retransported
twice, thrice and sometimes cven
four times. They have left that
out of account.

Before 1 proceed to deal with the
ruilways, 1 would like to express my
deep sense of disappointment with
the Planning Commission for not
having made any substaential provision
for improving the bullockeart. In
this atomic age, it requires courage fo
champion the cause of bullock-caris.
=

Acharya KEripalani (Bhagalpur cum
Purnea): Your bullocks are very pro-
minent.

Shri* Ferose Geaadhi: You nlso
require them.

There are over one crore of bullock-
carts in Indla. And between them,
they carry daily, and annually. more
goods than the railways.

Shri M. S. Goropadasegmy: What
about donkeys?

Sbrl Ferove GandM: This ts what 1
want. to emphasise Between them,
they carry more goods than the rail-
ways. It was only when I discovered
the performance of our railways, that
I realised the important role and
honoured place that the bullock-cart
bas in our national economy.

Acharya Sripalan): Apnd In your
party s¥ymbol.

Sbri Ferose Gaandbl: I also discover-
ed that there was substantial truth
in Aesop's Fables in the story of the
tortoise and. the hare. Moving for
about 15 hours a day at 2¢ miles #n
hour, a Bullockcart manages to rnove
37§ miles in 24 hours. There are no
statistical figures available. But this
la what 1 have been able to estimste
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(Shri Feroze Gandhi)

You may cut it down to, say, 31; y.u
may knock off 5 or 6 miles; I am will-
ing. The relevancy of this figure will
soon be evident, ] mean the fgure of
37¢ miles. The railways were expelt-
¢d to transport 120 million toos of
ireight in the year 1955-56. and it is
said that they are likely to fall shurt
of this requirement. In tbe next five
years, the railways are expected 10
transport 180 million tons. There
again, we are told that they might not
be able to do so.

My stand is that the railways have
the resources and the equipment, but
what stands in the wiy is mounting
operating inefficiency, the inability *c
utilise, and very poor utilisation
of stoik that we have. The utilisa-
tion of rolling stock is miserably low
and it is my intention to suggest ways
and means of improving rolling stock
utilisation.

Acharya Kripadanl:
you suggesting?

Mr. Speaker: If hon. .Members had
given me some indication as to which
Ministries they would reter to, [ woud
have tried to keep those Ministers

here. s

Sbri Feroze Gandbi: The Railway
Minister was supposed to bk present.
I was told by the Minister of Parlia
mentary Affairs that according to the
roster, the Railway Minister was sup-
posed to be present here. But nobody
is here. It does not matterr There
is somebody in the official gallery.
e can note.

To whom are

Mr. Speaker: The Planning Minister
will note {t.

Shri Feroze Gandbi: Our Profes-
sor of English over there is just as
good an expert (Interruption). I
would Jike the Acharya to leave me
alone for some time just as we left
him alone, because this will be cut
off from my time.

A guide to the tuture, thut i3, me
next five years, is past performance,
especially during the First Plan
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+ period, to which reference has made
in the Second Plan. My difficulty is
that the performance figures for the
year 1955-56 of the railways are still
not available. Therefore, we can
confine ourselves to an analysis of
the figures for 1954-55 only.

The railways are our biggest com-
merical undertaking and, as withany
other commercial undertaking, we
must know the potential production
capacity. If a cement factory or a
sugar factory with a rated output of
2,000 tons a day produces 1,000 tons,
then it is not the fault of the plant
and machinery; it is the fault of the
managemont. Therefore, the first
thing is to  establish what was the
transport capacitv of our railways in
1954-55. In 1955-55, a large number
of rolling stock has been added on,
but since I do not have the figures, I
cannot deal with them. I will only
confine myself to the figures for 1954~
55

Now, what this hauling capacity?
We had on the broad gauge, 158, 585
wagons with a capacity of 22 tons
each and turn-round of 10°6 days. I
will explain what tum-round is when
I come to tum-round; it is  very
interesting. On this basis in 1954-55,
the railways should have hauled
on this system alone, that is,
on the broad gauge, 118 millfon tons.
1 am taking the figure of turn-
round as given by the railways. 1
do not think [ can agree with the
figure, because it is very high. It
should "be brought down. On  the
broad gauge alone, 118 million tons
should have been hauled On the
metre gauge, the average number of
wagons on line daily was 63,594 with
a tum-round of 7'5 davs and a capa-
city of 15'8 tors each. We should
have hauled on the metre gauge, 47}
million tons. The total potential haul-
ing capacity of the broad gauge and
metre gauge should have been 165§
million tons annually.

But if I were to leave the figurue
wst here, the Railway Board or the
Railway Ministry would catch me.
Therefore, I have to take away some
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amount from this figure af 165} mil-
lion tons in 1954-55. A large mim-
ber of wagons are either under or
awaiting repairs. That §s the first
slice that goes off the total number
of wagons. In the year 1954-55, .we
had 14,856 wagons either under or
awaiting repairs, not annually, not
monthly, not  weekly, but daily.
14856 wagons either under or await-
ing repairs daily.
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Now, this is a very high figure. But
1 want to be fair to the Railway
Ministry also. Although this figure
is high, the past figures indicate that
this can certainly be brought down
by about 30 per cent. Removing these
14.856 wagons, our actual hauling
capacity on the broad gauge and
metre gauge—less repairs—should
have been 154 million tons annuaily,
in 1954-55. Now, what have we actu-
ally hauled? The freight that the
railways have handled in 1954-55
was 105°8 million tons.

So you will see that there is consi-
derable wastage of capital assets as far
as wagons go. I would like to illus-
tratc to the House what happens in
other countries. In Japan, the
Japanese raiilways, which are a metre
gauge system throughout the country
and B8 per cent of the track of Japa-
nese railways is single track—not
double—with 97,000 wagons of 15
tons capacity cach—7 tons jess than
ours—bhave bauled in 1954-55, 156
million tons annually. Just compare
the two and you will find where our
efficiency is going

Shri Raghonath Singh (Banaras
Distt—Central): We are nowhere.

Shri Ferose Gandhi: Now 1
would like to deal with a few techni-
cal problems. I will try to make
them as simple as possible for the
House to understand. Statistics, says
a publication of the Railway Board,
is the science of extracting facts from
figures. It is very correct. The first
fact that we run into is that the
wagon moved, on an average, in 1954-
55, 433 miles in 24 hours. That is
the rate of movement of the wagon
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on the broad gauge in 1954.55. What

is it on the metre gauge? 284 miles.

This is technically cailed by the rail-

ways "wagon user”,

Pandit Thakur Das Bbhargava
gaon): Bullock-cart is swifter.

(Gur

Shri Ferose Gandbi: The first
time I heard it, I thought it was
somebody who used the wagon. But
this is technically called ‘wagon user’.
Simplified, it means the wagon miles
per wagon per day. Simplified still
further, it means the number of miles
a wagon moves in 24 hours, which is
43.3 on the broad gauge and 28.54
on the metre gauge.

The second fact is that the average
‘speed of goods trains in 195455 was
10'1 miles per hour on the hroad
2auge; and on the metre gauge it was
probably 872 miles per hour.

Now, extracting the facts from the
figures, according to the Railway
Bosrd's own instructions, we find that
the broad gauge wagon moves 4}
bours in 24 hours and the metre
gauge wagon 3} hours. The wagon
is lying idle for the rest of the time,
either held up in the @arshalling
yards, goods sheds or somewhere.

Shri Raghpgmath Singh: 19 hours.

Shrl Ferome Gandhi: This seems to
be a rather astonishing performance
for the Railways and unless some
measures are taken to improve the
wagon user or wagon miles per
wagon day, " the Second Plan islikely
to suffer.

What is ~ the effect of im-
proving this wagon wuser? If we
bave, say, 200,000 wagons on line and
the average time that a wagon re-
mains in motion can be increased by,
say, 2 hours, it would be equivalent
to having another 100,000 wagons on
line daily. Imagine how much a 2-
hour increase alone in thrr wagon
movement can yield in terms of
transport capacity. You would have
the equivalent of 100,000 extra wa-
«vnis If only you can move the wagons
2 hours more, from 4} to 64 and from
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34 to 54. Then, they can be idllng
the rest of the time; but your pro-
blem would be solved.

This index of wagon user is &n
important index of operating effici-
ency and there i3 no reason why we
should not be able to improve it,
keeping in mind the fact that in pre-
vious years, severa) years back, it was
much higher, both on the broad-
‘gauge and the metre-gauge. If only
the detention in marshalling yards,
wanshipment sheds, and sidings etc
which amounts to 18 hours a day can
be reduced by, say, 2 hours, it would
yield the desired result.

The Estimates Committee have
made some reference to thia high
wastage of capital assets in terms of
wagons and capital assets unutilised
and I would like to read out a portion
of this to the House. They have cal
culated the extent of wastage of capi-
tal assets On page, 30,—I think it is
the Thirtieth Report,—they have said:

“Combining the perform-
ances of the Machanical and
Trafic Departments, therefore, it
may be stated that had efficiency
been maintained in 195354 and
1954.55 =t the best performance
of the previous years, the traffic
moved In those years could have
been moved with 13,128 and 7,670
wagons 'ess. As the capital cost
per B. fi. wagon i about 14,000
Rupees, capital assets of the value
of about 18 and 10} crores may
be considered to have been un-
utilised. At 4%  interest this
would correspond to about 72
lakh and 42 Jakhs additional
revenue expenditure in 1953.5¢
and 1954.55 respectively.

The ezrning capacity of a B.G.
wagon is about Rs. 20 per day.
Accordingly the extent to which
earnings could have been increas-
ed by more efficient working
could be placed at about 9§
crores during 1953-5¢ and 5§
crores durlng 1954-55 en the B.G.”
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These are very strong  strictures
against the Railway Ministry.

I think now the Rallway Board
have set up an organisation which
they call the Wagon Chaser Organi-
sation to push wagon faster. I hope
that this Wagon Chaser Organisatlon
will be strengthened more because it
would yield results, and there is no
reason why we cannot reach the
figure of, say, 50 miles a day in the
first year of this Plan. We should
reach 50 because we have the capa-
city and we have the stock.

There was a lot of meaning in that
old war-time slogan, 'Keep the wa-
gons moving. I think it should be
revived I hope by now the House
bas realised the importance of the
bullock-cart, moving about 37§ miles
in 24 hours; it moves less than the
broad-gauge but more than the matre-
gauge wagons. And that...

Mr. Speaker: 1 am not going to
allow more time. I have already
allowed 25 minutes and I will aliow
only 5 minutes more

Shr]l Ferose Gandhl: People have
given 40, and 45 minutes and even
one hour.

Mr. Speaker: It alwaya hnﬁaens
that when we come towards the tail-
end of the debate, we have to rush
through,

Shri Ferose Gamdhi: Why should
we suffer? B

Mr. Spesker: 1 cannot avold It
somebody must suffer.

Shri Ferose Gandh): If you cannmot
allow, I will sit down.

Mr. Speaker: I am giving him 5
more minutes.

Shri Ferome Gandhl: Flve minutes
won't do. I should bave more.

1 gave an example that the Japanese
Railways are able to transport I58
million metric tons with 87,000 wa-
gona. We have got on our metre-
gauge system—in 1954-55—. 83,594
wagons. With these 63,504 wagona,
we have transported in 1954-55, 209
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million tons, So, you will see how
low our efficieney has gone and how
much it has fallen. Theam I would
like to illustrate the consequences of
this. I would like to give to the
Mtnister who is present a few Instan-
ces of what happend to trade and what
happened to industry.

This is with regard to the coal
quota for some of the Kanpur tex-
tile mills The period is March 1955
to February 1856. The quota of coal
wagons allotted to Kanpur was 3489
and the number of wagons received
during this period was 2629,
Thus, 870 wagons less than the quota
allotted were received. The second
crisis came a few months ago when
on account of coal shortage in Kanpur
many mills had to bang up a closure
notice. These are the consequences
which others have to suffer and the
Plan will suffer if these things are
not put right.

I would like to give another ins-
tance, and I would like the Minister
to take down the number of the rail
way receipts, to show how this slow
movemnent bas interfered with our
Plan. Here Is an R. R. from
Gwalior 956/8 dated  21-8-54,
The place of despatch is
Gwalior and the date of its arrival
at Calcutta is 17-11-54: time of tran-
sft 3 months. Then, RR. from Jaipu
No. A/18.1758-32; date of despatch
18-11-54; date of arrival at Calcutta
17-1-55, 2 months; Jaipur again;
A/4992916, time of transit 2 months
and 11 days, if you want I can give
you dozens of examples of what Is
happening. People just go mad when
they find that the goods which they
bad sent have either been lost or no
one knows what has happened to
them.

1 would like to mentfon just one
instance in a lighter veln. My hon,
friend, S8biimatl Tarkeshwarl Sinha
was expeciing a mango parcel a few
months ago and we were all walting
for the mangoes to arrive and you too,
Sir, were golng to be one of the guesta,
She at{ll bas the railway recelpt and
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the railways have the
would like....,

mangoes, I

8hri A, M. Thomas (Ermakulam}):
Those who get it get the inside—not
the mango proper.

Mr. Speaker: [ am afraid the hon.
Member will have to reserve.the
mangoes for the next Budget.

Sbrl S. 5. More (Sholapur): They
may be in a rotten condition by that
time.

Mr, Speaker: What I mean to say ls
this. All these are nice detalls but
they are fit for a general discussion
on the Budget. If he bags more to
say he can do so in the form of a
memorandum. I have already allowed
him more than 35 minutes. I have not
allowed that except to some Ministers
who have to rzply and to some leaders
of the various groups and to spokes-
men. I have not allowed 35 minutes to
any other Member. To say that I have
allowed an hour and so on is wrong.
I am not going to allow.....

Sbri Ferose Gapdh): Theu can I
sit down?

Mr, Spesker: He can glve a mem-
orandum. -

Skri Ferose Gandhki: This is very
unfair because people who wait and
have to speak towards the end gel
less time. Those who want to talk
about cows, health visitors and se on
get more time But when we want
to speak oo more important things we
are stopped. I think this is very
unfair.

Mr. Speaker: What is the estimate

+ of time?

Shrl Feruee Gandbi: I want to
explain how the delay in transport
will affect the Plan. Transport has
about 29 per cent of the total outley
of the Becond Plan.
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Mr. Speaker: What is the estimate
of the bon. Member's time for him-
self?

Shri Ferose Gamdhl: I will finish
by 1 o'clock.

Mr. Speaker: 1 am not going to
allow that

Shei Feroze Gandbli: Then give
me at least 10 minutes more.

Mr. Speaker: 1 am not able to
make this distinction,

Some Hon. Members: Transport
is a very important subject; let the
hon. Member have ten more minutes.

Shri Ferome Gandhi: After all,
Sir, you are also in the hands of the
House,

Mr. Speaker: The hon. Member is
setting an example to others, and the
others dlso might take it.

Sbri Ferose Gandhi: People who
have at least points to make should
be given the time. Let others also
take time.

The next index of operating effe
eiency, and perhaps the most impor
tant is the wagon turnround. For
some mysterious reasons the Railway
Board do not publish this flgure in
their annual reports. Stated in a
simple way., wagon turnround means
the time between the loading,
of a wagon and the wagon be-
coming available for re-loading, and
that is expressed in this way The
higher the turn-round the lower the
operating efficiency, and the lower it
is the higher the operating efficiency
The wagon turnround on the broad
gauge in 18954-55 was 106 days. 1
will illustrate the signlficance of this
figure, and if you like, after that I
can give up the whole thing and sit
down. 'lhis is very {mportant

Supposing our Deputy Minister of
Planning has 60,000 and he requires
for bis effective daily
loading 5000 wagorw, then 60,000
divided by 5,000, that Is, 12 days will
be the wagon turnround figure. If
by improving our operating efficiency
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we can bring this figure of 12 to 11,
that is, one day less, which is not a
very high demand as far as I am
concerned, the turnround comes
down to 11 days and the loading re-
mains the same at 5,000 x 11, that
is, 55,000 wagons, which means that
you throw 5,000 wagons into am extra
pool for further loading. Just one
day can give you 5,000 wagons more,
and you are looking for them all over
the world when you have got them
right with you. But this is not all.

If out of these 5000 wagons, you
make available 1,000 extra wagons
for daily loading, your daily loading
figure goes up from 5,000 to 6,000.
Your total number of wagons remains
at 60,000. So the turn.round automati-
cally comes down to 10 days. So, you
see the significance of these figures.

According to the Railways, the
daily effective loading on the broad
gauge was 12,530 wagons per day.
Multiplying it by the tum.round figure,
we get a total figure of 1,32,618 plus
about 10,000 wagons under or await
ing repairs, which will make about
1,42,000 wagons. We still have in
hand another 10,000 or 11,000 wagons
which we can divert for helter use.

The average lead of goods traffic
in India is 300 miles. The number of
miles a wagon travels in 24 hours is
433 miles. Therefore the wagons
complete this journey in seven days.
Actually the journey must be com-
pleted in seven days accordl-l-t to the
figures of the Railway Board. But
what happens? The turn-round
given by the Rallway Board ls 10'6.
which means that the potential turp-
round is 7 days. From the time the
wagon becomes Immediately avail-
able for loading, it walts for 3% days
till it Is reloaded. Of course, as-
suming a wagon arrives, the loao
cannot be taken off immediately; it
takes gome tlme. But this gap of 34
days can he brought down, and 1

The Depoty Minister of F1
(8hrl B. N. Mishra): 1 think it has
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already been brought down by one-
fifth,

Shri Feroze Gandhl: Railway
operations consist of several factors
which have to be co-ordinated in a
manner so that an all-round improve~
ment is achieved. Improving one jim
dex will not result in general im-
provement, Therefore, an all-round
improvement is necessary. What also
matters is how much freight is load
ed in the wagon. It is not enough to
move it faster; we might move it
empty; we might move it with half
its load. Therefore what is necessary
is what is the load in the wagon. The
average wagon load in 195455 on
the broad gauge was 158 tons when
the average wagon capacity was 22
tons, which means that we are wast
ing one-third of our capacity on the
broad gauge, and also on the metre
gauge. There are several reasons
advanced for this. They say that
the smalls are not giving a bigger
load. There is no reason why if you
can stiffen up your nominated load-
ing. the smalls cannot be loaded up to
the full capacity of the wagon. You
have to change your freight rates in
a manner which will result in the
trader or the business man or any-
body who wants to use the wagon,
loading it to its maximum capacity. If
a wagon can Dold 600 maunds, and
the minimum rate applicable in that
particular case Is 400 maunds, natu-
rally there is no inducement to the
irader to load more. He will load
400 maunds and leave the rest of the
wagon empty. Therefore, it is nece-
sseéry to revise our freight tariffs.
I hope that that will be done.

You will realise the difficulties
which are created at points where
there is a break of gauge-broad gauge
against metre gauge or the other way.
The wagon capacity of the broad gauge
is 22 tons; the wagon capacity of the
metre gauge is 158 tons. Unless you
ioad the M. G. wagons to full capacity
you will be wasting space in the B. G.
at the point of transhipment. Similas
ly, if you are to move from a broad
gauge wagon of 22 tons capacity into
2 metre gauge wagon, you will find
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that you will have to move it into two
wagons because you cannot accom-
modate it in one.

There are two thinge pecessary
which * the Planning Commission
should look into. I am told that the
capacity of the M. G. wagon in 1855-
56 has gone up to 18} tons. I think
this capacity should be raised to at
least to 20 tons so that both the B.G.
and the M. G. wagons can hold equal
loads and there is no waste of wagon
space where the transhipment takes
Place.

Another important index of operat-
ing efficiency is the speed of goods
trains, the number of wagons per goods
train and the average load hauled.
An analysis of figures for the last
several years shows that there has
been considerable deterioration in the
matter of speed on both the broad
and the metre gauge. In 1954-55
the average speed of the goods trains
on the broad gauge had {alien to as
low as 10:]1 miles per cent per hour,
and on the metre gauge it had drop-
ped to 872 miles per hour. These
results are extremely disappointing,
and unless steps are taken to remedy
this downward trend, the Plan is likely
to suffer considerably. We have today
a large stock of new locomotives and
wagons, apnd it is surprising that after
an investment of Rs. 432 crores in the
First Plan, the results should be so
poor. Time and again we find that
during the Railway Budget discus-
sion we receive reports which say
“due % the war and i% after effects”.
or "due to Partition and its after
effects’”. Now so many years have
passed. At least stop this now. How
long are you going to use these
phrases. War has taken place and
Partition has taken place. Now set-
tle down and do something. There is
an important factor in the railways. It
is only what is behind the engine that
matters. What is in front of the engine
is not our concern. In 1954-55, the
average number of wagons per goods
train on the broad-gauge was 48 and
on the met re-gauge, 38. The results are



9819 Resolution re

[Shri Feroze Gandhi)

surprising. As far back as 1938, the
average number of wagons per goods
frain was 52 and 46 respectively. All
the broadgauge and the metre-gauge
locomotives were hauling a * larger
number of wagons. Of course there
was not larger tonnage but they were
certainly hauling larger number of
wagons Now that we have engines
with much greater tractive effort
than we used to have and loop
lengths have also considerably in-

creased, the aversge number of
wagons per goods train should have
shown considerable improvement

This information is given in the graph
in volume I of the report of the Rail-
way Board and it can be referred to.
The.average weight hauled per goods
train in 1954.55 was 500 tons on the
broadgauge and 45 wagons on an
average. This goes to show that we
are hauling a substantial number of

empties.

Whenever we ask the Minister as
to why the speed has gone down and
why the punctuality percentage has
gone down. the usual explanation
given is traffic density. The density
of traffic, according, to the railways,
means train miles per running track
mile per day. If the figures given
here are correct, the density of traffic
has gone down on the metre-gauge.
Why have the speeds or performan-
ces not gone up on the metreguage?
In 1938-39, 1939-40 and 1940-41, the
traffic density in the metre-gauge was
much higher than it is in
in 195455. Then. why has the speed
and performance dropped? Is traffic
density the proper explanation? The
deterioration in speed and general
performance has often been attribut-
ed to over-aged stock. traffic density,
etc. But, I would like the railways®
to speak for themselves. This is what
the Efficiency Bureau of the Railways
has to say in the matter.

“The Efficiency Bureau, after
making some sample surveys of a
number of typical sections came
to the conclusion that the drop
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in speed was more than could
be accounted for by the increas-
ed density of trafic and allied
factors. They, therefore, attri-
buted this additional drop im
speed to the deterioration in
general standard of work and
supervision, lack of adequate co-
ordination between adjacent con-
trol districts, divisional officers or
between the railways and the
low standard of rolling seock
maintenance”

These are the causes, not trafic
density, nor line capacity or section.
capacity. It is these that have:
brought our performance so low.

Mr. Speaker: It is now only five
minutes to 1 o'clock.

Shri Fervee Gandbi: I will @nish io
five minutes.

Mr. Bpeaker: The hon. Member~
may please himself by going on till
1 o'clock 1 have no objection.

Shri Ferovae Gandhi: The Estimatesg
Committee in their 30th Report hgve.
stated:

“The Efficiency Bureau has
come to the conclusion that in-
efficiency is a contributing factor
to this deterforation and the ex-
tent of inefficiency is greater on
the metre-gauge than on the
broad-gauge”.

Having said that 1 would like to-
say that you are imposing, because-
of your wrong policy a very heavy
load on the Railway Board. You:
must make up your mind whether
you want to have air-cenditioned
janata-trains or you want to move
your goods which you are going to
produce.

Air conditioned Janata is all right
but it can +wait. The transport of
freight cannot wait. 1 have been
noticing for several months, and espe-
cially during the last three or four
months, and seeing with my own-
eyes, the general managers and mem-
bers of the Railway Board running
trom Bombay to Delhi and Delhi to
Madras, Calcutta to Delhi and so oa-
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What is it? They are trying out air
canditioned Janatas. What is this
Janata going to do? Your line capa-
city, =ignalling, tracks, everything is
not in a condition to move trains at
this high speed but you are going %
do it What I ask is this. Why not
run the trains in time today? Why
not run at least the mail trains in
time? What about the Grand Trunk
Express? I tabled a question as to the
number of days in July when it
came in time. The answer was: nine
days. For nine days in a month, it
comes in time on other days it
runs late by anything upto ten or
twelve hours. Put that right first
and then, you will find that the speed
automaticelly goes up.

Yes<terday, there was a press note.
These days, the railways are running
more in the newspapers by way of
Press notes than on the tracks 1 saw
a Press note which said that the air-
conditioned janata was going to take
five hours less than the Grand Trunk
Express takes for the Madras-Delhi
journey. 1 asked a railwayman: five
hours less than 44 hours which is the
time-table time or five hours less
than the actual time which the Grand
Trunk Express takes? It is a cbal-
lenge to the Ministry and 1 say it to-
day. You will find in three months’
time that the air-conditioned janata
will also be running late or you
would have held up all along from
Madras to Delhi goods trains and
other passenger trains resulting in a
great blow to the working of the Plan.

Our policy should be clear as to
what we want from the Railway
Board. Do we want them to move
this traffic and freight or do we
want them to rum  air-conditioned
janatas? Speed depends more on the
condition of the track and the type
of signalling available than on the
quality of the rolling stock. Our track
is in a very poor condition. The
formula according to which it is
laid i called: N plus 3 N is the
length of the rail in yards. It is
fourteen plus three, it comes to
seventeen. Seventeen sleepers for
each rail. Tbls is a poor track. In
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is N plus 15, It comes to 20 or 30
or something like-that. You must
improve your track and condition it
#0 stand speed. It is omly then that
you can get speed. Where is our
Railway Board going to Produce
speed from? Look at the condition
of signaliing or of interdocking. All
our stations should be inter-locked
and then I tell you, even your forty-
year-old engines will perform better
than the new engines are performing
today. What ig the speed of a mail
train today? Madras-Bombay speed
is 23 miles; Kashmir mail—the speed
is 23 miles. Is this speed? You
must improve the track; you must
improve signailing. Even if you
have to spend hundreds of crores in
inter-locking all your stations—
there are 6200 stations— let us spend
that amount. Then you will find re-
sults.

We are going to spend a large
amount on doubling the track. There
are many countries of the world
where they have changed from double
tracks to single; they have removed
the second track because it was tound
highly uneconomical. Single tracks
gave far better utilisation with cer-
tain forins of signalling. called the
centralised traffic control and inter-
locking or some more modern means
of signalling, about which I do not
know rnuch.

1 have alrealy explained to you that
88 per cent of the working track of
the railways in Japan is single. Yet.
what are they able to achieve? There
is a particular section—single track—
over which 186 trains run up and
down in 24 hours. Some of the trains
bhave a headway of about 110 seconds
We should try and improve in that
direction instead of going inm for
doubling and spending  sucn lurge
sums of money.

What 1 bave had to say about the
wagons seems to have be fallen the
locomotives also. We make extreme-
ly poor use of the locomotives. In
1954-55 the total number was 7994, In
this Plan, we are going to spend a
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few hundred crores more on the pur-
chase of locomotives. But, what is
happening?

Mr. Speaker: 1t is now 1 o'clock;
the hon. Member must conclude now.

Shrl Feroze Gandbi: T shall con.
clude in just five minutes

Shri Gadgil (Poona Central): . It
is so very interesting, two or three
minutes more may be given.

1 rm.

Shr] Fervte Gandhl: Out of 7.994
locomotives on line in 1954-55, the
number under or awaitlng repairs
was 1357 which means that 18 per
cent, of the locomotives were idling
in the workshops or awaiting to go
into the workshops. This is a vely
high percentage and all steps should
be taken to improve the position be-
fore you go on adding locomotives.
It might seem that to carry the addi-
tiona! traffic all that you need do 1s
to add more wagons and more loco-
molives. This is likely to prove
very dangerous. It is a very danger-
ous remedy, because we might not
be able to afford it

We are not taking the best out of
our engines. As far as goods trains
go, I am told that the engine miles
per engine day as far as steam goes
was 94 miles in 24 hours. This is
very poor performance and this can
certainly be increased When we
are buying these new locomotives
from foseign countries there is no
reason why we should not buy the
best and the most modern ones.

All the time the Minister is telling
us that the trains are late because
the quality of the water is bad, be-
cause the quality of coal is bad, etc.
All these things are there. Water
and stcam which give power to the
locomotive are also its biggest enemy.
The French Railways have over-
come’ this problem by what is known
as the internal treatment of water.
It is called T. T. A. There is no
technicality about it. It is a simple
thing: a water softener is added to
the water. Soften the water and
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the boiler is not damaged to the
extent it is by the ordinary water.
There is no reason why our locomo-
tives should not be fitted with this
equipment Today there is an exhi-
bition going on in France where
locomotives are on display which
have done one million miles and the
boiler is in first class condition. Also,
water when it evaporates leaves
some sort of scale inside the boiler.
It is estimated that thirty tons of
deposit are left inside the boiler in
a run of ! million kilometres. There-
fore; if we have this equipment at-
tached to our engines, 1 see no rea-
son why our performance should not
be better; we could also reduce the
time it takes to carry out what is
known as boiler wash.

Then again I would like to point
out that a number of engine failures
have been wrongly classified as ac-
cidents. The Railway Board declares
that there have been 1997 accidents
during 1953-5¢ and 195455 1 say
this is a wrong description. You
must classify them as engine
failures. Accidents due to failure
of engines—in fact, they shoulg be
called breakdowns-—due to fallure of
engines., owing to failure of material.
workmanship and operation arising
from the working of the running
staf  was 1,997. This is a
very high fgure. Again, accidents
due to failure of engines—again
I  would correct that and say
that they should be called break-
downs—owing to faultily designed
material. in workmanship in the
Mechanical Department was 1,059,
if the engine failures are going to
be on ths huge scale, I am afraid
very little improvement is possible,
Therefore, some step should be taken
to reduce the engine failures Most
of them are breaking of couplings.
or buffers, or something like that.
These are minor accidents. But the
maintenance standard is very low as
the Efficiency Bureau of the Rail-
ways have themselves pointed out.

I will give an example. The 303
Up Lucknow-Delhi Express on 20th
June somewhere near Rahimabad
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was travelling at a speed of 55 miles
an hour. The axle broke and the
wheel left the engine. Very fortu-
nately the train was not over a
bridge. Otherwise you can imagine
what could have happened. Aiso,
very fortunately, ane of the finest
drivers on the Northern Railway
was in charge of that engine and he
managed somehow to control the
engine. It iz not always that we can
have such first class drivers on the
engines and therefore we have to be
careful. The maintenance of wstack
s very poor.

Now I would like to Anish, A huge
enterprise like the Railways cannot
he successfully run without the co-
operation of the one miliion railway-
men who man our Railways. It is ¢n
these officers and workmen that the
responsibility for the auccess of the
Plan depends. We have some of the
finest officers of which any countiy
can be proud. I say that because I
have more to do with them than
many hon. Members We bave as
ourr Member for Transporiation in
the Railway Board one of the ablest
railwaymen in the field of transport
and it is on him that the entire bur-
den of this Plan is going to fall
Therefore, 1 say make up your mind;
give him a clean sheet. Either yuu
want this 80 million tons to be moved,
or yes want him to run air-<condi-
tioned janatas. He cannot  do
both. We should make an ail out
effort to gain the cooperation of these
men and this would imply a change
I have
found the raiiwaymen just as enthu_
siastic about the Plan as the Plan-
ning Minister and also the Deputy
Planning Minister, bat these men are
frustrated and we have to see that
this feeling of frustration is removed.
There should be an intensive drive
to encourage socialist competition
between section and section, between
workshop and workshop, between
division and division, between one
zone and another zone. 1 am con-
fident that with a new outloock to-
wards the railwaymen we shall not
only be able to meet the targets in
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the Plan but reach still higber peakn
of railway performance.

Sir, I support the Resolution moved
by the Prime Minister,

Shr! Puancose (Alleppey): Mr.
Speaker, though I believe 1 have got
some very important points to make,
1 promise 1 will not exceed my time,
because 1 would not like to deny the
opportunity to my friends. It was
my criginal idea to deal with certsin
general aspécts of the Plan and refer
to certain particular matters at the
end. But, in view of the very brief
time at my disposa) I have reverved
the perocess. 1 would bring to the
notice of Government certain aspects
of the Plan which I believe if not
corrected immediately will go against
the interest of the Plan and the ecan-
try in general i the long r:m.

A plan, if it is to be called a na-
tional plan, should take into consi-
deration the various regions of our
countty. In a vast country like
ours it is quite natural that there
are certain areas which have certain
advantages, which are slightly indus-
triaily advanced and certain areas
which are backward,—backward in
cerfain respects, backward due to
historical reasons. Unless a plan takes
note of this backwardness, of this
inequality and disparity and tries to
bring about a certain amount of
equality, 1 think it will be prejudicial
to the interests of the country. There
is a feeling, a strong feeling in certain
areas of this country that they are
completely neglected, that they are
overlooked. It is common talk in
the lobby, Sir, that Members from
Travancore-Cochin, to  whichever.
Party they may belong, speak in the
same strain when they speak in this
House. Some hon. Members have
told me that it is impossible to fird
the party affiliations from the spee-
ches they make because everyone of
the Members from Travancore~Co-
chin has to make the samw compli.nt
before the House. So I would like
to bring to the notice of the House
that there is a deep-seated feeling in
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every section of the people in the
south generally, and specially in Tra-
wancore-Cochin, that the First Five
Year Plan has failed them comple-
tely and the Second Plan is follow-
ing suit. The Second Sive Year
Plan also does not take into account
the problems of the areas in the
south, especially Kerala and totally
neglects their interests.

Sir, I quite appreciate that there
are certain areas where we cannot
bhave particular kinds of industries.
In Kerala you do not get coal; at
least the mineral resources of the
State have not yet been surveyed
and mapped out Therefore, it is
not my plea that an industry which
requires a large amount of <oal
should be staried there, in an arca

where coal s not available.
But there are certain advar-
tages, certain facilities available
in almost every area and those

facilities have to be completely ex=
ploited and industries that suit the
particular area should be staried
there. For example, in Kerala, though
we do not have coal we have got
water power and there are great faci-
lities for generating electric power.
In that respect 1 think Kerala would
be the foremost State in India. But
even in respect of industries which
require waser power and electric
power we do not get a.square deal.
When we talk about an industry for
the productijon of electrical goods, we
are immediately confronted with the

question of coal and that is denied to
us.

But what about a shipyard? A
second shipyard is an extreme neces-
Sity from the point of view of India
as a whole, and in Cochin we get a
most natural harbour. Timber we
have got in abundance and cheap
labour is there in plenty. But whcn
the guestion of a second shipyard Is
mooted all sorts of evasive replies are
given and nothing definite is said. I
would like to hear from the hon.
Minister what they have finaily decl-
4ed about the matter
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Then take, for example, the case of
fisheries. In Travancore-Cochin we -
have got, so to say, unparallelled,
possibilities of developing fisheries.
Even today one-tenth of the total
catch of Indi¢ is accounted for by our
fishermen in TravancoreCochin, It
is said that even with their outmoded
tools our fishermen are able to suipass
the p ex-acre catch of other countries,
including the United Kingdom For
the Jevelopment of fisherie: only a
smiall amount, a few lakhs of rupees,
has been set apart and in the Plas
we do not find a place that this ia-
dustry deserves.

There is, then, the question of
railways. 1 do agree that we cannot
spend too much maney on Lransport,
especially when the question of rapid
industrialisation is on the agenda. We
have to spend the money that is avail-
able with care But you may be
interested to know, Sir, that for
about 50 years Travancore-Cochin
had not one ¥srd of additional rail-
way line. In the First Five Year
Plan we were given a railway link
connecting Erpakulam with Quilon.
That line is not yet complete. Now
a general view was taken that new
railway lines should not be started,
if possible, immediately. That places
Travancore-Cochin on the same foot-
ing, forgetting that that state has
much less railway lines than that we
deserve from the point of view of
area or population. Certain railws‘
lines have been proposed here—a
railway line connecting Emmakulam
with Msvelikkara or Kayamkulam,
a point in the new railway line--by
the then State ‘Government When
we met the hon. Minister for Rail-
ways. he also said that top priority
has been given to this line by the
then T. C. State Ministry, The Minis=
ter was also pleased to tell us that
he will support this plan. I do not
know whether he supported it or not,
but any extension of the railway line
has not found a place in the Plan.
This is something about which our
people feel very strongly.
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There are several industries at the
moment in Travancore-Cochin and
Malabar, but they are in a precarious
position. In thiz connection 1 want
to bring to the notice of this House
one particular aspect. This plan was
-drawn up when Malabar was a part
—of Madras State, With the reor-
€anisation of States there is going to
e a very big change. A big slice
of territory is going to be taken away
frovy Madras State and added to
‘Travancore-Cochin and an area, a
very important ares, from Travan-
core-Cochin is going to be integrated
with Madras. Therefore, my sub-
mission is that in order to have an
eflective Plan, a successful Plan, the
‘whole picture of the Plan as it
affects the new Kerala State should
be reconsidered on the basis of the
requirements of the new State. The
Plan should be re-planned in that
lightt The State Ministry has also
'made this point in its publication.

Sir, 1 generally agree with the
statement on the industrial policy,
with regard to the division between
the public sector and private sector.
J generally agree that consumer
go0ds industries should mostly be
done by the private sector. But
with regard to the new State of
Kerala there is one particular aspect.
‘All the industries which we have
‘today-—we have not many industries
—were started years ago, not by pri-
+wvate capital but by the State Though
it was an autocratic pgovernment it
had to start certain industries. This
15 an aspect which we should not
forget ‘Therefore, with regard to
Kerala I think an exception has to
be made in the general statement of
policy. In Kerala, either through
the shyness of capital or because of
other factors, it has been found not
possible to start any big industry by
privake capitalists, with the result
that the State had to step in. All
‘the industries that we have today,
whether it be rubber factory or cera-
‘mic factory, were started by the
State. Therefore, it Is Imperative
that the State itself should take the
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initiative in starting industries in
Kerala. 1 do not say that it should
continue for ever. After some Gtme
private capitalists will come forward
and then certain industries may
be left .to them But at the
moment, if you want to find a
solution to the terrible problems that
face the people of Kerala, the gene~
ral policy on industries should not
apply as such, so rigidly, to Kerala
as to other parts. For example,
there is the question of tyre factory.
95 per cent of the raw material, rub-
ber, tor this factory is produced by
Kemla This proposal was with the
Government and the people for a
long time. Now, I am told that some
foreign company, Dunlop or some
other company, is prepared to start a
factory. But it is not in Tiavancore-
Cochin but in Madras or some other
place. This tyre company which re-
quires only an investment of between
Rs. 1 crore and Rs 2 crores has to be
started by the State itself. The Minis-
ters generally say that it is too small
an industry to be started by the State.
But 1 say it is not $00 small an in-
dustry to be looked after and @uwided
by the State Government The State
Government has to take the initiative
in the matter, %o establish this tyre
factory. This factory can give em-
ployment; it can give a good price for
the producer of rubber-and aiso in
the long run, it can make available
good manufactured articles at a rea-
sonable price to the people. There-
fore, 1 would strongly wurge on the
Planniag Commission and the Govern-
ment that the whole Pian with re-
gard to Kerala has to be revised and
these defects have to be corrected.

Our density of population is the
highest in India The land available
for cultivation is very small Unem-
ployment is our biggest problem. The
first Five Year Plan did not touch it
I =m sorry to say and I will be failing
in my duty if 1 do not say—that all
parties in the State and the people as
a whole are perfectly convinced that
the secend Five Year Plan is not going
to give th=m any sort of relief. Not
only that. They are adding insult to
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mjury. We are told that there is no
industrial climate in our State; that
labour makes it difficult for starting
mndustries, e%e. But the fack and
figures do not help the gentlemen who
accuse us of these thimgs With re-
gard to production, man-days lost.
etc. Kerala cannot be said to be less
suitable than any oither place in Indim
in the matter ¢f industrial develop-
ment. But 1 do not want to stand oo
controverzial grounds Ifke that Ounr
people, imrespective of parties and
elnsses, have In them an urge for
State, We are deeply convinced that
only by mdustrisdising the Stwle,. ...
We can face the problems and eolve
them to tThe best of our sbility.

With regard to labour disputes and
such other things, I may assure the
House #nd also the Government that
we, who have got our place in the
bour front and are working among
the labour, are not agalast the succem
of the Plan. We want the Plan to
succked 101 per cent. in our State and
we will leave no stone wunturned to
make the Plan a success. There are
industrial disputes in my State just
as there are industrial disputes in
other parts of India also. In this
matter, the authorities, including the
Adviser, very often ask us for con-
cluding an industrial truce We are
prepared for an industrial truce,
though I peisonally hate the word
‘truce’, because it presupposes war
and also the maintenance of the status
que. But, one must realise the wret-
ched lives of our workers I do not
say that all the grievances can be re-
dressed or should be redressed here
and now, but I ask, why not the Gov-
ernment and the Unions get together
and try to find out the means and me-
thods by which the grievances of the
workers may be solved in time and
proper solutions found. Where 1t can-
not be solved immmediately, at least let
some efforts be made and let some
way be found by which these disputes
may be settled then and there, Ins-
tead of doing so, the Government are

1l
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referring the disputes to arbitration,
adjudication, etc, and these have fall-
ed to bring about the desired effect.
Therefore, special methods have to e
found, and we on our past are pre-
pared to negotiate and settle things
peacefully without bolding up produc-
tion.

I request the Governmeni and the-
pecle who spedk for the Government
not ..to bring in this argument of
lahour trouble. Let them take cons-
tructive sleps, We promise full co-
operation in the removal of these dif-
culties that stand in the way of ie-
crease in produrtion and maintenance
of peace.

The next thing %o which I shouhd
like to refer s the cabcwnut indus-
try. How miserably our HArst Five
Year Plan has failed in certain as-
pects can be shown with regard e
the cashewnut industry itselt This
industry in my State employs about
50,000 workers. We want some 60,000
tons of raw cashewnut every Yyear.
We have to depend, however, for 58
per cent. of our requirements on South
Africa. But, what has happend now
is that this inflow of cashewnut has
stopped. Every year, at a certain
period, this inflow stops, and the in-
dustry is held up. Unemployment
comes in. This year, it has affected
all the factories, and nearly 50,080
workers are today starving, when we
are planning for them here! What is
the remedy? A permanent remedy
would have been achieved, had we
taken sufficient care and planted a
hundred thousand acres with cashew-
nut trees. If we had done that, we
would have been in a position to meet
the full requirements of the industry.
I do not say that the cashewnut trees
should be planted in Kerala alone.
In fact, there is very little land there.
The fact about the cashewnut trees is
that they can grow in any area which
has ten inches of rainfall annually
and in any area which is below 4,000
feet below sea level. That means,.
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any part of India including Delhi is
auitable for the cultivation of cashew-
nut trees. There is no other tree
which is more useful in the matter of
preventing soil erosion than cashew-
put. In all our river valley projects,
this can be done GSomebody was
telling me that if the DVC area want-
ed it, we could supply all its needs in
the matter of plantation of cashewnut
trees But there is not enough plan-
tation, with the result that every year
there is shortage and this year it has
been the worst.

Therefore, with regard to the cash-
ewnut induatry, I want that there
must be some plan drawn up so that
cashewnut cultivation can be taken
up seriously. We have got large areas
in Madras, Andhia and in every State
lying vacant. If those aress are utilis-
ed and if the existing areas in those
States which are under cashewnut
culfivation can be further planted
with cashewout trees, we will get
over this crisis and the cultivators will
get good prices. So, this question has
to be tsken up seriously.

1 would proceed to refer to another
point. Very often it is said that for
the success of our Plan what we need
mainly is not money—money, ol
course, is wseful-—but enough techni-
cal personnel, and perions quali-
fied in the technique But look at the
picture in Kerala. Kerala has got the
highest density of population and the
highest percentage of literacy in In-
dia apd the highest percentage of boys
and girls attending schools and col-
leges Every year, thousands of our
young men and women go out to get
some enirance in the #echnical col-
leges. What happens is that even one
per cent of such students do not get
the facility for technical education. We
bave got one Ebpgineering College
having less than 150 students and one
Medical College where the number of
seads has been raised to 100 only this

year. For Heaven's sake, please raise

the number of seabs. Why on ecarth
wou cannot have 500 seats in the En-
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gineering College and at least 500

seats in our Medical Coliege?

It is cold-blooded callousness to the

poverty, starvation and %ears of peo-

* ple who, though small in number, are

a proud people and who will not take
lying down those thioga for long

1 talked about the tyre factovy,
allied to that—in fact it is a bigger
wheme—is the new planting of rub-
ber. India is in short supply with
regard to rubber Wwday and I am told
by the Minimer that they are going
to invest Rs. 12 cores in a ayothetic
rubber factory. Even then, after five:
or ten years, who will be in short
supply snd we will require about
another 5,000 sans of rubber. We are
baviog a small replanting scherme for
aatural rubber, but the new planting
scheme is lying with some Ministry.
They are talking of plens and Quick
movement and Appleby is brought m
to expedite matters, but that new
planting scheme is lying idle in some
Ministry—Heaven knows where. The
scheme envisages a lakh of acres
being planted with high~yielding rub-
ber. We do not ask much from the
Govermment. The Rubber Board has
passed that scheme and it is lying
with the Government for nearly a
year What we ask is that an amount
of Rs. 750 per acre may be advanced
to the cultivator, to be collected back
in half-yearly instalments with a term
of 7 years, because it is then that the
rubber tree gives the yield. They are
going to invest Rs 12 crores in a
synthetic rubber factory, which may
give empioyment at the most to 8,000
workers But if Rs 74 crores are
given—that is what it works out to for
a lakh of acres—for the new planting
scheme, {t will give steady employ-
ment to 45000 workers and casual
employment to another 20,000 wor-
kers. But, this scheme is rotting
there and our people are feeling that
their burdens are increased every day.

‘Therefore, if our Plan has to be
called a national plan, the difficulties
and problems of the backward areas
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have to be looked inta. We are happy
that something is done for Madhya

Pradesh or Orissa, because they are .

backward areas. But, the South,
Kerala in particular, cannot be neg-
lected like this. 1 will strongly urge
-the Government to go into the schemes
I have mentioned and make certain
neceasary changes.

The other day the hon. Minister said
7that in China there is tremendous
«enthusiasm among the people. He has
-also optimistically said that if we get
such c o-operation here, we could beat
“‘both the Soviet Union and China, 1
-am very happy to find that optimism
in him, but I want him to examine why
we are not getting that co-operation
and enthusiasm here. He says the
next moment that ours being a demo-~
cracy, we cannot accept the methads
©f China. What does it mean? Does
it mean that democracy and popular
-enthusiasm are two things which

" .cannot fit in together and that one is
-against the other? The fact is that our
{riends here do not lock to certain as-~
pects of the Chinese plan, where there
is something very attractive to the
people. In our country, in spite of
certain democratic forms which we
have accepted and which we value
very much, there is something which
does not rouse popular enthusiasm. We
have to find out what exactly it is and
correct it The thing is this. We ask
the people in all parts of the counfry
to put in their mite and sacrifice. If
I am asked to make sacrifices, ] am
prepared to do it; but, naturally, I will
look to my neighbour. We ask the
workers to tighten their belts and do
hard work; but, looking into the
fipures for the last so many years, you
will find that the wages of the wor-
kers have remained stationary or have
been moving at a snail's pace, while

- the profits have increased. As long as
that thing continues, how can you ex-
pect the worker to put in his mite?

In the same way, the question of
land reforms has been hanging fire
for long. Even today the rent which
the landlord gets is not controlled,
whereas the Ppeasants, in spite of the
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hard work they put in, get little re-
tumns, In many States, including
Kerala, the area that a family or per-
son can hold is not fixed. Therefore,
land reforms and giving the worker a
square meal have to be done and the
impression should be created that no
section gets a share which it does not
deserve. If a Government, democra-
tic in name, -is not going to take a firme
stand on these things, I am afraid we
will not be able to rouse the enthu-
siasm of our people and make the plan
a success. One of the most important
things is that a feeling should be
developed among the people in every
part of the country that every section,

" especially the most backward sections,

is helped and not that the prosperous
people become more prosperous and
poor becolie pooTer.

Mr. Speakey: May [ know who are
all the hon. Members from States from
which not even a single Member has
spoken so far? It {s only for my ia-
formation, so that I may not allow any
State to go unrepresented.

Several Hon, Members rose—

Mr. 8peaker: Who are thé Members
who have spoken? Parly Membera
have already spoken and they must
have come from some State. I shall
find out which of the States have not
been represeated.

Shri Japgde (Bilaspur-Reserved-
Sch. Castes): Those who have spoken
already at the fii'st time may not be
given chances again.

Mr, Speaker: Mr. More,

Shri S. S. More: Mr. Speaker, the
Planning Commission is in charge of
drafting our plans. Regardlng this
Plaoning Comunlsslon, I want to make
one constructive suggestion. This Plan-
ning Commission came into existence
in the month of March, 1950. You will
be pleased to notice that the Planning
Commission has been c¢reated and
brought into existence under a Govern-
ment Order .wbich prescribes certala
terms of reference. Among those
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Aterma, the Planning Commission was
commnuissioned to determine the pri
.orities and further to prepare a plan
for the most effective and balanced
Atilisation of the country's resources,
My submission is that this Planning
ACommission has entirely failed to
bring into effect this particular ins-
Aruction given by the Government. I
want to make a further suggestion.
It is brought into existence, as I said,
under a Government Order. When
we are having so many  statutory
.commissions and corporations, I do
mol see why this Planning Commis-
sion itself should not be made a sta-
tutory body subject to the full and
effective control of this House [Let
the Government come forward with
a statute in which they will define
the composition of the Planning Com-
mission; let them also orescribe the
terms of the Commission and the
stages through which they will carry
to fulfilment the various plans.

I find this Plan is full of platitudes;
nothing but platitudes; platitudes sown
like seeds in a paddy field, from one
cover to the other cover. Platitudes by
themselves do not bring into existence
the necessary conditions by which
objectives have to be fuifilled.

What are the objectives? Ours
is a backward country. We want
industrialisation. Industrialisation
has to be gingered up to a particular
pitch where it will satisty the grow-
ing need generated by growing pros-
perity and growing population, If
we want to reach our objective, the
first condition iz settllng  priorities.
‘Now, our country is predominantly an
agricultural country and agriculture is
the greatest industry in this country.
What are we doing to ginger up this
industry? What are we doing to bring
this industry to a modemn scientific
pPlane? In no country, which is back-
ward in agriculture, can industrialisa-
tion succeed in bringing about an in-
dustrial revolution unless they strike
a proper balance between the deve-
lopment of agriculture and the deve-
lopment of industry. Our  develop-
ment here under the Plan s lopsided
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development, We are blindly imitat-
ing the western countries without see-
ing the consquences and the way in
which they have gone through indus-
trial revolutions and brought about a
high stage of industrial development.
Take, for instance, England. In the
18th and 18th centuries they took, by
the invention ef machinery, to indua-
trial development but as a necessary
byproduct of that industrial develup~
ment they had to improve and moder-
niae their agriculture because indus-
try is more like a demon with insati
able hunger like our Bakasura. It re-
quires raw materials. It creates and
puts mopey into the pockets of so
many persons. Due to that money,
people want to consume things more
and more and unless you are prepar-
ed to saWsfy the first and most im-
portant essential for peoples’ living, the
creation of sufficient food for people,
and the creation of raw maberials in
abundant quantities for the indus-
tries, you cannot succeed.

Afwer studying very carefully both
the Plan and tbe relevant Iliterature
which has been put out by the Plan-
ning Commission—they are very pro-
lifie literature but they are
mezgre as far as the results
of the Plans are concerned—
I fnd they have failed to establish
a nice balance, a delicate balance, bet-
ween industrial development and, at
the same . time, agricultural develop-
ment. As my friends has suggested,
while the brain has to be looked inko,
at the same time, you have to look to
the physical parts also so that the
body and limbs are proportionate.
Otherwise, you will find one part of
the body developing beyond propertion
and not in keeping with the develop-
ment of other limbs of the body and
the result is an ugly deformity which
you, Sir, and I shall shudder to look
at.

My submission is that agriculture is
not receiving proper attention and one
of the most essential reason for thls
indifference on the part of the Plan
rlng Commission for agriculture is
that the agricultural community is a
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non-vocal community. Agricultural
Community is a community, which ia
trained to suffer and suffer in silence.
As for the urban element, it is more
vocs]l and 30 the press and others con-
eentrate the flood light of their
eriticlem on the problems snd the
difficulties of the urban areas and the
Planning Cormizxon becmres inome-
digtely sensitive to their demands.

My submisvios s, arcerding o the
Constitution we are determired to »e-
move the dispmrities, disparities bet-
ween e rvich and the Poor, dopar-
Ues between the male and the temmle,

Ehrl B, 5 Marthy (Kluru): Mow can
you remo ve the dispanities between the
male and the Gemale?

Shel B, . Mare; My time la very
short. 1 shall enlighten Mr. Murthy
on the question in the lobby ¥ be
wanlis.

Now, what about the dimpantjes bet-
ween the rich and the poor and what
about the disparities hetween the rural
areas and the towns? We have only %o
quote Mahatma Gandhi without any
effort to follow what he was saying,
that is our misfortune  Mahatma
Gandhi was pleased to say:

“We have, until a little while
ago concentrated work in citles
and we have arranged our plans
according to the needs of the
cities. We bave to reverse the
process now. The cities are capa-
ble of taking care of themselves.
It is the villages we have to turm
to. We have to disabuse them of
their prejudices, their supersti-
tions and their narrow outlook.”

My submission is that the Planning
Commission shall do well if they con-
centrate all their attention on the diff-
cultles and silments which are many
in the rura) areas. They are suffer-
ing from destitution, poverty and
everything along with floods which are
the worst enemies of India and your
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attack has to be directed against those
large number of enemies which are
untrepched and very formidable =
rural areas. Now I have no time to af-
late om those problemss but 1 will bring
to the notice of the Plaraing Commie-
sion soms of the bmportant suggestions
that I want to make.

It is said, and the Planning Commis-
sion literature shows, that Govers—
ment have great solicitude for the
cultivator. Everywhere they say: we
must try to raise the standard of the
farmer. If you want o do =0, yoa
wust flve samething to the farmer s
that his production cepaciy cen £
up. But I find there is no parform-
ance in that direction. Only an ex-
pression of solicitude is nothing and
it does oot help. But tbey are doing
it in the British tradition. That waa
the Britishers' way of doing things.
They used to say: weslook to the tn-
terests of the cultivator. But they
used to do moNung for the cultivator
All their attention was concentrated
either on imperial interests or satisty-
ing some small element from the urbhan
areas. With your permission, Sir, I
wlll quote one extract from a resolu-
tion of 1902 when Lord Curzon was
here:

*...the agricultural community
in India, constituting as it does
an overwheiming proportion of
the entire population of the
Indian coatinent and contributing
so large an amount to the Indian
revenues, cannot fail to be to the
Government a matter of the most
intimate concern.”

But the Planning Commission has
not yet travelled beyond the pious de-
claration in which Lord Curzon and
people like him were indulging for a
period of hundred years when they
were dominating this country.

1-48 p.M.
[Mr DepUTY-SPeARER in the Chair]

* T will refer particularly to food pre-
duction. The Minister for Agriculture



341 Resolution re
has been coming out with statements
that we are suffering from food shor-
tage. He has made on so0 maoy
-occasions.....-

The Minisier of AgTieulture (Dr.
P, S ©Qeshmakh): I have never claim-
ed either selfsufficiently or shortage.

Bhri 8 S. More: I am referring to
Shri A P. Jain. Of late be has made
certain declarations that the production
-of food in this country, for wvarious,
reasons, is not sufficient to satisfy all
the wants of the country with the re-
:sult that some food is being imported
itto this country. One of the causes
why food production in this :ountry
is not sufficient was given by him at
‘Bombay when he made a certain state-
ment I am referring to the Amrit

2ar patrika of the 11th September
1956. This is the comment which has
appeared there;

“Shrl A P. :!Iain. the Union Mink
ster of Food and Agriculture, had
made an apparently startling dis
closure. Speaking at Bombay on
Friday, Shri Jain accused the big
trade in that city for indulging in
objectionable activities in {be mat-
ter of export of foodgrains and
smuggling food from Bombay to
East Pakistan.....

“and make huge profits thereby.
Az a matter of fact. however, the
comments need not appear so
startling in point of truth The
expected has come to pass”

This is what the Amrit Bazar Pat-
rilea has to say. We are suffering
from insufficlent production. Why?
Unless agriculture is taken to a higher

mechanised plane, higher scientific
plane. there cannot be sufficient
production. Take. for instance,
the ©per acre yield [ need not

compare them. I[f we demonstrate to
the people and supply them the neces-
sary reduirements for intensifying
agricultural methods, we shall imme-
diately go to a higher rate of produc-
tion. China has gone that way. I
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shall refer to certain fgures. Shri
Thapar, who led a delegation to China.
saYs that in China the average yield
per acre has increased considerably.
The yield of paddy per acre has in-
creased from 1665 pounds in 1243 to
2355 pounds in 1955. The target r.
fixed by the Chinese planners is 3210
pounds As far as wheat is concerned,
they have the same story. The ¥Yield
per acre in China has increased from
565 pounds in 1949 to 725 pounds in
1955. As far as paddy is concerned,
the average yield in our country is
1100 pounds per acre, while in China
they are already producing 2355
pounds. In the case of wheat. our
average rate is 713 pounds. I need
not quote that other figures. If our
agricuiture is intensified and other re-
quirements such as improved seeds
and fertilisers and improved tools and
implements are given to the peasantry,
naturally, they, with their age-old
skill! and industry are bound 0 take
up the production rate to a bigher
level.

The question is, Wwho is going to
foot the Bill? The Government say,
we cannot go to every individual cul-
tivator, we cannot give all these re-
quiremenis and leave the product at
his mercy. | do appreciate the diffi-
culties of the Government. For that
the only remedy is the remedy that
China has adopted. What have they
done? They have knocked out and
cut off the tallest poppies to a certain
size. They have knocked out the big
peasant and rich landlord. Land has
been expropriated. That was the first
act of the planners in China. I am
not going to recommend expropriatin
of land here and now.

An Hon. Member: Why not?

Shri S. S. More: You can, under
article 31 of the Constitution fix a
certain reasonable price and liguidate
all the absentee landlords. That is not
being done by the Government. Diffe-
Tent States have different land legis-
lation. But. some of the State Gov-
ernments have their representatives
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aof landlords on the Treasury Bench-
es, with the result that every good
thing is diluted and it is made into
a milk and water product. We are
n?t getting the proper results.

Pangit K. C. Gharma (Meerut
Distt.--South): There is no landlord
on the Treasury Benches,

Mr. Deputy-Speaker: The hon.
Member's time is up.

Shri S. S. More: I know some pre-
vious speakers have been over-fed.
So. 1 have to go short of necessary
food. All the same. I would request
you to give me five minutes.

We, all of us, have been insisting
that the co-operative movement is the
only method. 1 need not quote the
previous declarations of the Congress
All of us had pinned our faith on the
development and expansion of the
co-operative movement during the
period of the national struggle and
we were looking upon it as the best
penances Since we came to power,
somehow we are neglecting the essen-
tials and concentrating all our atten~
tion and spending colossa! sums of
money on non-essentials. Look at
what China is doing. In China. the
number of agricultural co.operative
farms has increased from only 19 in
1950 to 114,000 in 1954 and 631,000 in
1955 In 1956, the number has gone
up to 1 million. From 19 they have
gone to 1 million.

An Hon. Member: Collective farms
or c o-operative farms?

Shri S. 5. More: 1 am now talking
about China. They did not follow
the Russian method of collective
farms. Co-operative farming is the
main instrument by which ‘the Chinese
people are trying to raise the level
or agricultural prosperity of the cul-
tivator My submission is that it is
high time for us. If the next Plan has
to succeed. it is necessary that we
must concentrate all our attention on
ep-operation, not only co-operative
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production, but also co-operative dis-
tribution. If co-operative distribu=
tion is resorted to in respect of
foodstuffs produced by our cultiva-
tors, wirat will happen? Blackmarkete-
ers and other profits-seeking elements.
in the commercial communities, who,
even at the peril of our countty, are
exporting wheat to Pakistan and:
other countries, who can hardly be
said to be our friends, will have to-
stop their activities and this leakage
will be stopped.

I make a sincere, request to the-
Government, particularly to the Min-
ister of Agriculture. I know he goes
about the country expressing his
greatest solicitude for the peasantry.
I would say, if he is a little serious
about his declarations, he will con-
centrate every iota of his strength and
energy on the development and found-
ing of co-operative societies of a cer-
tain plan. The peasantry in this coun-
try will not survivee. He has got a
small patch of land He has no seed.
no fertiliser, nothing of the sort. From
where is he going t bring all these
requirements? Without these require—
ments, how is he going to produce
more and more and satisfy the coun-
try's requirements of food and raw
materials. Your industrialisation is
beginning at the wrong end If you
really want to industrialise, you must
begin with, agriculture. Treat it as an
industry, make it very efficient and
make it as much productive as possi-
ble. Then, it will supply and create
the necessary climate for all our
heavy industries. To talk about heavy
industries without looking to the well-
being and prosperity of our most im-
portant industry of agriculture, leav-
ing the peasant to starve with a lean
body and with no raiment and food,
I do not know whether it is good
planning or bad planning. ! have
made my suggestion. On the floor of
‘the House, we cannot clear all eur
ideas and express them properly I
have submitted to the Planning Com-
mission a monograph, Machine for
real Planning, six or eight montbs
back. I was informed by the wise
Chairman of the Planning Commissior:
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that it is being studied in the Plan-
ning Commission departments. For
the last six months, 1 have not heard
a word. Not only that. Talbe, for -
stance, urban housing. I know the
limitations that we have to suffer
from Regarding the housing pro-
blem, 1 submitted another memoran-
dum to the Planning Commission
covering about 60 pages, making very
useful and constructive suggestions.
But, our difficulty is, the Planning
Commission is not receptive. The
Planning Commission is not prepared
to borrow ideas from somebody, who,
unfortunately is a non-official, unless
we carry the white collar of the
bureaucrat

An Hon. Memher: Or a white cap
on the head......

Shri S. S. More: Or a white cap, as
my friend here says. 1 disagree with
that Many Congress people who
#tand for the ‘peasantry have spoken
to me with despair in their hearts and
with a hope in the eye. All our sug=-
gestions born out of our eXperience
in our own way, we have sent to the
Planning Commission. But, the Plan-
ning Commission sits there with the
hide of a rhinoceros and the small
pricks that we send have no effect.

2 PM.

I would again make a request 1
am not speaking in a carping or fault-
finding way. I want to see that this
Plan succeeds. On' the last Plan we
spent something like Hs. 2500 crores.
On this we are going to spend some-
thing like Rs. 7100 crores. Where are
we pgoing to get thus money from?
Are we going to have every time tax-
ation, either direct or indirect? That
is, you want to tax the man whase
standard of life you are going to raise
You will take the blood of the man
who is suffering from paucity of blood.
If that is going to be your modern
way of taking this country to justice,
social, economic and political as we
have declared in our Constitution, [
may you are going the wrong way,
you are going the reverse way. You
are going to perpetuate the disparities
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which the Britisher was very particu-
lar to plant here and nurse here.

‘Therefore, with these remarks I
apain make an earnest appeal to the
Planning Commission. Let them start.
a sort of brains trust and pool all
ideas together. My hon. friend Pandit
Thakur Das Bhargava shouts here
hoarsely but nobody listens to him. 1
know he is becoming a greater critic
than some of the Members of the-
Opposition. We all of us in our own
have laboured in our field, we are still
labouring in our field We have not
become Ministers yet to lose all our-
contact with the people.

Dr. P. S. Desbmukh: Keep it

Shri 8. S. More: We speak with our-
fingers on the pulse of the people,
with our hand on the palpitating.
hearts of the people overflowing with-
despair. (interruption). 1 do not
want any prompting from Dr. Jaisoo-
rya, Dr. Jaisporya can make his own
contribution, because people will get
the impression that all my ideas.
originate from him.

Shri L. N. Mishra (Dharbhanga cum
Bhagalpur}: You are wise enough

Mr. Deupaty8peaker: Let not that.
contact he lost now at least.

Shri S, S, More: My submission is:
let the Planning Commission be a real
Planning Commission. They should
not wait or dance upon the whims
and caprides of the persons who may
be in office. Let them go to the wvil-
lages. My difficulty is that Deihi is
becoming the source of all trouble
for the country. Every office is in
Delhi. Even the Rural Women’'s
Seminar was beld in Delhi. I do not
know how many women from rural
areas did come and could afford o
come If any such seminar is to be
held and if it is not meant for the
purpose of glaring publicity but for
the purpose of dong solid work, let
them go to the villages. It is high.
time that we urban people are ruralis-
ed. Instead of trying to urbanise the-
rural people, if we ruralise ourselves,.
we shall understand their difficulties.
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Dr. P. 5. Deshmukh: Start with Dr.
Jaisoorya

sgfer O (=mas Sfeav)
q g FT SN A SF A & ¥
T T GAFTg AT I S
gor s e e Alv ¥F &
FTA &) & W F i gk frondy
9 & wré goa fadErd EE it

Shri S. S. More: Then only all these
plans will get a solid footing. Other-
wise, we are building on a foundation
of sand, and with the colossal expendi-
ture, it will come down with a crash.
If it comes down with a cresh. we

pave the way for anarchy and no-
thing more.
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“communities formerly described

as ‘criminal tribes’ who number
a little over 4 million:;

other socially and educationally
backward classes who may be
declared as such by the Central
Government in the light of recom-
mendations made by the Backward
Classes Commission.”
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Shri M, 8. Gorumdaswamy: 1 wish
%0 offer a few criticisms on behalf of
my party regarding this very imwvor-
tant document, the Five Year Plan.
The PrsjaSoclalist Paity has view-
ed this Plan with full consideration
and with great care, and we have
come to the conclusion......

Pandit K, C. Skarma: May [ ask
the boo. Member whether he is sup-
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porting his leader or is speaking con-
trary to him?*

Mr. Depaty-Speaker: Why anticé-
pate that? Let us hear and then we
can judge.

Pandit K C. Shamma: Because be
aa¥s he is speaking on behalf of his
Party.

Mr Depoty-Speaker: Even if he
contradicts his leader, what objec-
tion can the bon. Member have? It
is their intermal affair.

Panpdlt K, C. Sharma: No, no It was
only to understand that I asked.

Bhri L. K. Mishra: We are not inver-
ested in parties.

Shri V. G. Deshpande (Guna): On
beha!f of the Congress Party. Shri
P. N. Rajabhoj bas spoken.

Shri M, 8. Gurupadiswamy: | feel
that the Plan is grand in posing the
problem, but it is very timid and
conservative and indecisive in offer-
ing solution to the problem 1f ¥You
go through the pages of the Plan,
you will have the feellng that ¥ou
are reading a text-book on  ecomo-
mies. It would make perfectly gnod
reading in a class-room. It has analys-
ed the various aspects of our economy,
the various difficultles confronting us,
and while doing so, has glven a beauti-
ful summary of the state of things.

If you turn the pages of the Plan
dealing with the solutions or remedies
you really feel that you cannot get any
enlightenment. The Plan enunciates
four objectives, and these four
objectives, according to my Party
view, are self< ontradictory. The first
objective is to increase the national
income, Second, the rapid indus-
trialisation with particular emphasia
on the development of basic and
heavy !Induatries. Third, the large
expansion of employment opportu-
nities, and the fourth, reduction of
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inegualities in incorae and wealth. I
am not sure how these four objec-
tives could be realiaed at the sam#
time during this Five Year Plan
period. If the emphasis is on employ-
ment and creation of more employ-
ment opportunities, then the pattera
of the Plan has to be changed,

According to the second objective,
emphasia is laid very much on heavy
industries As you know and as hon.
Members sre aware, heavy and large
industries normally give very very
little employment; because they pos-
sess very very little employment con-
tent. Even according to the planners,
the development projects only absorb
the new entrants to the employment

field and they can cure under-
employment partially in certain
sectors.

Pandit E. C. Sharma: That ia the

very old theory.

Shri M. 8, Gurupadaswamy: 1 am
talking of the FPlan. According to
their own admission, the status quo
will be maintained even after the
Plan in regard to employment ! can-
not understand how they can realise
the objective of greater employment.
I fuller employment is the objective
and if we have to achieve that objee
tive, then, instead of concentrating
our attention on basic and heavy in-
dustries, we have to turn our atten-
tion to small-scale, medium-size and
cottage industries. There is no other
alternative. The political compul
sions of the backward economy de-
mand that.employment should be our
primary objective, and if it is to be
the primary objective, then we have
no other alternative except to support
and emphasise the need for smal!-
scale and medium-gize industries, be=
cause these industries yield more
employment opportunities. They
have got better employment content.

Take the case of the three big iron
and steel facwries which are being
set-up. We are spending Rs. 330 or
Rs. 400 crores on all these three giant
factories. What is the employment
content of these factories? The total
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employment that will be provided by
these factories, is about 25,000 people,
If the same amount is spent on small-
scale, medium-size and other indus-
tries, I am sure the employment yield
will be much better.

You are spending more mouey oD
heavy industries which do not yield
employment opportunities to the e x-
tent we want Then how can you
solve the employment problem? It
is really a dilemma The planners
have not solved it Agam, the plan-
ners have said that unemployment is
a concomitent of an under-developed
economy. They have just brushed it
aside by saying that this is an aspect
of under-development and it should
be treated as such.

1 am very somy to sxy that tha
Planning Commission, which has got
members who are kmown for their
wisdom. is unfortunately woefully
lacking in practical insight and wvision
in the matter of comprehending the
realities. 1 am afraid they have
moved away from the right track so
far as this aspect is concermed. 1
am sure that within this five-year
period, because of various forces that
are let loose by this Pian, such as
deficit financing, price incremse and
other maladjustments, the unemgploy-
ment situation will further eccentuate
and there will s00n be an unmemplo®
ment crisis, and it will be wvery
impossible to solve this crisis.

Again, the planners have said that
one of the objectives of the Plan is to
have reduction in inequalities in im-
come and wealth If that is the objec-
tive, there is no indication in the
Plan as to how they are going to
bring about that reduction. Pro-
fessor Kaldor, a few days ago, sub-
mitéed a very fine repolt on saxation,
and I must say that we must all he
grateful to him for having given us a
wery comprehensive view of taxatlon.
I am afraid the hon. Minizster of Fin-
ance has not accepted his proposals,
Speaking subject to correetion. he -
seems to think that in future indireet
taxatlen should be resorted to more
and more and than direct taxation. 1
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that is so, the indirect taxation is
mormally shifted on to the shoulders
of the consumers who inciude a large
number of the poor and middle class
people.

Prof Kaldor has given a scheme of
tamation, He has said that in India
there is an appearance of higher
taxation. For instance be has quoted
the case of income-tax. We have
been levying a heavy percentage as
tax on incomes, but, wunlortunately,
we have not been able to collect as
good an amount as we expect because
there js tax avoidance or tax evasion.
To make it impossible, he has  sug
gested five taxes, a tax on wealth, a
tax on Eifts, a tax on expenditure, a
tax on capital gains and then income-
tax. He says that if there is a compre-
hengive tax system like this, it would
be impossible for anybody to evade.
If income-tax is avoided and there is
homrding, then, there will be a tax on
wealth. If a member of the family
passen on the property to another,
there will he a tax on gifts. U he
avoids all these things, there will be
a tax on expenditure and he cannot
gspend more money, So, if you adopt
this comprehensive scheme of taxa-
tion it would be very difficult for the
boriness community or for anybody
to avoid or evade taxation. Moreover,
he estimstes that we will be getting
nearly B00 to 900 crores of rupees if
we adopt this patterm of taxation.

The Plan contemplates a big gap of
Rs. 400 crores, We do not know how
to A1l this gap. Moreover, the Plan
contemplates defleit financing to the
aextent of Rs. 1200 crores. If we want
to fAnance the Plan and if we want
to reduce the disparities of income
and wealth then there is no other
alternative but to accept these pro-
posals.

Two reporte have already been
receivqtl; Prof, Kaldor's Report and
the Report of the Taxation Enquiry
Commigtdon. Till now the Govern-
ment have not indicdted their views
about the recommendations made in

these two Reparts, We do not know
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where we stand. Even in the Plan,
there is mo positive suggestion as to
the type of taxation that will be
introduced -and what type of facal
policy will be followed for the pur-
pose of mopping up of profits, mop-
ping up of surplus wealth. We do
not know what policy will be [ollow
ed. It is left entirely......

Shsl L. N, Mishra: Is there no pro-
posal for additiona) taxation?

Shri M. 8. Gadupedaswawy: There
is no pogitive recommendation by the
Planners as to what types of taxes
are to be levied. Unless you decids
about this we are not sure where we
stand; we will be groping in the dark
and going in a blind alley.

Shrl L. N. Mighra: If you know you
will try to avoid that.

Shri M. 8. Gurupadaswamy: The
country should know in advance what
type of flscal policy will be adopted
by the Govermment, unless we are
sure of that, we will be ploughing in
the sand.

1 want to say further that the Gov-
ernment bas failed to reduce the dis-
parity between-the urban and the
rural sectors. When we concentrate
our attention on heavy industries,
when we start big giant factories in
a few areas, other areas are apt to
be neglected because of lack of fine
ancial resources and other factors.
Qur primary and essential need is to
launch a plan for the develppment of
the country as a whole. Toiday, there
are already regional disparities and
regional imbalance The urban sector
is having too much of attention and
the rural sector is being paralysed
progressively because of lack of at-
tention and lack of facilities for in-
dustrial and economic progress. So,
if you concentrate on heavy indus-
fries, If you do not encourage small-
scale and cottage industries, I think,
you will be starving the rural secior
and there will be a sort of colonialiam
within the country. The rural sector
will be ruled by the urban sector, I
am sure that if thits imbalance deve-
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lops more and more, if it goes deeper
and deeper, it will become incurable
and the whole countiy will suffer. 1
feel this aspect of the question should
bave been dealt with more thoroughly
by the Flanning Commission.

We have witnessed during the last
few months how the prices of essen-
tial commodities have been rising.
“They are rising because there is
infistion. there is too much of money
in the market. 1 feel, whatever other
Members may say, that it is a mone-
tary phenomenon. It is not a physical
phenomenon. It is the result of our
Gnancial policy; it is the result of
heavy deficit 6@oancing. We have
pumped into the country nearly 280
crores of rupees during these few
months. We do not know how to
squeeze out this money or to canalize
the flow of money into productive
business The money that is pumped
into the market is going into un-
remunerative channels, not into pro=
ductive channels. People are getting
hold of this money for purposes of
hoarding wealth, purchasing gold and
purchaszing other precious articles.
There is no mechanism in the country
or any apparatus in the hands of
Government to control the distribu-
tion of this credit or money. DBeCause
of the absence of this mechanism, I
am sure, the inflationary trend will
develop more and more and it will
develop very ominously and it will
hit directly the poorer sections of the
people, and their suffering will be
ternible,

The Planners concentrate only on
heavy industries. The consumer
goods industry will therefore suffer.
If the money flow increases, the only
natural consequence will be further
rise In prices and a few people at the
top. a few people who are in trade
and business and industry will make
enormous profits. Those symptoms
are already visible A few people
are making lots of money in the tex-
tile industry, in the jute industry, in
the plantation industry and in other
industries. A few rich people will
Yecorne more and more rich and the
poor people will be reduced to further
poverty.
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If there is no practical or realistic
assessment of our needs, then. 1 am
sure, this will accentuate the diffe-
rence between the rich and the poor,
In course of time, the rich will rule
and the poor people will have to
suffer heavily for it

1 beg to move:

“That for the original resolution, the
following be substituted:

“This House regrets that the
8econd Five Year Plan with its
over-emphasis on heavy indus-
tries is not sufficiently employment=
oriented and envisages a develop-
ment progromme which will ac-
ceptuate the regional economic im-
balance and disparity in the dis-
tribution of income and wealth
as well as a dangerous centraliza-
tion of economic power.”’

My  Depaty-Speaker: Amendment
moved:

That for the original resolution, the
following be substituted:

“This House regrets that the
Second Five Year Plan with its
overemphasis on heavy indus-
tries is not sufficiently employ-
ment-criented, and envisages a
development programme which
will accentuate the regional eco=
nomic imbalance and disparity in
the distribution of income and
wealth as well as a dangerous
centralization of economic power.”

Dr. Jalsoorya (Medak): There was
once a producer of dramas who, also
in fhe contract, had a clause which
said that he had also the right to
supervise the advertisements. No
type of advertisement seemed to meet
with his approval He dismissed
seven executives, rejected about 40
different designs for publicity, till his
latest hireling presented him the fol
lowing advertisement:

“There is a play which combines
the dramas of Shakespeare. with
the wit of Rostond, the "naked
strength of Tennesse Williams,
the thought and intellect <f -
Marlowe and the plot mastery of
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Dickens Greater than Hamlet,
more moving than the Bible, this
is a play destined to live for
ever.”

The producer said “That’s right—
just the bare truth” When I see the
advertisement and the propaganda
that has been made for our Plan, I
am very confused as to what exactly
our attitude should be. A Plan is a
very concrete thing; there is no ques-
tion of sentiment about it. A Plan
is based on realities, A Plan, if it is
a Plan, as has been laid-down, must
be based on the men, material and
financial resources available within
the country in the present and in the
near visible future. In other words,
every Plan has to base the possibi-
lities of its success wupon an exact
analysis of the capacity and the
energy of the people, the willingness
of the people to be drawn into it, and
the financial resources available. Has
that been the case. then we would
have had a realistic Plan. It would
not have been a Plan which antici-
pates that by some ways or means we
shall be able to meet a deficit o®
Rs. 2400 crores out of Rs 4,800
crores. That is no Plan. That is
wishful thinking.

The difference between an economic
plan and planned economy is this.
An economic plan is only wishful
thinking, unless, if and when condi-
tions are available, it may become a
reality. But planned economy is
mandatory; it has got to be done,
and, therefore, it has to be absolutely
accurate—as far as possible. Natur-
ally, one can alter it within limits in
view of new cucumstances, but a
plan has to being Rrst of all as a
simple plan. You must make provi-
sion in it that it can be overfulfilled.
Then only you can elaborate on the
pla.n

Un!orlunately, what has happened
with our Plans? That is why I sm
so unhappy about it. We put our
wargets very high and then start off
chupping and chooping For insence,
we have reduced our Investroent on
development, of machinés and mine-
rals to 19 ver cent as againe 3§

1z SEPTEMBER 1866 Second Five Year
Plan

6864

per cent. in the Plan frame; absolute
amount reduced from Rs. 1,100 crormm
to Rs. 891 crores; power is reduced
from 105 per cent to 9 per. cent;
basic industries have been reduced
form 20 per cent to 11 per cent; ab-
solute amount of investment reduced
by 37 per cent; additional employ-
ment reduced from 17 million
to 800.000, that is, by 58
per cent. There is no general reduc~
tion in targets; that is the point. In
fact, the total expenditure bas been
raised from Rs. 4,300 crores to
Rs. 4,800 crores

Now we have to examine what is
the shift due to. The shift is due to
the fact that they want to increase
the expenditure on Railways or Rail-
way investment

The hon. Member, Shrl Feroze
Gandhi, has very excellently explain-
ed to you that these large-scale in-
vestmens on Rsilways, large buying
of foreign capital goods, locomotives
and wagons, are not absolutely essem-
tial at present. I have been saying
that for the last three years but no-
body listens. The point for us to
realise is that in making our Pilan we
must take into consideration the
peculiarities of Asiatic economic com=
ditions. The problem in Asia is:
How are we to utilise the large and
inemhaustible energy or quantity of
the man-power we have? That is the
point. Our Plan has not so carefully
done this as China has. For instance,
China has not bought a-y new ma-
chines; they said that with their man=
power they shall build all their pro-
jects 1 went and saw them. On the
contrary, there is a wrong thesis in
this country that the machines must
“replace human labour. Some time or
other machines will replace man-~
power. But the biggest problem hera
is how we can mobilise the enormous
man-power today. I regret to say
that we have not been able to do it,
because oar outlook was not cleat
and we did not take into considera-
tion Asiatic economic conditions.
Firat of all, you must have your
Plan, Then you must be sure that
your Plan s clear and feasible, The
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point to know is not what is ideal,
byt wbat is feasible within a given
sutn of money. Based on that, I must
say honestly that the National Plan-
ning Committee of 1939, of which the
bon. Shri Jawaharjal Nehru at that
time was Chairman, was much more
concrete, much less ambitious, much
more realistic than the present Plan
which is not a Plan; unfortunately it
is a conglomeration of various pro-
jects all put together. There is no
organic unity. Organic unity must
begin from the base, and the base is
how to mobilise the big, vast reser-
voir of man-power which is lying
dormant. That is what the Chinese
have done When I asked them,
“Why don't you put electric pump
for wateér?” they replied, “What is
the need for it? We have got buman
labour Why go in for tubewells
when bhuman labour can dig circular
wells which can give twice the
amount of water?” This is the point
which we shall have to note.

The Minister in charge of Supply
stated that we should get only the
essential machinery which i absolute-
iy necessary. But what has happened
now? According to the Report, we
are told that our national income has
gorie up by 18 per cent in five years—
probably that is why we buy cloth at
higher prices and, therefore, we have
to put on taxation. They then sa‘’d
that food production had gone up 20
per cent, and probably, on accourit of
that, prices bave also gone up Yet
in 1855, we imported 700,000 tons of
foodstuffs. In 1956 we will import
2,500,000 tons of foodstufle  As
agsimst that, in 1956 the Chinese pro-
duced 200 million tons of foodstuffs,
and in 12 years they are going to
raise it v 500 million tons. The total
world production of foodstuffs is
about 650 million tons Why are we
going to raise it from 68 million tons
in flve Years at a cost of Rs 116 crores
.hy 15 million tons? We have got %o
examine things. Is it true that in an
4gjatic enuntry there is forced labour?
It cannot be all forced labour. That
is tomfoolmry because I have gone
shere and seen it How are they able
to produce this enormeus quantity?
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Why are we not able to do it? If
the Supply Ministers at their receat
conference say that we should not
increase our production by 40 per
cent because food prices will come
down, there is something in same about
that argument and outlook. Food
price in India did not depend upon
the cost of producetion; it Is arbitrary
because hoarding has taken place and
is sakinz place

Shri B. 8. Marthy: Under the very
nose of the Goverument

Dr. Jabsoorya: Exactly. I took the
trouble to study the Chinese co-
operatives; they have eliminated the
middlemen. In India we have not
eliminated them.

8ol B. 8. Morthy: We
couraging them,

Dr. Jaispyorya: 1 am very moderate
in my statements. 1 want you to
understand that the future of India
lies in co.operatives. The so-called
taluk co-operatives have been beauti-
ful black-marketing centres and it is
these c o-operatives that have replaced
middlemen.

Icok at the way tbe Chinese have
done things. Here, in India, we are
producing fertiiisers. Ninety ver cent
nf the fertilisers produced in Chbira
are in the villages and smaller towns
through the co-operatives. They do
not believe in concentration [ kave
been attempting to show that we
should try to decentralise. It is tom-
foolery to have only one fertiliser
factory and baye it at Sindri and send
it all the way to South India at a very
bigh cost. When in Travancore, they
proposed to double the production and
asked only for about Rs. 4 crores, not
from India, but from the TCM. Sindri
said: no, we are the sole producers.

‘These are all problems and 1 can-
not tell you many things more as
while Shri Feroze Gandhi had one
hour to talk on one subject, I have
twenty minutea to talk on . every
subject. (Interruptions.)

Mr. Depaty.Speaker: Bad examples
are net to be emulabed.

ars en-
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Shrl Ferose Gandhi: 1 would like
to withdraw what I said What I
meant was that he was jack of all
irades. (Interruptions).

Dr. Jebsoorya: Suppesing we have
A plan which is absolutely watertight
and we make it a good Plan, then
there is the question of machinery. If
we have a good plan and bad machi-
pety, it fails. You may have good
machinery but a bad plan and even
then, it will fail

Shri V. G. Deshpande: A bad plan
.and a bad machinery.

Dr. Jalsoorya: I do not wish to say
anything about it exactly. Here we
have got Dr. Appleby's report Once
an advertisement appeared in a news-
paper; “what every young Wwoman
should know before she gets mar-
ried—explicit  secret instructions,
never revealed before, profusely il-
lustrated, sent in plain wrapper.”
Thousands of young women sent for it
anticipating that it was going to be
A hiodern version of the Kama Sutra,
but when they opened it it was anly
a very good book on cooking. E:xactly
similar was my impression when 1
read this report. There was nothing
50 exciting about it, nothing that you
and most of us did not know before
But, when poor JaisoorYa or some-
body here says or when some Con-
gress Member says it, nobody pays
attention. But, if it is some Appleby
.or Bumblebee, it becomes very big.

However, there are certain points
that, 1 must say, Dr. Appleby, as any-
body else would have, has brought out
‘There is no doubt about it. We' have
got a very huge machinery. It is a
historical development. You cannot
‘blame the officials for it. The question
is: how to reform it? He gives his
own methods; some of them are right
.and some of them are ‘totally absurd

The question is this. The machi-
nery must be geared to the tempo of
the Plan, to meet the needs of the
new pattern that we are evolving.
“This mechinery cannot adapt iteelf
decause it has been brought up in a
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different environment Well. as the
new aspirants and new types of men
come in, they will be replaced But,
the tempo of replacement is an m-
portant point. You should concen-
trate on reforming that machinery and
if necessary, enforce it with redoubl-
ed efforts. This will have to be under-
taken if you want your Plans to
work. There is a lot of laissez faire;
there is a lot of red tape, too much
going round and round the mulberry
bush. That is one point

I asked a very high Chinese official
“Excuse me, how ‘did you reform
your wmschinery?’ He was very
sweet about it. He said: “We did not
reform them; we eliminabed them
We told them: look here, this is our
policy and this is what we want you
to do and these are the targeis and
this is the time in which you have to
do it Are you prepared to do it? We
will give you every facility; if you
are not prepared to do it, out you
‘o'"

Shri 8. 8. More: To the firlng spot.

Mr. Depgty-Speiker: The hon.
Member must have a target of the
time he is taking

Dr. Jalsoorya: 1 am fAnishing We
must make up our minds. These are
the targets; you finish it or get out
If you cannot do it, say so. If you
can do it, we give you every facility—
no laissez faire, no going about or
audit, no notice to show cause why
your services should not he dispens-
ed with. The time has come to make
up our minds. It is just like the horse
who knows whether he carries a
rider or an idiot on its back: That is
the point 1 want you to understand.
All this talk—you -must give full
power, no checking of accounts, no
Auditor-General—is of no use. We
can, certainly, give you every facility.
But, I want a law to be passed that if
there Is defalcation or misuse of pub-
lic money, they should be shot. In
China, they did it and coayptica
stopped.
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Finally, with regard to the Plan. We
have to accept certain norms. A
oorm is a thing which changes from
time to time. For instance, there is
ihe example of China. For techno-
logy alone, America has got what
they call, technological lag of 20 years.
Qurs is a country which is just begin-
ning to develop. There are no vast
millions of investments which have
to be safeguarded. America cannot
afford to adopt very rapidly the new
norms as was made clear by Walde-
mar Kaempfert. {(Interruptions,)

Mr. Depaty-Speaker: The hon.
Member's time is up.

Dr. Jabsoorya: I am @nishing,
Ave we going to accept the
old norms? 1 do not pretend ‘o

know anything of technology. If we
are going to adopt the old norms
which the Europeans themselves have
begun to discord, what to call them,
our arrogant and ignorant Marie
Antoinnites of the Health Depart-
ment do not realise what they are do-
ing. We are going to spend very
large amounts of money and get very
poor results.

I will give you only one example.
Strangely enough. Dr. Appleby says—
I am rather surprised to fird that an
Amewrican like him understood it much
eorc than our people here—

“More work can be performed
in many Instances by better utili
zation of existing energies.... . ..

More work can be performed
in other instances by employing
personnel of kinds that are availe
able rather than by trying vainly
to hire personnel who are not
available. For example, in all
professional flelds there is waste
ibat arises from a snobbish Insis~
“ence that no one but a person
with full standard training can
teach, or do certain work in the
field of eirgineering, or in the
field of medicine and health.
Fully trained professionals waste
their time doing things persans
with much less training could do
as well, and citizens f'ai] % gat
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s€rvices that otherwise would be
available to them because the
professiomals are unwilling to
make adequate use of enough
varieties of sub-professionals.”

3erm

Sir, this is the very hasis. For the
last five years I have been saying
that, today, in India we have got two
lakhs of ayurveds and several lakha
of other people who are treating the
people, who are {n the service ot the
people and the snobbish attitude of
trying to eliminate them iz tomfool-
ery. That is the point I want you %o
understanrd. 1 want you to understand
what socialism means and how best
it can be achieved. The Chinese have
done it. According to a report of the
Chinese Government 3,00,000 Chinese
indigenous physicians have been em-
ployed and encouraged. And here,
this caste system, this snobbishness
of the ignorant alopaths in this Gov-
ernment—they who will not touch an
ayurved, they who will not talk to a
homoeopath and so on—because of
their feeling that they belong to a
higher caste, neo-Brahmins of the
medical profession. the position is not
so. You cannot have socialism with
this attitude, that is what I want you
to understand. God help this Plan.
Thank you.

Sbri Kanavade Patil {Ahmednagar
North): Mr. Deputy-Speaker, Sir,
immediately after this country was
free our leaders undertook the great
task of planning with a view to im-
proving our economic and other con-
ditions. The main idea of planning
was to remove the economic and so-
cial inequalities in this country and
to make the countiy self-sufficient in
the matter of food and in other res-
pects. In the First Five Year Plan
some priorities were fixed so far as
agriculture, food, electric power
schemes and other important schemes
were concerned. Now we are to see
bow Ser we have made progreas so
far as the First Five Year'Plan is
concerned, aad to what extent we can
say that at least in same important
respects we have reached the targats
aimed at.
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Here I may humbly submit to you,
Sir, that in the First Five Year Plan
sufficient attention was not paid to
the projects in the famine-stricken
and backward areas It is my hum-
ble submission that since the Secend
Five Year Plan is of a bigger size,
the Planning Commission and the
Planning Ministry should kindly treat
the projects in the famine-stricken
areas on the same level of priority
that has been given to projects in the
fiood.stricken areas.

So far as famine-stricken areag in
the Bombay State are concerned, I
may submit here that there are num-
erous projeck such as the Randha-
cum-Bhandardhara Hydro Electric
Project, Adhala River Hydro Electric
Project and the Adhala River Pro-
ject, which have already been brought
%o the notice of the Planning Minis-
try, the Planning Commission and also
the Government of Bombay, and it
has been impressed on them that
these projects are essential for the
development of those under-develop-
ed areas and therefore, they should
be given sufficient atteation in the
First Five Year Plan, These projects
gliould have been accepted by the
Planning Commission for the purpose
of executing them in the next Five
Vagr Plan. '

I rmay, incidentally, mention here
that since the main aim of our Plan
is to control all the important and
main means of production, and we
want to see that every citizen is as-
sured of full employment, equality of
wealth as well as equal status in the
society, it is my suggestion that all
important projeets and important in-
dustrial concerns should now be con-
trolled by the Government It is
stited in the Plan that the Govern-
ment will control the private sector
also. Io the light of the resolution
which we paseed at Avadi, where we
declared—and alao on the floor of
this great' Homse—that the aim of
planning is the establishment of a
sacizlistic pattern of society, why
should we allow the powerful private
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sector to continue to exploit the poor
people in this countty? 1 may sub-
mit here my own experience of the
working of the private sector so far
as the sugar factories are concerned.
In Maharashtra, where we have got
irrigated area, in my own distriet
there are some seven to eight private
sugar factories. During the last four
or five years with the help of the
Government we have also started
some co-operative sugar factories. All
these factories are working in areag
close to each other. 1 represent that
area in this House. I have found that
the economic condition of the pea-
sants, small agriculturists in the co-
operative sugar factory area has sud-
denly improved during the last four
or five years, whereas the condition
of the peasants in the area where the
factories are owned by private peo-
Ppie, where the management Is in the
hands of private capitalists, is abso-
lutely poor impoverished 1 may also
submit here that of late, seeing the
improved conditions of peasants in
the co-operative factory arem, petly
land-owmners-—in fact, they are called
landlords—whoase lands were taken
by the factory owners on long lease,
agitated to get their lands restored to
them. For the last 3 years these
lands are kept by the factmy owners
under long leese and they have ac-
cumulated profit to the extent of
Rs 3000 to Rs. 5000 per acre—this s
in Maharashtra region—and the lease
rate is from Rs. 2 to Rs. 15 or Rs. 20
per acre per year As I said, there
was agitation and the Government of
Bombay had to intervene. They gave
an award according to whicth Ra. 50
has been fixed as annual rate per
acre in the irrigated area.

Sbri Sinbasan Singh (Gorakhpur
Distt.-South): They did not get the
iand. A

Bhri Eanswvade Paiti: No. My sub-
mission is that the Qovernment should
actually take control of all these
sugar factories and make the agricul-
turists in the sugar factory areas as
partners or shereholders and run the
business on cuv-@perative lines Then
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alone will our sincerity towards so-
cipligtn be proved. It is no good sime-
pl¥ saying that we stand for socialism
and allowing some people to accu-
mulate wealth, build bungalows and
have motor-cars at the cost of the
poor people. If we are sincere to-
wards socialism, I have one suggestion
to make to the Planning Ministry.
It we are really sincere about imple-
menting the doctrines of socialism,
Jet us start,—at least in some private
sectors where the peasants have been
running co-operative societies and
which have been found to be running
successfully, economically and to the
advantage of the poor man,—running
the business on co-operative lines as
1 have suggested The management
of such co-operatives is as much effi-
cient and democratic as can be ex-
pected. Certain friends say that when
there is management by the private
sector there is efficiency. That is only
a pretext That is a womg and mis-
leadig argwnent That would be
misleading the people. So, [ would
tumbly request the Planning Minister
0 think sbout it. If we are at all
sincere about our advocacy of the
principlcs of socialism, let all the
sugar factories owned by the private
owners be tumned into co-operatives
of the peasants and let us start. a
£and experimeént on socialism in this
country. -

An Hes Member: Why sugar f:ic¢
tories alone? Why not other fac-
tories too?

Sbri Kanavade Patil: Iet us go one
by one. There i{s no dounbt that our
planning has been successful so far as
tlye execution of the projects is con-
cerned. Some of them are on the
point of completion and there are
spme projects which will be complet-
€d by the end of 19€]. We are proud
nf these projects—Bhakra-Nangal,
Damodar Valley and similar big pro-
jects. It Is hoped that with the
campletion of these projects this coun-
uy will be self-sufficient so far as
food is concerned [t has been claim-
ed by certain friends that we have
reached the targets so far as food is
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concerned. I am sorry that I cannot
accept—and I am very reluctant—to
accept—this argument. Taking the
State from which [ come, I can say
that thousands and thousands of peo-.
ple in Mubli district are living balf-
starved, half-clothed and badly shel-
tered. This is a thing which 1 saw
with my own eyes some eight days
ago. So, to say that there is suffi-
ciency in food is very difficult to
digest. It has been argued that food
has been sent to Pakistan by smug-
glers. If that is so, it is really a bad
thing [ would humbly suggest to the
Government that they must take very
strong steps against evil traders,
black-marketeers, etc. They should
not say, “We cannot find who are the
traders who smuggle the foodgrains
and what profits they have made”.

Sbkrl B. S. Murthy: They should -be
treated as traitors.

Shri Eanavade Patil: Yes When
thousands of women{folk and young
children are starving and are half-
clothed and are living in hovels with
rags and torn clothes, the Govern-
ment must take very strong steps and
punish the culprits who are carrying
their activities at the cost of this
country. [f we ase sincere about the
measures that we take, nothlng is
impossible for the Government, and
they can bring the smugglers and
black-marketeers to book and punish
them with a firtn hand and adequate-

ly.

Somebody said, “Oh, you must ask
for the restoration of controls”. Some
people want controls because they
want that more employment can be
given. But they are interested only
in employment. They will throw out
some jumble of Agures here and there
and arrive at the argument of more
employment. If they are sincere, I
would ask the Government to under-
stand the reality of the problem and
not to be swayed away by arguments
here and arguments there. 'Fhere are
some so-called experts who are after
control with a view that it would be
able to create about two million jobs
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in the whole country. I shudder at
that idea. I want to suggest to the
Government and the Ministry con-
cerned that we should take frm steps
against the culprits and the black-
marketeers and profiteers and bring
them to book in the larger interests
of the country. I am sure that if pro-
duction of food had increased, this
country would have had sufficient to
eat. I do not mean to say that we
must achieve progress overnight It
will take its own course, but we
should be very firm about certain as-
petts so far as food and clothing is
concerned.

Our Prime Minister mentioned in
the Lok Sabha the other day that we
have not as yet reached the target of
food production. If I remember
aright, what he said was that we
must have more of agricultural pro-
duction; that we must put great stress
on agricultural production. I thank
the Ministry of Food and Agriculture
for one thing, namely, for the increase
in agricultural production, but then,
it has not increased to such an extent
as to meet the needs of the country,
according to my own humble appre-
ciation of the situation. But there is
no doubt that they have made tre-
mendous progress.

I have got one or two points more
for elucidation. What is it that comes
in the way of our becoming selfsuffi-
cient in food?

Mr. Deputy-8peaker: The hon.
Member's time is up.

Bhri Kanavade Patif: 1 shall finish
in two or three minutes, though the
resmaining point may not be covered
in those few minutes. At present, we
have a very big population, and it
may multiply at a huge rate and be-
come fsr higher than it is, in 1981
So, we must also increase our food
production. But, according to me,
there are two notorious factors which
are responsible for the present diffi-
culty and which come in the way of
our resching the %ergets set for the
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purpose, They are desert expansicr
and soil erosion. I kmow our Minis-
ter of Agriculture is very particular
about it and he has been touring the
country and fiying to solve these two
difficult problems—desert expantion
and soil erosion. I am sure that out
of 274 million acreas of cultivated
land, 123 million acres have been al-
ready suffering from erosion Instead
of bringing more land under cultiva-
tion, from forest areas with the help
of the Central Tractor Organisation,
if we succeed in constructing bunds
and planting more trees so as to pre-
vent erosion and bring the eroded
lsnds under cultivation, our produc-
tion will increase probably by millions
of tons and this will help our Minis-
try of Agriculture to solve the food
problem quickly. With greater em-
phasis on this aspect of the matter,
they may succeed.

My last point is this. We have not
been very careful about the preservos
tion of wild life. I kmow that our
Minister of Agriculture is very anxi-
ous about this subject and he has
always been emphasising this matter,
but then, the country is very indiffer-
ent to the preservation of wild life.
Our fine species of bears, stags, efc.,
have disappeared from the country.
I am talking of the jungle animals,—
the lion, the tiger, the cheetah which
is called sometimes as the hunting
leopard and even the rhinocervs—are
all becoming scarver and ecarcer.
Nobody cares for them. People feel
as if they are meant only for the
shikaris to be hunted after and shot
down.

Even the birds—our fine peacocks
and beautiful ducks—are fast dis-
appearing. They are all on the point
of extinction. It is our duty to pre-
serve all those beautiful birds and
animals. Otherwise, Nature will take
strong revenge against mankind. You
will have to keep an equilibrium snd
balance between the animal kingdom
and the vegetable kingdom, and also
among the various apecies of the
animal kingdom itself. If we do not
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do it, we will be acting against Nature
gnd we do not know what sort of
" terrible punishment we are likely to
meet at the hands of mother Nature.

Shrl Baghobir Sahal (Etah Distt—
North-East cum Budaun Distt.—
East): Mr. Deputy-Speaker, the
second Five Year Plan is a very vast
and comprehensive subject and from
bullocks down to wagons can be dis-
cussed under this Plan, in this august
House, at great length.

Mr. Deputy-SpeaBer: Not only thet;
even wiid life can be discussed'

Sbrl Raghnbir Sabad: Yes; wild
life also. I have no grievance that
all these subjects have been discus
sad under this Plan but my only
grievance is that such an important
subject a5 Community Projects has
not received any attention from this
House. We know that the second
Five Year Plan is before this House
since a long time, and a number of
hon. Members have given us the
benefit of their views. We also know
that whenever the Prime Minister
gets a chance to address us, he tells
us that when he goes out to forejign
countries the people express their
appreciation about our second Five
Year Plan. They want copies of the
Plan from him and the subjects in
which the foreigners are most inter-
ested is the community projects. So,
my only grievance is that this sub-
ject has not received due attention.

We know that in the first Five
Year Plan as much as Rs. 40 crores
were set apart for these schemes and
I think that upto 31st March, 1956,
as much as Rs. 44 crores have been
spent on community projects. In the
second Five Year Plan, we are told
that the Planning Commission has
set apart a sum of Rs. 200 crores for
the community projects. This sum is
about 5 times what was set apart in
the first Plan. After seeing the
working of these projects for a pret-
ty long time, I had come to certain
conclusions. 1 do not wish to decry
the work that has already been done,
but I wish more should have been
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done which has been left undone.
My own impression is that from what
we have seen from the working of
the community projects, there is too
much of bureaucratisation and offi-
cialisation. I am prepared to say that.
most of the work has been done at
the instance of officials.

Apart from this, there is also a feel-
ing that all these projects that have
been spread out in every part of the
country have not shown the same
kind of progress. Many of thems
were started as early as October
1952, some were started in 1853 and
every vear these projects are spread-
ing But, if we see these projects
and their working, we find that
some of them have really done good
work, others have shown indifferent
progress and some are decidedly bad
I think by this time the Planning
Commission should have asked the
community projects administration
to have categorised these projects in-
to three different categories--good,
bad and indifferent—which has not
been done Until and unless a cate~
gorisation of this sort is done, we can
never be sure that those projects
which are in the bad category cam
come over to the good or indifferent
category of projects.

'The third point I wish to urge im
this connection is that commensurate
with the amount of money that has
been invested in these projects, ous
progress is to my mind very slow:
Better results and better progress
could have been achieved. I think
one of the reasons responsible for this
disappointing work is that we have
not been able to inculcate an atmos-
phere in favour of the Plan all over
the country. Whatever you may say
i favour of the Plan, as much pub--
licity has not been given as was
necessary to make this Plan popular. I
was not here the other day when the
Planning Minister made his remark-
able speech, but I have had the
pleasure of going through it in the
proceedings. There [ find that he
has laid great stress on the point that
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if we want to make the Plan success-
{ful, there must be public co-opera-
tion. [ find that amount of public
co-operation is lacking. The reason
js that the Plan has not been made
popular and has not been made ac-
<essible to everybody and plan-
mindedness has not been produced in
the country.

Take the case of the cities. Is
there any planmindedness amongst
the officials, lawyers, businessmen,
teachers and other communities?
Everybody is dismally ignorant about
the Plan. You have to create an
atmosphere in favour of the Plan,
but that atmosphere is lacking and
therefore public co-operation is also
lacking. I urge that this point should
be taken notice of by the Planning
Commission. If we want public co-
operation, the public must be familiar
with the Plan.

Another reason why we have not
been able to show commensurate pro-
gress in the community projecks fis
that we have not got trained person-
nel. Whatever personnel is there, we
can characterise it as trained person-
nel. but the requisite training which
is necessary for this purpose is lack-
ing. What I mean by requisite train-
ing is this. Like so many other Gov-
emmment departments, community
projecks administration is also one of
the departments. Just as we have
the revenue department, the PW.D,
the excise department etc., this is
aiso supposed to be a routine depart-
ment. In my humble opinion, so long
as this menmlity lasts, the community
projects administration cannot show
wonderful resule Those who are in
charge of it, from the lowest nng of
the ladder up to the highest, must be
guided by a missionary zeal, which is
lacking. They must be guided by
motives of service, which again is
lacking. Just like many other Gov-
ermment.servants in the other depart-
menbs, they are not anxious for bet-
ter resuits, better targets and better
achjevemants.
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In this connection, I would like %o
say that our present community pro-
jects administration is very much en-
amoured of the views of foreigners.
Only vezy recently we got a pamph-
let, giving us the views of one M. L.
Wilson, Ford Foundation consultant
in community development. At page
12, this great scholar has something
to say about the training of person-
nel. With regard to the Block Deve-
lopment Officers he goes on to say:

“They are not up to the mark
in their understanding and ap-
preciation of educational psycho-
logy, in their understanding of
the leaming processes and cul-
tural changes or in their skill of
developing a programme hased
on this understanding. Neither
do they, in many cases, 1 am af-
raid, have the team spirit or co-
worker attempt i, their rela-
tionship with the village level
worker.”

In another paragraph he says:

“The block development work-
ers should be trained and taught
to ask themselves: how do I
develop the community program-
me in such a way to bring about
participation and development of
pesple? How do I, as a.villager,
occupy my time which will bring

- lite and happiness to the people?
How do I develop in the people
greater and greater responsibility
for carrying out all phases of the
villages programme?”,

My grievance is that the training
of personnel is defective and unless
and until we lay great stress on the
right type of training, these projects
which have evoked so much response
and so much admiration in other
countries, cannpt be a very great
success in our country.

Another point in this connection is
that from the working of these com-
munijty projects most of the persons
who had any knowledge about all
these projects have come to the con-
clusion that the present term of three
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years, the life of these projects which
has been fixed as three years, is too
inadequate. You cannot show either
sufficient physical targets or moral
regeneration in the people within
three years The term of three years
is too low. It should be increased to
five years. In some of the projects
that I had the privilege of visiting I
found that the term is going to ex-
pire but not any worthwhile work
has been done so far as irrigation
and communications are concerned.
What impression are you going to
leave on these people? You have
spent something like Rs. 7 lakhs or
Rs. B lakhs without having done any
tangible work either with regard to
irrigation or with regard to commu-
nications I find that in the case of
those projects which were started in
1952 the Development Commissioners
in one of their conferences have re-
commended that their term should be
increased by one year, that is, from
three to four years. That recommen-
dation has been complied with But
this is not being done in the case of
those projects which were started in
1953, 1 can say from my own ex-
perience after having visited 8 to 10
projects in many parts of the coun-
try that wherever we had occasion
to meet with sensible people in charge
of those projects they were unani-
mously of the opinion that three years'
tetm should be extended as it is a
very short time. I think the Plan-
ning Commission should have paid
heed to this point of view as well.

With regard to the policy of al-
lotment of funds, I am amazed after
having seen some projects to find that
there is no uniform policy with re-
gard to the allotment of funds. 1
had an occasion to go to Faridabad.
In Faridabad, I find, as much as Rs.
53 lakhs have been spent over that
project within three years out of
which Rs. 25 lakhs have been given
by way of loans to cultivators and
farmers. I wish people in other parts

of the country were also so fortunate-

as to have got loans like the ones
that have been distributed in Farida-
bad. I am prepared to say that a
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good deal of work, so far as agricul-
tural purposes are concerped, has
been, done there; there are a lot of
Persian wheels, a lot of tube wells
and so on and so forth. But what
about the other projects? You have
not assigned so much money to other
projecss. We had only recently an
opportunity to go to Etawah. It is
a very well lmown project in Uttar
Pradesh. That has been in existence
since 1948 and its work is going on
smoothly. We were highly pleased
with what Etawah proiect has done,
especially in the agricultural sphere.
But I was amazed to find that only
as much as Rs 23 lakhs have been
sanctioned for it What is this kind
of allocation? Does it depend upon
any set of rules or does it depend up-
on the whims or caprices of a certain
individual? You are trying to intro-
duce and to set up community pro-
jects, national extension services,
development blocks, or whatever
name you may apply to them, all
over the country. But if you don't
pursue a uniform policy with regard
to the allocation of funds, there will
be grievance, there will be complaints.
I wish that the policy with regard to
the allocation of funds should be
made clear.

With regard to the administration
of community projects I have got my
own doubts. I have been in this
Parliament for the last five years. I
have not been able to understand
whether this Department is under the
charge of the Finance Minister or it
is under the charge of the Planning
and Irrigation Minister,

Shri B. S. Mwthy: Miaister of
Planning

Skl Raghublr 8ahal: It Is not. So
far as questions in the House are
concerned, well, the Planning Minis-
ter gives the replies. But so far as
administration is concerned, the
Finance Minister is responsible. This
is my idea. I may be right or I may
be wrong. I wish that such an im-
portant function, on the success of
which depends the life and death of
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this country, should be placed under
the charge of one single individual
Minister who should be solely res-
ponsible for that. There is an idea
that the conununity projects adminis-
tration is something like the old East
India Company. That idea should go.
In order that every subject with
regard to this problem can be discus-
sed in Parliament, a Minister should
be responsible for it and my difficul-
ty is that I am not yet able to see
as to which Minister is really respon-
sible for this department
\

Lastly, with regard to the work-
ing of the community projects, I have
come to the conclusion that so far as
cottage industries and village indus-
tries are concerned, they have been
woefully neglected You cannot raise
the level of living, the level of income
of the villagers, you cannot solve the
food problem, you cannot solve the
unemployment problem all over the
country, espedally in the rural areas,
uniess and until you give a fillip to the
cottage industry. What about our
weavers who used to weave cloth?
You will find that in many of the
projects not even one single weaver
could be seen. [ wish that more at-
tention should be paid to the deve-
lopment of cottage industries.

Sardar Lal Stogh  (Ferozepur-Lu-
dhiana): Sir, in the short time at my
dispcsal I should like to touch three
or four points, namely, land reform,
increased production, cattle problem
and price support policy and natural-
ly I have to be very brief in my re-
marss.

It is the umfortunate practice for
many of the people to decry those
who counsel moderation as reaction-
aries. [ may say that [ am the son of
a peasant farmer and neither I nor
any of my blood relations own more

than 60 &tandard acres of land, and.

that also was once a waste land.

80 that, whatever observations I

make here, [ do a0 in the intereats of
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agricultural development, because I
have spent the best portion of my
life in the development of agricul-
ture [ may also mention that I
yield to none in my advocacy of eli-
minating the parasitic type of Jund.
lords, improving the -lot of tenants
and removing glaring disparities bet-
ween the “haves and have-nots.”

The question of land reforms is
now in the forefront But. we would
do well in remembering that we have
got political freedom, but not econo-
mic freedom as yet Political free-
dom cannot last for long without
economic freedom. After all, what
are the objectives of land reforms?
It can have only two main objec-
tives: first “increased production”, in
the interest of the country as a whole,
that is improving the economic posi-
tion of the country and second, “equi-
table distribution of profits” as a mat-
ter of social justice I would reguest
that, in this connection, we should
follow the example of the United
Kingdom, which constantly keep in
the forefront the question of increased
production. The U. K. laws provide
that a landlord must keep his land in
a fit condition so” that it gives the
highest yield. If a landlord fails to
keep his land in a good condition, the
land can be taken away from him
and given over to somebody else in
the interest of increased production.
Likewise, a tenant who cannot nor-
mally be ejected from the land and
can appeal against his eviction to the
Minister of Agriculture and even to
still higher DBoard, can be readily
evicted if it Is found that his farming
does not come up to the prescrihed
standard. Likewise, the owner-culti-
vator who is cultivating his own land,
is required to maintsin a certaln
standard of farming and H he does
not, the Government can force him to
have an approved tenant. In other
words, the UK. Government insiske
that everybody, concerned with land,
should so manage the land as to have
the highest possible return. All this
la in the interests of the country.
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Ia India we are, consciously or un-
consclously, following in the fooksteps
of Russia and China. In Russia aiso,
trey bad fragmented big holdings
into small farms to satify the land
less. But when they found that
fragmentation resulted in fall of pro-
duction, or at least in the fall of
marketable surplus, they had again to
combine the small farms into big
farms which were called State Farms.
LikewiseK in India, we are attempting
to break up big farms into small
farms to satisfy, as political measure,
the greed or Iand-hunger of those who
are landless. But, at the same tlme,
we are confronted with the problem
of “low production® and “wherewl-
thals” or means for enabling the small
people to manage their farms well,
So we are led to advocate collective
farmning or co-operative farming,

Sir. co-operative farming has no
doubt caught the imagination of our
people, But, we have not yet cared to
ascertain bow far this bas proved a
success in other couniries. I mention-
ed last time that in Russia also, they
had started collective farming In 1928
and it was tried up to 1953 ie,, forfull
25 years. We have got data to thow
that even in 1953, the number of cattle
was less by @ million than in pre-
revolution period and there was no
increase  in production of cereals as
well. Wnen Stalin was asked how it
was that production or at least market-
able surplus had fallen—this was in
1928~—he actually stated that the :ea-
son was fragmentation of holdings.
He said that the small farms alwa¥ys
hecome consuming centres and not
producing centres. This s exactiy
what Stalin said:

“Reason Is chiefly and primarily
the change In the structure of our
agriculture brought about by the
October Revolution, the change
from large-scale ferming to that
af small and middle peasant farm-
ing. .....the number of peasant
farms having Increased to about
+5 milllons as agalnst about 15
millions previously”
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He said Curther:

“......the strength of large-scale
farming, irrespective of whether
It is landlord, kulak. or collective
farming. lies in the fact that large
farms are able to employ machi-
nery, fertilisers, to increase the
productivity of labour am] there-
by quantity of grain for the
market On the other  hand,
the weakness of small peasant
farming lies in the it that it
lacks or almost lacls these oppor-
tunities; as a result, it is semi-
consuming farming, yielding little
grain for the market.”

Likewise, a great German authority,
Schacht who is considered as the
wizard of finance in intermational
circles, says in his latest book,
“Accounts Settled":

“Even before 1014 it was im-
possible to feed Germany’s popu-
lation from the food of her owm
sdil, and today, the situation in
that respect is siill more unfavour-
able. The breaking of the big
ectates will not lead to an increase
in harvest ylelds, but to a diminu-
tion. Small-scale holdings will
nnt he able to provide the indua-
trlal towns with their food require-
ments envthing like as efficiently
as did the bigger farms Distribu-
tion from many small units s
more expencgive, takes up more
time and requires more labour
power and in addition, it increases
the danger of wastage by deterio-
ration. Further, the portion of
production retained by a small-
scale unit for its own consutnp-
tion is greater than In the case of
a large unit. The improvement of
agricultural technique Is more
difficult for the gmall farm thaa
it is for the laige.”

This Is the experience in Gexmany.

Sir, there can be honest difference
of opinion whether cuthing up big
farms into small farms will or*wlill not
result in fall in production. In cer-
taln circwnstances, perhaps it may
not. But, there have heen no two
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opinions on one point, and that s, that
there is always a sharp fall in the
amount of grain becoming available
for marketing. This has been the
universal experience in every .other
country, and we will have to see
whether cutting up big farms into
small farms is really going to benefit
our country in the long run.

So far cooperative fRrming is
concerned, I may say that no sensible
person can ever be against the co-
operative movement. [ am myself a
great advocate of co-operetion. There
are certain aspects of farming in
which co-operation can give the best
possible results, that is, co.operative
marketing, co-operative purchase, co-
operative credit, installation of tube-
wells, etc. I can mention 20 different
items In agriculture where co~opera-
tlon can give best possible results
without the alightest doubt But, there
are other aspects where it may or may
not give good resultss So far ag co-
operative farming (in the sense that
our land reform enthusiasts want to
have) is concerned, [ have great
doubts. I am supported in thia by
the experience in India and other coun-
tries. We have quite a large number
of cooperative farms started in India.
In this pamphlet of mine which I
have published—those of you who are
Interesied, may take it from me—I
have given extracts from tne reports
of the Planning Commission iteelf
that is extracts from the reports of
the evaluation officers appointed by
the Planning Comunlsston.

Mr. Deputy-Sveaker: The hon. Mem-
ber should sddress the Chair

Sardar Lal Siogh: There is one co-
operative farming society in Vihad
(Madhya Pradesh) which has a big
block of 3,171 acres. It was forest
land given by the Government free of
rost. W0 lesg than Rs, 5 lakhs were
given to the soclety at the rate of
Rs. 5.0¢% per memher of which Rs 3%
lakhs was loan and Rs. 1 lakhs was
straight grant, besides concession
In land revenue and lrrigation rates.
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What Is the result? In six years only
ten per cent of the area was reclaimed.
‘1he working proved a miserable
failure. Forty-four out of the hundred
persons disappeared and the amounts
given to them will have to be treated
as bad debts. These are extracts fram
the official reports.

Then there 1ia another soclety in
Mysore. There again, 63 families
were given 762 acres of Government
land. It is practically a Government
concern. Tbe S.D.O. Is the President
The society has received Rs. 10.000 as
grant and subsidy alone No land
revenue has been charged and tractor
cultivation has been done free of
charge, but~ the conclusion is that
there is lack of enthusiasm for the co-
operative method.

Likewise, there is the Gopabandhu
jnint co.operative farmlng society in
Orissa. There again. the results have
not been very encouraging in spite of
the financlal aasistance glven

Then there is the Sewanagar Co-
operative Farming Society in PEPSU.
There again, no ownership dividend
hag been pad so far.

There is one soclety “Uttam Joint
Co-operative Society”, in Dabra
(Madhya Bharat). It is llsted as one
of the most successful societies but ft
has shown a profit of only Rs. 16 per
acre per year even though thelr stan-
dar;j of farming is very hlgh and they
have pad only Rs. 30 per month as
wages to the labourers as against
Rs. 45 prescribed by Government.

I need not give you extracts of other
co-operative societies, They are all
given here. I ask: “can any national
Government afford to give higber
fmancial assistance than has been
given to these societies?" No Govern-
ment. not even the Government of the
US A. can afford to give liberal loans
or subsidies or grants on a scale as we
have done in the case of quite a
large number of co-operative socigties.
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but the results are far from encourag-
ing. I would therefore appeal that we
go cautiously in this respect. It is not
easy, it will not be easy for the Gov-
ernment to finance millions and
millions of small farmners. After
wasting crores we will find that it ia
not a practicable proposition. So,
what I want to say is this, that so far
as co-operative farming is concerned,
undoubtedly we should encourage ¢o-
operative ventures but only in certain
aspects of farming and not in respect
of pooling together the land, the
bullocks, the implements etc, because
the time is not yet ripe for this sort
of co-operation,

I have already said that so far as
landlordism is concerned, I am deadly
against it myself. Those days are
gone when people could have large
areas of land and live on the exploita=
tion of others. but on the other band
I would suggest that there should be
no ceiling on self-cultivation of land.

An. Hon, Member: Wby?

Sardar Lal Singh: Because most
people find that it is not a practical
proposition’ to cultivate a farm on a
very large scale. Those, who think
otherwise, only betray lack of practi-
cal knowledge Let them show to me
in the whole of India where farming
is being done on a too extensive scale
and it is a paying proposition. Those
who know A, B, C, of agriculture,
understand that the very economics
of Indian farming serve as a check on
excessive area of land. Why not get
the advice of those people who are
farmers and who have spent their
whole lifetime in farming? Why
unnecessarily theorise?

Mr Deputy-Speaker: The hon. Mem-
be.- should conclude.

Sardar Lal Singh: Other hon. Mem-
bers have been “given as much one
lwour and>five minutes.

Mr, Devuty-ﬁnlnl:er: No distinction
between Congress and others, but then
he should conclude.
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Sardar Lal Singh: I would like you
to visualise the ultimate effect of the
low ceiling at 30 acres (that has been
suggested) on the fuiure of the rural
people so far as their economic. socia)
and educational progress is concerned
It has been estimated that 30 acres for
a family would not give more than
Rs. 54 per person per month which
includes his own wages, within which
he will have to feed and clothe him-
sel!l and meet all other necessary
expenses or education, health, matri-
mony etc, that have to be met. What
will be the result of it? The net
result of this will be that that section
in the rural area which has any ambi-
tion, to educate it children, or %
maintain a reasonably good standard
of living, will have to migrate to the
cities. And in the villages or the
rural area, you will be left with
illiterate, ignorant class of people.
After all, what can a man do, so far
as education is concerned, if he is left
with an income of Rs. 54 per month
only? This will result in social dete-
rioration all round in the wilages
with no great improvement in
any direction. We have already
got the sad spectacle before uwj—
although rural people form B85 pet
cent of the population of sudia, vet V'
public administration they do not baw
at present a representation of even 13
per cent And when even the bighast
family in rural area is left with an
income of only Rs. 54 per month per
person,—there will be no guestion of
an opportunity for themn, of any eduw
cation, with the result. that in so far
as public service is concerned, there
will be complete domination of a hand-
ful of urban people over the rural
area,

Someone has asked what should be
the celling? Even if a ceiling bas
got to be fixed, we may take the
example of some other countries like
Cermany and Egypt In E#pt al
though tenancy problem {s the acutest,
yet they have not touched farms up to
250 acres. In East Germany also even
under Communis{ Influence, farms up
to 200 acres have not been touched.
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Coming to compensation, thig very
Parliament had readily agreed to pay
Ba. 1,750 for a share of Rs. 500 of the
Imperial Bank of India,i.e. three and
a half times the face value of the
shares We have nationalised air
transport, in which case also, we have
paid the market price. We have
nationalised life Insurance compames
There again we are paying the full
market price. In the Punjab when
land was sold by the Punjab Govern
ment, land was sold in the open aucs
tion and people paid as much as
Rs. 2,000 per acre. Those very refu-
gees who had purchased land in West
Punjab from the Government, have
come to East Punjab, and in gettiog
conipensation (Jand allotment) they
have already undergane heavy cuts.
People have had to be contented with
half or one-third qf the landed pro-
perty they had in West Punjab. Now
what is propased is that in their case
also, 50 acres of land should be left
with them and the area above that
should be taken over, that also &t a
nominal price. In fact, PEPSU in this
respect proposed to go to the maost
absurd” ilmit. The price suggested
is only 10, 20 or 25 per cent of the
market value. 1 ask: is it fair that
in the case of air transport, e
insurance, Imperial Bank of Indla and
all others you should be prepared o
pay the full market price, but in the
case of land it should be different?
Particularly in the case of lanid tbat
bas been bought in the open marke:,
that it in the open auctlon or jana
that bas been reclaimed as a result of
hard work over generatlons, Ig it
desirable, la it just, is it fair to confis-
cate it or take it away om a mere
pittance or #t a nominal price? First
of all, you want to deprive those peo-
ple ot the occupation of fartning which
s bad enough, and then you also
want to pay them a caminal price Ior
lla; -

In the case of urban people you
allow them to poesess any amount of
oroperty worth rores of rupees,
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You allow them to earmn Jakha of
rupees a manth. But in the case of
village people, even #f a man owns 60
or 70 acres of land, which i not worth
more than Rs. 30,000 or Rs. 40,000, a
property which even a babu In
the city, possesses you wish to deprive
him of his land above 30 acres. The
reason put forward la that the land Is
needed by the landless. One may ask
are not the factory workers keen to
possess the factory? Do the tenants
living in cities not want to possess
the houses in which they Hve? If Gov-
emnment are keen to take over thls
land, it is only fair that market price
ought to be paid, if the landless
people have not got money, let Gov-
ernment purchase the land on their
bebalf, and recover the price from
these people in the course of twenty
years, s¢ that {t may not be hard for
them to pay for land.

Certain sections which happen to be
in political power, think they will be
able to enforce the Jand reforms. I
must warm Government that it. will
generate a class war, of the worst
kind of agriculturists versus noan-
agriculturists, rural versus urban, and
so on. Yeu cannot make invidious
distinction between the rural and the
urban people in the matter of pros-
perity and compensation. It is not
possible to do so. Sir, If you permit
me, I would like to say something
about increased production.

Mr. Chatvman: Already, the Deputy-
Speaker har rung the bell twice. So,
I think the hon. Memher should con-
rlude now.

Sardar Lal Siogh: I am very sorry
that while other people had been
given as ‘much as one hour and temn
minutes, I should be asked to conclude
now. If you will allow me five more
minutes, I shall try to @nigh within
that time

Dr. Ruveab Chandra (Aurangabad):
Too loog.
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An Hon, Member: ] took only dfteen
minutes

Bardar Ial Singh: The question has
been asked whether it is possible to
increase production by 30 per cent.
My own view is that it 1s quite possible
as our average yield per acre is very
low. In the case of sugarcane, the
average yield is 300 maunds per acre
although there are farms which Zive
an yield of as much as 2,000 maunds,
nearly seven times more. Similarly,
in the case of wheat. the average yield
in Punjab is only 10 maunds, while
there are people who are getting as
much as 40 maunds. Similariy, In the
case of cotton, the average yield is 2
or 3 maunds, whereas some pecple are
getting as much as 20 maunds. That
shows the extent of scope for improve-
ment. The only thing that those In
authority have got to recognise is. that
unless a “price incent'va” is given to
the farmers. there will be no increased
production

Russ'a realised it. when in 1953. she
gave incentives in the form of increas
ing the price by 50 per cent and reduc-
ing land taxation by one half In
regard to China also. we heard Mr.
Thapar saylng the other day that the
increased production in China wan
largely due to the fact that their
Government had guaranteed the
market and also a remunerative price
The =ame thing has been done in most
other countries. This is the first
fundamental point that we should
bear in mind, namely, that we have
got to give a remunerative price to
the farmers.

In fact we ourselves should not
forget that It was only six or seven
years back that we used to Import
guite a large quantity of wheat and
other cereal's worth hundreds of
rores Two years back, we were
almost surplus, and the price
bad gone down wvery  greatly.
Now, again, there is shortage because
of fall In production which again 1Is
malnly due to heavy fall In the price
during last one or two years. So. let
us not commit that mistake again but
ensure rercnerative price to the
grower.
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So far as increased production is
concerned, it is the sum total of the
effect of four or five things only, such
as better seed, composting, contzol of
pests, better use of Irrigatlon and so
on.' Here again, we can learn lessons
from other countries both under demo-
cratic rule and also inder communist
regune. AIl ¢f themm had to use some
sort of compulsion. 1 know, Indians
as a whole abhor compulsian. But
even in democratic countries like
Canada, America, U.K, Australia and
others, they have got certain laws
which compel the farmer to do certain
things in the interest of all

For instance, if there is a disease
attacking the craps, the farmers are
forced to spray thei: crops with in-
secticides, in order to control the
insect pests, because these pests are a
menace to the nation as a whole. Like-
wise, there are coumtries whieh are
forcing the cultivators to grow certaio
varieties of crops only, and thereby,
they are able to get better results,

in Punjab, we had a very happy
experience of this kind. As soon as 1
had taken over as Director of Agricul-
ture, the first thing that we did was
to introduce certain legislations which
gave us very good results. For in-
stance, in the wvery first wvear, we
enforced the Pure Seed Act in regard
to Cotton in Ferozepur district.
because our textile industry wanted
longstaple cotton or American cotton
at that tlme, and after Partition, India
had lost terrltoties like West Punjab
and Sind which were the msin centres
of production of American cotton. in
the course of one year, we were able
to convert all the desi cotto n-growing
area, or at least 85 per cent of it, into
longstaple cotton-growing area. That
could not have been done but for this
leglslation. And this wsea done without
even a single case of proset:utiun, as
growers felt enthused

Likewise, we had introduced a legis-
lation that every farmer must*store his
manure in the pit We were able to
get not less than 24 lakhs of pits dug
without any cost, within the course of
eight months or so, whereas othor
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States had to spend large funds at the
rate of Rs. 2 per pit as a subsidy,
which would bave cost us lakhs and
lakhs of rupees, which we /n Punjab,
could not afford, and had therefore,
to take recourse to legislation.

Similarly in the matter of control
of insect pests, diseases or weeds, we
were able to accomplish a great deal
with the help of legislations.

So, my suggestion to the Minister
js that incressed production jg possi-
ble, to the exteut of 30 per cent, and
even 40 per cent as is envisaged, but
since we canpot afford %o spend so
much mone¥, Governmant might
resort to certain legisiations which
bave proved useful “im other countries
of the world, whether under democTa-
tic rule or communist rvle. I am
ceriain that there will be full co-
operation forthcoming from the culti.
vators.

Mr. Chalrmsn: The hon. Member
should conclude now.

Paadit D, N. Tiwary (Saran South):
If ¥ou could anoounce the priority list
of speakers, many Members will not
be In suspense.

Some Hon. Memberss Then, the
others will go away.

@Arimat! Tarkeshwarl Sinba (Patna
Bast): Not a single lady Member has
sooken so far. Are you not going to
call even a single lady Member?

Mr. Chalrmap. [ have called Shri
Satyendra Narayan Sinha now.

Dr. Saresh Chandra: There are
meny Members who have taken part
in the discussion on the last occasion.
It would be unfalr it the same Mem-
bers are given chance again and again

Mr. Chairman: I have got no list
with me. That is mv dificulty. I shall
sax the office, if they could furnish
me the*list.

dreh e e (fam doge
y faa @y ofeq) ; 3wclde agiy,
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Mr. Chairman: 1 shall remember
that the other section of the planners
also should be given a chance.

Shri Nand Lal Sbarma (Sikar):
That is the private sector of the plam
ners, not the publie sector,

Shrl Satyendra Narayam Sinha
(Gaya West): As my hon. friecnd Shri
Raghubir Sahai has pointed out. This
is such a vast subject that it is difficult
for any speaker, within the short span
of time at his disposal, to touch every
aspect of the Plan.

1 would likee to confine my remarks
‘toland reforms. My task has been
rendered much easier by the fact ihat
Sardar Lal Singh has just spoken as
an expert, who has had wide know-
ledge of the subject over a period of
35 years In the Agriculture Depart-
ment itself. He also claims to be a
peasant who {s carrylng on a small
farm of 50 acres.

The Minister of Food and Agrical-
ture (Shri A. P. Jain): But lives In
Delhi.

Shri Satyendra Narsyan Sinha: His
sons are managing it.

Sardar Lal Ringh: I spend a few
days there everv month.
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Shri Satyendra Narayan Sinha:
Whatever he has spoken is entitled to
great weight. 1 am broadly im agree-
ment with what he has stated (Inter-
ruption). [ do not claim the same
expert knowledge as he has, but what-
ever 1 say is based upon my reading
of the situation in the countryside.

Pandit D. N. Tiwary: Personal
experience”

Shri Satyeadra Narayan Sinha: Per-
sonal experience too. It ls always
based on personal experjence.

‘While there can be no dispute with
the general proposition that there is
need tor land reforms in this coun:ry,
both from the point of view of social
needs as well as economic needs,
there is bound to be very great differ-
ence of opinion about the timing of
those measures. [ am not against
Ymposition of celllng, which is one of
the items of land reform; nor do I
agree with Sirdar Lal Singh that the
ceiling, If at all Jt has to be imposed,
should be as high as 250 acres,
because, as 1 understood him, he con-
tradicted himself by saFlng that no
one can manage a very large farm.
So ultimately, it is felt that the <eiling
has got to come down somewhere to
30 to 50 acres. Anyway 1 am definitely
of thls opinion that il celling has to
be imposed at all, it should not be
more than 30 acres in any case. It
would depenq upon the conditions in
the different States. But whether it
1s feasible to impose a ceiling right
now or not is the main Qquestion.
Secondly, the question is whether
celling has to be on the future hold-
ings or on the existing holdings. This
sort of confusion and uncertainty is
rampant in the countryside A great
deal of uncertainty bas hzen created.
In view of the fact that the planners
lay very great emphasis upon increas-
ing the fond productlon by 40 per cent
during the Second Plan period, it fs
necessary that this sort of confusion
and uncertainty must be removed.
Otherwise, it will impede the produc-
tion ltselt
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We know that a great deal of the
success of the Plan depends upon the
success achieved in the agricultural
sector. So no @great argument is eed
ed for the proposition that I am lay
ing before this House, that it is impe-
rative for this country to remove this
uncertainty and declare a comprehen-
sive firm land policy right now,
whether tbfs land ceiling is going to
be impoged today or after the Second
Plan when we have achieved the tar-
get of 40 per cent increase in food
production.

The Plaoning Commission has stat-
ed that only Bve States have thought
of imposing a ceiling on the existing
holdings, whereas fourteen States are
thinking in terms of a ceiliug on future
holdings. There is no difficulty at all
in imposing a ceiling right now on
future holdings, but there is con-
siderable difficulty, as envisaged by

_the Planning Commission itself, in

imposing a ceiling on the existing
holdings. A great deal of prelimina-
ries has to he gone through. We do
not bave enough statistics to show
what would be the surplus land
available to settle the landless workers
or labourers, and how many people
are actually to be settled on land.

Those people who have got unecono-
mic holdings or less than the basic
holdings have also to be provided with
enough land. It has to be ascertained
as to how many people are actually
golng to be settled on this land. But
no such statistics are available yet.
According to the Summary of the
Second Five Year Plan, page 75:;

“The practical application of
the concept of family holding is
not without its difficulties and it
may be of walue to States, if a
small group of experts, with prac
tical experience of settlement and
revenue work, could study the
subject further.

“Where the ceiling applies to
the holdings of families, the State
may determine the basis on *which
the size of the family should be
allowed for in the application of
the ceiling”.
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So these preliminaries have to he
settled They have not been [goDe
tbrough yet. As I have already point-
ed out, no detailed survey has been
carried out in the countryside and
still we are thinking of imposing a
ceiling. The quantum of ceiling has
not been fixed yet. The result ja that
uncertainty hangs over the head of
even the small farmers bolding 10 or
15 acres They have their own ex-
perience with respect to  zamindari
abolition. It was announced that za-
mindaries with an annual income of
Rs. 60,000 and over would be aboli-
shed first But at the next stroke of
pen, we abolished zamindaries enti-
rely in the States. The result is that
they also have become apprehensive.
Today the Government are announc-
ing that the limit of holding would
be 30 acres; tomorrow they may come
forward and reduce the alze of the
holding still leas.

This sort of uncertainty must go.
if you are really keen on stepping up
production, you have got to come out
with a firm policy. Secondly, there
should be a umiform policy. Govern-
ment must see to it that that policy
is followed by every State. It does
not look nice that in a particular
State, there should be people holding
30 acres and in the neigbbouring Stase,
the people should be bolding 200 or
1,000 acres. It does not make sense;
nor does it in any sense canstitute
social justice.

8o, | strongly plead with the Gov-
emment that they must announce
their policy @rmly and boldly. Se-
condly, they must see to it that there
is a uniform policy followed by all
States, not the haphazard, lopsided
manner in which the policy is being
followed.

I quite appreciate the intentions of
some hon. friends who criticise the
tardiness or the half-hearted manner
in which land reforms are being in-
troduced. But in the very nature of
things. there are certain ipherent dif-
culties. * They cannot be got over so
soon. We have got to sea It is an-
other thing when we talk of redistri-
bution of land. They want that this
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land legislation should be immediate-
ly introduced and ceiling should be
imposed just to satisfy the political
urge of redistribution of land or seme
philosophy underlying it. But these
people do not care to know what
would be its effect upon the country-
side.

On the one hand, in the urban areas,
you are not imposing any ceiling.
People can have any amount of
property or wealth there, whereas in
the rural areas, you are going to
impose a ceiling, a strict ceiling, with
the result that the richest person
would g2t as much a8 Rs. 54 per
month. This is not social justice by
any stretch of imagination, in any
sense of the kerm.

Therefore, I strongly plead with the
Government that they must first see
that adequate statistics are collected.
They must see that preliminary steps
are taken, and they should not inte-
fere with the agricultursl operations
as long as the Second Five Year Plan
lasts. Otherwise, there is & serious
threat to the whole arrangement, and
production will fall, and ultimately
we will have to repent that we would
not make a success of the Second
Plan.

Reference was made to co-operative
farming. I too, along with my hon.
friend, Sbri Raghubir Sahai, have been
going round the countryside and seeing
Community Projects. Wherever 1 have
gone, I have tried to find out whether
co-operative farming has been intro-
duced in any of the Community Pro-
jects or NES blocks, or whether people
bave really understood the conception
of co-operative farming or not. I do
not kmow whether they are averse or
tempe=ramentally hoatile to it, but at
any rate, the principle of co-operative
farming has not been preached before
them They do not know the real
conception of it. I aubmit that the
whole approach of Government is in a
departmental, compartmentalised man-
ner.

For instance, when I  visited the
¥aridabad Community Project centre,
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1 found that consolidation of holdings
had taken place. But this consolida-
tion had only benefited the big land-
holders, not the small farmers, whose
lands continue to be scattered and
dispersed over a large area; they are
not getting any benefit trom whatever
facilities Government are providing.
From the very nature of things, Gov=
ernment cannot provide facilities be-
cause these areas are not in a com-
pact block; they are dispersed over a
large area nor can they otfer security
to Government for big loans for in-
sulting Persian wheels or sinking tube-
wells or for digging wells in . their
fields.

You can see that the consolidation
proceedings that are going on are also
for the benefit of the large farmers.
They have not thought of bringing
the small farmers together in one bteck
us they are trying to ccnsolidate the hig
farmers in one block or area
They should also have thought
of bringing the small farmers at
one place so that they can have
co-operative farming introduced and
with sufficient protection and in-
centives offered to them they could
have pooled their resources and put
their lands together and form them-
selves into a co-operative soclety for
carrying on their farmning. This un-
imaginative approach is there in the
execution of the Plan,

Punjab has completed the Consoli-
dation proceedings and UP. has just
taken it up. But officers who are
charged with the agricultural opera-
tions or are in charge of the Commu-
nity Projects say that they have noth-
ing to do with this and thatitisthe
work of the revenue establishment,
and that they cannot ask the revenue
officers to do that. Therefore, 1
strongly feel that there iz a necessity
for setting up a xpecial board consist-
ing of the cancerned Ministries or the
concerned Ministers with some non-
officials on it, so that the Revenue
Department, the Agricultural Depart-
ment, the Irrigation Department and
others do not function in their own
manners pulling in different directions
but function in a co-ordinated and
constructive raanner. The Chief Min-
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ister should be at the head so that
whatever policy or programme is laid
down by the Planning Commission can
be followed and implemented in & co-
ordinated manner.

Therefore my own feeling is that the
Government should take care to allay
the apprehensions of the people with
regard to the land policy. Secondly,
they must see that a co-ordinated ap-
proach is made in respect of the im-
plementation of the land policy.

With respect to compensation, my
friend Sardar lLal Siogh has already
spoken and 1 also strongly feel that
even from the point of view of social
justice the treatment that is being
meted out to the farmers, is not fair.
It is all very well to say that in res-
pect of those lands which were had as
a matter of bakhshish or grants or
Jager, it need not be equitable compen-
sation and market value need not be
given. But, in respect of those lands
which represent the life-savings of
a particular individual or individuals,
if you are not going to pay them
equitable compensation, it means
complete expropriation, which is not
the sgpirit of the Constitution. We
have nowhere stated that we should
acquire property <without paying
adequate compensation. Moreover, in
the case of other property, in other
sectors of life, we have been paying
adequate compensation.

Most of our people living in the
countryside feel that the approach re-
presente an urban bias and the rural
people who are not organised, who are
not articulate and who cannot make
their voices heard are not treated
fairly and equitably and are
not being given a square deal
Therefore, it is necesary for us
to think of this point so that the large
mass of the people who are in the
countryside, who form the bulk of the
population of the country, whom
you want to enthuse, whose co-opera-
tion you are seeking, should not re-
main sullen and indifferent and should
not go with a feeling that they have
not been justly treated, that they have
not been given a fair deal This sort
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of feeling must go. Government ought
to do all they can to remove this. Un-
less you enthuse them, and you get
their co-operation and you can really
make them happy and welcome this
Plan, you cannot make them put thelr
shoulders to the wheel to make this
Plan a sucress.

Mr. Chalrman: The hon. Finance
Minister.

Shrimati Tarkeshwari Sinha: Not a
single lady has been called. There
should be proportion of time allotted
to lady Members.

Mr. Chairman: 1 have noted down
the names of Jady Members who want
to speak.

Shrimatl Tarbeshwari Sinha: 1 want
to speak before the Fimance Minister
and not after him. What is the use of
speaking afterwards?

Mr. Chalrman: 1 remember the hon.
Member has already spoken on the
last occasion.

Shrimatl Tarkeshwarl Simha: Only 8
chapters were discussed then We
want to speak onthe whole Plan now.

Mr. Chairman: That the Deputy-
Speaker will come and decide.

The Minister of Finance and Iron
and Steel (Shrl T. T. €rishnema.
charly: Mr. Chairman, Sir, my pre-
decessor intervened in the debate on
Planning towards the end of the last
Session. In fact, I should not have
intervened at all but for certain cir-
cumstances arising since then. More
than 3% months have passed and the
Plan has been discussed at greatex
length in several parts of the country.
Certain new indicators in regard to
the economic situation have shown
their heads and last but not least, in
tact, the most important provocation
tor me to speak today happens to be
some of the comments that fell from
the hon. Members in this House in re-
gard to the economic aspects of Plani:~
Ing
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It would be rcomewhat unfair to
single out a few names from among
the galaxy of brilliant and distingui-
shed speakers that participated in the
discussion on planning these days.
None the less, since 1 have to fasten
my remarks on some of the speeches
made, I should make a reference at
the outset to three hon. Members who
represented three totally different
points of view. It is my misfortune
that I do not have their ears here as
they are not present.

The first to speak was the respected
leader in the country, Acharya Kri-
palani, The next important speaker
on the Opposition was a businessman
and a banker, Shri Tuisidas K:lachand.
The third one was a very incisive
critic of the Government, Shrimati
Renu Chakravartty.

If really we piece together or at-
tempt to piece together the arguments
put forward by these three distingui-
shed speakers, I think, the answer, so
far as Government is concerned la
quite easy. But, it is not my intention
to perform a polemical trick and say,
‘Well, I am right because all these pev=
ple, each one Is contradicting the
other’. But my attempt is to carry
the bulk of the people with us in this
great adventure which we have em-
barked upon. Because this adventure
is not just confined to 5 years; it is
something that we hope will go on for
some time to come; not one five years,
not two five years, not three five years,
but until such time as we feel that
the economic forces have been so mas=
tered and so regulated that there is no
longer any need for us fo undertake
positive planning but only to keep the
regulative mechanisms alive. Whe-
ther that contingency will ever come
to pass, it lies in the laps of Gods,
But since it is our duty, as the people
who are luckily or unluckily-~I should
say luckily—just at the beginning of a
great future for this country, we can-
not afford to take things for granted
or lightly pass criticisms which can
easily be so treated merely because of
the content of those criticlams but
take them very seriously and provide
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an effective answer so that the oeonle
in the country might feel .that this
Plan is a good Plan, that it is a Plan
that is intended for their benefit and
that the criticism against the Plan
is by and large something outside the
mark.

I will first take my friend Shri Tul-
sidas Kilachand As I said, he should
be. according to all canons, known to
the civilised world as a competent
critle. If he had spoken on this Plan
when he first came to this House, I
am perfectly sure he would have been
more violently critical than he had been
when he spoke. 1 suppose we all mel-
low and I am myself no exception to
the rule. (Interruption). Four and a
half years in this House takes away
a good lot of, maybe, the negative as-
pect of our spirit. It is no wonder....

An Hon. Member: But we have sur-
vived it

Shrl T. T. Krishnamachart We have
survived because there is a sense of
humour left though it is often inap-
propriately expressed.

Shri Tulsidas Kllachand represents
the extreme right. But as he often
appears to us dressed in fine, beauti-
ful white linen clothes, he has dres-
sed up his criticism very nicely so
that he can appear a candid critic—
yes, dressed up in the nylon clothes
he puts on. He put forward an axiom;
perhaps he had found it in his brief.
I would only repeat what he said, "so-
cial welfare alone is the end of the
policy”—what a brilliant statement
that is—and that"a socialist or any
other pattern of society can only be
the means of achieving this end and
this shows to my mind a clear con-
fusion on the part of the Government
of means with ends.”

The Acharya took a different line
altogether. He does not belong to the
extreme right or to the extreme left;
he does not belong to the middle
either. He is somewhere &bove all
this. His legs do not touch the terra
firma. The Acharya, like a person
who looks down upon as our friends
often do, looks down with scepticism
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with regard to our bora fides and in
regard to our ability or capacity of the
Government to implement this Plan.
Not only that; he is sceptical of the
Plan itself. He is also sceptical of the
fact that the people desired the Plan.
If there was a little more philosophy
in that scepticism, I would have said
that the Acharaya will reach the final
stage of nirvana and his essay in such
thinking should be much appreciated.
But unfortunately he is extremelv
mundane. He started off saying thnt
he was not an economist but a his-
torian. Historians have the liberty of
interpreting the history which econo-
mists often’ do not possess though
some of the people in these days are
interpreting economics in their own
ways. Not being an economist, what
he said was pardonable, *“The desire
to identify the raising of the national

.income with the good of the masces

is an absurdity in economics." He
knew enough economics to realise the
absurdity of a proposition of that
nature. Finally he ended up with a
peroration that he did not believe in
private enterprise but bemosans the
consequences of private enterprise dis-
appering. The only consequence of the
private enterprise disappearing will
according to him be that the means
of production in the hands of private
enterprise. will pass into the hands of
Government, and Government, along
with political power may get econo-
mic power. He foresaw the evolution
of a new form of tyranny. The only
silverlining in the horizon was that
he appreciated the bona fides of our
leader. Can we answer those points
raised by him? I must say I am singu-~
larly incapable of answering the points
raised by him, because I am afraid we
are dealing with economics, we are
dealing with the economic life of the
people When I put ETreat stress on the
economic aspeck of our problems my
hon. friends might say "You are a
convert to Marxism"”. I that is con-
version to Marxism, I agree. I am
even prepared to go a littie further
of accepting a partial sanction, of the
materialist interpretation of history.
Therefore, there is no common ground
between me and the Acharya. I will
leave him at that,
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To some next to the third person.
Shrimati Renu Chakravartty, she pit-
ched her fiag, ber banner, on the Plan-
frame. Curiosuly enough, the Plan
frame, like KEing Charles’s head, has a
way of turning up at odd cormers. I
thought that when my distinguished
predecessor was speaking on the Plan,
and be was competent to speak on ft
be had disposed off this matter. He
was even more competent to speak on
the Plan frame because the Plan-
frame was created with his knowledge
and consent. He said the Planframe
was an attempt at macro-planning. 1
thought that the criticism of not fol-
lowing the Planframe would end there,
but from there she went on to a num-
ber of facts or supposed facts. She
said “You bave given up spending
money on basic industries; you have
watered down the whole thing; you
bave allowed no room for the private
aector." I agree that I have to some
extent often discussed these matters
with her and others. She knows our
way of thinking, but she Insists on
saying that T. T. Krishnamachari has
nothing to worry about internal re-
sources . [ did not say so. I do worry.
One of the reasons for worry because
I have changed my horse is that I have
taken it up in a time when everything
that I have to do is to worry about
and nothing else. Then she said that
we have not diacusasd the T.EC. Re-
port and the Kaldor Report. Finally
she said: “That is why Shrl T. T. Kri-
ahnamachari, clearly and with impuni-
ty, bas accepted the position that di-
rect taxes have no further acope of
yielding revenue”, 1 said nothing of
the sort. I still believe in all kinda
of taxes which will yleld revenue. All
kinds of taxation will have to be ex-
plored for the purpose of revenue
That, Mr. Chairman, has been the ma-
jor eriticism in regard to the plan.

There were criticlems generally
bordering on scepticism in regard to
the Plan. My friend, Shri Sarangadhar
Das appreciated some portion of the
Plan, but he nevertheless said mabny
things which are contradictory. He
said that what we need iz socialisation
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and not nationalisation, because the
latter will, according to him—he
agrees with the Acharya—Ilead to con-
centration of economic power in the
hands of the State.

Finally comes, so far as the Oppo-
sition is concerned, my hon. friend,
Shri Gurupadaswamy. Shri Gurpa-
daswamy does not believe in the abili-
ty of Government to put a stop to the
rise in prices. He thinks that we will
not be able to make up the gap of
Rs. 400 crores unless we accept the
Kaldor Report. That does not mean
that I have rejected the Kaldor Report

Some hon. Members have been help-
ful. Shri Mohiuddin in a very cons-
tructive speech has pointed out certaln
dangers which we have to take into
account, particularly in regard to the
provision for revising the targets in
regard to consumer industries.

My hon. friend, Shri Bhagwat Jha
Azad, bhas indicated that the private
sector should not be on equality with
the public sector. 1 will say that the
private sector should be subordinate
to Government. I suppose he will
agree to.that proposition. The private
sector should not have a grip on Gov-
ernment, and therefore on the sechar
which Government controls. He also
mentioned that foreign investments
should be' controlled. 1f foreign in-
vestments should be controlled,
foreign investments will not come
in here. The choice ia simple. I will
deal with that matter, the question of
foreign resources and e , per-
haps a little later, d

There are some other points made
by hon. Members in regard to cer-
tain aspects of the Plan, 1 shall not
reply to all these points serigtim. 1
shall deal with only very broadly.

I would again refer to the speech
made by my predecessor at the lest
session, which is a good starting point.
The criticism that was voiced in some
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quarters was that in it we had no eva=
luation of the First Plan. But he had
indicated in that speech certain results
arising out of the execution of the
First Plan. He had also made it very
clear that in the Plan we had various
stages to pass. The Plandframe is the
first stage; and it was more or less
drafted by a statistical projection into
the future. We had a draft Plan
thereafter. and then a final Plan. In
fact, between the Plan-frame and the
Plan of today, there is a difference, a
large difference in point and in degree
also, namely, that, while the Plan
frame envisaged a total invest-
ment of Rs. 5600 crores, we have
found that Rs. 4800 crores would
be a safe encugh target for the
public sector and that point was
stressed by my predecessor in
office. He also touched this ques-
tion of resources and deficit financ-
ing and 1 propose to take this House
from the point where he left. it

Planning itself raises a number of
problems. because, as my hon. friend,
Shri Mukerjee, will say, we want a
dynamic plan. Dv¥namism is neces-
sarily connec‘ed with it because
dynamism means change. What hap-
pens in an economy where mut*ations
occur is rather difficult to foretell,
except broadly to indicate the trends.
I think about fourteen or fifteen years
back, Professor Julian Huxley wrote
an essay on planning in which he
criticised planning for fixed ‘argets
and indicated that the directional
approach is the better one. In one
sense though we have targets, they
are there as bases for discussion. for
effort and for making preparations.
The very fact, that we are thinking
in terms of annua! plans. shows that
we are prepared to take into account
the trends that develop in the eco
nomy, and also the strains and stres-
ses that develop, so that we can
make such changes as are necessary
to meet them from time fo time, The
very idea of annual planning as a
revisory measure for this Five Year
Plan, is indicative of a realisation
that a dynamic plan means changes
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and that these changes have to be
taken into account and provided for
or against, as the case may be.

Not only that, I would like to say
to the House that we have now
reached a stage in which we feel that
we cannot implement this Plan in
certain respects without taking into
account the carry-over of this Plan
to the next stage, that is, the first
stage of the Third Plan. At the pre-
sent moment, we are, in a very mild
way, engaged in setting targets for
the Third Plan. When I was Com-
merce and Industry Minister, 1 had
prepared the first blueprint for the
targets of the industrial requirements
—industrial materials, industrial
equipment, etc. for the Third Five
Year Plan. But, if somebody has to
take it up five years hence and say:
“Well, Mr. KErishnamachari was a
wonderful man and had gone ahead
but these people had just given a go-
bye to all the good work that he had
proposed”, I may flatter myself but it
will be completely unreal. It will be
futile to take a view of things after
a period of flve years from hence and
say that the initial estimate is
almost a Bible. But, we are doing it
and I find that even within a period of
three or four months, when I made
mv first essay. I have to get the
firures changed. That is both & chal-
lenge anfd a dilemma of planning but
the dilemma of planning s the
dilemma of any type of development.

The question as to whether we pro-
pose to raise the consumption stan-
dards or not. has been raised not
merelv in this deba‘e but in other
debates in connection with the in-
crease in excise duty on cloth. by mv
hon. friend. Shri Asoka Mehta. He
posed the question: do we propose %
raise consump*ion standards or do we
give higher priority to investments.
esoecistlv to investments for rawid
influs‘'rialisation? 1 am takine this
point in a @eneral way because it
covers the criticisms of my respected
friend. Acharva Eripslani, and my
friend. Shrimati Renu Chskravartty
in some sense and also some points
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fEkxi T. T. Krishnamachari]
touched upon by Shri Tulsidas Kila-
chand in a negative sort of way.

The dilemma has existed, If we
do not like the word ‘dilemma’, we
may call it a ‘matter of relative
emphasis’. Basically, development is
a function of capital formation and
if more capital formation is under-
taken in heavy industry, in capital
goods and in machinery to make
machinery, less is available for
investment in many other fields, not
to speak of consumer indus‘ries. The
object of planning is to maximise the
rate of growth of the national output
over time and to this end consump-
tion has, to some extent in some
sectors. inevitably, to be res‘rained.
The choice is not absolute. There is
no question of reducing consumption,
nor is there any sugegestion that the
Plan should aim at this effect. The
provosal is that progressively, larger
portion of the national ou‘put should
be devoted to investments and a siz-
able portion of the total resources
available for investment should go
into the basic industries. This is
oreclselv the meanine of what the
Commwission has called: *“crossine the
threshold” and what an economic
historian has referred +o as the ‘take-
of! in economic &rowth’. The sacrifice
in the matter of consumption cannot
be unrelated. and necessarilv has to
be adiusted, to the communitv’s capa-
citw for it. We start with a verv low

Yiving standard and a part of the

increase in the national outvut we
secure. has to go, in the firat vlace
into maintaining the ver cavita lving
standards in a community where
oooula‘ion increases are vronounced.
1 use the word ‘maintaining’ advised-
lv. because that is the primarv consi-
deration: inrreasing is the next con-
sideration. We are indeed providing
tor increases in consumption,

I would refer to the graph facing
page Y0 of the Plan which would
indicate to the hon. Members what
we have in mind. In the First Plan
period the national income increased
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by about eighteen per cent and the
per capita income, by about eleven
per cent. The consumer expenditure,
per capita, rose by nine per cent. in
the First Plan and it is expected to
rnse by another fourteen per cent. or
s0 in the Second Plan period. 1 can-
not, therefore, accept the statement of
the respected Acharya that there has
been no increase in the standard of
living in any part of India or in the
villages, because the basic indications
are that in practically every centre,
where there has been some activity,
there has been a rise in the s‘andard
of living In fact, in the field with
which I was specially concerned, I
have visited villages, towns and
various other places—in the field of
small-scale industries, in the field of
handlooms, etc, there has been a
perceptible rise in the standards and
in every State where response has
been quick, reasonable and in the
desirable sector, we have seen
increases in the living standards. We
cannot say that there has been no
increase in the living standards when
the large community that we have to-
day sends a larger number of children
to school, when they have more
amenities. of which they are proud,
they ask for more. The hon. Mem-
bers may, for political reasons, deny
these, but the facts exist and they
cannot be obliterated,

Consistent with the investment tar-
gets proposed in the #?lan, and as-
suming that external resources will
become available as envisaged in the
Plan, the aggregale consumer ex-
penditure by the end of the Second
Plan period will be Rs. 12,190 crores.
1 am repeating what the respected
Acharya mentioned. Out of a total
national income of Ra. 13,480 crores,
this level of aggregate consumer ex-
penditure will be about forty per cent
higher, in real terms, than in 1950-5%;
in per capita terms, it will mean a
rise in the consumption standard by
about 23-24 per cent. In fact, it other
things are equal and we are able to
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graple with problems of inflation, the
tempo of the Plan which. we think,
would be generated, will itself help in
raising these figures, rather than
lowering them. But it is hedged by
all kinds of conditions. The incen-
tive element in the prospects of
increased consumption. specially in
respect of harder work, canno: be
:gnored in a country in which living
standards are low. It is axiomatic that
when the rate of investment is raised
consumption will rise. Sometimes
consumption has a way of increasing
much too rapidty and thus of divert-
ing to itself resources which from the
long run poin: of view ought to go
into investment of a basic type. The
question of arriving at the correct
oalance within a given period bet-
ween investment in heavy industry—
which matures only after a con-
siderable time<lag--and investment
in light industry, which shows up
quickly in increased supply of con-
sumer gooas, 15 easy enough in the
abstract. but it is extremely difficult,
.in.practice That explains why some
pesple think that we have attempted
to go too far in the matter of basic
investments and some take the con-
trary view. We had two types in the
House: Shrimati Renu Chakravartty
and Shri Tulsidas. We do not want
to have an outright chocking off of

consumption of goods even in the _

marginal section—I mean goods and
not the people—between necessities
and luxuries for any length of time.
Regulation of rate of increase in con-
sumption primarily, and restrictions
incidentally, when necessary, for
short Pperiods, is a compromise which
we seek to achieve, having in view
the need® of consumption, availability
of capital, the cost of building up
necessary transport facilities and the
possibilities of acquiring and multi-
plying the know-how required. The
essence of the problem is, of course,
increased production and increased
productivity per unit of resources.
To the extent we succeed in this, the
claims of consumption investment can
be reconciled and that is a matter of
organisation rather than of resources
in the narrower sense.
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Having mentioned {0 the House the
dilemma of development, 1 would
like to indicate some of our hopes in
this direction. The hon. lady Mem-
ter speaking about the Plan-frame
meniioned about the neglect of heavy

industrizss. May [ tell her tha! the
heavy industries have not been
neglected. I[c fac!, the nomenclature

used in the Plan-frame, on page 20,
paragraph 40, item 3: "Heavvy
machinery to fabricate iron and steel
products” is indicative of an amount
of confusion, is the caufe of generat-
ing an amount of confusion which is
hard to dispel, but in actual fact, Mr.
Chairman, we are trying, subject to
our resources being elastic, o meet
this claim for investment in the heavy
industrial field equally, if not more ~
than what has been envisaged in the
Plan-frame. We were thinking in
terms of an investment of Rs. 425
crores in the three steel plants in the
public sector. The inves!men* will
increase by the order of Rs. 50 crores
to Rs. 60 crores. In the field of heavy
industries it is not a mere Rs. 50
crores that has been allotted to the
National Industrial Development Cor-
portion, which Corporation, it is
alleged, is shrouded in a mystery, bu*
it is something much more than that.
orginally the Plan
allotment was modest. it is an allot-
ment of about Rs. 50 crores or there-
abouts and which had included an
element of rehabilitation of the jute
and textile industries, both of which
happen to be exchange earners and
one of which happens to be a primary
necessity for meeting the cloth needs
of the people’ But so far as heavv
machinery is concerned, before 1 left
mv office as Commerce and Industrv
Minister T had taken certain projects
to a stage that, if we are going to
embark on these proiects, all of which
are necessaty and all of which will
be in the public sector, we should
be needing an additional investment
of Rs. 100 crores during the Plan
pericd. But, unfortunately the results
of that investment will not be apva-
rent during the Plan period. H I put
these two things together, that gives
you an additional Rs. 160 crores.



Resolution re

6915

[Shri T. T. Krishnamachari]

We are all for plans in regard to
oil development which is very impor-
tant and I am not precisely able to
say today what it will cost. The oil
exploration itself might cost us Rs. 25
crores to Rs. 30 crores, and if we suc-
ceed in tapping oil it will need much
more. It is worth it. But there is
the question of a possibility of in-
crease in that field.

We are embarking on big atomic
experiments and, 1 do not know, pro-
bably the cost will come to some-
where about Rs. 40 crores or Rs. 60
crores during the Plan period. All
these things totalled up will provide
a figure far larger than that indicated
in the Plan-frame and 1 must tell my
hon. friend, through her Deputy
Leader, that she shouid be a littie
more charitable, even though she
wants to pose and hold up this Gov-
ernment to ridicule, because there is
no point in condemning a Govern-
ment needlessly even on the basis of
fachs, but still less without point if you
are going to condemn the Govern-
ment on the basis of facts which
are non-existent.

Then [ ccme to the point made by
my hon. friend Shri Mohiuddin, the
question of consumer industries and
their targets. We are in the course
of revising these targets, but whan
we revise target figures there will
have to be a re-revision in regard to
resources available, in regard to
transport available, in regard to
foreign exchange resources available.
In fact, having raised the fargets 1
have asked them to calculate the
foreign exchange content in the im-
port of machinery, in the machinery
that has to be erected for those con-
sumer industries, and it is a fact
which I have to look into very care-
fully because, I will repeat once
again, the first danger that we see in
the horizen is the shortage of foreign
exchange. So with these considera-
tlons T am not in a position to say
today what is the target which the
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Planning Ccmmission will ultimately
accept for consumer industries. But
the revision will undoubtedly be an
upward revision, it cannot be a
downward revision, it may be a
selective revision; but we are not
giving up the idea of revision alto-
gether

That takes me to the next point,
namely, the outlook on resources, My
predecessor, speaking in the last ses-
sion, did touch upon this point, very
effectively I should say. 1 would
only like to add to what he has said
in relation to the new facts that have
come intc operation since he spoke
on the last occasion. Well, it is an
accepted fact that the task of raising
the resources required for the Plan
is not an easy one In fact every
foreign critic touches our soft spot as
to how we are going to get those
resources,

We have known all the time that
t¢here will be conditions ol:curring.'
new ideas coming up, certain adjust- ,
ments in the Plan and certain gaps
in the Plan, rise in the cost both of
material as well as civil engineering,
which will affect the target It makes
out, when reading al the wvarious
figures, to the foreigner as something
even worse than what was first
envisaged in the Plan, as something
far beyond our resources.

Therefore, to take a pessimistic
view, so far as our resources are con-
cemed. will not be altogether wrong.
But, at the same time, thdre are cer-
tain factors which are indicative of
some hope in the situation. I would
mention a few, but I hope my hon.
friends will not throw it back on me
and say: "You said something else
sometime back”. During the current
year fresh taxation, so far as Centre
is concerned, has been imposed which
would yield about a little over Rs. 50
crores this year and which will in a
full year equal to Rs. 65 crores, as-
suming the rates are kept level, and
about Rs, 15 crores from the States.
That gives you, for four years (Rs. 65
crores plus Rs. 15 crores—Rs 80
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crores) Rs. 320 crores. If you add

Rs. 85 crores for this year it will give
you Rs. 385 crores. The Plan has
provided Rs. 450 crores as the target
for taxation for both the Central and
the S‘ate Governments, and that is
just the beginning. With economies
buoyant and the levels of production
rising, there should be an improve-
ment in the resources position. The
economists have pointed out, parti-
cularly, Mr. Arthur Lewis, that one
cannot- run a welfare Sta‘e on the
basis of public revenues smounting
to a mere seven per cent. or more or
thereabouts of the total income. I cer-
tainly and Members on this side arc
not prepared to accept that our goal
Is that of a purely welfare Sta‘e.
The resources have to be raised very
carefully, when we are thinking of
something which is above a welfare
State. That is what I would like to
teil my friend Shri Tulsidas. We are
not thinking in terms of a welfare
State; we are thinking of a State in
which the content of welfare will be
something which could be translated
in real terms for the people. where
the people will feel that it is not
somebody who is creating a welfare
State but that the people are creating
a welfare State for themselves,

5 P

The scope for taxation has by no
means been ‘exhausted. 1 hope peo-
ple will not treat it as a bare factor
although it must be recognised that
great care will be required in select-
ing the right forms and degrees of
taxation. The gap envisaged in the
Plan is about Rs, 850 crores out of
which, as I said, Rs. 450 crores is
expected to be met by taxation and
the other Rs 400 crores will be left
uncovered As I have said before,
the steps taken go to cover more than
Rs. 375 crores or nearly 385 crores
out of the Rs. 400 crores You wili
not condemn me as being an incurable

- optimist if I say that it should not
be difficult Sor us to cover the un-
bridged pgap altogether likewise.
There is always an increasing need
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for so reising the marginal levels of
taxation.

Shrl Nand Lal Sharma: When will
it be started?

Shri T. T. Erishnamacharl: With the
blessings ¢of my hon. friend’'s per
sonal God, my efforts will be in that
direction, and as I have said, this
direction will need careful handling.

Dr. Jaiscorya: The total taxation is
Rs. 850 crores?

Shrl T. T. Krlshnamachari: Rs. 850

crores is the figure provided....
Rs. 400 crores has been left un-
provided for. I am taking Rs. .850

crores as taxation, and I am looking
for a few c(rumbs here and there
which will augment that figure

The question of loans and small
savings can go far in providing the re-
source;. The State loans from being
a matter of a mere Rs. 15 crores or

Rs. 18 crores in the past, have now
shown a great deal of resilience. Re-
cent experiences in respect of the

State loans which shows that allot-
ment: have reached about Rs. 68
crores. This ecartainly holds a
great promise for the future. In fact,
what has been allotted to these States
by way of loans in this respect is
Rs. 300 crores. If we had reached
thus a figure of Rs. 68 crores in the
tirst year oof this Plan. I think there
is an element of proeress in all these
loans. Thus, we should exceed the
target so far as the States are con-
cerned, considerably. The record in
small savings has shown a great im-
provement. There are, however,
pockets which arc still poor in the
country, but on the whole, the scope
for raising the resources from this
source seems to be larger than has
been anticipated.

I would like to mention that some
of the facts in regard to the collec-
tions of these State loans which are
trickling down and they ard ex-
tremely encouraging. May I say in
all humility—if hon. Members will
forgive me referring to my own
State—that our experience there has
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been that it is not a matter of loans
from a few individuals or from a
few people. Undoubtedly, the richer

areas like Madras and Coim-
batore have contributed to
an” extent of more than

80 per cent of the loans that is, about
six crores have come out of those
areas. Of course, conditions differ
from district to district When some
of the details came to me, I was par-
ticularly pleased to see that the
tehsil to which I belong,— in  which
I have no interest unfortunately now—
which is one of the poorest tehsils in
Madras, has contributed Rs. 8 lakhs. 1
canhot recollect that in my time there
was any rich man there, but this is
definitely indicative of the fact that
what our people could do in the
matter of contributing to the Plan
has been grossly under-estimated.

I now come to the question of defr
cit financing Undoubtedly some re-
liance has been placed in the Plan
with regard to deficit financing. But
in the light of the circumstances that
are now prevailing. I would not say
that it should be an absolute reliance.
I am not going to tell the hon. Memr
bers of this House that I am not go-
ing to see this Plan through if I am
not going to have anything to do with
it, and that I will see to it through
finaticing it by printing notes in the
Nasik Printing Press No. I am not
going to place any absolute faith in
this deficit financing. It ia really a
matter of circumstances which will
dictate how much deficit financing we
will undertake Of course, in an
expanding economy, some deficit fin-
ancing can be permitted within limits
because any increase in the volume
of goods and services which will be
available will need an - additional
amount of finance. But this itself is
a limitation, namely, that deficit finan-
cing is permissible only to the extent
that the needs of monetary circula-
tion require it, and the community

_Is prepared to hold cash rather than
spend it. The yellow signal is shown
when the expenditure in the commu-
nity tends to outrun supplies and
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these can be met by putting curbs
on spending. It is held in some quar-
ters that a rise in prices can be re-
garded as an inevitable concomitant
to development. If, however, the
choice were between stability of pric-
es with economic stagnation and some
increases in prices with a reason-
able economic advance, so far as [ am
concerned, the choice is clear. I shall
certainly choose economic advance
with some dangers even from deficit
financing rather than perpetuating a
stagnant economy for all time. What
has to be recognised is that the Jimits
of deficit financing would be reached
when the limits of our power
to check prices of basic
necessities are reached. They are
coterminous. When we say, “I can
do nothing more; I have exhausted
all the weapons in my armoury,” the
price will go on rising, and you have
a perfect right to say, “Close down
the Nasik Printing Press, unless it be
that they are going to use it for some
other purpose”. Also, through fiscal
and monetary policy and with selec-
tive strategic controls it should
be possible to keep the situa~
tion in hand. The - two things go toge-
ther. I am a believer that it can be
done.

That takes me on to the last subject
that I propose to deal with today. In
fact, we had promised to make a state-
ment in the House, I believe, In rela-
tion to a question which was answered
in regard to the price trends and what
the Government is going to do in that
regard. In fact, it was my intention to
place a statement on the Table of the
House Now, when speaking on this
occasion on the Plan, deficit financing,
the question of resources, the availabi-
lity of consumer goods, question of
taxation etec., I think it would be a
good thing if I dovetailed my, policy
statement along with my answer to the
critics in regard to this Plan.

Mr. Chairman, the rise in prices has
undoubtedly caused a lot of concerm
to the people and to those who are
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in positions of responsibility. I must
say that it has caused me particular
concern. We are keeping a continuous
watch on the situation and all that I
am attempting now is to make an
analysis of the problemand suggest
such remedial measures as e could
now take or which I can now release
without damaging the potency of those
measures when implemented.

The index of wholesale prices has
risen by about 23 per cent. since June
1855 and this rise has been reflected
though with a time-lag and to a lesser
extent, in a rise in the working class
consumer price index. Money supply
and bank credit, as the hon. Members
will know. has shown increases though
the decline in money supply during
the slack season this year has been
more oronounced than is usual. Ano-
ther development which is a matter of
even Ereater concern is the large
balance of payment deficits that have
heen incurred during the recent
months, This aspect of the present
economic situation, to my mind, de-
serves even greater consideration than
even the question of domestic price
situation. The diagnosis of the recent
nrice trend in the economy would ao-
pear broadly to be as follows; Part of
the rise in prices noticesince June,
1955, may be regarded as acorrective
to the sharp decline recorded earlier
Hon. Members are aware that two
years back when there was a
diminution in the purchasing capa-
city of the agriculturists as a
result of the reduction of the
price of agricultural commaodities,
undoubtedly the economic indicators
of consumption of certain manufactur.
ed articles showed not a decline, but

" a disposition to stand stiil. Statistics
In regard to cloth consumption indi-
cate that year before last and the pre-
vious year, the per cepite consumption
ktood stationary at about 15 yards
But between April 10, 1854 and June
4, 1955, the index of wholesale prices
had fallen from 404 to 341. The later,
of course, is an abnormally low lewvr]
imd a reversal of this trend upto =
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point should. therefore, be not un-
welcome. The upward trend has how-
ever, persisted over the last twelve
months and more, and the situation, en
the whole, is one which warrants care
tul stoc k-taking and the adoption of
meusures ty hold in check into the
develon™itnt of undesirable trends in
the economy.

In par:, the rise in prices is attribut-
able to a shortfall in the production of
foodgrains. I well remémber that two
years back—I suppose 1 was then
speaking in the other House in regsrd
to the general economic situation—we
took acclaim, and justifiably so, for an’
mcrease in the production of food
grains by about 5 million tons. But,
i 1954-55, the production of food
grains was 2 million tons less than in
1853-54 and in 1955-56 the estimates
available indicate a further fall which
may be in the region of about 3 million
tons, This would naturally react on
prices and, as is well-known, a rela-
tively small decline in foodgrains
output is apt to result in a considerable
reduction in the marketable surplus
and consequently in a disproportionate
increase in prices. We will have to re-
member one fact all the time. What-
ever we might do, within a measurable
distance of time, all that we can
achieve will be a margina) surplus in
food and that we must achieve. We
must have an increase of 40 per cent.
in food production with an increase in
population occurring all the time, with
some increases in the standards of liv-
ing and with urbanisation. This would
certaily mean that even if we achieve
these targets, there will be only a
marginal surplus and not total surplus.
Therefore, ali the steps I am indicating
and which we are now taking will
have to be taken continuously without
any diminution in vigilance.

The increases in national output in
the last two years bave been smaller
than over the first three years of the
Plan. On the other hand money supply
went up by Rs. 390 crores in the last
two years of the Plan, out of which
Rs. 264 crores was in the last year.
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This increase in money supply has
been asso:iated mainly with increased
public expenditure reflecting the high-
er tempo of developmental activity in
the public sector. There has been an
increase in bank credit to the private
sector, especially in 1955-56. Mr. Ban-
sal looks at me; that only indicates
that the private sector is having a fair
deal, may be not with the liking of
many. I'hus, incraased spending by
Government as well as a larger
volume of gredit expansion by banks
at a time when agricultural production
has been more or less static may he
said to be responsible to come extent
for the rising trend in prices.

‘The rise in prices over the last
twelve months or so has been most
noticeable in the case of agricultural
commodities, while the index of manu-
factures has shown a comparativery
small rise. Thus, the uoward move-
ment of prices has not been uniform
and it has to be borne in mind that
in an economy which is preponderant-
ly agricultural, there are bound to be
from time to time somewhat larger
fluctuations in prices than one expects
in highly industrialised economies. The
trend of world prices is upward, and
this in turn gets reflected in some of
our own prices. Speculative holding
of stocks in anticipation of further
price rises has also played a part in
raising prices

On the whole, while there are no
clear signs of the emergence of a gene-
ral inflationary situation, there are
vital points of the economy which ate
under pressure because of technical
demand-and-supply considerations ami
of the rising tempo of developmenial
expenditure in the economy,

These developments have also to be
viewed against the background of our
foreign exchange position. which has
deteriorated sharply of late. The for-
eign-assets of the Reserve Bank of
India declined from Rs. 748 crores and
odd on the 30th March, 1956 to Rs. 634
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crores and odd on the 31st August,
1956. An adverse balance of payments
over the year was, of course, to be
expected in consequence of the large
volume of imports required for the
developmental programmes in the
Plan, notably steel and capital goods.
Nevcrtheless, the present rase of de-
curnuiation of foreign exchange res
serves is too rapid. The fact that the
Second Five Year Plan envisages a
substantially increased level of outlay
in the public sector and high invest-
ment rates in the private sector indi-
cates thathigh priority has to be given
10 the ways and means of conserving
and enlarging the countrys foreign
exchange resources.

Same corrective measures have al-
rcady been taken. Exports of food-
grains have been banned and releases
from Government stocks have been
continued. In many States fair-price
shops have been opened. The balance
of payment deficits in the last few
months have tended to reduce money
supply—I] have mentioned about the
drop in money supply being more than
what is usual in the slack season. The
balance of payment deficits have tend-
cd to reduce money supply and the
Reserve Bank has taken action to re-
duce bank advancer for speculative
purposes against paddy and rice. The
conclusion of agreements with the
U.S.A. for substantial imports of food-
grains under P.L. 480 and with Burma
and China for imports of tice has
eased the position for the near future.
Foodgrain prices have already register-
ed a fall at some centres, particularly
m the north. It is hoped that with the
coming in of the new harvest, the price
trends will show considerable improve-
ment.

Government, however, do not think
i{hat the recent trends in prices, in
money supply and in the balance of
payments need in themselves cause
undue or immediate anxiety. I would
like to lay particular streas on this
fact that statlstles of this nature ofien-
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times indicate that they are permanent
and that They show a definitely per-
manent trend. But, thd$* are not so.
In fact, I do expect that during the fall
of this year, the trend would be a
little less pronounced. But even, so,
our resources being what they are,
they are certainly indicative of the fact
that conservation of foreign exchange
resources has to be undertaken from
now on, These trends need not cause
any immediate anxiety. but they are
indicative of the sort of stresses and
strains that might develop in the
course of the implementation of the
Plan, They must not be aliowed to
persist and should be prevented 1o
the extent possible and corrected oA
they cannot be proved. The question Is
not one of meeting a temporary ad-
verse turn somehow or other,; it is dne
of getting on to, and maintaining in
the facet of increasing pressures gene-
rated by the Plan, a new and more
stable position of equilibrium

It is possible to equate demand an<l
supply by slo'wing down investment.
Such a policy would, however, bLe
contrary to the expansionist approach
of the Plan. In fact, it would be con-
trary to the spirit of the Plan. Deve-
lopment is in the last analysis a pro-
cess of generating new and cumula-
tively increasing demands and of find-
ing ways and means through moite
effective development of resources of
increasing the supplies available in
the system to meet these demands.

[Mr. DepUry SeeaKER in the Chair)

Remedial action at this junction
shotild not be much as would inhibit
the deeper and more abiding trends
which the Plan is seeking to establish.
A downward revision of the Plan has,
therefore, to be ruled out.

In the present situation. a general
credit squeeze is not warranted. Selec-
tive control of bank credit with a view
to checking speculative Mvestment
has, however, to continue and wili ke
strengthened as necessary so as not to
affect adversely genuine investment in
the private sector.
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The area allotted for the privete
sector today is more or less intractably
connected with the production of con-
sumer goods and, therefore, any res-
triction which wiil inhibit the produc-
tion of consumer goods is likely to
deepen the stresses and strains that
now appear in the economy.

In the fiscal field, the requirements
of the immediate future as well as of
the entire Plan can be met only by
well planned measures of direct and
indirect taxation to channel into the
public exchequer a large proportion of
the incomes that are being generated.
I shall not deal with this vexed ques-
tion of direct and indirect taxes. 1
think all taxes are good so far as the
Finance Minister is concerned and,.
therefore, 1 shall not allow myself &
be unduly fettered by this dischotomy
of direct or indirect taxation. If there
is any scope for direct taxation, um-
doubtedly we will tap it. But indirect
taxes by way of excises or sales taxes
are not altogether undesirable when-
ever the pressure of demands on limit-
ed supplies threatens to open out
large possibilities of windfall profits.
1 do not propose to elaborate it fur-
ther. Where supplies are short and can-
not be increased quickly, the consu-
mer has necessarily to pay higher
prices, but taxation of this kind divert
at least g part of the resulting profits
to the public exchequer. likewise, in
such circumstances, large profits are
made and it will be necessary to de
vise measures of direct taxation to
draw these into the publir exchequer.

Fiscal and monetary measures will
go a long way but in themselves they
may not be adequate. Nor is it possi-
ble to reply on larger imports or cur-
tailment of exports for the purpose of
easing price trends. When prices are
rising in the country to import goods
%0 as to increase the supply of goods
is not possible in.the present clrcum-
siances because I cimnot allow, with
the limited exchange that wé have to
use, the exchange resources for any
large import of consumer articles
other than the basic articles, namely,
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food. The need for controlling prices
and securing a fair distribution or
available supplies of basic commom-
ties—consumer goods as well as pro-
" ducer goods—becomes all the greater
in this context. Government do no
propose to introduce—I would like tha
House to mark what I say--elaborate
physical controls like procurement or
a large scale and ratioring, but stra-
tegic control at select points, coupled
with restrictions on movement and
some form of controlled distribution
may have to be adopted. Govern-
ment also propose to build - up
buffer stocks in foodgrains. I have
already indicated before the sources
from which these supplies are coming
in the immediate future and 1 shall
certainly give a high priority for the
import of foodgrains even at the risk
of banning imports of other coimmo-
dities. Hon. Members may feel assur-
ed that we shall keep the buffer stock
position of foodgrains well in hand.

Pandit Thakor Das Bhargava: May
I seek one clarification? Even after
getting Rs. 80 crores worth of food-
grains from Burma and Rs. 172 crores
worth of foodgrains from America,
do you still need import of some
more foodgrains?

Sbri T. T. EKrishnamachari: The
question of importing foodgrains has
to be considered if we foresee any
food shortage. Already I have told
the hon. Members a little before that
we are asking for an increase in the
target of food production by 40 per
cent. I am not quite sure but there
is that increase in consumption that
will arise both from the purely phy-
sical point, namely, the ynumber of
people who will have to consume will
be more and certain factors will em-
anate like the increase in income as
a result of the development which
will increase the need for food. 8o
the need for food will gather mo-
mentum, may be at the end of the
period, if our hopes really materialise
and we shall only be left with margi-
nal surplus and the economy being
what it is, we have always to keep
in hand a buffer stock. Of course,
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any time we can say that we do not
want imports. But the arrangements
have to be made because we cannot
import food all of a sudden. We do
not have shipping space and other
countries may not be in a position to
supply rice. Actually today it is what
has happened Burma, which had a
surplus of rice previously has no rice
now to supply, So, we have,..

Shrimati Tarkeshwari Sinha: Burma
is not supplying to you. But she Is
supplying rice to Ceylon.

Shri T. T. Krishnamachari: We
have always to keep an eye on the
food position. The basis of this buff-
er stock is a determination on the
part of Government to regard the
maintenance of stability in prices and
of reasonable relationships between
sectional prices as of great importance
for the successful implementation of
the Plan.

The recent trends in the economy
refiect, as 1 have stated earlier, an
increased pressure of demand gen-
erated by rising incomes consequent
on the Plan. It is, in fact the object
of the Plan to raise incomes and to
increase demands all round. As in-
comes rise and demand is stepped up,
production must rise corresponding-
ly. Basically and over a period, the
need is Sar Increased production. In
an economy in which consumption
standards are low. increased incomes

_refleet themselves in hig!}\er demand

for necessities of life such as food and
cloth. It Js the prices of those com-
modities in particular that must be
kept at reasonable levels. Maximum
effort to step up food production is
called for on considerations of prices
as well as of foreign exchange. Tex-
tile production has also to be stepped
up in view of the increasing pressure
of domestic demand and of the ur-
gency of promoting exportse. The
later aspect is paramount at this
stage and for the perfod of the Plan;
and steps are under active considera-
tion for achieving an increase in the
output of both food and cloth.
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At the same time, it is necessary to
bear in mind that if the rate of in-
vestment in the economy is to be in-
creased, consumption has to be re-
gulated. The Second Five Year Plan
postulates concerted effort to raise
the resources required and to get the
best results for the investments under-
taken. This object is to be pursued
steadily and the necessary sacrifices
have to be made. Current consump
tion standards can, therefore, be al
lowed to rise only moderately.” The
object of developmental planning is
to secure the best results possible
over a period and this cannot be done
unless a measure of restraint on con=-
sumption is accepted.

1 have already mentioned that con-
servation of foreign exchange and
measures to increase foreign exchange
earnings have to be given top priority
throughcut the Plan period. The
Planning Commission is examinmg
the phasing of foreign exchange ex-
penditures in connection with the
import progranunes of the public
sector. We would also equally try to
see how can we phase expenditure in
this direction in the private sector
These measures should help. But, the
main task is to implement the Plan
as a whole, to reduce to a minimum
non-developmental and nonplan out-
lays, to persevere in the effort for
raising the resources reguired. and in
general, to increase the effectiveness
of the large investments that are
being made both in the public and i
the private sectors so as to increase
outputs all along the line.

That brings me to the end of my

story. But I would like to make one

appeal before I close. The Plan it
self demands, and ! hope it will get,
the greatest measure of public co-
operation. In respect of the several
sectors of the Plan the call for public
co-operation will have to be made
from time to time by leaders and
such co-operation is both desirable
and neecessary In the present context
of events for we shall need all the
public co-operation that we can get
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in order to put down the inciplent
signs of inflation.

In regard to the price of the essen-
tial commodities like food and cloth,
in the absence of total controls which °
we are seeking to avoid public co-
operation in this sphere is the only
effective answer to this trend of eco-
nomic control over the situation. I
am, therefore, asking the people of
the country, this hon. House and par-
ticularly people of those sections of
the country where these prices are
rising to pass on themselves a self-
denying ordinance and to restrict the
consumption wherever possible. In
the face of speculative activity which
engenders price increases, refusal on
the part of the public to pay higher
prices and on the other hand will-
ingness to restrict consumption to the
minimum is the effective answer to
the activities of the antisocial ele-
ments that cause such price increases.
It is difficult in all conscience to cur-
tail consumption of food articles.
But, it is not altogether impossible.
It is relatively easier for the public
to postpone the consurzption of cloth.
Given some more time, Government
would certainly be able to arrange
for the production of more cloth,
because cloth production is not so
much subject to the vagaries of mon-
z00n conditions as food production.
All that I am asking the people to
give me and the Government this
time is to postpone a part of their
consumption of cloth for the present
So far as food production is concern-
ed, I am happy that my colleague is
here, I can assure the House on his
behalf and mine, and on behalf of
the Government that all that can be
done, all that man can do, will be
done. But, we cannot altogether
ignore the fact that agriculture has
always been in the past, and to some
extent still is, dependent on the mon-
soon. Until we take the Plan to a
stage further, it will continue to be a
gamble on the monsoon. 1 repest,
once again, Mr. Deputy-Speaker, that
the success of the Plan in the’initial
stages will"be dependent wholly and
entirely on the amount of co-opera-
tion we get from the public and that
is all that I am asking of them today
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Shri E. X. Basu (Dismond Har-
bour}: The hon. Finance Minister
said that they are going to open out
fair price shops for essential goods
which, I suppose, include cloth. Only
two days ago, Shri P. C. Sen, a Minis
ter in the West Bengal Government
has made a statement that he has no
stocks to open fair price shops even
before the Puja.

Shri T. T. Erishoamachari: My hon.
coileague knows more about it

Gbri E. K. Basu: [ am talking of
cloth, not food. We know the fate
of food.

Shri A. P. Jain: You are satisfied
with food? »

Mr. Depaty-Spesker: Let us hear the
ans-wer.

Shit T. T. Erishoamachari; If there
are no stocks on hand, naturally cloth
shops cannot be opened. Even in a
regime where democratic centralism
prevails, you cannot produce cloth be-
cause you do not have even that faci-
lity that is available to us, namely, to
pray. We will try our best to see that
movement of cloth into West Bengal
is allowed unfettered. We are taking
steps to see that it is encouraged even
to the detriment of the movement of
cther things. But, may be, when the
cloth reaches there, the people would
start buying. Only. the basis of myv
appeal is lost so far as my hon. friends
are concerned. The basis of my appeal
is, if there is physical shortage, please
postpone consumption. We shall open
iair orice shops as soon as it is possi-
ble. If it is not possible if we do not
have the stocks there is no point in
putting up a board and saying a shopis
opened. W are taking steps and I hope
my hon friends will co-operateé ii pub-
licising this fact and in telling the peo..
ple what the normal price is and if
the dealers ask very much heyond that
price, not to pay. [ think in about a
week or less than a week, we shall
have leaflets spread about in West
Bengale through the agencles that we
have. Any offer of co-opefation from
any voluntary agency, will be cheerful
Iy accepted In regard to publiclsing
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that the reasonable prices are such
and such and people should not pay
anything more.” If cloth is not avail-
abie, they should not buy.

Shrl E K. Baso: I want to know/
whether cloth is. .

Mr. DeputySpesker: That is all and
nothing further,

Shri Nand Lal Sharma: is it sug
gested .: . .

Mr. DeputiySpeaker: The hon. Mem-
ber should reserve the gquestions for
some other time

8bri K K Basu: [ want to know
whether cloth is available or not. It
is a question of fact. I do not want
to argue.

Mr. Deputy-Speaker: Order. order.
Shri R. N. S. Deo.

Sbrl L. N. Miabra: It would bz of
much help if printed copies of the
speech of the hon Finance Minister
are circulated.

Mr. Deputy-Speaker;: That would be
done, I suppose, if it is possibla

Shrl ¥. T. Erishnamacharl: 1 can
get them cyclostyled. 1 must wsk the
Lok Sabha Secretariat’s help if it is
printed. 1 can get cyclostyled copies
circulated.

Mr. Deputy-Speaker: Yes.

Shri B, N. S. Deo (Kalahandi-Bol-
angir): Mr. Deputy-Speaker, | parti-
cularly thank you for giving me thia
opportunity to speak today, for. thia
will be the last oecasion on which I
will have the privilege of speaking in
this august House.

Yesterday, the Deputy Minister of
said that thiz is unigue
in the history of this country not only
because it has seen the inauguratian
of the Second Five Year Plan. but
also because it is going to see the
enforcement of the States Reorganl-
sation echeme. The decisiona in re-
gard to States reorganisation taken
by this House have, undoubtedly, been
bold. The decisions are going to ful-
fil the hopes and aspirations of many
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parts of our coumtry. On the ap-
pointed date, that is, ist of Novem
ber. there wil) be jubilation and re-
ioicing in many parts of the country.
But, on that day, it will be a day of
mourning in Orissa in which myself
and Members of my group would be
sharing. As it is not possible for us
to associate ourselves in this injustice
that has been meted out to Orissa in
the States reorganisaticn scheme.
under the mandate of my party, we
will be ceasing to be Members of this
august House on that date. There
fore, I take this opportunity of ex-
pressing, on behalf of myself and the
Members of my group. our apprecia-
tion and our gratitude to you, and
through you. to the Speaker, to the
Treasury Benches and to other hon.
Members of all sections of this House,
for the kindness, sympathy considera-
tion and courtesy that has been in-
variubly extended to us in a large
measure from all sides of the House

Mr. Deputy-Speaker: Why this
farewell? There can be a longer
association.

Shrl R. N. 8. Deo: | thank you for
the aff ection that has prompted you
to make that remark During the
last four years and four months that
we have been Members of this House,
if either any Member of my group or
myself, in the discharge of our pub-
lic duty, had said anything that might
have caused offence to any Member
of this House, I'take this opportunity
to appeal to them to forget and for-
give.

Coming to the Plan, at the end of
the First Five Year Plan, the nation-
al income has increased to Rs. 10,800
crores and the per capite income has
also increased to Rs. 281. But, this
increase does not give a very correct
picture of the conditions prevailing
in this country. Judged by the rise
in the price leve], the increase in per
capita income is not vely consider-
able. In the beginning of the Second
Five Year Plan, there are parts in
this countzy in which, apart fTom the
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rise in prices of essential commodi-
ties, there is starvation. mal-nutrition
2nd there are also epidemics causing
thousands of deaths in different parts
of Orissa of which we are reading
harrowing tales in the newspaperas
daily.

Then, this total increase of nation-
al wealth or per capita income also
does not give & correct picture of the
level of living in the different reglon=
of our country. For example I might
say that it is calculated that the per
capitea income of the country is Rs.
281. "At the same time, the per capita
income of a backward and .under-
developed State like Orissa is cal-
culated to be only Rs. 75 per year.
So, you can see what a great disparity
thzre is. 1 might cite in this connec-
tion the per cepita income of agri-
cultural labour and industrial labour
in this country in a few States. In
West Bengal the per capita income of
agricultural labour is Rs. 160, in
Punjab Rs. 121, in Bihar Rs 119, in
Bombay Rs. 88, in Madhya Pradesh
Rs. 87 and in Orissa only Rs. 7% per
annum. The per capita income of in-
dustrial labour similarly differs very
greatly from State to State While
it is Rs. 268 in West Bengal, Rs. 216
tn Punjab, Rs. 332 in Bihar, Rs. 368
in Bombay and Rs. 262 in Madhya
Pradesh, it is only Rs. 145 in Orissa.
So, you will see that there is great
disparity in the level of living in the
different parts of this country.

The Plan recognises the need not
only for the reduction of inequalities
in income and wealth and more even
distribution of economic power bet-
ween man and man, but also between
region and region. In the approach
to the Plan it has been said that these
regional disparities would be reduced
and special attention would be given
to the needs of the less developed
areas, so that there might be a
balanced development in the, different
parts of the country. While it would
be admitted that so far as .the ab-
jective or the approach'in the Plan
is concerned there is very little scope
for disagreement, there is scope for
disagreement in the emphasia and ln
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the implementation of these princi-
ples. How has this idea of reducing
* regional disparities been sought to be
mmplemented? I am sorry to say that
the approach has not been very satis-
factory. For example, the allocation
for the State Plans has been on the
basis of population, If it is recognis-
ed that there is grest disparity bet-
ween the different regions of this
country and that there is need for
spesial attention to be paid to the
underdeveloped States, where is the
justification for the allocation .of de-
velopment funds to the different
States on the basis of population?
This [ submit is not correct, nor is it
fair.

For example, the Plan proposed for
Orissa was for Rs. 12]'24 crores, but
this has been now reduced under the
directions of the Planning Commission
to Rs. 6275 crores, nearly half.

Then, under the directions of the
Planning Commission there was a
general cut of five per cent. This, I
am sorry to say, is not a very scien-
tiic way of planning, because the
Planning Commission gave the direc-
tion that these economies were to be
effected without affecting the physi-
cal targets. That naturally raises thes
suspicion that if after imposing a five
per cent cut still the same physical
targets can be achieved, there must
bhave been either wrong estimates,
inflated estimates, or this desire of
the Planning Commis¢ion will not be
capable of being fulfilled As 3
matter of fact. that is emactly what
ia happening. Firstly, as a result of
this, State development plans have
had to be staggered over longer
periods. Then it has resulted in the
reduction in the district and village
plans. It wouid be generally admit~
ted that the impact of the First Plan
has noi been much on the rural sec-
tor of our economy. We expect, we
desire and we talk of public co-opera-
tion. The only way we can achieve
and obtain this public co-operation is
by enthusing the people. And can
wae enthuse the people if we reduce
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the development plans in the village
and district?

Then, in Orissa this reduction bas
resulted in a drastic curtailment of
the plan on social services. There
bas been a reduction of Rs. 1 crore
in the education plan, Rs. 40 lakhs in
the Industrial Finance Corporation,
Rs. 18 lakhs in the industries plan
and there has also been reduction in
the targets of work. There is great
scarcity of technical personnel in our
country and different training centres
are being planned, but in Orissa par-
ticularly there is great scarcity in the
provision of science classes in the
colleges. As you kmow, Sir, science
is the foundation for technological
subjects and yet there is no provision
for increased scientific teaching in the
colleges of Orissa because there bas
been this drastic reduction in the edu-
caton budget.

Then 1 would also draw the atten-
tion of the House to another feeling
which to me seems to be justified
amongst the people of Orissa that they
have not been getting a square and
fare deal, that in these days It is
those who can shout and who can
assert that get a bearing and get their
demand fulfilled. Simply because
Orissa has been backward and under-
developed, i% needs are mnot ade-
quately realised or adequately given
attention ta

I you go through the economic
tables of the census of 1951, you will
see that as cempared with all the
Part A States and even some of the
Part B and Part C States, the em-
ployment in Orissa in the different
economic sectors and also in the Union
Government services is the lowest.
The percentage of people from QOrisss
is the Jowest.

The Planning Minister expressed
the hope that at the end of the
Second Five Year Plan, there would
be reduction of the pressure on land
from 70 to 60 per cent In the case
of Orissa, the pressure on land from
persons dependent on Jand is much
higher than 70 per cent. Therefare,
it we are to raise the level of living
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of the people of that State, it is
necessary that there should be a lar-
ger shift towards industries, and the
occupational structure has to be
changed.

But even when a steel plant like
the Hindustan Steel Ltd. is being set
up in Rourkela in Orissa, it is strange
that the local people are given no
encouragement for employment. It
had been agreed. as was given out by
the Chief Minister of Orissa in the
Assembly some time back, that the
Hindustan Steel Ltd would emplo¥
25 per cent of the engineering staff,
38 8 per cent of the clerical staff,
and 475 per cent of other categories
from amongst the local people from
Orissa. But you will be surprised to
hear that in the very first batch of
trainees who were sent out to West
Germnany, as was revealed in an an-
swer to a question in the Rajya
Sabha, on the 4th of this month, not
only was the UPSC not consulted in
the matter of recruitment and selec-
tion. but the Hindustan Steel Ltd. had
an its own, selected and sent these
people. Out of the 80 who were sent.
there were only 8 people from Orissa.
If all the people had been highly
qualified, then there would not be any
cause for resentment But in the list,
we find 3 matriculates, 4 whose
qualifications are unknown, 2 Inter
mediates in science, 2 who have read
up to B.Sc, while the three persons
from Orissa who have been sent are
all highly qualified, one of them being
an MSc., another being an M.Sec.,
+Ph.D., and so on.

So, there is a legitimate grievance
that n these matters also, there is
favouritism, nepotism and provincia-
lism. 1 would urge the Planning
Minister to kcep a strict watch over
this aspect of the question.

As an approach towards the re-
duction of disparities, I would suggest
that a map should be prepared not
only in regard to the location of in-
dustries in the public sector but also
in regard to the licensing policy In
respect of industries in the private
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sector. The need for reducing dia
parity should also be kept in view
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“The peasant thinks only of
getting as much as possible out
of the Co-operative and whether

its interest increases or decreases
is not his business..”

o w3 g

“It further said that serious
troubles among Chinese peasants
have been caused by the tre
mendous low prices at which the
formation of co-operative groups
bas been driven since Mao Tse-
Tung's edict in July 1855 The
report also said that owing to the
poor price paid by the co-opera-
tive, peasants have been selling
their beasts to the butchers”
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afedy &1 39¢ & AT g @ iy
o FT T TIRZ AL 7/ I

W § W9 w T« TRt g
fs fegmam & 7 aws oEd 1w
AT I DN WA
ST T Y FF g & AErn X S
ar qW g9 %3 @ §, Ig AW w0
A AT AT O] §rg § @&
# A9 1 0F weq faw 9mm a7
g gAm g st § W § g
W 9 feae w0
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e d W T & At | qrer
A FEA S § | owrfam aHEa
F qTF & A TG A Gy QA
FNIGT AR FIRF ST T
Irwaal § fead) 42 #33, 9 T,
U @R OE F@ & A 7 @
T OATE § 1 T A 9 F wm
FHECFaE N AT 10T H 2\
@ § f T FrAr & N g TR T8
faa e Rag I 7 qar a@ g®
g @taa@i @@
TERF R T AR
RN IRTIE I T F
THTE § ®TIOT EATR AQH M JY FOTAT
¢ SR wwd g, ot @, TR AT g
g s 9ad ¢ § o ¥ WY
WA P QIR @A
faars &0 st #1€ qaw 7 fear am
¥ 1 o faw dfem dge o 4 @
AF F IR § 87 {83z ¥ AW
f&d 4, 3 & 90 & gD ST §

He had said: "Yet with all its
poverty and barrenness, Garhwal
gave us the ideal of great poten=
tial strength and resources. There
‘was water-power running to waste
everywhere, when it could be
converted into electricity and life
giving power for fields and indus-
tries Probably there aze plenty
of minerals in that vast area only
waiting to be explored. Thus two
expert enquiries seem called for
immediately, one for the utilisa-
tion of waterpower and the
building up of hydro-electric
schemes, and the other into the
mineral resources of the area”.

% Al fee & g F 9
5T @ § 1 gait W ¥ fee
TR TIET @ W @ W A0
TR F WY X WE NET A
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TN § t O AT ot wAw 2Sq A
1 Fiferzgiar ¢ w7 fegd maw
T ¢ ey &S A M ) 9T
I ot & v A R
&1 @1 OF A" 18 g9 wyar
a1 & Fafs adiATg ¥ AW G i
Iaar § WA F A A oy §
W%ﬁaﬁiﬂ?o,ooaﬁ fzar
AT & A T FIET AT & AT
SRR F1 3 A1 T FrEen T T
A7 FCT AT § 1 IW T qoew qg
FniF g o Traw femramar &)
7 a3 FY foarmg 5% 30 RT @
F¢ @ E ) T7 A F AT g ¥ fed
e @ g & T fead wERTT
Fr w9 & 1 48 Ty FATEd sofe
& fag gar &1

#A o WA AT AIAX K 931
71 f5 fogd maw & a3, 9w &
T & M8 g = F07 @R
W AT 3 G R LK aAm g
iR mgE T iR
2 &t 3 9% qamn 9 S afe meEw
A qmEr wT ) F FER A ®
H S ARl § R owmw 9w adiw
gioar & Qua 7 Ry maw §
AT A SEA N T U W&
ar & a7 o fast & gear T F
TAYT AW | T & 99 &1 |19 fedly
AT TR 7 3 T8 9 fEmmr Im
AT R, wF F A QU fagw WY
™ T

ww F § @ar g e A
i f 39l gomg wwas s e
& 99 & U9 0F &O09F, MEmo-
randum afz TE, § FF WA F
¢ At @ wfes s9w 7 ¥ g€ OF
AT I BT W g fag &
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@ AT frT & M A T
W g8 T &, U aw &9 fAw g

it T2 ; wwrafa WRIEA, AT
T@a 7o F@ F AR AR R 7
IFATET NI & 12X [I AT FART 9
A R d=A o faav &, 39 & fad
7 MO & e FEE T F A
Y Frard §, 7 $E vhareRn § w7
A @ wE aforr § 1 A |WT & @A
TN OF WRH F ghTEM F AT o
WEm e 7 X fAm & ==
1 W ¥ @ AT AEAg Ak
HEAHE T A g ArAT QG
1 ¥a gEAR g W AT A X gAwar
g eafear &1 2= Jar A 76 |
™ A F wgn fr & me ¥ grAm
T8 §Ad uferd &% )

T9H ¢ I deAr @ §En
8 7% & vk R ame qF @ A
¢ = & g @ § 9 ag ST
MmaE T | T A9 q91 F W2 § Wi
ar g% g Wi Ew gy ot I g e T
FY Trew wraeAr WY @ & Wi Tear
o1 W | R g o wT R
WA T O A & 1 A I IW
G ¥ W@ & A w93 Ag @
@ 2, T e b R
i wawE TR I T AT
R 2, oF T AT g T I ama
TgE T T o1 @ R T W
aw, Iz gar o & e F ¥ wF
al gz ¥gA7 W fF 2% T &M
& e Wt T F & € I 4T -
A= Frafe 78 &Y avan s 37+
W A O & S T A 99 ;@7 w7
TRIT FF & | OF T at Ty ww
F uTveA TR AR At W @R
o Zwdt aww oF A f At
AT S A i g A ¥ g
FRRgREfimy gl
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[starrd ]

AN g e g @A wifig,
FZ AL 1 T N T TE AT T A T
% 9 @ § aw gl 9 Q) qe
e & A o 1 & AW Ivw A
d&qT FY Lu,000 %mlﬂ?,w,uo
FX ¥ O waww fa? 1 qeg
T GATA) w1 GEw T@T 39 ¥
&9 At ¥ IWfq & 5907 7L i
# @ qET B T FT IR | W9 @
R E 5 g% g=%1 o1, 19 ) qar =A<
oY ST ®r A sy 3 § 9T 2
A ET Y A S § v e
fears #) & Arew R, I9 & e A
w0 g ¢, AaE) 8 @ gew 2
7 &m &8 wa'd, 5y ag ¥ M
N ofeerd A F, TS A e
F dfaq awte #@ €, @ Oy S
mmfﬂmmz.|Wmam
& A A F 45 w1 a¥FAw vy
et ® 7 ¥ ', ar Ao
A1 ggrEer & w7, R 1 I aE
# GFEOT § HT, TH FiAT AT ARG
Farf @ 3fea 3T aerarTag ¢ 5
T W I9 § A F IwfT & w9
& a1 o o) 9 A Ry Ww T
g # TAwar § e ag ) T @
X 7O AT T f "W T w7
T T gFx § 1AW gF w9 A
wfes faarw 1 Fw< & s 78
FG o T [HIW AT fRam &,
1 W7 IWfa A FT WK | T AW
R § % & 1€ 78 ¥¢ @ R fe BT
o §, B oY @7 ¢, | T
foregr gwr & 1 o CE A @ AT
ofar w1 frggr gwr ma s wnfig
w & 1€ o o 7 T ax A&
#1 t ¥ g } F Ogew @ e
frger gsm ¢, ®vi wqm 2 fw feeeht
F oo oom & &y fgd gu &+
&% & 5 T #1 g S W §iw
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fager g & w% 9 e g o wd
FAT | O WX T QAT qram Frag
FQ T 1, dw ofar Frwrf o
Mectm wawrgn damifa
whr&n Cfaar foeer gur @) % 7 2ar
¢ e 3t o & o ¥ g AR
t o o RRT & ST ST &
T ® 1T AT 7 o At @ afeq
@t i ¢, Forr w Y orTe A
M Jag ¢, I & K @War W 2
% M9 # Wt &t F @ A
T amar g | N § £ «f ey
B SN G 1# 7 i@ ¢ fr aY 81
Ma & 7= ¢ Qo dAT AT Wear
| @ fed oq & e aga & oF
# % ¢ 7 97 e T @ @ 9K
IR AR & A/ F g I ofr et
2a T R 1R me w1 A mE
& YT 9C TF @1 Ier e o
av  Fg & 5 @ greaw ofam A
qaeT A o & g f w5 oA
e Charw € aft 99 § 3Ew
qm a4 A @Y TR e & o
f W A, & N TR ] =
% fog warf & &9 & T8 W
qET & AT FAAY BT | @ AN
T w 4G FA FE0 G LI
Tl 9T @A & AT A &) Ay
15 ¢ f5 o9 F e ¥ Fp—=fe-
aifeqi ¥ fag—Fasy w7 & w1 Fem
2 oW w5} § FF mm sfieanfast
Nfs g A dwgm g fe
WTT At 23X & | Ag O WYy e
RE-WggaNWLL W TN
Y 23 1 ww I R Wi fomg
g 2 & | I ¥ Few—HFO— &
Wy & | wgon wgen £ fF 9w 7 A
grftr wepfer —frr 8, Frwifeq
g, S & o fafswar &, s €0
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37 51 9 & F g, 37 71 a=4r
a@ T IOW @A & fad g w9
Fat oom R 1 37 F fagd %
Hfedt-2" T avmm @ § @ 7=
2% &N AT F G g 2, A
W 1, [T W @ die aF
AHemrem 7 2
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Mr. Chalrman: The hon. Member
will continue his speech tomorrow.
The House will now adjourn and meet
at 10:30 A. »4. tomorrow.

6.31 P.M.

The Lok Sabha then adjourned fill
Half Past Ten of the Clock on Thurs-
day, the 13th September, 1956.



6959

DAILY DIGEST

[(Wednesday, 12th Seprember, 1956 ]

uo-rtou FOR ADJOURMN
MENT......

In ﬂew of the statement made
5 the M:unl:u of Defence
{Dr. Katju) regarding the
situation arising out of the
impending reu:nchm:m of
civiliap defence em
the Speaker withheld :s ann-
sent to the moving of an ad-
D“Im! motion given no-
tice of by Shri Sadban
Gupta
PAPERS LAID OMN THE
TABLE . . "

The fallowing papers were
laidontheTable i—

(1) A copy of each of the fo}
lowing statements showing
the action taken by the Go-
veInIment on various assu-
rances, promises and under-
takings given by Ministers
during the various sessions
shown against each :

0] Supplt:mentar! Statement
No. 1—=Thirteenth Ses-
sion, 19560f LokSabha.

(it) Sup lnn:ntuySmcmcnt
;\! o GI —Twellth Ses-
sion, 1956 of Lok Sabha.
i) Su lcmcmuy State-
¢ menrpgi X.—Eleventh
Seasion, 1955 of Lok

Sabha.

(iv) Supplementary State-

ment No. XIV.—Tenth
Session, 1955 of Lok
Sabha. »

(v) Suvpplementary State-
mentNo. XX.—Niath Se-
sion, 1955 of Lok Sabha.

(vi) Sup ﬁlﬂnemnr:{ State.

ment No. XXII —o-fBIghth
Session, . 1954
Sabha.

{vii) Su Icmsma:y State-

ment No. XXIV.-—Seventh
Session, 1954 of Lok
Sabha,
mm!ar Stare-
X.XXII ~—Sixth
Sesswn, 1954 of Lok
Sabha. l

COLUMNg

6785-90

6790-91,
6793-94

(ix) Supplementary State-
ment No XXXVIL—
Fifth Session, 1953 of Lok
Sabh: ha.

(2) A copy of the Notification
No. 8.R.0, 1775, dated the
6th Augast, 1956, under
sub-section (3) of sectioa
28 of the Representation
of the People Act, 1950,
making certain amendment
to the Representation of the
People (Preparsticn of Elec-
toral R oils) Rules, 1956,

(3) A copy of each of the fal-
lowing Acts, under sub-sec-
tion (3) of section 3 of the

Travancor e-Cochin _ State

Legislawre (Delegation of

Powers)Act, 1956:

() The TravancoreCochin
State Aid to Industries
(Amendment) Act, 1956
(Piesident's Act No. 1 of
1956.

(i) The Travancore-Cochin
3gnculmfal Pe—au and

(Am )
Act, 1956 (Preudem s Au
No. 20f1956).

(iit) The Travancore-Cochin
Indebted  Agriculturists
Relief Act, 1956 (Presi-
dent’s ActNo. 3of 1956).

(iv) The Travancore-Cochin
LandConservancy(Amend-
ment) Act, 1956 (Presi-
dent’s ActNo. 4 of1956).

(v) The Travancer®.Cochin
Police (Amendment) Act,
19456 (President’s Act No.
50l1956).

(4) A copy of the amendment
to the Displaced Persons
{Compensation and Rehabi-
litation) Rules, 1955,passcd
by the Houses of Parliament,
under Rule 355 of the Rules
of Procedure and Coaduct
of Businessin Lok Sabha

(5)A mp¥ of the statement gi-
ving information on certain
points raised during the bud-
get debate on the 20d and
std J'L ril, 1956 and not

li:e replies given
by tbt Mmlster and Deputy
Minister of Irrigation and
Power.

Coumns
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REPORT OF PUBLIC AC-
COUNTS COMMITTEE
PRESENTED.... 6794

Shrl V. B. Gandhi_presenied
the Nineteenth  Report the
%’ublie mflsk Commitcee
1955-56) on appropeis
nt?.m Aoc)ounts {Dehoc&-u
vices), 1953-54, Vol. I—Re-
port.

CALLING ATTENTIONTO
MATTEROFURGENTPUB-
LIC IMPORTANCE......

Shri Biren Dute Called the at+
tentico of the Minister of
Home Affairs to the Situation;
resulting from influx of dis-
placed persons from East
Pakistan into Tripura

6794 ~93

The Minister of Home AfTairs
(Pandit G. B. Pamt) made a
staMment in regard thereto,

RESOLUTION UNDERDIS- &

CUSSION

Further discussion on the R
solution re Five Year
Plan was contivued.
discussion was not aoncly-

AGENDA FOR THURSDAY,
13TH SEPTEMBER, 1956—

Furiherdiscusaion on the Reso-
{;lltion re Second Five Yesr
an

CoLumns

954958



